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REPORT OF THE COMMITTEE ON INSPECTION-CUM-

MONITORING WITH REFERENCE TO ISSUES RELATED TO 

MINING IN DIST. - GIR SOMNATH, GUJARAT. 

(IN COMPLIANCE OF ORDER DATED 15.12.2020 OF HON’BLE 

NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH, NEW DELHI 

IN THE MATTER OF OA NO. 37/2020 (WZ)) 

SAYYED MOHAMMED SABIR USMAN & ORS. VERSUS UNION OF 

INDIA & ORS. 

 

1. Introduction 

Hon’ble National Green Tribunal (NGT), Principal Bench, New Delhi passed an order 

dated 15.12.2020 in Original Application No. 37/2020 (WZ) (Sayyed Mohammad Sabir 

Usman & Ors vs. Union of India and Ors).  The pleading of applicant is related to 

illegal mining in eco-sensitive zone in Gir Somanath District for black trap mining by 

following units 

(i) M/s Maruti Stone Quarry-Black Trap Mine, Gujarat. 

(ii) M/s Maruti Stone Crusher, Gujarat. 

(iii) M/s Hajabhai Hamirbhai Mori, Stone Quarry-Black Trap Mine, Gujarat. 

(iv) M/s Sai Baba Stone Crusher, Gujarat and  

(v) M/s Dineshbhai Boghabhai Solanki Stone Quarry-Black Trap Mine, Gujarat  

It is alleged that these units are operating without implementing provisions of 

environmental laws. In this regard, Hon’ble Tribunal passed an Order dated 15.12.2020 

(Annexure I – The Order) and constituted a committee with direction to submit a 

factual report. Part of the order reads as: 

“……….. 3. In view of above, the matter needs to be looked into by the concerned 

departments in the first instance and remedial action taken in exercise of their statutory 

power, following due process of law. The status and action taken report may thereafter 

be submitted to this Tribunal for consideration. We constitute a joint Committee 

comprising CPCB, GPCB, representative of Chief Wildlife Warden, Gujarat and the 
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State Environment Impact Assessment Authority (SEIAA), Gujarat. The State PCB will 

be the nodal agency for coordination and compliance. The report may be furnished 

within two months by e-mail at judicial-ngt@gov.in preferably in the form of searchable 

PDF/OCR Support PDF and not in the form of Image PDF…….”  

 

2. The Committee 

In order to comply with the directions of Hon’ble NGT (PB) vide Order dated 

15.12.2020, a Joint Committee comprising of following members visited the concerned 

mining areas during 02.02.2021 to 03.02.2021.  

1) Dr. Arvind Kumar Jha - Scientist D, Central Pollution Control Board (CPCB), 

Regional Directorate (W), Vadodara, Gujarat. 

2) Sh. M. R. Macwana - Regional Officer, Gujarat Pollution Control Board, 

Regional Office, Junagadh, Gujarat. 

3) Sh. J. K. Vyas – Member, State Environment Impact Assessment Committee, 

Gandhinagar, Gujarat. 

4) Dr. Dheeraj Mittal (IFS) -Deputy Chief Conservator of Forest, Gir (West) 

Division, Sardarbaug Campus, Junagadh, Gujarat. 

 

3. Gist of Task assigned by Hon’ble National Green Tribunal 

(NGT) 

As per the direction vide order dated 15.12.2020, the compliance of the order requires 

following tasks to be completed. 

3.1. To ascertain the actual status of environmental clearance, consents, forest 

clearance/ NOC, etc. related to the concerned units.  

3.2. To ascertain whether any mining closure plan had been implemented, submitted 

or observed while the mines had resorted to mining or self-closure. 

3.3. To ascertain the value of the illegally mined minerals. 

3.4. To work out the Environmental Compensation for the damages caused to the 

Environment during the course of illegal Mining. 
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To undertake the above tasks, the Committee organized meetings with local forest and 

mining department officials and visited the area. The approach of the Committee and 

visit observations is given in subsequent paragraphs. 

4. Approach of the Committee: 

The Committee carried out meeting with royalty inspector of Gir District and Range 

Forest Officer, Jamvala Forest Range, Gir (W) Division to know the status of mining 

and obtaining available documentary records. Thereafter, the committee visited both the 

mines and three stone crushers to get the details of: 

a) Consents, authorizations and Clearances issued by competent authority to 

carryout industrial activity. 

b) Compliances and/or Violations of consents/ clearances/ authorizations 

accorded by the competent authority. 

c) Current onsite status of the units. 

d) Quality of surface water in mine pits and in close proximity of the mines, 

wherever possible. 

e) Pollution Control Measures adopted by the units. 

f) Functional Status of Mines and measures taken by the unit for closure of 

exhausted mine and/or Closure as per statutory order(s)/ direction(s) from 

regulatory bodies. 

 

5. Brief description of the area  

The concerned mines and stone crushers located at Arithiya, Nagadala and Pichchavi 

villages of Kodinar Taluka of Gir Somnath District (Formerly a part of Junagadh 

District). These villages lie in the buffer zone of the Gir Wildlife Sanctuary notified 

vide draft notification S.O. 3370 (E) Dtd. 25.10.2016 published on 03.11.2016 (Annexure 

II ECOS). The area lies in Jamvala Forest Range under Gir-West Division of Junagadh 

Wildlife Circle Govt. of Gujarat. The area is in close vicinity of Gir Wildlife Sanctuary.  

5.1. Gir Wildlife Sanctuary  

The Gir national park and Gir wildlife sanctuary is spread in around 258 km2 and 1153 

km2 area respectively. This is the famous home of Asiatic Lion. Besides the Asiatic 

lion, the sanctuary has rich floral and faunal diversity. The faunal diversity includes 
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Leopard, chital, nilgai, sambar, four-horned antelope, chinkara, wild boar, jackal, hyena, 

diverse herpetofauna, etc. The flora in the park comprises of mixed deciduous forest 

with dry scrub, evergreen and semi-evergreen type of trees. The related area is rich in 

indigenous trees like Acacia, Flame of Forest (Khakhara), Cassia (Anwal), Crown 

flower (Ankada), Ziziphus (Ber), etc. The majority of forest cover is occupied by 

grassland, thorn forest and water bodies. 

 

6. Field observations  

The committee visited the sites on 02.02.2021 and 03.02.2021 with following 

objectives. 

 To ascertain status of authorization(s)/approval(s) received from concerned 

regulatory authorities. 

 To understand whether the unit has adopted any mine closure plan (progressive or 

final) while resorting to self-closure and mining was carried out in approved lease 

area. 

 To observe the position/condition of sanctuary w.r.t. mine lease area. 

 Efforts taken by the mine owners for protection and conservation of wildlife. 

 Ascertain water quality monitoring from mine pits. 

 Action taken by local authorities for activities carried out in eco sensitive area. 

 

6.1 Hajabhai Hamirbhai Mori 

6.1.1 Status of consents and clearances 

The unit is located at S. No. 9 at- Village- Arithiya, Ta. Kodinar, Dist.- Gir  Somnath. 

The unit is approx. 6.0 kms away from boundary of Gir Sanctuary and is situated within  

proposed eco-sensitive zone (Annexure III GEO-HHM) but the mining unit has not 

obtained NOC from National Wildlife Board. As per the records of DCF, Gir, there is 

no death of wild animals during 2011 to 2020 due to this activity. As per the office of 

Geologist, Gir Somnath, the mine is operational since 11/09/2002 with lease area of 

0.4047 hectare (Annexure III GEO-HHM).  The CC&A (Consent order No. 81101 Dt. 

– 31/08/2016) of the unit for the production of 750 MT/Month of black stone chips and 
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grits from black trap ore is valid till 16/06/2021 for the stone crusher (M/s Saibaba 

Stone crusher) located within the premises (Annexure IV PCB-HHM). Though the 

unit premise is having a black trap mine, the unit has not obtained CTE or CC&A for 

Black Trap mining. The unit applied for environmental clearance on 14/08/2020 after 

closure of virtual account by Department of Geology on 04.07.2020. SEIAA Gujarat 

has rejected the application by stating that “Project proponent does not have obtained 

prior clearance from the standing committee of National Board of wildlife as it located 

within 10 km from Gir Sanctuary where ECZ is not notified” (Annexure V EIA-

HHM). Therefore the mining activity is carried out without regulatory permissions.  

The office of Geologist, Gir Somnath has reportedly served notices to the unit in past 

for obtaining environmental clearance and NOC from Forest but mining is continued to 

be operational till date (Annexure III GEO-HHM).   

6.1.2 Field Observations  

 As per the approved mine plan, proposed land degradation as an open pit was 

0.2218 hectares out of 0.4047 hectares of lease area. 

 To ascertain the mine lease area, latitude and longitude was recorded using mobile 

phone all along the boundary of mine and the same was superimposed with Google 

earth image. The total circumference of mine pit was about 646 m (Image 6.1.1). 

Further, approved mine plan coordinates were fixed on mine quarry. This reveals 

that mine quarry is about 6.95 times (approximately 2.85 ha) more than approved 

mine lease area (0.4047 ha).  

 The mine site was partially fenced with barbed wire. But it is difficult to say that 

such fencing arrangement can prevent any stray animal/ wild animal from entering 

the mine premises/ mine pit. 

 As per approved mine plan, an area of 0.077 ha area for overburden (OB) dump was 

earmarked with OB height of 4.0 m. However, OB material was observed mainly 

dumped outside the mine barbed wire fencing and height was more than 4.0m. The 

over burden material is kept at about 100 m distance from the mine at separate 

location adjacent to state highway (Image 6.1.2). This is neither desirable nor 

permitted by any authority. 
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 There was no earmarked place to store top soil. It was informed that top soil is used 

in nearby land for land leveling for agriculture. However, top soil need to be 

preserved and used for restoration of mine quarry (Annexure-III GEO-HHM).     

 During the visit, mine was non-operational but it is in operational condition as 

mining machineries inside the premises were functional and bore hole for inserting 

blasting materials were observed (Image 6.1.3 & 6.1.5). Therefore signature of 

recent drilling for blasting using ANFO and special gelatin is observed which 

demonstrates that mining was temporarily halted on the day of visit.  

 Two dumpers and two surface miners were kept inside the mine premises appeared 

to be used recently (Image 6.1.4). Thus though the unit was non-operational during 

visit, it is in operational condition.   

 As per the approved mine plan, the plantation barrier till the end of mining plan 

period (about 6.5 years from the start of mine) was proposed as 7.5 m totaling to 

about 0.055 ha. But the unit has not carried out adequate plantation.   

 Apparently progressive mine closure plan is not practiced in this mine. 

 Water sampling is carried out in stored water from mine pit. The analysis result is 

given in Table 6.1.1 & Annexure-VI (LAB-HHM). 

 Data pertaining to production, export and submitted royalty for black trap during 

1997 to FY 2020-21 (till Dec 2020) are summarized in Table 6.1.2. From the 

production data, which indicates mining output increased from financial year 2017-

2018 onwards. 

6.1.3 Legal actions taken by GPCB 

GPCB has issued Show Cause Notice to M/s. Saibaba Stone Crusher located in the 

quarry lease area on 14/03/2016 stating that the unit has not obtained CTE and/or CCA 

for Black Trap Mine of Hajabhai Hamirbhai Mori as both the units are located in the 

same premise. GPCB has further issued Closure Direction on 06/05/2021 (amended on 

06/05/2021) stating that the unit has carried out mining activity without prior 

Environmental Clearance and operated without valid CCA of the Board (Annexure-VII 

LEG-HHM). 
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Table 6.1.1 Analysis Results of water samples collected from various sources during 

inspection. 

Location 

Parameter (unit) 

BT Mine of 

Hajabhai 

Hamirbhai 

Mori (Mine 

Pit) 

Maruti 

Stone 

Crusher 

Unit – 1 

(Borewell) 

Maruti 

Stone 

Crusher 

Unit – 1 

(Mine Pit) 

Sr. No. 

1.  Temperature (⁰C) 24 25 23 

2.  pH 8.54 7.15 8.77 

3.  Color (Pt.Co. Scale) 5 5 5 

4.  Total Dissolved Solids 

(mg/l) 

354 434 352 

5.  Suspended Solids (mg/l) 6 4 6 

6.  Ammonical Nitrogen 

(mg/l) 

0.28 0.28 0.28 

7.  Alkalinity as 

CaCO3(mg/l) 

206 273 186 

8.  Total Hardness as 

CaCO3(mg/l) 

224 224 132 

9.  Sodium (mg/l) 38.89 35.29 47.06 

10.  Potassium (mg/l) 3.02 2.91 2.85 

11.  Calcium (mg/l) 44.89 64.13 27.25 

12.  Magnesium (mg/l) 27.24 15.57 15.57 

13.  Percent Sodium (mg/l) 27.24 25.44 43.22 

14.  Chloride (mg/l) 60 35 40 

15.  Sulphate (mg/l) 61 8 21 

16.  Phosphate (mg/l) 0.014 0.022 0.014 

17.  Chemical Oxygen 

Demand (mg/l) 

12 8 15.2 

18.  Oil & Grease (mg/l) BDL BDL BDL 

19.  B.O.D. (3 days 27⁰C) 

(mg/l) 

2.4 2.5 2.5 

20.  Conductivity 

(micromho/cm) 

563 639 574 

21.  Sodium Absorption 

Ration (mg/l) 

1.13 1.03 1.79 
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Table 6.1.2 Summary of Black Trap Trading by M/s. Mine of Hajabhai Hamirbhai 

Mori  

Year Production (MT) Export (MT) Royalty (INR) 

2002 1170.00 500.00 6000.00 

2003 5160.00 4990.00 43500.00 

2004 850.00 2500.00 27045.00 

2005 (Jan-March) 150.00 500.00 15000.00 

2005-06 2536.00 2030.00 22500.00 

2006-07 1900.00 1530.00 30000.00 

2007-08 1410.00 3010.00 48300.00 

2008-09 694.00 6690.00 85000.00 

2009-10 13495.00 10355.00 170000.00 

2010-11 14022.00 13722.00 435000.00 

2011-12 23649.00 17299.00 492000.00 

2012-13 80086.53 71986.53 1676000.00 

2013-14 26.18 4256.18 150000.00 

2014-15 5690.00 8597.81 237100.00 

2015-16 16180.00 14194.86 273042.00 

2016-17 30980.00 18627.44 750473.00 

2017-18 42900.00 43243.13 1945761.00 

2018-19 36780.02 52321.11 2371097.00 

2019-20 73843.41 56055.22 2520608.00 

2020-21 (till Dec-

2020) 
19400.00 11688.68 604416.00 

TOTAL 370922.14 344096.96 11902842.00 
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Image 6.1.1 Google earth image superimposed with coordinate of granted lease 

(Green) and actual area excavated (Red) (Annexure III – GEO HHM). 

  

Image 6.1.2 Overburden dump material 

stored outside mine lease area 

Image 6.1.3 Recent hole drilled for 

blasting in the mine 
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Image-6.1.4 View of wheel of recently 

used surface miner and dumpers. 

Image-6.1.5 Excavated mine pit in the 

premises of M/s. Hajabhai Hamirbhai 

Mori  

Fig 6.1 Photographs captured during Inspection of Black Trap Mine of M/s 

Hajabhai Hamirbhai Mori 

 

6.2 Maruti Stone Crusher (Unit-1) 

6.2.1 Status of consents and clearances 

The unit is located at S. No. 45/p at- Village- Arithiya, Ta. Kodinar, Dist.- Gir  

Somnath. The unit is approx. 5475 m away from boundary of Gir Sanctuary and 

falls under proposed eco-sensitive zone. (Annexure VIII GEO-MSC). This mining 

unit has not obtained NOC from National Wildlife Board. As per the records of 

DCF, Gir, there is no death of wild animals during 2011 to 2020 due to this activity. 

As per the office of Geologist, Gir Somnath, the mine is operational since 

16/12/1996 (Annexure VIII GEO-MSC).   The CC&A (Consent order No. A-

42135) of the unit for the production of 2000 MT/Month black stone chips and grits 

was valid till 05/04/2016. CC&A renewal was declined by GPCB thereafter 

(Annexure IX PCB-MSC).  The unit applied for environmental clearance on 

14/08/2020 after closure of virtual account of the lease since 04/07/2020. SEIAA 

Gujarat has delisted the application on 03 Nov 2020 by stating that “Project 

proponent does not have obtained prior clearance from the standing committee of 

National Board of wildlife as it located within 10 km from Gir Sanctuary where 
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ECZ is not notified” (Annexure–X EIA-MSC).  Mine lease was closed by local 

Geology Department as the statutory clearance not available with the unit.  

6.2.2 Field Observations  

 The mine representative informed that mining was started at this site in the year 

1997. Thereafter the mine was owned by present owner in the year 2007. The mine is 

currently being operated by Shri Rajubhai Hamirbhai Solnaki of Sh. Maruti Stone 

Crusher Unit - 1.  

 As per the mine plan, there is no mine within 2 km radius of this mine. Hence the 

entire mine is within the ownership of Rajubhai Hamirbhai Solnaki.  This can also be 

evidenced from site visit as two mine quarries are observed almost merged with each 

other (Image 6.2.1). No mine closure plan was appeared to be practiced to backfill or 

restore old mine pit. Therefore, the liability of resorting degraded land due to mining 

should rest with existing owner. 

 The unit has mine lease of 0.90 ha. To ascertain the mine lease area, latitude and 

longitude was recorded using mobile phone all along the boundary of mine and 

superimposed with google earth image. The total circumference of mine pit was 

about 1281 m (Image 6.2.1). Therefore, the approved mine plan coordinates were 

fixed on mine quarry reveals that mine quarry is at least 6 times more (6.42 ha) than 

approved mine lease area (0.9 ha). The overall lease area in any mine includes land 

earmarked for overburden dump and top soil storage. The existing pit area itself is 6 

times more than granted lease area.  

 As per approved mine plan, mining can be carried out up to the depth of 12 m but it 

was observed that mining is carried out up to the depth of about 15 m.  

 The mine site was mostly fenced with barbed wire (Image 6.2.2). But it is difficult to 

say that present fencing arrangement can prevent any stray animal/ wild animal to 

enter the mine premises/ mine pit. 

 Overburden material is observed dumped outside the mine barbed wire fencing 

(Image 6.2.4). Land leveling was taking place outside the barbed wire fencing.  

 There was no defined place to stack the top soil.   

 Significant plantation was not observed along the mine boundary.  
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 Apparently progressive mine closure plan is not practiced in the mine. 

 Water sampling is carried out in stored water from mine pit and one borewell present 

inside the mine premises. The analysis result is given in Table 6.1.1 & Annexure XI 

(LAB-MSC) 

 Data pertaining to production, export and submitted royalty for black trap during 

1997 to FY 2020-21 (till Dec 2020) are summarized in Table 6.2.1. From the 

production data, it may be seen that the mining output increased from financial year 

2017-2018 onwards. 

 

6.2.3 Legal actions taken by GPCB 

GPCB has issued Show Cause Notice to the unit on 26/02/2010 stating that the unit has 

not obtained CTE and/or CCA for Black Trap Mine in response to which the unit has 

obtained CTE. After which a fresh show cause notice was issued on 24/01/2020 stating 

that the unit is being operated without CCA. GPCB has further issued Closure Order on 

12/05/2021 stating that the unit has carried out mining activity without prior 

Environmental Clearance and was being operated without CCA of the Board 

(Annexure –XII LEG-MSC).  

 

Table 6.2.1 Black trap trading by M/s. Maruti Stone Crusher  

Year Production (MT) Sale (MT) Royalty (INR) 

1997 2576.00 2108.00 12300 

1998 1954.00 620.00 20680 

1999 1302.00 2557.00 32613 

2000 8166.00 1220.00 28470 

2001 2155.00 1096.00 19568 

2002 976.00 822.00 16500 

2003 153.00 499.00 5000 

2004 492.00 2172.00 28000 

2005 (Jan-March) 101.00 293.00 0 

2005-06 160.00 0.00 8240 
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2006-07 2243.00 3573.00 44110 

2007-08 2849.00 729.00 45000 

2008-09 11980.00 13380.00 234450 

2009-10 22880.00 22630.00 445000 

2010-11 129198.00 127297.00 3200000 

2011-12 127771.00 128565.04 2950000 

2012-13 211500.00 210985.01 5500000 

2013-14 146210.00 144996.59 3850000 

2014-15 119879.00 121653.90 3205000 

2015-16 193840.00 195405.47 4864720 

2016-17 246804.00 246804.00 10000000 

2017-18 472500.00 471672.61 21242160 

2018-19 698620.00 688579.84 31147308 

2019-20 584070.00 581361.02 26176680 

2020-21 (till Dec-2020) 83380.00 96687.43 3970620 

  

 

Image 6.2.1 Google earth image superimposed with coordinate of granted lease 

(Green) and actual area excavated (Red) (Annexure VII – GEO MS1). 
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Image 6.2.2 Old mine pit (red fenced) 

merged with new mine pit. 

Image 6.2.3 Barbed wire fencing at 

mine site 

 

Image 6.2.4 Dumping of overburden material and land labelling outside the fence. 

 

6.3 M/s. Saibaba Stone Crusher 

6.3.1 Status of consents and clearances 

The unit is located at Survey No. 35/p2/p1 at- Village- Arithiya, Ta. Kodinar, Dist.- Gir  

Somnath. The unit is spread in 0.4047 Ha. The stone crusher is located adjacent to mine 

of Shri Hajabhai Hamirbhai Mori without separate boundaries on same revenue survey 

number (Image 6.3.1). It is located besides state highway but wind breaking wall is 

provided along the highway.  The unit is approx 6 km away from Gir Sanctuary 

boundary (Annexure-XIII GEO-SSC). As per records of the DCF, Gir, there is no 

death or any other casualty to wild animals is recorded during 2011 to 2020 due to this 

activity. However, the unit is required to obtain NOC from National Board for Wildlife 

295



 

Joint Committee Report in the OA No. 37/2020 (WZ) 

 

Page 15 of 31 

 

as it is in close vicinity to Gir sanctuary. The CC&A of the unit was valid upto 

16/06/2021 for production of 750 MT/ Month of black stone crushed metal (Annexure-

XIV PCB-SSC). The expired CCA along with other conditions stipulates that  

1. The unit shall obtain NOC from forest department prior to establish the 

industry, if applicable. 

2. Unit shall follow the directions given in the orders passed by Hon’ble High 

Court with respect to mining activity. 

3. The unit shall not carry out any mining activity within premises. 

4. The unit shall procure raw material for stone crushing unit from the mine 

which is having valid CCA of the Board and EC. 

6.2.2 Field Observations  

 The schematic process flow diagram of stone crushing comprised of 

Transportation of stone from nearby query in trucks/dumpers Unloading in 

raw material Hopper of jaw crusher Jaw crusher Conveyer belt (s) 

vibratory screen Conveyer  belt Different size of stones & crushed sand 

Crushed sand to silo and grits in open storage places.  

 The unit has 3 Nos. of crushers attached to separate vibrating screens. Out of 

three crushers, one crusher is non-operational and was covered with tarpaulin 

(Image 6.3.2). From the cover of tarpaulin, it may be said that it is covered very 

recently. Other two crushers were non-operational during visit but were found in 

operational condition as electricity was connected and other arrangements were 

observed in ready to operate condition.   

 Various grade of stone chips were observed within the premises at several 

places.   

 Unit has ramp without wind screen, partially covered hopper without water 

sprinkling arrangement to control fugitive emission during feeding of crusher 

(Image 6.3.3) and mostly uncovered belt conveyers (Image 6.3.4).   

 Heaps of material accumulated due to spillage is observed below almost all 

conveyor belts (Image 6.3.5). 
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 The unit has not installed water sprinkling system all around the plant 

machineries and plant boundaries. However, one sprinkler was installed for 

crusher. The unit is located adjacent to state highway. 

 The unit is not having internal metaled road. Wind breaking wall is observed 

only towards road side of the unit.  

 Ramp of stone crusher was uncovered and feeder is observed without proper 

water sprinkling arrangement.  

 All the products are stored openly within the premises.  

 Brick walled well type silo is provided as dust storage dome which is not 

covered at the top. Though the unit has these silos for fine dusts, heaps of fine 

dust was spread inside the premises.  

 The chute system to restrict fugitive emissions from finished good during free-

fall from conveyor belt is not observed in the unit. 

 Scarce plantation was observed but the same were not covering the entire 

periphery of the unit.  

 The material trading record of the unit is given in Table-6.3.1 As per record, the 

unit has not carried out any trading of materials from financial year 2009-2010 

to financial year 2014-2015.   

Table 6.3.1 Black trap trading by M/s. Saibaba Stone Crusher 

Year Raw material purchase Finished goods sale  

2015-16 2389.31 2367.74 

2016-17 1327.98 0.00 

2017-18 74.11 1349.73 

2018-19 2601.17 1811.45 

2019-20 1607.96 2104.74 

2020-21 (till Dec-2020) 3166.74 3533.08 
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Image-6.3.1 Location of M/s Saibaba 

Stone Crusher with respect to M/s 

Hazabhai Mori mine. 

Image-6.3.2 A crusher covered with 

tarpaulin. 

  
Image-6.3.3. Covered hopper without 

water sprinkling arrangement 

Image-6.3.4. Uncovered conveyor belt 

and open storage of raw materials 

  
Image-6.3.5. A view of material spillage 

below conveyor belt.  

Image-6.3.6. View of wind breaking 

wall of GI sheet along road  

Figure-6.3. Some photographs taken during visit at M/s Saibaba Stone Crusher 

6.3.3 Legal actions taken by GPCB 

The unit was inspected on 22/09/2008 in response to representation received from 

local villagers regarding blasting activity carried out by the unit for black trap 

mining. Further inspections dated 12/10/2012, it was observed that the unit has not 

provided APCM to Stone Crusher Unit and the Board has issued show cause notice 

on 22/10/2012. GPCB has again issued show cause notice on 15/03/2016 for non-
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compliances observed during the inspection(s). GPCB has issued closure order on 

06/05/2021 (amended on 20/05/2021) for non-compliances observed during 

inspection on 02/02/2021 (Annexure-XV LEG-SSC). 

 

6.4 M/s. Maruti Stone Crusher (Unit – 2) 

6.4.1 Status of consents and clearances 

The unit is located at S. No. 35/P2/P1 at- Village- Arithiya, Ta. Kodinar, Dist.- Gir  

Somnath. As per the records, the unit has lease of 0.9000 Ha (Image 6.4.1).  The stone 

crusher is registered with office of Geologist, Dist. - Gir Somnath since 03/06/2010. The 

registration is granted for selling, storing & trading of the black trap for the period of 10 

years from date of registration (Annexure-XVI GEO-MS2). The unit is about 5500 m 

away from Gir Sanctuary border but the unit has not obtained NOC from National 

Board for Wildlife. As per records of the DCF, Gir no casualty or other damage to wild 

animals is recorded during 2011 to 2020 due to this activity.  The CC&A of the unit was 

valid upto 31/03/2021 for production of Grit & Metal @15,000 MT/Month. The unit 

has applied for renewal of CC&A but the application is rejected (Annexure-XVII 

PCB-MS2).  

The expired CCA along with other conditions stipulates that  

1. The unit shall strictly comply undertaking submitted with application regarding raw 

material (Black Stone) purchase from mines having valid Consolidated Consent and 

Authorization (CCA) of the board.  

2. The industry shall obtain the raw material “Black Trap” from the mining lease 

holders having valid statutory permissions namely approved mine lease, 

Environment Clearance and CC&A of GPCB. 

 

6.4.2 Field Observations  

 The schematic process of stone crushing comprised of Transportation of stone 

from nearby query in trucks/dumpers Unloading in raw material Hopper of 

jaw crusher Jaw crusher Conveyer belt(s) vibratory screenConveyer 

belt Different size of stones & crushed sand  
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 The unit was non-operational but heaps of various grades of chips (Product) near 

the conveyer belts were observed which indicates unit is in operational condition 

(Image 6.4.2).  

 The unit has 2 Nos. of crushers attached to separate vibrating screens.  

 Unit has covered hopper, belt vibrating screen and belt conveyers with cloth net 

(Image 6.4.3).  The unit has installed water sprinkling system all around the 

plant machineries but not along the entire plant boundaries.  

 The unit is not having internal metaled road and wind breaking wall is observed 

only towards one side of the unit. Ramp of stone crusher was uncovered in terms 

of wind breaking wall.  

 All the products are stored openly within the premises (Image 6.4.4).  

 Heaps of fine dust observed in the premise (Image 6.4.5).  

 Only one row plants has been done along the periphery of unit premises 

except at one side where an orchard of mango is developed.  

 It was gathered that the unit is purchasing black trap raw material from the mine 

located in premises of M/s Maruti Stone Crusher (Unit-1), Survey no-45/p, 

village: Arithiya, Tal:Kodinar, Dist: Gir Somnath. However, it has not disclosed 

the complete source of raw material. 

 Data pertaining to purchase of raw black trap and sales of processed black trap 

during FY 2010-11 to Dec 2020 are summarized in Table- 6.4.1 which is within 

the consented limit. In the year 2017-2018 and 2018-2019, the production of unit 

was significantly higher in comparison to other financial years. 

 

Table -6.4.1. Summary of Black Trap Trading by M/s. Maruti Stone Crusher 

(Unit – 2) 

Year Purchase Sales 

2010-11 35397.03 34896.55 

2011-12 92935.75 77697.54 

2012-13 74118.19 87669.92 

2013-14 45739.61 37408.43 
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2014-15 6855.06 31753.66 

2015-16 38414.00 40795.60 

2016-17 62653.29 70277.47 

2017-18 136041.10 123064.00 

2018-19 193461.29 156610.87 

2019-20 70199.88 91887.88 

2020-21 (till Dec-2020) 132057.00 159458.87 

  

  

Image 6.4.1. Location of the unit. Image 6.4.2. Covered conveyor belt 

with tarpaulin cloth. 

 
 

Image 6.4.3. Non-metaled internal road 

and openly stored finished goods. 

Image 6.4.4. Heaps of fine dust in 

premises and one side wind breaking 

wall. 
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Image 6.4.5. Fine materials alongwith grit 

openly stored. 

 

 

6.4.3 Legal actions taken by GPCB 

The unit was inspected on 02/02/2021. GPCB has issued Notice of Directions on 

06/05/2021 based on observations during the aforementioned inspection (Annexure-

XVIII LEG-MS2).  

 

6.5 M/s. Parth Stone Crusher  

6.5.1 Status of consents and clearances 

M/s. Parth Stone Crusher is located at Survey No. 14 P/P3 at- Village- Nagadala, Ta. 

Kodinar, Dist.- Gir  Somnath. The unit is established in 0.4167 Ha area (Image 6.5.1).  

The stone crushing activity is registered with office of Geologist, Dist. - Gir Somnath 

since 22/12/2011 vide application no.-111, Dt.- 09/12/2011 (Annexure-XIX GEO-

PSC). The registration is granted for stocking, trading, processing and selling of the 

mineral. As per records of the DCF, Gir, there is no death of wild animals during 2011 

to 2020 due to this stone crushing activity. The unit is about 6 km distant from Gir 

Sanctuary border and is under proposed eco-sensitive zone. But no Objection Certificate 

from National Board for Wildlife is not obtained by the unit. M/s. Parth Stone Crusher 

was having Consent to Establish (CTE) to produce 5000 MT/ Month crushed metal 

(Grit & Metal) vide Order No.: GPCB/ID·37877/CCA/JNG-512/11 valid for a period of 

5 years i.e. upto 12/02/2017 (Annexure-XX PCB-PSC). The unit has not obtained 

consolidated consent and authorization (CC&A) from GPCB after obtaining CTE. The 

CTE of GPCB apart from other conditions stipulates that:  
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1. Unit shall not carry out any industrial activity within the 5 KM radius from the 

border of the notified sanctuary/National park as per the DoEF Notification dated 

18/02/2011 as amended from time to time. 

2.  Modify/upgrade your air pollution control system as per the Guidelines prepared by 

the National Productivity Council for the Stone Crushing Units within one month 

time period. You are also required to submit an action plan for implementation of 

this guideline.    

6.5.2 Observations 

Observations with respect to the units is given below 

 The schematic process of stone crushing comprised of  Transportation of stone 

from nearby query in trucks/dumpers Unloading in raw material Hopper of 

jaw crusher Jaw crusher Conveyer belt(s) vibratory screenConveyer 

belt Different size of stones & crushed sand 

 Potential source of fugitive emissions are transportation of material through 

truck/ dumper, unloading stones to hopper, jaw crushers, conveyors, 

vibratory screens, freefall of material from transfer points and material 

conveying trucks. Material stored in open area are also potential source of air 

pollution. 

 During inspection, the unit was non-operation but fresh heaps of various 

grades of grits and stone chips (Product) were observed near the conveyer 

belts (Image 6.5.2). The dumpers were observed within the premise which is 

used for material transport (Image 6.5.2). This indicates that the unit is 

operational.  

 Conveyer belts were observed to be partially covered with GI Sheets, water 

sprinkling system is not provided. Housekeeping of the premises is poor 

(Image 6.5.3). The unit has not provided internal metaled road (Image 

6.5.4).  

  It was gathered that the unit is purchasing raw materials i.e. Black trap from 

the mine of Hajabhai Hamirbhai Mori, located at survey no-9/p, village: 

Arithiya, Tal:Kodinar, Dist: Gir Somnath. The detail of said mine is given in 

para 6.1.  
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 Data pertaining to purchase of raw black trap and sales of processed black 

trap during FY 2012-13 to Dec 2020 are summarized in Table -6.5.1. It may 

be seen that purchase of raw material and sale of finished goods is not 

uniform. Highest procurement of materials and sale was carried out during 

financial year 2017-2018.  

 Three tier plantation and wind breaking wall was not observed within the 

premises to control fugitive emissions. 

 Silos for raw material (fines) and chute system at terminals of conveyor belt 

to restrict dust generation from free flowing materials were not observed.  

 

From the observations and information gathered during inspection, it is evident that the 

unit is engaged in processing of black trap to produce various grades of chips without 

obtaining CC&A of GPCB and NOC from National Wild Life Board. The fugitive 

emission (particulate matter) control measure adopted by the unit is poor.    

 

Table 6.5.1. Black trap trading (in MT) by M/s. Parth Stone Crusher.  

Year Purchase Sales 

2012-13 4140 1963.61 

2013-14 0 1909.73 

2014-15- 0 0 

2015-16 948.83 0 

2016-17 809.9 1846.99 

2017-18 12083.2 9173.09 

2018-19 8183.39 9728.58 

2019-20 8440.76 5146.36 

2020-21 (till Dec-2020) 3816.49 4544.48 

 

6.5.3 Legal actions taken by GPCB 

GPCB has issued Show Cause Notice to the unit on 18.09.2013 for operation of mine 

without prior consents of the board. GPCB has again issued Notice of Direction u/s 31 

of The Air (Prevention and Control of Pollution) Act, 1981 on 07.08.2019 and 

304



 

Joint Committee Report in the OA No. 37/2020 (WZ) 

 

Page 24 of 31 

 

10.05.2021 due to carrying out industrial activity (i.e. Stone Crushing activity) without 

CC&A of the board and violating conditions of CTE (Annexure-XXI). 

 

  

Image 6.5.1. Site of Parth stone crusher. 
Image 6.5.2.Transportation vehicle and 

heaps of processed grit/crushed black trap  

 
 

Image 6.5.3. Partially covered and 

uncovered conveyer belts. 

Image 6.5.4. Poor housekeeping and non-

metaled road within premises. 

Figure-6.5. Some Photographs taken during visit at M/s Parth Stone crusher  

 

6.6 Mine lease of Shri Dinesh Bhai Boghabhai Solanki 

In Pichchhvi village, a mine query of 1.0 hactare was granted to Shri Dineshbhai Boghabhai 

Solanki on 28.09.1984 (Annexure-XXII GEO-DBS). Subsequently, the mine lease was 

renewed on 03.10.2004. As per record of Geology Department, the said mine remain 

operational till 18.05.2007. Thereafter vide order dated 18.05.2007, the mining department 

ordered cancellation of the mine lease.  Against this order, the mine lease holder represented 

and further vide order dated 26.03.2013, the mine lease cancellation order was sustained. It is 

not clear that whether the mine lease holder has carried out mining after 18.05.2007 or not. 
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Image 6.6.1. Site of M/s. Dineshbhai 

Boghabhai Solanki. 

Image 6.6.2. Present view of cancelled 

mine lease of Dineshbhai Boghabhai 

Solanki  

  

Image 6.6.3. Abandoned mine pit without 

executing mine closure plan 

Image 6.6.4. Abandoned mine pit 

without executing mine closure plan 

Image 6.6 Present view of surrendered/ cancelled mine lease view of Shri Dineshbhai 

Boghabhai Solanki.  

 

5.1.1.2 Other observations 

From the photograph and site visit, following was observed 

o The mine is located at about 2.81 kms from sanctuary.  

o From the google earth image and coordinates taken during the visit, the excavated area 

(including the overburden excavation) is roughly between 1.27 ha to 1.8 ha. Looking at the 

lowest range i.e. 1.27 ha, it can be said that mining is carried out in more than 1.0 ha area.   

o Mine is closed since long but no mine closure plan is implemented which has resulted in 

about 20 meter sharp deep pond (Image 6.6.3).  

o The mined out area is not fenced to prevent any eventuality (Image 6.6.4).  
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o Although the mine is closed since long but no rainwater was observed inside the mine 

which apparently indicates that water may have been taken out of the mine.   

o Total mined out minerals and the royalty details about the mine are not made available by 

the local Geology Department.  

o Looking into the fact that mine lease holders have excavated approx. 1.27 ha area to approx. 

20 m depth for black trap but not implemented progressive mine closure plan, the land 

reclamation is required for this area.   

It can be said that mined out area is more than one hectare and the mine has not been closed 

properly. The mine can be made operational any time. Further there is possibility that any stray 

animal can enter inside the mine. It may also be said that the area is located within the eco- 

sensitive zone as per Forest Department.  

 

7 Observation on overall mining practices in the area: 

There are about 76 units engaged in mining and related activities of available minerals 

i.e. Lime Stone and Black Trap, which are located in jurisdiction of Gir West Forest 

Division and not having valid permission as per records of O/o. Deputy Conservator of 

Forest, Gir (W). Only one unit has received Wildlife Clearance from the Wildlife 

Sanctuary Board. The applications Black Trap Quarry lease of M/s. Maruti Stone 

Crusher (Unit -1), Black Trap Mine of Hajabhai Hamirbhai Mori (M/s. Saibaba Stone 

Crusher) and Black Stone Quarry Lease of Mori Sursinh Hamirbhai (M/s. Parth Stone 

Crusher) has been received by State level authority of Wildlife sanctuary board and 

further proceedings are under progress. As per notices issued by O/o. Geologist, Gir 

Somnath; it seems that these stone crushers are established in 5 km radius of Gir 

Sanctuary area also needs to get No Objection Certificate from the Wildlife Sanctuary 

board but none of the unit has applied for the same. In current matter, there are 3 mines 

and 3 stone crushers of which only one unit is having valid consent of the Board. The 

units has been instructed by different agencies to comply with environmental and other 

applicable rules time to time. But, the units has not paid attention to this.   

 

8.0  Remedial actions 

From the unit-wise details and observations described in previous paragraphs, it is 

evident that provisions stipulated in environmental laws are violated in one way or the 
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other. It is evident that mining and stone crushers units are operational without statutory 

clearances. In such circumstances, environmental compensation may be imposed on the 

units. Implementation of progressive mine closure plans, land restoration and pollution 

control measures are not adequate. Thus to protect the further environmental 

degradation, apart from regulatory permissions, land restoration measures needs to be 

adopted by the mining units and environmental pollution control measures are required 

to be adopted properly for the operation of these units.  

8.1. Environmental Compensation for illegally mined minerals with respect to 

Environmental Clearance 

The mine lease holders have neither obtained environmental clearance nor possess valid 

Consent of SPCB. The approved mine closure plan for closure of mines is also not 

practiced. Hence these lease holders are considered for Environmental Compensation 

for illegal mining with reference to environmental clearance considering following 

aspects.  

(a) Illegal mining is considered from year 2016 w.r.t. the Clause 22 (3) of the 

Hon’ble NGT order in Original application No. 34/2016 dated 04/05/2016. 

 

“ …all the mine owners which of them have not submitted the application as 

on 31st March 2016 to SEIAA, DEIAA and DEAC shall be shut down 

forthwith and will not be permitted to carry on any mining activity in any 

manner whatsoever…” 

 

(b) The production data given in Table 6.1.2 & 6.2.1 from the years 2016/17 to 

2020/21 is considered for calculation of number of days to be used in 

environmental compensation calculation.  

(c) The methodology adopted for environmental compensation is as per the order of 

Hon. NGT in the matter of OA No. 593/2017 (Paryavaran Suraksha Samiti & 

Anr Vs. Union of India and Ors) which was formed by CPCB. The methodology 

is briefly described as under for mining units. 

 

Environment Compensation = PI x N x R x S x LF 
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i. PI = Pollution Index of industrial sector (value 80 as Red category 

Industry) 

ii. N = Number of days of violation (as per production data from office of 

Geology and Mining). Number of days is considered as 250 mining 

days/year considering holiday and monsoon period. The entire year is 

considered as illegal mining year in which production is reported by the 

Office of Geology and Mining but environmental clearance is not 

obtained. 

iii. R = A factor in Rupees for EC ( factor is considered as 250) 

iv. S = Factor of scale of operation (Micro & Small = 0.5, Medium = 1.0 and 

Large=1.5). Lease having less than 5 ha area is considered as small scale 

operation. 

v. LF = Location Factor (1.0 considering < 1 Million Population) 

(d) The stone crusher units are categorized as orange category of industry and major 

pollution is related to air. Accordingly, environmental compensation is 

calculated using the formula prescribed. 

Environment Compensation = PI x N x R x S x LF 

i. PI = Pollution Index of industrial sector (value 50 as orange category 

Industry) 

ii. N = Number of days of violation. Number of days is considered as 250 

mining days/year considering holiday and monsoon period. The entire year 

is considered as illegal operation year in which production is reported but 

statutory clearance and consents are not obtained. 

iii. R = A factor in Rupees for EC ( factor is considered as 250) 

iv. S = Factor of scale of operation (Micro & Small = 0.5, Medium = 1.0 and 

Large=1.5). Lease having less than 5 ha area is considered as small scale 

operation. 

v. LF = Location Factor (1.0 considering < 1 Million Population) 

Accordingly environmental compensation is calculated separately for each mining unit 

and stone crushing unit.  
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8.1.1 EC calculation for Black Trap Mines 

The mine is categorized under Red Category and hence as suggested in CPCB 

Guidelines (Annexure 23 CPCB ECM) pollution index is to be considered as 80. These 

mines are covered under Small Scale category hence value of “S” is considered as ‘0.5’ 

and as suggested by CPCB value of “R” in case of violation is considered as ‘Rs. 250’. 

The LF is presumed as 1 since the village is having population less than one million. 

 

Sr 

No. 

Name of  lease PI N R S LF Environmental 

Compensation 

(Rs.) 

1. M/s. Hajabhai Hamirbhai 

Mori 
80 1250 250 0.5 1 1,25,00,000/- 

2. Maruti Stone Crusher Unit 

– 1 
80 1250 250 0.5 1 1,25,00,000/- 

3. Dineshbhai Boghabhai 

Solanki 
Shall be calculated as mentioned in 8.1.2 

 

8.1.2 EC calculation for Mine of M/s. Dineshbhai Boghabhai Solanki 

The accused has carried out mining of black trap mineral since 28th September 1984 and 

the lease is cancelled by competent authority since 16th May 2007; i.e. before 

enforcement of Environment Clearance for mining activity for Black Trap Mining. 

Therefore, the committee does not have valid basis for calculation of Environmental 

Compensation. It is understood that the accused has damaged environment and did not 

carried out proper mine closure plan. Therefore, the committee members are of opinion 

that - the Land reclamation/restitution cost shall be levied on leasee. The restitution cost 

shall be calculated by lease sanctioning authority, i.e. Geology and Mining Department 

and/or the authority which currently holds the rights of possession i.e. Revenue 

Department through District Collector. 

 

8.1.3 EC calculation for Stone Crushers 

The mine is categorized under Red Category and hence as suggested in CPCB 

Guidelines (Annexure 23 CPCB ECM) pollution index is to be considered as 50. The 

units are covered under Small Scale category hence value of “S” is considered as ‘0.5’ 

and as suggested by CPCB value of “R” in case of violation is considered as ‘Rs. 250’. 
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The LF is presumed as 1 since the village is having population less than one million. 

Number of days is considered as 250 days/year considering holiday and monsoon 

period. Number of days of violation is calculated from the first day of violation detected 

till the date of issuance of closure order/notice of direction. Description of number of 

days of violation is stated in part 6 of this report. 

 

Sr 

No. 

Name of  lease PI N R S LF Environmental 

Compensation 

(Rs.) 

1. M/s. Saibaba Stone Crusher 50 2299 250 0.5 1 1,43,68,750.00 

2. M/s. Maruti Stone Crusher 

(Unit – 2) 
50 93 250 0.5 1 5,81,250.00 

3. M/s. Parth Stone Crusher 50 2039 250 0.5 1 1,27,43,750.00 

 

8.2  Remedial action for the mine 

Since the area is within the eco-sensitive zone and no mine closure plan was observed by the 

mine lease holder while closing the mine and surrendering the lease. A proper post mining plan 

is required to be implemented. Looking into the surrounding areas, it is difficult to obtain 

material for complete backfilling. However, it is desirable to make the mine void compatible 

with nearby land uses. For this landscaping is pre-requisite. This may be achieved by following 

means. 

(a) The mine void should be reclaimed by way of filling with available overburden/ 

terracing of the adjacent hillock area and proper footing to avoid any failure/ landslide. 

(b) The remaining void in absence of any backfill material may be converted into a 

water reservoir with proper slope 

(c) The boundary of entire void area should be fenced along the boundary of 

converted pond. This area is suitable for mango farming. Thus mango plantation of one 

row all along the developed landscaping may be carried out. Fencing is required to 

ensure that land scape developed is sustainable with required slope.  

(d) The cost of entire work of landscape development should be recovered from the 

mine lease holder as proper mine closure plan is not practiced.   

(e) A suitable wild life protection plan may be prepared in consultation with Forest 

Department and associated cost may be deposited with Forest Department for 

strengthening wild life conservation measure in the area.  
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(f)  Entire reclamation plan may be supervised by the local geology department in 

consultation with concerned forest official i.e. DCF – Gir West. 

9. Conclusion and recommendations 

9.1 It shall be ensure that the units engaged in Mining and related activities shall 

acquire requisite permissions from concerned authorities. 

9.2 Reclamation of site shall be carried out in time bound manner and it shall be 

ensure by enforcement agency. 

9.3 The premise of the industrial units shall be properly fenced to avoid any wildlife 

accidents and mishaps. 

9.4 The mining activities shall strictly be carried out during day time to reduce 

disturbance to wildlife and its habitat. 

9.5 Personals engaged in transportation of the material in wild-life accident prone 

zone shall be sensitized by training to tackle mishaps, if any. 

9.6 The enforcement agencies shall reduce the time frame for drafting, 

implementation and enforcement of the law and/or rules. 

9.7  Mining Department can consult forest department and State Pollution Control 

Board prior issuing Quarry Lease and related activities in sensitive areas like Eco-

sensitive Zones, Coastal Regulation Zones, notified forest area, etc. 

9.8 Mining department shall freeze virtual accounts of quarry leases and crushers 

which are not having valid authorization of State Pollution Control Board. 

9.9  SPCB, Mining Department and Forest Department shall work in close co-

ordination of Revenue Department for enforcement of laws in such sensitive areas. 
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Item No. 01 (Pune Bench)  
  

BEFORE THE NATIONAL GREEN TRIBUNAL  
PRINCIPAL BENCH, NEW DELHI 

 
(By Video Conferencing) 

 

 
Original Application No. 37/2020 (WZ) 

 
 
Sayyed Mohammed Sabir Usman & Ors.    Applicant(s) 

  
Versus  

 

Union of India & Ors.                       Respondent(s) 
   

  
Date of hearing:  15.12.2020 
 
 

 CORAM: HON’BLE MR. JUSTICE ADARSH KUMAR GOEL, CHAIRPERSON 
   HON’BLE MR. JUSTICE SHEO KUMAR SINGH, JUDICIAL MEMBER 
   HON’BLE DR. SATYAWAN SINGH GARBYAL, EXPERT MEMBER 
   HON’BLE DR. NAGIN NANDA, EXPERT MEMBER 
 
 

 For Applicant:  Mr. Nitin Lonkar, Advocate   
 

 

    ORDER 

 

1. The issue raised in this application is the remedial action against 

illegal mining by M/s Maruti Stone Quarry-Black Trap Mine, Gujarat, 

M/s Maruti Stone Crusher, Gujarat, M/s Hajabhai Hamirbhai Mori 

Stone Quarry-Black Trap Mine, Gujarat, M/s Sai Baba Stone Crusher, 

Gujarat and M/s Dineshbhai Boghabhai Solanki Stone Quarry-Black 

Trap Mine, Gujarat. 

 

2. According to the applicant, illegal mining activity is being done in 

the Gir Sanctuary, affecting the wildlife. The illegal mined material is 

being purchased by M/s Simar Port Pvt. Ltd. The Forest Department 

directed closure of the mines in the eco-sensitive area, as per documents 

annexed, but the mining has continued, without any requisite clearance. 

Adverse footprint impact is to the tune of Rs. 1250 crores. Learned 
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Counsel for the applicant points out that illegal mining is in the 

prohibited eco-sensitive zone. 

 

 

3. In view of above, the matter needs to be looked into by the 

concerned departments in the first instance and remedial action taken in 

exercise of their statutory power, following due process of law. The status 

and action taken report may thereafter be submitted to this Tribunal for 

consideration. We constitute a joint Committee comprising CPCB, GPCB, 

representative of Chief Wildlife Warden, Gujarat and the State 

Environment Impact Assessment Authority (SEIAA), Gujarat. The State 

PCB will be the nodal agency for coordination and compliance. The report 

may be furnished within two months by e-mail at judicial-

ngt@gov.in preferably in the form of searchable PDF/OCR Support PDF 

and not in the form of Image PDF. 

 

 The applicant may serve a set of papers on the CPCB, GPCB, Chief 

Wildlife Warden, Gujarat and SEIAA, Gujarat and file an affidavit of 

service within one week. 

  

 A copy of this order be forwarded to the CPCB, GPCB, Chief 

Wildlife Warden, Gujarat and SEIAA, Gujarat by e-mail for compliance. 

 

 List for further consideration on 19.03.2021.  

 

     

Adarsh Kumar Goel, CP 

 
 

Sheo Kumar Singh, JM 

 
 

Dr. S.S. Garbyal, EM 
 
 

Dr. Nagin Nanda, EM 
December 15, 2020 
Original Application No. 37/2020 (WZ) 

DV 
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EXTRAORDINARY  

Hkkx II— [k.M 3—mi&[k.M (ii) 
PART II—Section 3—Sub-section (ii) 

izkf/dkj ls izdkf'kr 
PUBLISHED BY AUTHORITY  

la-  2618] ubZ fnYyh] c`gLifrokj] uoEcj 3] 2016@dk£rd 12] 1938   
No. 2618] NEW DELHI, THURSDAY, NOVEMBER 3,  2016/KARTIKA 12,  1938  

पयाᭅवरण, वन और जलवाय ुपᳯरवतᭅन मंᮢ ालय 

अिधसचूना 

नई ᳰद᭨ली, 25 अ᭍ तूबर, 2016 

का.आ. 3370(अ).—िन᳜िलिखत ᮧाᱨप अिधसूचना, िजसे के᭠ᮤीय सरकार, पयाᭅवरण (संरᭃण) अिधिनयम, 1986 
(1986 का 29) कᳱ धारा 3 कᳱ उपधारा (2) के खंड (v) और खंड (xiv) तथा उपधारा (3) के साथ पᳯठत उपधारा (1) ᳇ारा 
ᮧदᱫ शिᲦयᲂ का ᮧयोग करते ᱟए, जारी करन े का ᮧ᭭ताव करती ह,ै पयाᭅवरण (संरᭃण) िनयम, 1986 के िनयम 5 के 
उपिनयम (3) कᳱ अपेᭃानुसार, जनसाधारण कᳱ जानकारी के िलए ᮧकािशत कᳱ जाती ह;ै िजनके उससे ᮧभािवत होने कᳱ 
संभावना ह ै; और यह सूचना दी जाती ह ैᳰक उᲦ ᮧाᱨप अिधसूचना पर, उस तारीख से, िजसको इस अिधसूचना वाले भारत 
के राजपᮢ कᳱ ᮧितयां जनसाधारण को उपल᭣ध करा दी जाती ह,ᱹ साठ ᳰदन कᳱ अविध कᳱ समाि᳙ पर या उसके प᳟ात ्िवचार 
ᳰकया जाएगा ; 

ऐसा कोई ᳞िᲦ, जो ᮧाᱨप अिधसूचना मᱶ अंतᳶव᳥ ᮧ᭭तावᲂ के संबंध मᱶ कोई आᭃेप या सुझाव देने का इ᭒छुक ह,ै इस 
ᮧकार िविन᳸द᳥ अविध के भीतर, के᭠ᮤीय सरकार ᳇ारा िवचार ᳰकए जाने के िलए, आᭃेप या सुझाव सिचव, पयाᭅवरण, वन 
और जलवायु पᳯरवतᭅन मंᮢालय, इंᳰदरा पयाᭅवरण भवन, जोर बाग रोड, अलीगंज, नई ᳰद᭨ली-110003 या ई-मेल पते: esz-
mef@nic.in पर िलिखत ᱨप मᱶ भेज सकेगा ।  

ᮧाᱨप अिधसचूना 

िगर रा᭬ ᮝीय उ᳒ान, िगर व᭠ यजीव अभयार᭛य, पिनया व᭠ यजीव अभयार᭛य और िमᳯटयाला व᭠ यजीव अभयार᭛य, 
गुजरात के जूनागढ़ और अमरेली िजले मᱶ अवि᭭ थत ह ै(िजसे इसमᱶ इसके प᭫ चात ्िगर संरिᭃत ᭃेᮢ कहा गया ह)ै;  

और, िगर संरिᭃत ᭃेᮢ एिशयाई शेरᲂ (पᱶथरा िलयो परिसकल) का गृह ह ैऔर एिशयाई शेर जनसं᭎ या वाला कोर ᭃेᮢ ह;ै  
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और, िगर संरिᭃत ᭃेᮢ कुल 1469.99 वगᭅ ᳰकलोमीटर (िगर रा᭬ ᮝीय उ᳒ान 258.71 वगᭅ ᳰकलोमीटर ; िगर व᭠ यजीव 
अभयार᭛य 1153.42 वगᭅ ᳰकलोमीटर ; पिनया व᭠ यजीव अभयार᭛य 39.64 वगᭅ ᳰकलोमीटर और िमᳯटयाला व᭠ यजीव 
अभयार᭛य 18.22 वगᭅ ᳰकलोमीटर) मᱶ ह ै;  

और, िगर रा᭬ ᮝीय उ᳒ान सभी ओर से िगर व᭠ यजीव अभयार᭛य से िघरा ᱟआ ह ैतथा पिनया व᭠ यजीव अभयार᭛य तीन 
तरफ िगर व᭠ यजीव अभयार᭛य से िघरा ᱟआ ह ै और उससे संल᭏ न ह।ै िमᳯटयाला व᭠ यजीव अभयार᭛य, िगर व᭠ यजीव 
अभयार᭛य के पूवᲃ᭜ तर से 8 ᳰकलोमीटर कᳱ दरूी पर अवि᭭ थत ह ै;  

और, िगर अभयार᭛य और रा᭬ ᮝीय उ᳒ान तथा पिनया अभयार᭛य, गुजरात के सौरा᭬ ᮝ ᭃेᮢ मᱶ वनᲂ का एकल सबसे बड़ा 
सघन ᭃेᮢ ह ै;  

और, िगर संरिᭃत ᭃेᮢ मᱶ ᮧाकृितक पयाᭅवास और उपि᭭ थत मह᭜ वपूणᭅ गिलयारᲂ कᳱ एक बᱟत बड़ी रᱶज मᱶ जैव िविवधता 
का तथा ᮧाणी और वन᭭ पित कᳱ संकटाप᭠ न, दलुᭅभ और खतरे मᱶ पड़ी ᮧजाितयᲂ का िनमाᭅण करता ह ै;  

और, िगर वनᲂ के कुछ िनकटतम ᭃेᮢᲂ मᱶ शु᭬क पणᭅपाती सागौन वन अिधकृत ह ᱹ। शु᭬क पणᭅपाती झाड़ी वनᲂ मᱶ बबूल, 
खैर, बाबरखैर, िबली, खखारा, ᳯटमᱧ, गोरड़, हरेमू, बोरदी, इंगोर आᳰद सि᭥मिलत ह ᱹऔर शु᭬क सवाना वनᲂ के अंतगᭅत कुछ 
िवकᳱणᭅ और खराब झाड़ी वन᭭पित के ᮧकार के साथ बड़ी खुली घासᱶ आती ह ᱹजहाँ इस ᭃेᮢ मᱶ अ᭒छी माᮢा मᱶ कुछ ᱧिचकर 
घासᱶ जैसे शिनयार, िज᭠जावᲂ और मोशती उगाई जाती ह ᱹ;    

और, िगर तटीय जोन ᭃेᮢ मᱶ, वहाँ सौरा᭬ ᮝ ᮧाय᳇ीप के नदीय ᭃेᮢᲂ के उ᳒ान और अभयार᭛यᲂ से 14 स᭥भव नदीय 
गिलयारᲂ और एक गरै नदी गिलयारा ह ैजो ᮧाकृितक भू-भाग िविश᳥ता और पशु संचलन कᳱ सहायता मᱶ संभरण करता ह ै;   

और, वन ᭃेᮢᲂ के बाहर िगर संरिᭃत ᭃेᮢ, व᭠यजीव पयाᭅवासᲂ और व᭠यजीव गिलयारᲂ मᱶ आरिᭃत वनᲂ, संरिᭃत वनᲂ, 
वगᱮकृत वनᲂ मᱶ मह᭜वपूणᭅ घोिषत ᳰकया गया ह ै;    

और, गैर वन भूिम के समीप िगर संरिᭃत ᭃेᮢ शेर और संबंिधत व᭠यजीव के िलए मह᭜वपूणᭅ पयाᭅवास ᮧदान करता ह ै;  

और, पिनया शतेᱧंजे पहाड़ी जोन और शतेᱧंजी नदी के तटᲂ मᱶ, एिशयाई शेर के िलए संरिᭃत वन के साथ-साथ आरिᭃत 
वन के मह᭜वपूणᭅ गिलयारᲂ के खंड भी ह ᱹ; 

और, िमᳯटयाला अभयार᭛य से पवᭅतीय तरंिगत वन और घास भूिम तक िहपावडली और शेतᱧंजी पहाड़ पशᲐु के िलए 
उपयोगी ᮧभावी गिलयारᱶ ह ै; 

और, पवᭅतीय तरंिगत का िगर-िगरनार गिलयार िगर और िगरनार मागᭅ के बीच का भूभाग शरेᲂ के िलए उपयोगी ह ै; 

 और, अब इस ᭃेᮢ का पᳯररᭃण और संरᭃण करना आव᭫ यक ह,ै िजसका िव᭭ तार और सीमाएं इस अिधसूचना के पैरा 
1 मᱶ िविन᳸द᭬ ट ह,ᱹ उ᳒ान और अभयार᭛य के चारᲂ और के ᭃेᮢ को पाᳯरि᭭थितक संवेदी जोन के ᱧप मᱶ पाᳯरि᭭थितक और 
पयाᭅवरण कᳱ दिृ᭬ ट  से संरिᭃत करना आव᭫यक हो गया ह ैतथा उ᳒ोगᲂ या उ᳒ोगᲂ के वगᭅ को तथा उनकᳱ संᳰᮓ याᲐ और 
ᮧᳰᮓ याᲐ को उ᭍ त पाᳯरि᭭थितक संवेदी जोन मᱶ ᮧितिष ᳍ करना आव᭫ यक ह ै; 

अतः, अब, के᭠ᮤीय सरकार, पयाᭅवरण (संरᭃण) िनयम, 1986 के िनयम 5 के उपिनयम (3) और पयाᭅवरण (संरᭃण) 
अिधिनयम, 1986 (1986 का 29) कᳱ धारा 3 कᳱ उपधारा (2) के खंड (v) और खंड (xiv) के साथ पᳯठत और उपधारा (1) 
᳇ारा ᮧदᱫ शिᲦयᲂ का ᮧयोग करत ेᱟए, गुजरात रा᭔य मᱶ िमᳯटयाला व᭠ यजीव अभयार᭛य कᳱ सीमा से 17.9 ᳰकलोमीटर तक, 
िगर व᭠ यजीव अभयार᭛य से 16.3 ᳰकलोमीटर तक और पिनया व᭠ यजीव अभयार᭛य कᳱ सीमा से 14.98 ᳰकलोमीटर तक के 
िव᭭ ताᳯरत ᭃेᮢ को पाᳯरि᭭थितक संवेदी जोन (िजसे इसमᱶ इसके प᭫ चात् पाᳯरि᭭थितक संवेदी जोन कहा गया ह)ै के ᱨप मᱶ 
अिधसूिचत करती ह,ै िजसके ᭣ यौरे िन᳜ानुसार ह,ै अथाᭅत ्:--  

1. पाᳯरि᭭थितक संवदेी जोन का िव᭭तार और उसकᳱ सीमाएं— 

(1) पाᳯरि᭭थितक संवेदी जोन का ᭃेᮢ 3328.8139 वगᭅ ᳰकलोमीटर ह ै। इसके अतंगᭅत िगर व᭠ यजीव अभयार᭛य, िगर 
रा᭬ ᮝीय उ᳒ान, पिनया व᭠ यजीव अभयार᭛य और िमᳯटयाला व᭠ यजीव अभयार᭛य ᭃेᮢ के चारᲂ ओर वन ᭃेᮢ, नदी गिलयारᲂ, 

318



¹Hkkx IIµ[k.M 3(ii)º Hkkjr dk jkti=k % vlk/kj.k 3 

उठे ᱟए भूिम गिलयारᲂ और राज᭭ व ᭃेᮢ आते ह,ᱹ और िमᳯटयाला व᭠ यजीव अभयार᭛य ᭃेᮢ 20° 41’ उ᭜ तर से 21° 35’ उ᭜ तर 
अᭃांश तथा 70° 15’ पूवᭅ से 71° 35’ पूवᭅ देशांतर के बीच अवि᭭ थत ह,ै यह गुजरात रा᭔ य मᱶ जूनागढ़, िगर–सोमनाथ और 
अमरेली िजलᲂ मᱶ आता ह ै। इसके अंतगᭅत, उपरो᭍ त तीन िजलᲂ के जूनागढ़, िव᭫ वादर, मंदारडा, मिलया (हटीना), तलाला, 
कोिडनार, ऊना, िगर गधंा, जाफराबाद, खंभा, सावरकंुडाला और धारी तालुका मᱶ अवि᭭ थत 291 ᮕाम ह ै। इस ᭃेᮢ के ᭣ यौरे 
इस ᮧकार ह ᱹ:-- 

ᭃेᮢ  वगᭅ ᳰकलोमीटर  
नदीय गिलयारᲂ  333.0000 

िगर, पिनया और िमᳯटयाला संरिᭃत ᭃेᮢ  के संल᭏ न 258 ᮕाम  2279.6652 

िगर संरिᭃत ᭃेᮢ और िगरनार संरिᭃत ᭃेᮢ  के बीच उठी ᱟई भूिमयां साथ 33 ᮕाम 
(िव᭫ वधार, जूनागढ़ और मंदारडा तालुका)  

212.0803 

अिधसूिचत आरिᭃत वन/संरिᭃत वन/िगर संरिᭃत ᭃेᮢ  के चारᲂ ओर यू.सी.एफ.  504.0684 

  

(2) पाᳯरि᭭थितक संवेदी जोन कᳱ सीमा का िव᭭ तार अिधकतम और ᭠ यूनतम िव᭭ तार 17.9 ᳰकलोमीटर ह ैऔर ᭠ यूनतम 
शू᭠ य ह ै। संरिᭃत ᭃेᮢᲂ के बीच सीमा मᱶ बदलाव:  

(I) िगर व᭠ यजीव अभयार᭛य के साथ पाᳯरि᭭थितक संवेदी जोन का अिधकतम िव᭭ तार 16.3 ᳰकलोमीटर और 
᭠ यूनतम शू᭠ य ह,ै चंूᳰक यह पिनया अभयार᭛य के साथ लगा ᱟआ ह ै;  

(II)  पिनया व᭠ यजीव अभयार᭛य के साथ पाᳯरि᭭थितक संवेदी जोन का अिधकतम िव᭭ तार 14.98 ᳰकलोमीटर और 
᭠ यूनतम शू᭠ य ह,ै चंूᳰक यह िगर अभयार᭛य के साथ लगा ᱟआ ह ै;  

(III)  िमᳯटयाला व᭠ यजीव अभयार᭛य के साथ-साथ पाᳯरि᭭थितक संवेदी जोन का अिधकतम िव᭭ तार 17.9 
ᳰकलोमीटर और ᭠ यूनतम शू᭠ य ह,ै चंूᳰक यह िगर अभयार᭛य के साथ लगा ᱟआ ह ै।  

(3) पाᳯरि᭭थितक संवेदी जोन का मानिचᮢ सीमा के ᭣ यौरᲂ तथा अᭃांश और देशांतर सिहत उपाबधं I के ᱨप मᱶ उपाब᳍ 
ह ै। 

(4) व᭠ यजीव अभयार᭛य और उसके पाᳯरि᭭थितक संवेदी जोन जीपीएस िनदᱷशांक उपाबधं II पर ᳰदए गए ह ᱹ।  

(5) ᮧ᭭ तािवत पाᳯरि᭭थितक संवेदी जोन कᳱ सीमा का िववरण और उसमᱶ आने वाल ेᮕामᲂ कᳱ सूची उपाबधं III पर दी 
गई ह ै। 

(6) पाᳯरि᭭थितक संवेदी जोन मᱶ आन ेवाल ेᮕामᲂ के जीपीएस िनदᱷशांक उपाबधं IV पर ᳰदए गए ह ᱹ। 

(7) गिलयारᲂ के ᱨप मᱶ नᳰदयᲂ के ᭣ यौरे और पहचान े गए गिलयारᲂ, नᳰदयᲂ, सािहकाᲐ के म᭟ य से दोनᲂ तरफ 
पाᳯरि᭭थितक संवेदी जोन का ᭃेᮢ 750 मीटर/500 मीटर/250 मीटर ह,ै जो उपाबधं V पर ᳰदया गया ह ै।  

(8) नदी गिलयारᲂ के जीपीएस िनदᱷशांक उपाबधं VI पर ᳰदए गए ह ᱹ।  

(9) िगर – िगरनार अभयार᭛य के बीच भूिम गिलयारᲂ और जीपीएस िनदᱷशांकᲂ के ᭣ यौरे उपाबधं VII मᱶ ᳰदए गए ह ᱹ।  

2. पाᳯरि᭭थितक संवदेी जोन के िलए आचंिलक महायोजना –(1) रा᭔य सरकार, पाᳯरि᭭थितक संवेदी जोन के ᮧयोजनᲂ 
के िलए राजपᮢ मᱶ इस अिधसूचना के अंितम ᮧकाशन कᳱ तारीख से दो वषᭅ कᳱ अविध के भीतर, इस अिधसूचना मᱶ ᳰदए गए 
उपदशᲄ का अनुपालन करते ᱟए, ᭭थानीय ᳞िᲦयᲂ के परामशᭅ से आंचिलक महायोजना तैयार करेगी । 

(2) आंचिलक महायोजना को रा᭔ य सरकार मᱶ सᭃम ᮧािधकारी ᳇ारा अनुमोᳰदत ᳰकया जाएगा ।  

(3) पाᳯरि᭭थितक संवेदी जोन के िलए आचंिलक महायोजना रा᭔ य सरकार ᳇ारा इस अिधसूचना मᱶ यथािविन᳸द᭬ ट रीित 
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मᱶ और सुसंगत कᱶ ᮤीय और रा᭔ य िव िध यᲂ और कᱶ ᮤीय सरकार ᳇ारा जारी मागᭅदशᭅक िस ᳍ांतᲂ, यᳰद  कोई हᲂ, के सामंज᭭ य से 
तैयार कᳱ जाएगी । 

(4) आचंिलक महायोजना, उसमᱶ पयाᭅवरणीय और पाᳯरि᭭थितक मु᳎ᲂ को सि᭥ मिलत करने के िलए संबंिध त रा᭔ य 
िव भागᲂ के साथ परामशᭅ से तैयार कᳱ जाएगी, िजसके अतंगᭅत िन᭥ निलिखत ह-ᱹ- 

(i) पयाᭅवरण ; 
(ii)  वन और व᭠ यजीव ;  
(iii)  कृिष ;  
(iv) राज᭭ व ;  
(v) शहरी िवकास ; 
(vi) पयᭅटन ; 

(vii)  ᮕामीण िवकास ;  

(viii)  ᳲसचाई और बाढ़ िनयंᮢण ; 

(ix) नगरपािलका ; 

(x) पंचायती राज ; 

(xi) लोक िनमाᭅण िवभाग।  
(5) आंचिलक महायोजना अनमुोᳰदत िव᳒मान भू-उपयोग, अवसंरचना और ᳰᮓयाकलापᲂ पर कोई िनबᲈधन अिधरोिपत 

नहᱭ करेगी जब तक ᳰक इस अिधसूचना मᱶ इस ᮧकार िविन᳸द᭬ ट न ᳰकया जाए और उ᭍ त आंचिल क महायोजना सभी 
अवसंरचना और ᳰᮓयाकलापᲂ मᱶ दᭃता और पाᳯर ि᭭ थ ितक अनुकूलता का सुधार करेगी । 

(6) आंचिलक महायोजना मᱶ अना᭒छाᳰदत ᭃेᮢᲂ के जीणᲃ᳍ार, िव᳒मान जल िनकायᲂ के संरᭃण, आवाह ᭃेᮢᲂ के 
ᮧबंधन, जल-संभरᲂ के ᮧबंधन, भूतल जल के ᮧबंधन, मृदा और नमी संरᭃण, ᭭थानीय समुदायᲂ कᳱ आव᭫यकताᲐ तथा 
पाᳯरि᭭थितक और पयाᭅवरण से संबंिधत ऐसे अ᭠य पहलूᲐ, िजन पर ᭟यान देना आव᭫यक ह,ै के िलए उपबंध हᲂगे । 

(7) आंचिलक महायोजना सभी िव᳒मान पूजा ᭭ थलᲂ, ᮕामᲂ और नगरीय बंदोब᭭तᲂ, वनᲂ के ᮧकार और ᳰक᭭ मᲂ, कृिष 
ᭃेᮢᲂ, ऊपजाऊ भूिम, हᳯरत ᭃेᮢ जैसे उ᳒ान और उसी ᮧकार के ᭭ थान, उ᳒ान कृिष ᭃेᮢ, आ᳸कडᲂ, झीलᲂ और अ᭠य जल 
िनकायᲂ का अ᭤यकंन करेगी । 

(8) आंचिलक महायोजना पाᳯरि᭭थितक संवेदी जोन मᱶ िवकास को िविनयिमत करेगी ताᳰक ᭭ थानीय समुदायᲂ के 
जीवकोपाजᭅन को सुरिᭃत करन ेका सुिन ᭫  चय ᳰकया जा सके ।  

3. रा᭔य सरकार ᳇ारा ᳰकए जान ेवाल ेउपाय-- रा᭔य सरकार इस अिधसूचना के उपबंधᲂ को ᮧभावी करने के िलए 
िन᳜िलिखत उपाय करेगी, अथाᭅत् :-- 

(1) भ-ूउपयोग – पाᳯरि᭭थितक संवेदी जोन मᱶ वनᲂ, उ᳒ान-कृिष ᭃेᮢᲂ, कृिष ᭃेᮢᲂ, आमोद-ᮧमोद के ᮧयोजन के िलए 
िचि᭠हत ᳰकए गए पाकᲄ और खुल े ᭭थानᲂ का वािणि᭔यक और औ᳒ोिगक संब᳍ िवकास ᳰᮓयाकलापᲂ के िलए उपयोग या 
संपᳯरवतᭅन नहᱭ होगा :  

परंत ु पाᳯरि᭭थितक संवेदी जोन के भीतर कृिष भूिम का संपᳯरवतᭅन, मानीटरी सिमित कᳱ िसफाᳯरश पर और रा᭔य 
सरकार के पूवᭅ अनुमोदन से, ᭭थानीय िनवािसयᲂ कᳱ आवासीय जᱨरतᲂ को पूरा करन ेके िलए और पैरा 4 कᳱ सारणी के ᭭तंभ 
(2) मᱶ ᮓम सं. 21, 28, 36 और 39 के ᳰᮓयाकलापᲂ को पूरा करन ेके िलए अनु᭄ात होगा, अथाᭅत ्:-  

(i) िव᳒मान सड़कᲂ को चौड़ा और सुदढ़ृ करना और नई सड़कᲂ का सि᳖माᭅण ; 

(ii)  ᮧदषूण उ᭜प᳖ न करन ेवाले लघु उ᳒ोग ; 

(iii)  वषाᭅ जल संचय ; और  
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(iv) कुटीर उ᳒ोग, िजसके अंतगᭅत ᮕामीण उ᳒ोग, सुिवधा भंडार और ᭭थानीय सुिवधाएं सि᭥मिलत हᱹ । 

परंत ुयह और ᳰक रा᭔य सरकार के पूवᭅ अनुमोदन और भारत के संिव धान के अनु᭒ छेद 244 तथा त᭜समय ᮧवृᱫ िविध के 
उपबंधᲂ के अनुपालन के िबना, िजसके अंतगᭅत अनुसूिचत जनजाित और अ᭠य परंपरागत वन िनवासी (वन अिधकारᲂ कᳱ 
मा᭠यता) अिधिनयम, 2006 (2007 का 2) भी ह,ै वािणि᭔यक या उ᳒ोग िवकास ᳰᮓयाकलापᲂ के िलए जनजातीय भूिम का 
उपयोग अनु᭄ात नहᱭ होगा :  

परंत ुयह और भी ᳰक पाᳯरि᭭थितक संवेदी जोन के भीतर भू-अिभलेखᲂ मᱶ उपसंजात कोई ᮢुᳯट, इसमᱶ पैरा 3 मᱶ िन᳸द᭬ ट 
मानीटरी सिमित के िवचार ᮧा᳙ करने के प᳟ात ्रा᭔य सरकार ᳇ारा ᮧ᭜येक मामले मᱶ केवल एक बार संशोिधत होगी और उᲦ 
ᮢुᳯट के संशोधन कᳱ कᱶ ᮤीय सरकार के पयाᭅवरण, वन और जलवायु पᳯरवतᭅन मंᮢालय को सूचना देनी होगी ।  

परंत ुयह और भी ᳰक उपयुᭅᲦ ᮢुᳯट का संशोधन मᱶ इस उप पैरा के अधीन यथा उपबंिधत के िसवाय ᳰकसी भी दशा मᱶ भू-
उपयोग का पᳯरवतᭅन सि᭥मिलत नहᱭ होगा ।  

परंत ुयह और भी ᳰक िजससे हᳯरत ᭃेᮢ मᱶ जैसे वन ᭃेᮢ, कृिष ᭃेᮢ आᳰद मᱶ कोई पाᳯरणािमक कटौती नहᱭ होगी और 
अनᮧयु᭍ त या अनु᭜ पादक कृिष ᭃेᮢᲂ मᱶ पुन: वनीकरण करन ेके ᮧयास ᳰकए जाएंगे ।  

(2) ᮧाकृितक जल ᮲ोत - आचंिलक महायोजना मᱶ सभी ᮧाकृितक जल ᮲ोत कᳱ पहचान कᳱ जाएगी और उनके संरᭃण 
और पनुᱧ᭞भूतकरण के िलए योजना सि᭥ मिलत होगी और रा᭔य सरकार ᳇ारा ऐसे ᭃेᮢᲂ पर या उनके िनकट िवकास 
ᳰᮓयाकलाप ᮧितिष᳍ करने के िलए ऐसी रीित से मागᭅिनदᱷश तयैार ᳰकए जाएंग े। 

(3) पयᭅटन - (क) पाᳯरि᭭थितक संवेदी जोन के भीतर पयᭅटन संबंधी ᳰᮓयाकलाप, पयᭅटक महायोजना के अनुसार हᲂगे, 
जो आंचिलक महायोजना का एक भाग बनᱶगे ।  

(ख) पयᭅटन महायोजना पयᭅटन िवभाग ᳇ारा रा᭔ य सरकार के वन और पयाᭅवरण िवभाग के परामशᭅ से तैयार कᳱ  
जाएगी ।  

(ग) पयᭅटन संबंधी ᳰᮓयाकलाप िन᭥ निलिखत के अधीन िविनयिमत हᲂग,े अथाᭅत ्:- 

(i) पाᳯरि᭭थितक संवेदी जोन के भीतर सभी नए पयᭅटन ᳰᮓयाकलापᲂ या िव᳒मान पयᭅटन ᳰᮓयाकलापᲂ का 
िव᭭तार कᱶ ᮤ सरकार के पयाᭅवरण, वन और जलवायु पᳯरवतᭅन मंᮢालय के मागᭅदशᭅक िस᳍ांतᲂ के ᳇ारा तथा रा᭬ ᮝीय 
᭪ याᮖ संरᭃण ᮧािधकरण, ᳇ारा जारी पाᳯरि᭭थितक पयᭅटन (समय-समय पर यथा संशोिधत) मागᭅदशᭅक िस᳍ांतᲂ के 
अनुसार, पाᳯरि᭭थितक पयᭅटन, पाᳯरि᭭थितक िशᭃा और पाᳯरि᭭थितक िवकास को मह᭜व देते ᱟए पाᳯरि᭭थितक संवेदी 
जोन कᳱ वहन ᭃमता के अ᭟ययन पर आधाᳯरत होगा;   

(ii) पाᳯरि᭭थितक संवेदी जोन के भीतर होटल और ᳯरसाटᭅ के नए संिनमाᭅण को अन᭄ुात नहᱭ ᳰकया जाएगा । 

(iii) आंचिलक महायोजना का अनुमोदन ᳰकए जाने तक, पयᭅटन के िलए िवकास और िव᳒मान पयᭅटन 
ᳰᮓयाकलापᲂ के िव᭭तार को वा᭭तिवक ᭭थल िविन᳸द᳥ संवीᭃा तथा मानीटरी सिमित कᳱ िसफाᳯरश पर आधाᳯरत 
संबंिधत िविनयामक ᮧािधकाᳯरयᲂ ᳇ारा अनु᭄ात ᳰकया होगा । 

 (4)  नसैᳶगक िवरासत - पाᳯरि᭭थितक संवेदी जोन मᱶ मह᭜वपूणᭅ नैसᳶगक िवरासत के सभी ᭭थलᲂ जैसे सभी जीन कोश 
आरिᭃत ᭃेᮢ, शैल िवरचनाएं, जल ᮧपातᲂ, झरनᲂ, घाटी मागᲄ, उपवनᲂ, गुफाएं, ᭭थलᲂ, ᮪मण, अ᳡रोहण, ᮧपातो आᳰद कᳱ 
पहचान कᳱ जाएगी और उ᭠हᱶ संरिᭃत ᳰकया जाएगा तथा उनकᳱ सुरᭃा और संरᭃा के िलए इस अिधसूचना के अंितम ᮧकाशन 
कᳱ तारीख से छह मास के भीतर, उपयुᲦ योजना बनाएगी और ऐसी योजना आंचिलक महायोजना का भाग होगा । 

(5) मानव िनᳶमत िवरासत ᭭थल - पाᳯरि᭭ थितक संवेदी जोन मᱶ भवनᲂ, संरचनाᲐ, िश᭨प-त᭝य, ऐितहािसक, कला᭜मक 
और सां᭭कृितक मह᭜व के ᭃेᮢᲂ कᳱ पहचान करनी होगी और इस अिधसूचना के अंितम ᮧकाशन कᳱ तारीख से छह माह के 
भीतर उनके संरᭃण कᳱ योजनाएं तैयार करनी होगी तथा आंचिलक महायोजना मᱶ सि᭥मिलत कᳱ जाएगी ।  
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(6) ᭟ विन ᮧदषूण - पाᳯरि᭭थितक संवेदी जोन मᱶ ᭟ विन ᮧदषूण के िनयंᮢण के िलए रा᭔ य सरकार का पयाᭅवरण िवभाग 
वायु (ᮧदषूण िनवारण और िनयंᮢण) अिधिनयम, 1981 (1981 का 14) और उसके अधीन बनाए गए िनयमᲂ के उपबंधᲂ के 
अनुसरण मᱶ मागᭅदशᭅक िस᳍ांत और िविनयम तैयार करेगा ।  

(7) वाय ुᮧदषूण - पाᳯरि᭭थितक संवेदी जोन मᱶ, वायु ᮧदषूण के िनयंᮢण के िलए रा᭔य सरकार का पयाᭅवरण िवभाग 
वायु (ᮧदषूण िनवारण और िनयंᮢण) अिधिनयम, 1981 (1981 का 14) और उसके अधीन बनाए गए िनयमᲂ के उपबंधᲂ के 
अनुसरण मᱶ मागᭅदशᭅक िस᳍ांत और िविनयम तैयार करेगा ।  

(8) बिह᮲ाव का िन᭭सारण - पाᳯरि᭭थितक संवेदी जोन मᱶ उपचाᳯरत बिह᮲ाव का िन᭭सारण जल (ᮧदषूण िनवारण 
तथा िनयंᮢण) अिधिनयम, 1974 (1974 का 6) और उसके अधीन बनाए गए िनयमᲂ के उपबंधᲂ के अनुसार होगा । 

(9) ठोस अपिश᳥ - ठोस अपिश᳥ᲂ का िनपटान िन᳜िलिखत ᱨप मᱶ होगा - 

(i) पाᳯरि᭭थितक संवेदी जोन मᱶ ठोस अपिश᳥ᲂ का िनपटान ठोस अपिश᭬ ट ᮧबंधन िनयम, 2016, जो भारत 
सरकार के त᭜कालीन पयाᭅवरण और वन मंᮢालय कᳱ समय-समय पर यथा संशोिधत अिधसूचना सं.का.आ. 1357(अ), 
तारीख 8 अᮧलै, 2016 ᳇ारा ᮧकािशत ᳰकए गए थ,े के उपबंधᲂ के अनुसार ᳰकया जाएगा ; 

(ii)  ᭭थानीय ᮧािधकरण जैव िन᳜ीकरणीय और अजैव िन᳜ीकरणीय संघटकᲂ मᱶ ठोस अपिश᳥ᲂ के संपृथᲥन के 
िलए योजनाएं तैयार करᱶग े;  

(iii)  जैव िन᳜ीकरणीय सामᮕी को अिधमानतः खाद बनाकर या कृिम खेती के मा᭟यम से पुनःचᳰᮓत ᳰकया 
जाएगा ;  

(iv) अकाबᭅिनक सामᮕी का िनपटान पाᳯरि᭭थितक संवेदी जोन के बाहर पहचान ᳰकए गए ᭭ थल पर ᳰकसी 
पयाᭅवरणीय ᭭वीकृत रीित मᱶ होगा और पाᳯरि᭭थितक संवेदी जोन मᱶ ठोस अपिश᭬ टᲂ को जलाना या भ᭬ मीकरण अनु᭄ात 
नहᱭ होगा ।  

(10) जवै िचᳰक᭜सा अपिश᳥ – पाᳯरि᭭थितक संवेदी जोन मᱶ जैव िचᳰक᭜सीय अपिश᳥ᲂ का िनपटान जैव िचᳰक᭜सीय 
अपिश᳥ ᮧबंधन िनयम, 2016, जो भारत सरकार के त᭜कालीन पयाᭅवरण और वन मंᮢालय कᳱ समय-समय पर यथा संशोिधत 
अिधसूचना सं.का.आ. 343(अ), तारीख 28 माचᭅ, 2016 ᳇ारा ᮧकािशत ᳰकए गए थ,े के उपबंधᲂ के अनुसार ᳰकया जाएगा । 

(11) यानीय यातायात - पᳯरवहन कᳱ यानीय गितिविधयां आवास के अनुकूल िविनयिमत हᲂगी और इस संबंध मᱶ 
आंचिलक महायोजना मᱶ िवशेष उपबंध अिधकिथत ᳰकए जाएंग ेऔर आंचिलक महायोजना के तैयार होने और रा᭔ य सरकार के 
सᭃम ᮧािधकारी के ᳇ारा अनुमोᳰदत होने तक, मानीटरी सिमित ᮧवृᱫ िनयमᲂ और िविनयमᲂ के अनुसार यानीय गितिविधयᲂ 
के अनुपालन को मानीटर करेगी । 

4. पाᳯरि᭭थितक सवंदेी जोन मᱶ ᮧितिष᳍ और िविनयिमत ᳰᮓयाकलापᲂ कᳱ सूची - पाᳯरि᭭थितक संवेदी जोन मᱶ सभी 
ᳰᮓयाकलाप पयाᭅवरण (संरᭃण) अिधिनयम, 1986 के उपबंधᲂ ᳇ारा शािसत हᲂगे और नीचे दी गई तािलका मᱶ िविन᳸द᳥ रीित 
मᱶ िविनयिमत हᲂगे, अथाᭅत ्:--  

सारणी 

ᮓम स.ं ᳰᮓयाकलाप ᳯट᭡पिणया ं

(1) (2) (3) 

ᮧितिष᳍ ᳰᮓयाकलाप  

1.  नीचे वणᭅन ᳰकए गए ᳰᮓयाकलापᲂ के 
अनुसार वािणि᭔यक खनन, प᭜थर ।  

(क) सभी नए और िव᳒मान खनन (लघ ु और वृहत खिनज), प᭜थर कᳱ 
खानᱶ और उनको तोड़न ेकᳱ इकाइयां ᮧितिष᳍ ह,ᱹ िसवाय िनवािसयᲂ कᳱ 
स᳊ावपूणᭅ घरेल ू आव᭫यकताᲐ के नहᱭ हᲂगी, िजसके अंतगᭅत गृहᲂ के 
संिनमाᭅण या मर᭥ मत के िलए िमᲵी कᳱ खुदाई और ᭪ यि᭍ तक उपभोग के 
िलए गृहᲂ के िनमाᭅण के िलए देशी टाइलᲂ या ᲊटᲂ का संिनमाᭅण भी ह ै।  
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(ख) खनन संᳰᮓयाएं, माननीय उᲬतम ᭠यायालय कᳱ ᳯरट यािचका 
(िसिवल) सं. 1995 का 202 टी.एन. गौडाबमᭅन िथᱧमूलपाद बनाम 
भारत संघ के मामल ेमᱶ आदेश तारीख 4 अग᭭ त, 2006 और ᳯरट यािचका 
(सी) सं. 2012 का 435 गोवा फाउंडेशन बनाम भारत संघ के मामले मᱶ 
तारीख 21 अᮧैल, 2014 के अतंᳯरम आदेश के अनुसरण मᱶ सवᭅदा ᮧचालन 
होगा । 

1.1 चूना प᭜ थर खदान । िविनयमन भूिम कᳱ संिनमाᭅण के िलए खुदाई या घर के संिनमाᭅण या 
मर᭥ मत के िलए देशी टाइलᲂ या ᲊटᲂ कᳱ ᭭ थानीय वैयि᭍ तक उपभोग के 
िलए आवासन के िलए िविनमाᭅण को ᮧितिष᳍ नहᱭ करेगा ।  

1.2 ᭣ लैक ᮝेप खदान । िविनयमन भूिम कᳱ संिनमाᭅण के िलए खुदाई या घर के संिनमाᭅण या 
मर᭥ मत के िलए देशी टाइलᲂ या ᲊटᲂ कᳱ ᭭ थानीय वैयि᭍ तक उपभोग के 
िलए आवासन के िलए िविनमाᭅण को ᮧितिष᳍ नहᱭ करेगा ।  

1.3 चूना प᭜ थर (खदान) का िनमाᭅण  । िविनयमन भूिम कᳱ संिनमाᭅण के िलए खुदाई या घर के संिनमाᭅण या 
मर᭥ मत के िलए देशी टाइलᲂ या ᲊटᲂ कᳱ ᭭ थानीय वैयि᭍ तक उपभोग के 
िलए आवासन के िलए िविनमाᭅण को ᮧितिष᳍ नहᱭ करेगा ।  

1.4 बालू खनन, िजसके अंतगᭅत बजरी 
और कंकड ह ᱹ। 

वािणि᭔ यक खनन को ᮧितिष᳍ ᳰकया जाएगा। िविनयमन भूिम कᳱ 
संिनमाᭅण के िलए खुदाई या घर के संिनमाᭅण या मर᭥ मत के िलए देशी 
टाइलᲂ या ᲊटᲂ कᳱ ᭭ थानीय वैयि᭍ तक उपभोग के िलए आवासन के िलए 
िविनमाᭅण को ᮧितिष᳍ नहᱭ करेगा ।  

1.5 मृदा, न᭥ य मुᱧम, कठोर मुᱧम । वािणि᭔ यक खनन को ᮧितिष᳍ ᳰकया जाएगा । िविनयम भूिम कᳱ 
संिनमाᭅण के िलए खुदाई या घर के संिनमाᭅण या मर᭥ मत के िलए देशी 
टाइलᲂ या इंटᲂ कᳱ ᭭ थानीय वैयि᭍ तक उपभोग के िलए आवासन के िलए 
िविनमाᭅण को ᮧितिष᳍ नहᱭ करेगा । 

1.6 पेराई संयंᮢ इकाईयां । पाᳯरि᭭थितक संवेदी जोन के भीतर खनन और परेाई को अनु᭄ात नहᱭ 
ᳰकया जाएगा और भू-दृ᭫  य मᱶ ऐसे बृह᭜ त पᳯरवतᭅनᲂ को अन᭄ुात नहᱭ ᳰकया 
जाएगा, जो ᭃेᮢ के जल िव᭄ान और पाᳯरि᭭थितक को ᮧभािवत करते हᲂ ।  

2.  आरा मीलᲂ कᳱ ᭭थापना । पाᳯरि᭭थितक संवेदी जोन के भीतर नई और िव᳒मान आरा मीलᲂ का 
िव᭭ तार अनु᭄ात नहᱭ होगा ।  

3.  ᮧदषूण काᳯरत करन ेवाल ेउ᳒ोगᲂ कᳱ 
᭭ थापना (जल, वायु, मृदा, ᭟ विन 
आᳰद) । 

ᮧदषूण काᳯरत करने वाले सभी उ᳒ोगᲂ का ᮧितषेध ᳰकया जाएगा ।  
पाᳯरि᭭थितक संवेदी जोन के भीतर ᮧदषूण काᳯरत करने वाले नए उ᳒ोगᲂ 
को या उनके िव᭭ तार को अनु᭄ात नहᱭ ᳰकया जाएगा ।  
कृिष आधाᳯरत लघ ुउ᳒ोगᲂ को गुजरात सरकार के िविनयमᲂ के अनुसार 
िविनयिमत ᳰकया जाएगा ।  

4.  पािलिथन के थलैᲂ का उपयोग । शासन, अ᭥ बराडी, िचकालकुवा और तलुसी᭫ याम जैसे चुᳲनदा पयᭅटक ᭃेᮢᲂ 
मᱶ दकुानदारᲂ ᳇ारा पािलिथन के थलैᲂ के उपयोग पर कठोरता से ᮧितबंध 
लगाया जाना चािहए ।  
पाᳯरि᭭थितक संवेदी जोन के अ᭠ य ᭃेᮢᲂ मᱶ इसका िविनयमन िव᳒मान 
सरकारी मानकᲂ के अनुसार ᳰकया जा सकता ह ै।  

5.  ᳰक᭠ हᱭ पᳯरसंकटमय पदाथᲄ का 
उपयोग या उ᭜पादन । 

लाग ूिविधयᲂ के अनुसार ᮧितिष᳍ (अ᭠ यथा उपबंिधत के िसवाय) । 

6.  नई बृहत जल िव᳒ुत पᳯरयोजनाᲐ 
कᳱ ᭭थापना। 

लाग ूिविधयᲂ के अनुसार ᮧितिष᳍ (अ᭠ यथा उपबंिधत के िसवाय) । 
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7.  म᭟ यम धन᭜ व के फाइबर 
बोडᭅ/पा᳷टकल बोडᭅ कᳱ ᭭थापना । 

लाग ूिविधयᲂ के अनुसार ᮧितिष᳍ (अ᭠ यथा उपबंिधत के िसवाय) । 

8.  ᮧाकृितक जल िनकायᲂ या सतह ᭃेᮢ 
मᱶ अनुपचाᳯरत बिह᮲ाᭅव और ठोस 
अपिश᳥ᲂ का िन᭭सारण । 

लाग ूिविधयᲂ के अनुसार ᮧितिष᳍ (अ᭠ यथा उपबंिधत के िसवाय) । 

9.  ᲊट भᲵᲂ कᳱ ᭭ थापना । लाग ूिविधयᲂ के अनुसार ᮧितिष᳍ (अ᭠ यथा उपबंिधत के िसवाय) । 

10.  वािणि᭔ यक हलैीका᭡ टर सेवाएं  लाग ूिविधयᲂ के अनुसार ᮧितिष᳍ (अ᭠ यथा उपबंिधत के िसवाय) । 

11.  मोबाइल टावरᲂ को लगाना।  लाग ूिविधयᲂ के अनुसार ᮧितिष᳍ (अ᭠ यथा उपबंिधत के िसवाय) । 

िविनयिमत ᳰᮓयाकलाप 

12.  वृᭃᲂ कᳱ कटाई । (क) रा᭔य सरकार मᱶ सᭃम ᮧािधकारी कᳱ पूवᭅ अनुमित के िबना वन या 
सरकारी या राज᭭व या ᮧाइवेट भूिम मᱶ वृᭃᲂ कᳱ कोई कटाई नहᱭ कᳱ 
जाएगी । 
(ख) वृᭃᲂ कᳱ कटाई संबंिधत कᱶ ᮤीय या रा᭔य अिधिनयम और उसके अधीन 
बनाए गए िनयमᲂ के उपबंध के अनुसार िविनयिमत होगी ।  

13.  जलावन लकड़ी का वािणि᭔यक 
उपयोग । 

लाग ूिविधयᲂ के अनुसार िविनयिमत । 

14.  होटलᲂ और ᳯरसोटᲄ कᳱ ᭭थापना । संरिᭃत ᭃेᮢ कᳱ सीमा के 1 ᳰकलोमीटर के भीतर िसवाय पाᳯरि᭭थितक 
अनुकूल पयᭅटन ᳰᮓयाकलापᲂ से संबंिधत पयᭅटकᲂ के अ᭭थायी आवास के 
िलए नए वािण᭔यक होटलᲂ और ᳯरसोटᲄ कᳱ ᭭थापना को अनु᭄ात नहᱭ 
ᳰकया जाएगा ।  
परंतु संरिᭃत ᭃेᮢ कᳱ सीमा से 1 ᳰकलोमीटर के परे या पाᳯरि᭭थितक 
संवेदी जोन के िव᭭ तार तक सभी पयᭅटन ᳰᮓयाकलाप या िव᳒मान 
ᳰᮓयाकलापᲂ का िव᭭ तार पयᭅटन महायोजना के अनुᱨप होगा ।  

15.  पयᭅटन से संबंिधत ᳰᮓयाकलाप जैसे 
गमᭅ वायु गु᭣बारᲂ आᳰद ᳇ारा 
अभयार᭛य ᭃेᮢ के ऊपर से उड़ना 
जैसे ᳰᮓयाकलाप करना । 

लाग ूिविधयᲂ के अनुसार िविनयिमत । 

16.  संिनमाᭅण ᳰᮓयाकलाप । (क) संरिᭃत ᭃेᮢ कᳱ सीमा से एक ᳰकलोमीटर  तक या पाᳯरि᭭थितक 
संवेदी जोन के िव᭭तार तक इनमᱶ जो भी िनकट ह,ै के भीतर ᳰकसी भी 
ᮧकार का नया वािणि᭔ यक संिनमाᭅण अनु᭄ात नहᱭ होगा : 
परंतु ᭭ थानीय ᭪ यि᭍ तयᲂ को अपने आवासीय उपयोग, िजसके अंतगᭅत परैा 
3 के उपपैरा (1) मᱶ  सूचीब᳍ ᳰᮓयाकलाप भी ह,ᱹ के िलए अपनी भूिम पर 
संिनमाᭅण करन ेकᳱ अनुमित होगी  । 
     ᮧदषूण उ᭜ प᭠ न न करन े वाले लघु उ᳒ोगᲂ से संबंिधत संिनमाᭅण 
ᳰᮓयाकलाप िनयम या िविनयम, यᳰद कोई लाग ू हᲂ, के अनुसार सᭃम 
ᮧािधकारी से पूवᭅ अनुमित ᮧा᭡ त करने के प᭫ चात ्अन᭄ुात हᲂगे । 
(ख) पर᭠तु, जहाँ पाᳯरि᭭थितक संवेदी जोन का िव᭭तार एक ᳰकलोमीटर से 
᭔यादा ह ैतो वहाँ,  एक ᳰकलोमीटर के प᭫ चात ्और पाᳯरि᭭थितक संवेदी 
जोन के िव᭭ तार तक ᭭ थानीय ᭪ यि᭍ तयᲂ कᳱ स᳊ावी आव᭫ यकता के िलए 
संिनमाᭅण अनु᭄ात होगा तथा अ᭠ य वािणि᭔ यक संिनमाᭅण ᳰᮓयाकलाप 
आंचिलक महायोजना के अनुᱨप हᲂग े। 

17.  कृिष ᮧणािलयᲂ मᱶ आमूल पᳯरवतᭅन । लाग ूिविधयᲂ के अधीन िविनयिमत हᲂग े। 

18.  वािणि᭔ यक जल संसाधन, िजसके (क) भू-जल और भूिमगत जल के िन᭬ कषᭅण को केवल भूिम के अिधभोगी 
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अंतगᭅत भू-जल संचयन भी ह ै। कᳱ सदभावी कृिष उपयोग और घरेल ूउपभोग के िलए ही अन᭄ुात ᳰकया 
जाएगा ।  
(ख) औ᳒ोिगक या वािणि᭔ यक उपयोग, िजसके अंतगᭅत िन᭬ कᳶषत जल कᳱ 
माᮢा भी है, सिहत भू-जल और भूिमगत जल के िलए संबंिधत िविनयामक 
ᮧािधकारी कᳱ िलिखत अनु᭄ा कᳱ अपेᭃा होगी ।  
(ग) भू-जल या भूिमगत जल कᳱ ᳰकसी िवᮓय को अनु᭄ात नहᱭ ᳰकया 
जाएगा ।  
(घ) ᳰकसी भी ᮲ोत से जल, िजसके अंतगᭅत कृिष भी ह,ै के संदषूण या 
ᮧदषूण को रोकन ेके िलए उपाय ᳰकए जाएंग े।  

19.  िव᳒ुत लाइनᲂ को िबछाना । भूिमगत केबलीकरण का संवधᭅन । 
इंसुलेटेड ऊपरी केबलᲂ को नई लाइनᲂ के िलए िबछाया जाएगा और 
पुरानी लाइनᲂ को चरणब᳍ ᱨप से उस ᱨप मᱶ पᳯरवᳶतत ᳰकया जाएगा ।  

20.  ᮝांसफामᭅरᲂ और उपकᱶ ᮤᲂ को लगाना । इस ᳰᮓयाकलाप कᳱ इस ᮧकार योजना तैयार कᳱ जानी चािहए ताᳰक 
व᭠ यजीवᲂ कᳱ मृ᭜ यु या ᭃित कᳱ घटनाᲐ को ᭠ यूनतम ᳰकया जा सके ।  

21.  िव᳒मान सड़कᲂ को चौड़ा करना और 
उ᭠हᱶ सुदढ़ृ करना तथा नई सड़कᲂ का 
संिनमाᭅण । 

यह कायᭅ उिचत पयाᭅवरण समाघात िनधाᭅरण और ᭠ यूनीकरण उपायᲂ, जो 
लाग ूहᲂ, के अनुसार ᳰकया जाएगा । 

22.  कृिष या अ᭠ य उपयोग के िलए खुल े
कुएं, बोर वैल आᳰद । 

इस ᳰᮓयाकलाप के िलए मानवᲂ और व᭠ यजीवᲂ के िलए सुरᭃा मानकᲂ का 
कठोरता से अनुसरण ᳰकया जाना चािहए, िजसके अंतगᭅत कुएं कᳱ 
चारदीवारी का अिनवायᭅ संिनमाᭅण ह ै । इस ᳰᮓयाकलाप कᳱ समुिचत 
ᮧािधकारी ᳇ारा कठोरता से मानीटरी कᳱ जानी चािहए ।  

23.  रािᮢ मᱶ यािनक यातायात का  
संचलन । 

लागू िविधयᲂ के अधीन वािणि᭔ यक ᮧयोजनᲂ के िलए िविनयिमत । 
व᭠ यजीवᲂ कᳱ सुरᭃा के िलए 30 ᳰकलोमीटर ᮧित घंटा कᳱ गितसीमा को 
बनाए रखा जाना चािहए ।   

24.  ᮧाकृितक जल िनकायᲂ या भू-ᭃेᮢ मᱶ 
बिह᮲ाᭅव और ठोस अपिश᭬ ट का 
िन᭭सारण । 

(क) उपचाᳯरत बिह᮲ाᭅव और ठोस अपिश᭬ ट के िनपटान को लागू िविधयᲂ 
के अनुसार िविनयिमत ᳰकया   जाएगा ।  
(ख) उपचाᳯरत बिह᮲ाᭅव के पनुचᮓण को ᮧो᭜ सािहत ᳰकया जाएगा और 
गाद या ठोस अपिश᭬ ट के िनपटान के िलए िव᳒मान िविनयमᲂ का 
अनुसरण ᳰकया  जाएगा ।  

25.  वायु और यािनक ᮧदषूण । लाग ूिविधयᲂ के अधीन िविनयिमत हᲂग े। 

26.  पहाड़ी ढालᲂ और नदी तटᲂ का 
संरᭃण । 

लाग ूिविधयᲂ के अधीन िविनयिमत हᲂग े। 

27.  साइनबोडᭅ और होᳺडग । लाग ूिविधयᲂ के अधीन िविनयिमत हᲂग े। 

28.  ᮧदषूण उ᭜प᳖ न करन े वाल े लघ ु
उ᳒ोग । 

पाᳯरि᭭थितक संवेदी जोन से गरै ᮧदषूण, गरै पᳯरसंकटमय, लघु और सेवा 
उ᳒ोग, कृिष, पु᭬ प कृिष, उ᳒ान कृिष या कृिष आधाᳯरत देशीय माल से 
औ᳒ोिगक उ᭜पादᲂ का उ᭜पादन उ᳒ोग और जो पयाᭅवरण पर कोई 
िवपरीत ᮧभाव नहᱭ डालत ेह,ᱹ को अनु᭄ात ᳰकया जाएगा । 

29.  होटलᲂ और लॉजᲂ के पᳯरसरᲂ मᱶ बाड 
लगाना । 

बाडᲂ कᳱ ऊंचाई ऐसी होनी चािहए िजससे व᭠ यजीव के आवागमन मᱶ 
बाधा उ᭜ प᭠ न न हो ।  

30.  वन उ᭜ पाद या गैर-का᭬ ठ वन उ᭜ पादᲂ 
का संᮕहण । 

लाग ूिविधयᲂ के अधीन िविनयिमत हᲂग े। 

31.  नए का᳧ आधाᳯरत उ᳒ोग । पाᳯरि᭭थितक संवेदी जोन इकाईयᲂ के भीतर नए का᳧ आधाᳯरत उ᳒ोगᲂ 
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कᳱ ᭭ थापना को अन᭄ुात नहᱭ ᳰकया जाएगा ।  
परंतु यह ᳰक 100 ᮧितशत आयाितत का᭬ ठ ᭭ टॉक का उपयोग करके 
पाᳯरि᭭थितक संवेदी जोन मᱶ नए का᭬ ठ आधाᳯरत उ᳒ोग ᭭ थािपत ᳰकए जा 
सकᱶ गे । 

32.  िवदेशी ᮧजाितयᲂ को लाना। लागू िविधयᲂ के अधीन िविनयिमत । मु᭎य व᭠यजीव वाडᭅन कᳱ अनुमित से 
लाया जा सकेगा ।  

33.  ठोस अपिश᭬ ट ᮧबंधन । लाग ूिविधयᲂ के अधीन िविनयिमत होगा । 

34.  पाᳯरि᭭थितक पयᭅटन । लाग ूिविधयᲂ के अधीन िविनयिमत होगा । 

संवᳶधत ᳰᮓयाकलाप 

35.  ᭭थानीय समुदायᲂ ᳇ारा चलाई जा रही 
कृिष और बागवानी प᳍ितयᲂ के साथ 
डेयᳯरयां, पशुपालन और म᭜ ᭭ य पालन। 

लाग ूिविधयᲂ के अधीन अनु᭄ात हᲂग े। 

36.  वषाᭅ जल संचयन । सᳰᮓ य ᱨप से बढावा ᳰदया जाएगा  ।   

37.  जैिवक कृिष । सᳰᮓ य ᱨप से बढावा ᳰदया जाएगा  । 

38.  सभी गितिविधयᲂ के िलए हᳯरत 
ᮧौ᳒ोिगकᳱ को ᮕहण करना । 

सᳰᮓ य ᱨप से बढावा ᳰदया जाएगा  । 

39.  कुटीर उ᳒ोग िजसके अंतगᭅत ᮕामीण 
कारीगर आᳰद भी ह।ᱹ 

सᳰᮓ य ᱨप से बढावा ᳰदया जाएगा  ।   

40.  नवीकरणीय ऊजाᭅ ᮲ोत का उपयोग । बायोगैस, सौर रोशनी आᳰद को बढ़ावा ᳰदया जाए। 

41.  कृिष संᳰᮓयाएं, िजसके अंतगᭅत पौ᳒ा 
रोपण, उ᳒ान कृिष और आकᭅ᭙स ह ᱹ। 

लाग ूिविधयᲂ के अधीन अनु᭄ात हᲂग े। 

42.  कृिष वािनकᳱ । सᳰᮓ य ᱨप से बढावा ᳰदया जाएगा  ।   

43.  पयाᭅवरण जागᱧकता । सᳰᮓ य ᱨप से बढावा ᳰदया जाएगा  ।   

5. पाᳯरि᭭थितक सवंदेी जोन मानीटरी सिमित- (1) कᱶ ᮤीय सरकार, पाᳯरि᭭थितक संवेदी जोन कᳱ ᮧभावी मानीटरी के 
िलए एक मानीटरी सिमित का गठन करती ह,ै जो िन᳜िलिखत से िमलकर बनेगी,   अथाᭅत ्:- 

(क)  अपर मु᭎ य सिचव, पयाᭅवरण एंव वन िवभाग  अ᭟यᭃ; 

(ख)  ᮧधान मु᭎ य वन, व᭠ यजीव संरᭃक एवं मु᭎ य व᭠ यजीव वाडᭅन, गुजरात  सद᭭य; 

(ग)  पयाᭅवरण, वन एवं जलवायु पᳯरवतᭅन मंᮢालय, भारत सरकार का एक 
ᮧितिनिध 

सद᭭य ; 

(घ)  पᳯरि᭭थितक और पयाᭅवरण के ᭃेᮢ से भारत सरकार ᳇ारा तीन वर्ष के िलए 
नामिन᳸द᭬ ट ᳰकया जाने वाला एक ᮧितिनिध 

सद᭭य; 

(ङ)  ᮧादेिशक अिधकारी, गुजरात रा᭔ य ᮧदषूण िनयंᮢण बोडᭅ सद᭭ य; 

(च)  ᭃेᮢ से ᭔ ये᭬ ठ नगर योजनाकार सद᭭ य; 

(छ)  वन और पयाᭅवरण िवभाग, गुजरात सरकार का एक ᮧितिनिध सद᭭य; 

(ज)  पयाᭅवरण, वन एवं जलवायु पᳯरवतᭅन मंᮢालय, भारत सरकार ᳇ारा 
पाᳯरि᭭थितक और पयाᭅवरण के ᭃेᮢ से नामिन᳸द᭬ ट ᳰकया जाने वाला एक 
िवशेष᭄  

सद᭭य; 
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(झ)  संबंिधत िजला कले᭍ टर  सद᭭य;  

(ञ)  संबंिधत िजला िवकास अिधकारी सद᭭य; 

(ट)  संबंिधत िजला उप वन संरᭃक सद᭭ य; 

(ठ)  रा᭔ य जैव िविवधता बोडᭅ का सद᭭य सद᭭ य; 

(ड)  मु᭎ य वन संरᭃक, व᭠ यजीव वृत, जूनागढ़  सद᭭य-सिचव। 

िनदᱷश िनबधंन –  

(2) मािन टरी सिमित कᳱ पदाविध तीन वषᭅ होगी ।  

(3) मािन टरी सिमित इस अिधसूचना के उपबंधᲂ के अनुपालन को मानीटर करेगी । 

(4) पाᳯरि᭭थितक संवेदी जोन मᱶ भारत सरकार के त᭜ कालीन पयाᭅवरण और वन मंᮢालय कᳱ अिधसूचना सं. का.आ. 
1533(अ) तारीख 14 िसतंबर, 2006 कᳱ अनुसूची मᱶ के अधीन सि᭥मिलत ᳰᮓयाकलापᲂ और इस अिधसूचना के पैरा 4 के 
अधीन ᮧितिष᳍ गितिविधयᲂ के िसवाय आन े वाल ेऐसे ᳰᮓयाकलापᲂ कᳱ दशा मᱶ वा᭭तिवक िविन᳸द᳥ ᭭थलीय दशाᲐ पर 
आधाᳯरत पाᳯरि᭭थितक संवेदी जोन मानीटरी सिमित ᳇ारा संवीᭃा कᳱ जाएगी और उᲦ अिधसूचना के उपबंधᲂ के अधीन पूवᭅ 
पयाᭅवरण िनकासी के िलए के᭠ᮤीय सरकार के पयाᭅवरण, वन और जलवायु पᳯरवतᭅन मंᮢालय को िन᳸द᳥ कᳱ जाएगी ।  

(5) इस अिधसूचना के पैरा 4 के अधीन यथा िविन᳸द᳥ ᮧितिष᳍ ᳰᮓयाकलापᲂ के िसवाय, भारत सरकार के पयाᭅवरण, 
वन और जलवायु पᳯरवतᭅन मंᮢालय कᳱ अिधसूचना सं. का.आ. 1533(अ) तारीख 14 िसतंबर, 2006 कᳱ अिधसूचना के 
अनुसूची के अधीन ऐसे ᳰᮓयाकलापᲂ, िज᭠हᱶ सि᭥मिलत नहᱭ ᳰकया गया ह,ै परंत ुपाᳯरि᭭थितक संवेदी जोन मᱶ आत ेह,ᱹ ऐसे 
ᳰᮓयाकलापᲂ कᳱ वा᭭तिवक िविन᳸द᳥ ᭭थलीय दशाᲐ पर आधाᳯरत मानीटरी सिमित ᳇ारा संवीᭃा कᳱ जाएगी और उसे संब᳍ 
िविनयामक ᮧािधकरणᲂ को िन᳸द᳥ ᳰकया जाएगा ।  

(6) मानीटरी सिमित का सद᭭य-सिचव या संबंिधत कल᭍टर या संबंिधत उ᳒ान के उप-वन संरᭃक, कोई ᳞िᲦ जो इस 
अिधसूचना के ᳰकसी उपबंध का उ᭨लंघन करता ह,ै उसके िवᱧ᳍ पयाᭅवरण (संरᭃण) अिधिनयम, 1986 (1986 का 29) कᳱ 
धारा 19 के अधीन पᳯरवाद फाइल करन ेके िलए सᭃम होगा । 

(7) मानीटरी सिमित मु᳎ᲂ के आधार पर अपेᭃाᲐ पर िनभᭅर रहते ᱟए संब᳍ िवभागᲂ के ᮧितिनिधयᲂ या िवशेष᭄ᲂ, 
औ᳒ोिगक संगमᲂ या संब᳍ पणधाᳯरयᲂ के ᮧितिनिध ᮧित मु᳎े कᳱ अपेᭃाᲐ के अनुसार िवचार-िवमशᭅ मᱶ सहायता के िलए 
आमंिᮢत कर सकेगी । 

(8) मानीटरी सिमित ᮧ᭜येक वषᭅ कᳱ 31 माचᭅ तक कᳱ रा᭔य के मु᭎य व᭠यजीव वाडᭅन को अपनी वाᳶषक कारᭅवाई ᳯरपोटᭅ 
उपाबधं VIII पर उपाब᳍ ᮧाᱨप पर 30 जून तक ᮧ᭭तुत करेगी। 

(9) के᭠ᮤीय सरकार का पयाᭅवरण, वन और जलवायु पᳯरवतᭅन मंᮢालय मानीटरी सिमित को अपन े कृ᭜यᲂ के ᮧभावी 
िनवᭅहन के िलए समय-समय पर ऐसे िनदेश दे सकेगा, जो वह ठीक समझे । 

6. कᱶ ᮤीय सरकार और रा᭔ य सरकार इस अिधसूचना के उपबंधᲂ को ᮧभावी करने के िलए अितᳯर᭍ त उपाय, यᳰद कोई 
हᲂ, िविन᳸द᭬ ट कर सकेगी । 

7. इस अिधसूचना के उपबंध, माननीय भारत के उᲬतम ᭠यायालय या उᲬ ᭠यायालय या रा᭬ ᮝीय हᳯरत ᮧािधकरण 
᳇ारा पाᳯरत कोई आदेश या पाᳯरत होन ेवाल ेᳰकसी आदेश, यᳰद कोई हᲂ, के अधीन हᲂग े। 

[फा. सं. 25/32/2016-ईएसजेड-आरई] 

डॉ. टी. चांदनी, वै᭄ािनक ‘जी’  
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उपाबधं I 

िगर, पिनया एव ंिमᳯटयाला व᭠ यजीव अभयार᭛य के ᮧ᭭ तािवत पाᳯरि᭭थितक सवंदेी जोन को उपदᳶशत करन ेवाला मानिचᮢ 

 

 

उपाबधं–II 

िगर रा᳦ीय उ᳒ान, िगर व᭠यजीव अभयार᭛य, पिनया व᭠यजीव अभयार᭛य, िमᳯटयाला व᭠यजीव अभयार᭛य और इसके 
पाᳯरि᭭थितक सवंदेी जोन कᳱ भमू᭛डलीय ि᭭थित ᮧणाली (जी.पी.एस.) के िनदᱷशाकं 

(क)  िगर रा᳦ीय उ᳒ान कᳱ भ-ू मडंलीय ि᭭थित ᮧणाली के िनदᱷशाकं 

ᮓ. स.ं जी. पी. एस. आई. डी. अᭃाशं दशेातंर 

1 जी.एन01 21°13'26.67"उ 71°10'15.71"पू. 

2 जी.एन02 21°15'57.64"उ 71°14'5.27"पू. 

3 जी.एन03 21°18'2.54" उ 71°16'21.94"पू. 

4 जी.एन04 21°17'41.50"उ 71°20'52.07"पू. 

5 जी.एन05 21°17'57.22"उ 71°24'48.69"पू. 

6 जी.एन06 21°14'30.28"उ 71°25'49.48"पू. 

7 जी.एन07 21°11'50.23"उ 71°22'50.21"पू. 

8 जी.एन08 21° 8'32.66"उ 71°20'1.65"पू. 

9 जी.एन09 21° 6'10.24" उ 71°19'23.30"पू. 

10 जी.एन10 21° 4'40.71" उ 71°17'7.93"पू. 

11 जी.एन11 21° 5'5.42" उ 71°14'9.77"पू. 
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(ख)   िगर व᭠यजीव अभयार᭛य कᳱ भ-ू मडंलीय ि᭭थित ᮧणाली के िनदᱷशाकं 

ᮓ. स.ं जी. पी. एस. आई.डी. अᭃाशं देशातंर 

1 जी.एस01 21°17'42.87"उ 70°31'25.46"पू. 

2 जी.एस02 21°16'50.05"उ 70°32'4.48"पू. 

3 जी.एस03 21°16'24.96"उ 70°37'18.13"पू. 

4 जी.एस04 21°15'33.78"उ 70°42'9.71"पू. 

5 जी.एस05 21°14'36.29"उ 70°48'11.96"पू. 

6 जी.एस06 21°19'35.46"उ 70°48'26.26"पू. 

7 जी.एस07 21°19'5.88"उ   70°53'0.03"पू. 

8 जी.एस08 21°15'54.48"उ 70°51'41.60"पू. 

9 जी.एस09 21°15'47.05"उ 70°49'30.80"पू. 

10 जी.एस10 21°11'54.89"उ 70°49'25.69"पू. 

11 जी.एस11 21°12'52.65"उ 70°55'19.34"पू. 

12 जी.एस12 21°11'29.27"उ 70°59'57.37"पू. 

13 जी.एस13 21°12'50.63"उ 71° 3'48.72"पू. 

14 जी.एस14 21°10'7.27"उ   71° 0'20.97"पू. 

15 जी.एस15 21° 7'53.49"उ 71° 5'1.71"पू. 

16 जी.एस16 21° 9'42.42"उ 71° 7'43.45"पू. 

17 जी.एस17 21° 6'44.61"उ 71°12'57.31"पू. 

18 जी.एस18 21° 3'32.17"उ 71°10'50.96"पू. 

19 जी.एस19 21° 0'41.97"उ 71° 8'30.26"पू. 

20 जी.एस20 21° 1'4.67"उ  71° 4'6.25"पू. 

21 जी.एस21 20°56'55.12"उ 71° 0'5.29"पू. 

22 जी.एस22 20°59'37.58"उ 70°57'20.96"पू. 

23 जी.एस23 20°55'57.50"उ 70°52'17.63"पू. 

24 जी.एस24 20°59'50.33"उ 70°48'55.72"पू. 

25 जी.एस25 20°57'47.77"उ 70°45'14.96"पू. 

26 जी.एस26 21° 3'38.54"उ 70°43'15.09"पू. 

27 जी.एस27 21° 7'11.57"उ 70°36'58.26"पू. 

28 जी.एस28 21°11'34.78"उ 70°34'22.70"पू. 

29 जी.एस29 21° 5'35.87"उ 70°30'24.87"पू. 

30 जी.एस30 21° 5'46.23"उ 70°27'55.69"पू. 

31 जी.एस31 21°11'16.21"उ 70°30'5.10"पू. 

32 जी.एस32 21°14'20.78"उ 70°29'25.18"पू. 

33 जी.एस33 21°13'46.29"उ 70°32'29.55"पू. 
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(ग)  पाᳯरि᭭थितक संवदेी जोन सीमा के िगर व᭠यजीव अभयार᭛य कᳱ भ-ू मडंलीय ि᭭थित ᮧणाली के िनदᱷशाकं 

ᮓ. स.ं जी. पी. एस. आई.डी. अᭃाशं देशातंर 

1 जी.ई01 21°21'9.17"उ 70°29'47.37"पू. 

2 जी.ई02 21°21'53.64"उ 70°35'38.56"पू. 

3 जी.ई03 21°23'9.82"उ 70°39'11.17"पू. 

4 जी.ई04 21°21'27.05"उ 70°41'0.77"पू. 

5 जी.ई05 21°17'36.23"उ 70°45'57.78"पू. 

6 जी.ई06 21°22'27.64"उ 70°48'58.74"पू. 

7 जी.ई07 21°20'35.63"उ 70°55'7.71"पू. 

8 जी.ई08 21°17'43.33"उ 71° 0'35.56"पू. 

9 जी.ई09 21°15'33.20"उ 71° 4'49.96"पू. 

10 जी.ई10 21°12'17.91"उ 71°12'14.49"पू. 

11 जी.ई11 21° 4'56.20"उ 71°14'13.10"पू. 

12 जी.ई12 21° 1'12.94"उ 71°15'0.76"पू. 

13 जी.ई13 20°52'31.69"उ 71°12'53.50"पू. 

14 जी.ई14 20°54'48.97"उ 71° 9'0.94"पू. 

15 जी.ई15 20°55'7.77"उ 71° 3'43.31"पू. 

       16 जी.ई16 20°55'9.29"उ 70°58'18.81"पू. 

17 जी.ई17 20°50'48.67"उ 70°54'46.18"पू. 

18 जी.ई18 20°52'54.20"उ 70°48'58.47"पू. 

19 जी.ई19 20°55'42.99"उ 70°43'56.43"पू. 

20 जी.ई20 20°57'15.81"उ 70°37'44.94"पू. 

21 जी.ई21 21° 4'16.13"उ 70°34'58.22"पू. 

22 जी.ई22 21° 3'15.76"उ 70°27'49.80"पू. 

23 जी.ई23 21° 0'56.71"उ 70°23'25.47"पू. 

24 जी.ई24 21° 5'3.36"उ 70°21'15.01"पू. 

25 जी.ई25 21°10'12.05"उ 70°21'1.22"पू. 

26 जी.ई26 21°15'4.71"उ 70°25'15.21"पू. 

27 जी.ई27 21°17'41.21"उ 70°28'17.90"पू. 
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(घ) पिनया व᭠यजीव अभयार᭛य के भ-ू मडंलीय ि᭭थित ᮧणाली के िनदᱷशाकं 

ᮓ. स.ं जी. पी. एस. आई डी अᭃाशं देशातंर 

1 पी.एस01 21°15'56.47"उ 70°49'43.59"पू. 

2 पी.एस02 21°15'52.45"उ 70°51'0.06"पू. 

3 पी.एस03 21°14'43.01"उ 70°50'1.22"पू. 

4 पी.एस04 21°13'38.55"उ 70°51'29.96"पू. 

5 पी.एस05 21°12'46.47"उ 70°54'53.41"पू. 

6 पी.एस06 21°11'30.72"उ 70°53'23.67"पू. 

7 पी.एस07 21°10'15.23"उ 70°51'13.95"पू. 

8 पी.एस08 21°12'13.30"उ 70°49'31.84"पू. 

9 पी.एस09 21°14'1.75"उ   70°48'18.16"पू. 

 

(ड.) पाᳯरि᭭थितक संवदेी जोन सीमा के पिनया व᭠यजीव अभयार᭛य के जी.पी.एस. िनदᱷशाकं 

ᮓ. स.ं जी. पी. एस. आई.डी. अᭃाशं देशातंर 

1 पी.ई01 21°20'47.37"उ 70°55'43.61"पू. 

2 पी.ई02 21°19'58.09"उ 70°59'7.71"पू. 

3 पी.ई03 21°18'3.52"उ 70°59'24.73"पू. 

4 पी.ई04 21°15'25.19"उ 70°57'52.91"पू. 

5 पी.ई05 21°13'6.30"उ 70°56'45.92"पू. 

6 पी.ई06 21°16'55.65"उ 70°52'0.27"पू. 

7 पी.ई07 21°19'21.01"उ 70°53'6.95"पू. 

 

 (च)  िमᳯटयाला व᭠यजीव अभयार᭛य कᳱ भ-ूमडंलीय ि᭭थित ᮧणाली के िनदᱷशाकं 

ᮓ. स.ं जी. पी. एस. आई डी अᭃाशं देशातंर 

1 एम.एस01 21°11'50.93"उ 71°14'34.88"पू. 

2 एम.एस02 21°11'58.85"उ 71°15'41.32"पू. 

3 एम.एस03 21°11'43.21"उ 71°16'51.57"पू. 

4 एम.एस04 21°11'5.76"उ 7 1°16'20.24"पू. 

5 एम.एस05 21°10'21.31"उ 71°17'36.63"पू. 
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ᮓ. स.ं जी. पी. एस. आई डी अᭃाशं देशातंर 

6 एम.एस06 21° 9'28.84"उ 71°16'23.04"पू. 

7 एम.एस07 21° 9'45.13"उ 71°15'51.94"पू. 

8 एम.एस08 21° 9'47.60"उ 71°14'41.03"पू. 

9 एम.एस09 21° 9'33.53"उ 71°13'25.51"पू. 

10 एम.एस10 21°10'49.70"उ 71°13'46.11"पू. 

 

(छ) पाᳯरि᭭थितक संवदेी जोन सीमा के िमᳯटयाला व᭠यजीव अभयार᭛य के जी.पी.एस. िनदᱷशाकं 

ᮓ. स.ं जी. पी. एस. आई.डी. अᭃाशं देशातंर 

1 एम.ई01 21°13'26.67"उ 71°10'15.71"पू. 

2 एम.ई02 21°15'57.64"उ 71°14'5.27"पू. 

3 एम.ई03 21°18'2.54"उ 71°16'21.94"पू. 

4 एम.ई04 21°17'41.50"उ 71°20'52.07"पू. 

5 एम.ई05 21°17'57.22"उ 71°24'48.69"पू. 

6 एम.ई06 21°14'30.28"उ 71°25'49.48"पू. 

7 एम.ई07 21°11'50.23"उ 71°22'50.21"पू. 

8 एम.ई08 21° 8'32.66"उ 71°20'1.65"पू. 

9 एम.ई09 21° 6'10.24"उ 71°19'23.30"पू. 

10 एम.ई10 21° 4'40.71"उ 71°17'7.93"पू. 

11 एम.ई11 21° 5'5.42"उ 71°14'9.77"पू. 

12 एम.ई12 21° 8'7.71"उ 71°12'44.90"पू. 

13 एम.ई13 21°10'58.25"उ 71°11'29.46"पू. 
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उपाबधं-III 

पाᳯरि᭭थितक सवंदेी जोन कᳱ सीमा का वणᭅन और पाᳯरि᭭थितक सवंदेी जोन के अतंगᭅत आन ेवाल ेᮕामᲂ कᳱ सचूी: 

पाᳯरि᭭थितक संवेदी जोन के अतंगᭅत आने वाल ेᮕामᲂ कᳱ ᮕाम सीमा के साथ ि᭭थत ᮕामᲂ कᳱ सूची: 

उᱫर :- 

मिलया, वदला, भानखारवाड,  बोदी, गधाली, िललवा, बाबरितथᭅ, मानपुर, खादिपपाली, महोबतपुर, सुखपुर, सोदवादर, 
इलताला, आनंदपरु, बागड़,ू सेमराला, संखादावादर, खाᳰदया, तोरािनया, मंदापारा, भलगाम, बंधाला (भाग), िब᭨खा, 
वीरपुर, खामभािलया, निव छावंद, मोिनया, मंदावाड, नवा वघािनया, छोड़ावड़ी, वंदरवाड, गोरखपरु, छनका, हजानी 
िपपािलया, जमबुदा, जंजेसर, कदया, भट ववादी, सुदावाड, लनुािधया, भादेर, कोथा िपपािलया, दनगावादार, भारद, 
अ᭥बारदी, िखछा, देवाला, दभाली, वीरपुर, अिनदा, मोटा समािधयाला, ᱧगनाथपरु, हथसानी, सवार कु᭠दला, सवार समा 
पदार, मोटा िज़᭠ज़ᰛदा, नाना िज़᭠ज़ᰛदा, िपथावाडी, भेनकरा, देदान, मोटा मनसा, महोबतपारा, पंदेरी, जसाधार, खोरसा िगर 
ᮕाम कᳱ सीमाएँ । 

पवूᭅ:- 

िलखाला,  खड़ासली, गोडाᭅक, दो᭨ती, अदसांग, पाती, रयादी, देदान, तराकुडा, वंनगाधरा, लोर, मोटा मंसा, छेलना, भादा, 
उ᭠तवाड़ा, न᭠दारख,  महोबतपारा, क᭠धी, जऊना, उगाला, गु᭠दाला, जरगली, अनकोलाली, पनदेरी, अ᭠बावाड़, िजथाला, 
रामपारा, िपखोर, वीरपरु, तलाला, घुि᭠सया, उमरेठी, उकाᳰदया, खनदेरी नानी, छपरी, खेराली, देदा, बगाडु, सेमराला, 
बंदहाला (भाग), नवा वघािनया, वंदरवाड़, मोटा गुजᳯरया, हजानी िपपािलया, कानावदला, जमबुदा, ज़नज़ेसर, िबलाखा, 
वीरपुर, ख᭥भािलया, नवी, चाव᭠द, मोिनया, मंदावाड़, भट वावाड़ी,  लुंिघया, भादेर, मनावाव, िखछा, देवाला, दाभली, 
वीरपुर, सवरकु᭛दाला, मोटा िज़᭠ज़ᰛदा, भेनकरा ᮕाम कᳱ सीमाएँ। 

दिᭃण :- 

बाबरतीथᭅ, मंदारडा, अलीधरा, बगाडु, संखादावदर, बादलपरु, ᮧभातपरु, रवनी कुबा, इ᳡ᳯरया मंदावाड़, ᱧपावती, मंगमाथ 
िपपली, उमराला, िब᭨खा, ज᭥बुदा, िखचा, िलखला, खदासली, गोरदका, देताद, थोरदी, अदसंग, पाित, रयादी, देदान, 
वंगाघरा, लोर, मनासा नाना, मोटा मनसा, वदाली, सोनददाᭅ, गगंाड़ा, उ᭠तवला, न᭠दराख, नेसदा, पड़ापडर, मोहोबतपारा, 
कंधी, भचा, वजादी, जऊना,  उगाला, गु᭛दला, जुदवदली, वदिवयाला, जरगली, अ᭠कोलाली, प᭠दारी, अ᭥बावाड़, कंᳰकया, 
बोदीदर, बोदवा, िजथाला, िभयाल, अदपोकर, छाछर, भ᭛डाᳯरया, िचड़ीवाव, पवती, वदाला, रामपारा, मोहोबतपारा, 
भीमदेवल, जसधार, मधपुुर, ग᭠ुदरन, गु᭛दारन, वीरपरु, तलाला, गिलयावाड़, घुि᭠सया, उमरेठी, उकाᳰदया, खनदेरी नानी, 
छपरी, देदा, पालदी, खोसरा िगर, धनेज मोटी, धनेज नानी ᮕाम कᳱ सीमाएँ । 

पि᳟म :- 

मिलया, वदला, भंखरवाड़, सेरगढ़, गधली, िललवा, बाबरतीथᭅ, मनपार, नजापुर, मंदारडा, अलीधरा, खाड़िपपली, 
महोबतपुर,  सुखपुर, बगाडु, सेमराला, संखदवदर, आं᭠दपुर, खᳰदया, भालगम, बंदहाला (भाग), मंᳰदलकपुर (भाग), िब᭨खा, 
मंदावाड, रवनीकुबा, लेᳯरया, इ᳡ᳯरया मंदावाड, ᱧपावती, उमराला, छोदावदी, गोरखपुर, जनजेसर, भाट ववादी, कोथा 
िपपᳯरया, दभाली, समािधयाला मोटा, ᱧगनाथपरुा, हथसनी, सवर समा पदर, मोटा जी᭠जुदा, गोरदका, रयादी, देदन, गंगदा, 
उ᭠तवदा, नंदरख, कंधी, पड़ापड़र, मोहोबतपारा, वजदी, जऊना उगला, वदवीयाला, अंकोलली, बोदीदर, छछर, भदᳯरया, 
िगर देवली, िचड़ीवव, िवठलपरु, वड़ला, भीमदेवल, अनीदा, जसधार, मधुपुर-जुमबुर, गु᭛दरन, वीरपुर, उकाᳰदया, पलादी, 
खोरसा िगर, धनेज मोती, धनजे ननी,  अ᭥बेचा ᮕाम कᳱ सीमाएँ । 
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पाᳯरि᭭थितक सवंदेी जोन के अतंगᭅत आन ेवाल ेᮕामᲂ का वणᭅन:- 

ᮓ. 
स.ं 

िजला तालुका पाᳯरि᭭थितक संवदेी 
जोन मᱶ ᮕामᲂ के 

नाम 

ᮕाम आई 
डी 

गैर वन ᭃेᮢ  
(हे᭍टेयर) 

अिधसिूचत 
वन ᭃेᮢ  
(हे᭍टेयर) 

पाᳯरि᭭थितक 
सवंेदी जोन के 

कुल ᭃेᮢ  
(हे᭍टेयर) 

ᳯट᭡पणी 

1 2 3 4 5 6 7 8 9 

1 जूनागढ़ जूनागढ़ 1) जमैका वी1 1109.90 46.61 1156.51 पाᳯरि᭭थितक 
संवेदी जोन 

का िगर 
अभयार᭛य 

2) थुमबाला वी2 381.68 0.00 381.68 िगर-िगरनार 
गिलयारा 

पाᳯरि᭭थितक 
संवेदी जोन 

3) बेला वी3 335.38 0.00 335.38 -यही- 

4) मेवसा- 
ख᭥भािलया 

वी4 609.09 0.00 609.09 -यही- 

5) रामे᳡र वी5 548.16 0.00 548.16 -यही- 

6) मेवसा-खᳰदया वी6 251.85 0.00 251.85 -यही- 

7)  छोरवाड़ी वी7 752.73 0.00 752.73 -यही- 

8) अवताᳰदया मोटा वी8 295.64 0.00 295.64 -यही- 

9) अवताᳰदया नना वी9 147.49 0.00 147.49 -यही- 

10) नवागम वी10 329.36 0.00 329.36 -यही- 

11) नवा िपपिलया वी11 1004.16 0.00 1004.16 -यही- 

12) मंदािलकपुर 
(भाग) 

वी12 311.82 0.00 311.82 -यही- 

13) बंदहाला 
(भाग) 

वी13 534.24 0.00 534.24 -यही- 

   कुल िमलाकर  6611.50 46.61 6658.11  

2 जूनागढ़ िव᳡ादर 1) िलमधरा वी14 1248.67 149.14 1397.81 िगर 
अभयार᭛य 

पाᳯरि᭭थितक 
संवेदी जोन 

2) हरीपुर वी15 528.45 56.96 585.41 -यही- 

3) ख᭥भा वी16 710.88 0.00 710.88 -यही- 

4) िपयवा वी17 548.21 117.25 665.46 -यही- 

5) मोती मोनपरी वी18 1275.60 0.00 1275.60 -यही- 

6) ᮧेमपारा वी19 2062.13 38.23 2100.36 -यही- 
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ᮓ. 
स.ं 

िजला तालुका पाᳯरि᭭थितक संवदेी 
जोन मᱶ ᮕामᲂ के 

नाम 

ᮕाम आई 
डी 

गैर वन ᭃेᮢ  
(हे᭍टेयर) 

अिधसिूचत 
वन ᭃेᮢ  
(हे᭍टेयर) 

पाᳯरि᭭थितक 
सवंेदी जोन के 

कुल ᭃेᮢ  
(हे᭍टेयर) 

ᳯट᭡पणी 

1 2 3 4 5 6 7 8 9 

7) जमबुदी-सतधार वी20 242.15 0.00 242.15 -यही- 

8) जवलदी वी21 390.17 330.03 720.20 -यही- 

9) दधुाला वी22 684.15 179.02 863.17 -यही- 

10) मननᳰदया वी23 610.59 165.12 775.71 -यही- 

11) राजापारा वी24 645.54 380.81 1026.35 -यही- 

12) कलासरी वी25 2192.08 0.00 2192.08 -यही- 

13) गोᳲवदपारा वी26 405.52 0.00 405.52 -यही- 

14) वेकᳯरया वी27 2075.62 0.00 2075.62 पिनया 
अभयार᭛य 

पाᳯरि᭭थितक 
संवेदी जोन 

 जूनागढ़ िव᳡ादर 15) गोदसन वी28 1153.40 683.01 1836.41 िगर 
अभयार᭛य 

पाᳯरि᭭थितक 
संवेदी जोन 

16) ननी-मोनपरी वी29 2895.08 0.00 2895.08 -यही- 

17) मुंᳰदया रवनी वी30 834.53 388.69 1223.22 पिनया 
अभयार᭛य 

पाᳯरि᭭थितक 
संवेदी जोन 

18) सरसाई वी31 2586.28 0.00 2586.28 िगर 
अभयार᭛य 

पाᳯरि᭭थितक 
संवेदी जोन 

19) ददर वी32 646.79 0.00 646.79 -यही- 

20) कंजरदा वी33 176.82 0.00 176.82 -यही- 

21) िखजाᳰदया वी34 396.86 0.00 396.86 -यही- 

22) घनᳰदयान वी35 342.77 0.00 342.77 -यही- 

23) बराᳰदया वी36 1084.60 0.00 1084.60 -यही- 

24) शोभवड़ला 
िगर 

वी37 577.44 0.00 577.44 -यही- 

25) िललीया वी38 593.20 82.00 675.20 -यही- 

26) जमबाला वी39 641.91 0.00 641.91 -यही- 
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ᮓ. 
स.ं 

िजला तालुका पाᳯरि᭭थितक संवदेी 
जोन मᱶ ᮕामᲂ के 

नाम 

ᮕाम आई 
डी 

गैर वन ᭃेᮢ  
(हे᭍टेयर) 

अिधसिूचत 
वन ᭃेᮢ  
(हे᭍टेयर) 

पाᳯरि᭭थितक 
सवंेदी जोन के 

कुल ᭃेᮢ  
(हे᭍टेयर) 

ᳯट᭡पणी 

1 2 3 4 5 6 7 8 9 

27) रतांग वी40 466.15 0.00 466.15 िगर 
अभयार᭛य 

पाᳯरि᭭थितक 
संवेदी जोन 

28) िमयवड़ला वी41 382.43 0.00 382.43 -यही- 

29) इ᳡ᳯरया-िगर वी42 853.26 0.00 853.26 -यही- 

30) शेतᱧंज वदला वी43 727.34 0.00 727.34 -यही- 

31) चपरदा वी44 1107.02 0.00 1107.02 -यही- 

32) मोटा 
हदमᳯटया 

वी45 1081.50 0.00 1081.50 िगर-िगरनार 
गिलयारा 

पाᳯरि᭭थितक 
संवेदी जोन 

33) नवािनया वी46 838.68 2.13 840.81 -यही- 

34) कोतदा मोटा वी47 1320.27 173.78 1494.05 -यही- 

35)कोतदा नना वी48 998.75 0.00 998.75 -यही- 

36) वीछावाड़ वी49 939.07 0.00 939.07 -यही- 

37) शीरवािनया वी50 213.83 0.00 213.83 -यही- 

38) मोती 
िप᭛डीखाई 

वी51 871.32 0.00 871.32 -यही- 

39) हदमितया नना वी52 433.19 0.00 433.19 -यही- 

40) छालदा वी53 563.75 0.00 563.75 -यही- 

41) राबᳯरका वी54 603.76 0.00 603.76 -यही- 

42) दसेहाई वदला वी55 366.59 3.27 369.86 -यही- 

43) सुखपुर वी56 427.39 0.00 427.39 -यही- 

44) धेबर वी57 665.81 0.00 665.81 -यही- 

45) मᱟदी वी58 242.65 0.00 242.65 -यही- 

46) कुवा (रवनी) वी59 630.25 0.00 630.25 -यही- 

47) कंकिछयाला वी60 459.54 0.00 459.54 िगर 
अभयरा᭛य 

पाᳯरि᭭थितक 
संवेदी जोन 

48) भुतदी वी61 923.63 0.00 923.63 -यही- 

 जूनागढ़ िव᳡ादर 49) अ᭥बाला वी62 533.45 0.00 533.45 -यही- 
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ᮓ. 
स.ं 

िजला तालुका पाᳯरि᭭थितक संवदेी 
जोन मᱶ ᮕामᲂ के 

नाम 

ᮕाम आई 
डी 

गैर वन ᭃेᮢ  
(हे᭍टेयर) 

अिधसिूचत 
वन ᭃेᮢ  
(हे᭍टेयर) 

पाᳯरि᭭थितक 
सवंेदी जोन के 

कुल ᭃेᮢ  
(हे᭍टेयर) 

ᳯट᭡पणी 

1 2 3 4 5 6 7 8 9 

50) कलावाड़ वी63 723.40 0.00 723.40 -यही- 

51) जेतलवाड़ वी64 1201.98 170.26 1372.24 -यही- 

52) लालपुर वी65 1041.96 72.09 1114.05 -यही- 

53) छेलंका वी66 448.47 0.00 448.47 िगर-िगरनाल 
गिलयारा 

पाᳯरि᭭थितक 
संवेदी जोन 

54) मᱟदा वी67 358.55 0.00 358.55 -यही- 

   कुल िमलाकर  44973.43 2991.79 47965.22  

3 जूनागढ़ मंदारडा 1) इताली वी68 717.59 0.00 717.59 िगर 
अभयार᭛य 

पाᳯरि᭭थितक 
संवेदी जोन 

2) अमरापुर-काथी वी69 608.53 246.82 855.35 -यही- 

3) कानदीपुर वी70 632.11 236.22 868.33 -यही- 

4) ननी-खोᳰदयार वी71 517.66 133.12 650.78 -यही- 

5) जी᭠जुदा वी72 942.50 385.88 1328.38 -यही- 

6) नजापुर-छतᳯरया वी73 86.31 332.32 418.63 -यही- 

7) सुरजगढ़ वी74 205.07 1112.67 1317.74 -यही- 

8) रानीधर वी75 167.44 257.07 424.51 -यही- 

9) गदᳰकया वी76 96.62 89.24 185.86 -यही- 

10)  करसनगढ़ वी77 103.91 979.04 1082.95 -यही- 

11) मलंका वी78 348.93 1874.13 2223.06 -यही- 

12) गंुᳰदयाली वी79 139.82 306.27 446.09 -यही- 

13) मोती-
खोदीयार 

वी80 874.83 0.00 874.83 -यही- 

14) नतािलया वी81 108.47 247.71 356.18 -यही- 

15) अ᭥बाला वी82 1237.90 234.90 1472.80 -यही- 

16) पतरमा वी83 677.50 0.00 677.50 -यही- 

17) ददेᳰकयाल वी84 517.64 0.00 517.64 -यही- 

18) तेजित᭠बी वी85 464.41 151.16 615.57 -यही- 

337



22       THE   GAZETTE   OF  INDIA : EXTRAORDINARY              [PART II—SEC. 3(ii)] 

ᮓ. 
स.ं 

िजला तालुका पाᳯरि᭭थितक संवदेी 
जोन मᱶ ᮕामᲂ के 

नाम 

ᮕाम आई 
डी 

गैर वन ᭃेᮢ  
(हे᭍टेयर) 

अिधसिूचत 
वन ᭃेᮢ  
(हे᭍टेयर) 

पाᳯरि᭭थितक 
सवंेदी जोन के 

कुल ᭃेᮢ  
(हे᭍टेयर) 

ᳯट᭡पणी 

1 2 3 4 5 6 7 8 9 

19) च᭠दरावाड़ी वी86 705.09 0.00 705.09 -यही- 

20) खीमपदर वी87 637.59 0.00 637.59 िगर-िगरनार 
गिलयारा 

पाᳯरि᭭थितक 
संवेदी जोन 

21) नागरपुर वी88 1236.45 0.00 1236.45 -यही- 

22) गु᭠दाल वी89 1080.39 0.00 1080.39 िगर 
अभयार᭛य 

पाᳯरि᭭थितक 
संवेदी जोन 

23) दतरना वी90 1888.57 0.00 1888.57 िगर-िगरनार 
िगिलयारा 

पाᳯरि᭭थितक 
संवेदी जोन 

24) िचरोदा वी91 939.99 0.00 939.99 -यही- 

   कुल िमलाकर  14935.32 6586.55 21521.87  

4 जूनागढ़ मिलया 
(हतीना) 

1) लददुी  वी92 1288.85 0.00 1288.85 िगर 
अभयार᭛य 

पाᳯरि᭭थितक 
संवेदी जोन 

2) दवेगम वी93 672.80 108.50 781.30 -यही- 

3) जालोनदर वी94 1606.22 0.00 1606.22 -यही- 

4) तरᳲशगढ़ वी95 653.13 0.00 653.13 -यही- 

5) मतरविनया वी96 1131.87 0.00 1131.87 -यही- 

6) अ᭥बालगढ़ वी97 706.14 141.64 847.78 -यही- 

7) वीरदी वी98 1090.17 28.29 1118.46 -यही- 

8) अमरापुर िगर वी99 1557.19 218.45 1775.64 -यही- 

9) किलमभदा वी100 707.64 110.55 818.19 -यही- 

10) अकला वी101 654.03 0.00 654.03 -यही- 

11) केरला वी102 373.74 0.00 373.74 -यही- 

12) दभुाला वी103 382.31 0.00 382.31 -यही- 

13) सरकाᳰदया वी104 365.31 0.00 365.31 -यही- 

14) वᳰदया वी105 559.77 0.00 559.77 -यही- 

15) कतरसा वी106 809.99 9.53 819.52 -यही- 
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ᮓ. 
स.ं 

िजला तालुका पाᳯरि᭭थितक संवदेी 
जोन मᱶ ᮕामᲂ के 

नाम 

ᮕाम आई 
डी 

गैर वन ᭃेᮢ  
(हे᭍टेयर) 

अिधसिूचत 
वन ᭃेᮢ  
(हे᭍टेयर) 

पाᳯरि᭭थितक 
सवंेदी जोन के 

कुल ᭃेᮢ  
(हे᭍टेयर) 

ᳯट᭡पणी 

1 2 3 4 5 6 7 8 9 

16) धरामप वी107 356.92 101.11 458.03 -यही- 

17) व᭠दरवाड़ वी108 932.42 0.00 932.42 -यही- 

18) बबरा वी109 1405.92 522.24 1928.16 -यही- 

19) इनताली वी110 634.50 0.00 634.50 -यही- 

20) कदया वी111 1453.29 0.00 1453.29 -यही- 

21) पंकुवा वी112 454.74 80.13 534.87 -यही- 

22) चु᭨दी वी113 1078.77 386.18 1464.95 -यही- 

23) पतला वी114 315.23 40.37 355.60 -यही- 

24) िपपलावा वी115 219.52 0.00 219.52 -यही- 

25) लछादी वी116 421.61 63.41 485.02 -यही- 

26) अकला िगर वी117 551.77 50.29 602.06 -यही- 

27) जनगर वी118 762.10 0.00 762.10 -यही- 

28) धरबावाड़ वी119 630.34 22.75 653.09 -यही- 

29) बᱧला वी120 805.71 20.23 825.94 -यही- 

30) दनदरेी वी121 468.54 36.83 505.37 -यही- 

31) अ᭒हीदरा वी122 483.94 0.00 483.94 -यही- 

32) जनदी वी123 280.29 0.00 280.29 -यही- 

33) घुनघाटी वी124 430.62 0.00 430.62 -यही- 

   कुल िमलाकर  24245.39 1940.50 26185.89  

5  जूनागढ़ कोिडनार  1) 
हरमᳰदया/ऐभलवाड़ 

वी125 2313.68 258.71 2572.39 िगर 
अभयार᭛य 

पाᳯरि᭭थितक 
संवेदी जोन 

2) वालदर वी126 1081.38 0.00 1081.38 -यही- 

3) संधािनधर वी127 517.79 0.00 517.79 -यही- 

4) घंटावाड़ वी128 2347.95 677.20 3025.15 -यही- 

5) नगादला वी129 841.72 180.96 1022.68 -यही- 

6) ᳲपछावी वी130 576.12 326.86 902.98 -यही- 

7) अᳯरथीया वी131 807.67 0.00 807.67 -यही- 

8) शेधया वी132 856.20 0.00 856.20 -यही- 
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ᮓ. 
स.ं 

िजला तालुका पाᳯरि᭭थितक संवदेी 
जोन मᱶ ᮕामᲂ के 

नाम 

ᮕाम आई 
डी 

गैर वन ᭃेᮢ  
(हे᭍टेयर) 

अिधसिूचत 
वन ᭃेᮢ  
(हे᭍टेयर) 

पाᳯरि᭭थितक 
सवंेदी जोन के 

कुल ᭃेᮢ  
(हे᭍टेयर) 

ᳯट᭡पणी 

1 2 3 4 5 6 7 8 9 

9) मोटा सउगला वी133 597.87 0.00 597.87 -यही- 

    सउगला नना 354.86 0.00 354.86 -यही- 

10) जगितया वी134 366.56 0.00 366.56 -यही- 

11) वीठहलपुर वी135 701.54 0.00 701.54 -यही- 

12) मोरवाड़ वी136 789.80 0.00 789.80 -यही- 

13) िप᭒हावाड़ वी137 343.32 0.00 343.32 -यही- 

14) अलीदर वी138 1492.88 0.00 1492.88 -यही- 

   कुल िमलाकर  13989.34 1443.73 15433.07  

6 जूनागढ़ तलाला 1) िचतरवाड़ वी139 1933.95 273.00 2206.95 िगर 
अभयरा᭛य 

पाᳯरि᭭थितक 
संवेदी जोन 

2) िहरनवेल वी140 305.15 75.64 380.79 -यही- 

3) हरीपुर वी141 873.31 601.52 1474.83 -यही- 

4) भालछेल वी142 458.15 341.31 799.46 -यही- 

5) ससन वी143 99.22 0.00 99.22 -यही- 

6) िचतरोड़ वी144 520.83 156.08 676.91 -यही- 

7) भोजदे वी145 919.18 1140.60 2059.78 -यही- 

8) लुसला वी146 227.44 493.68 721.12 -यही- 

9) संगोदरा वी147 439.94 567.54 1007.48 -यही- 

10) बोरवाव वी148 1382.29 263.15 1645.44 -यही- 

11) धवा वी149 1530.18 382.34 1912.52 -यही- 

12) सुरवा वी150 1001.61 151.61 1153.22 -यही- 

13) जसपुर (तुका) वी151 623.48 695.88 1319.36 -यही- 

14) मोᱧका वी152 922.45 83.02 1005.47 -यही- 

15) रसुलपुरा वी153 512.10 0.00 512.10 -यही- 

16) वड़ला वी154 533.53 753.44 1286.97 -यही- 

17) अ᭠कोलवाड़ी वी155 1526.14 0.00 1526.14 -यही- 

18) बमनसा वी156 487.79 800.80 1288.59 -यही- 

19) मनयहीरना वी157 757.28 601.70 1358.98 -यही- 
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ᮓ. 
स.ं 

िजला तालुका पाᳯरि᭭थितक संवदेी 
जोन मᱶ ᮕामᲂ के 

नाम 

ᮕाम आई 
डी 

गैर वन ᭃेᮢ  
(हे᭍टेयर) 

अिधसिूचत 
वन ᭃेᮢ  
(हे᭍टेयर) 

पाᳯरि᭭थितक 
सवंेदी जोन के 

कुल ᭃेᮢ  
(हे᭍टेयर) 

ᳯट᭡पणी 

1 2 3 4 5 6 7 8 9 

20) जवीअ᭠तरी वी158 668.91 704.13 1373.04 -यही- 

21) धनेज-बलुका वी159 1419.54 133.30 1552.84 -यही- 

22) जेपुर वी160 505.94 338.55 844.49 -यही- 

23) हदमितया वी161 1116.54 616.36 1732.90 -यही- 

24) रतीधर वी162 498.62 0.00 498.62 -यही- 

25) िखरधर वी163 601.47 0.00 601.47 -यही- 

26) रमरेची वी164 562.69 203.30 765.99 -यही- 

कुल िमलाकर  20427.73 9376.95 29804.68  

7 जूनागढ़ ऊना 1) िनतली वी165 755.64 1.16 756.80 िगर 
अभयार᭛य 

पाᳯरि᭭थितक 
संवेदी जोन 

2) वीदली वी166 682.04 0.00 682.04 -यही- 

3) इतवया वी167 836.66 610.48 1447.14 -यही- 

4) कोᳰदया वी168 980.55 0.00 980.55 -यही- 

5) रसुलपारा वी169 706.05 105.53 811.58 -यही- 

6) फरेदा वी170 294.15 225.08 519.23 -यही- 

7) कंसᳯरया वी171 304.43 0.00 304.43 -यही- 

8) जमवाल वी172 679.01 414.44 1093.45 -यही- 

9) तुलशी᭫याम 
मंᳰदर 

वी173 1217.10 0.00 1217.10 -यही- 

10) िखलावड़ वी174 1340.36 0.00 1340.36 -यही- 

11) उगला वी175 582.46 0.00 582.46 -यही- 

12) संनोसरी वी176 447.80 0.00 447.80 -यही- 

13) नगाᳰदया वी177 628.18 0.00 628.18 -यही- 

14) मोतीसर वी178 498.25 0.00 498.25 -यही- 

15) सोनᳯरया वी179 458.59 0.00 458.59 -यही- 

16) भाख वी180 464.78 485.63 950.41 -यही- 

17) थोरदी वी181 412.73 0.00 412.73 -यही- 

18) बबᳯरया वी182 241.34 60.62 301.96 -यही- 
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ᮓ. 
स.ं 

िजला तालुका पाᳯरि᭭थितक संवदेी 
जोन मᱶ ᮕामᲂ के 

नाम 

ᮕाम आई 
डी 

गैर वन ᭃेᮢ  
(हे᭍टेयर) 

अिधसिूचत 
वन ᭃेᮢ  
(हे᭍टेयर) 

पाᳯरि᭭थितक 
सवंेदी जोन के 

कुल ᭃेᮢ  
(हे᭍टेयर) 

ᳯट᭡पणी 

1 2 3 4 5 6 7 8 9 

 जूनागढ़ ऊना 19) िगर-गधदा 
(भाग) 

वी183 1588.65 0.00 1588.65 -यही- 
(पाᳯरि᭭थितक 
संवेदी जोन से 
गमतल ᭃेᮢ 
अपवᳶजत ह)ै 

20) ᮤोन वी184 1349.55 0.00 1349.55 िगर 
अभयार᭛य 

पाᳯरि᭭थितक 
संवेदी जोन 

21) फतसार वी185 1274.71 0.00 1274.71 -यही- 

22) उमेदपारा वी186 658.52 0.00 658.52 -यही- 

23) सनवव वी187 1429.86 0.00 1429.86 -यही- 

24) वेलकोट वी188 490.37 0.00 490.37 -यही- 

25) धराबवाड़ वी189 457.03 34.99 492.02 -यही- 

26) जनजᳯरया वी190 320.81 0.00 320.81 -यही- 

27) कनेरी वी191 517.22 0.00 517.22 -यही- 

28) वनᳰकया वी192 1662.84 0.00 1662.84 -यही- 

29) निलयेरी मोली वी193 721.30 0.00 721.30 -यही- 

30) लुवरी मोली वी194 347.87 0.00 347.87 -यही- 

31) कᳰकदी मोली वी195 292.83 0.00 292.83 -यही- 

32) चोरली मोली वी196 154.71 0.00 154.71 -यही- 

33) बेᳰदया वी197 941.44 26.12 967.56 -यही- 

34) ब᭠धरदा वी198 425.69 0.00 425.69 -यही- 

35) समिधयाला 
नना-मलान 

वी199 1261.88 77.31 1339.19 -यही- 

36) समिधयाला 
मोटा 

वी200 971.46 0.00 971.46 -यही- 

37) पंखान वी201 577.07 0.00 577.07 -यही- 

38) धोकदवा वी202 1178.50 0.00 1178.50 -यही- 

39) अ᭥बाला वी203 702.32 0.00 702.32 -यही- 

40) मोती-मोली वी204 434.52 0.00 434.52 -यही- 

   कुल िमलाकर  29289.27 2041.36 31330.63  
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ᮓ. 
स.ं 

िजला तालुका पाᳯरि᭭थितक संवदेी 
जोन मᱶ ᮕामᲂ के 

नाम 

ᮕाम आई 
डी 

गैर वन ᭃेᮢ  
(हे᭍टेयर) 

अिधसिूचत 
वन ᭃेᮢ  
(हे᭍टेयर) 

पाᳯरि᭭थितक 
सवंेदी जोन के 

कुल ᭃेᮢ  
(हे᭍टेयर) 

ᳯट᭡पणी 

1 2 3 4 5 6 7 8 9 

8 अमरेली ख᭥भा 1) त᭠तािनया वी205 810.33 0.00 810.33 िगर 
अभयार᭛य 

पाᳯरि᭭थितक 
संवेदी जोन 

2) उमᳯरया वी206 1218.31 0.00 1218.31 -यही- 

3) ननुदी वी207 738.70 0.00 738.70 िमᳯटयाला 
अभयार᭛य 

पाᳯरि᭭थितक 
संवेदी जोन 

4) भाद वी208 1163.98 0.00 1163.98 -यही- 

5) दिधयाली वी209 730.36 0.00 730.36 -यही- 

6) ननीधारी वी210 1726.90 69.95 1796.85 िगर 
अभयार᭛य 

पाᳯरि᭭थितक 
संवेदी जोन 

7) ननी िव᳡ादर वी211 654.89 0.00 654.89 -यही- 

8) धवाᳰदया वी212 331.99 376.65 708.64 -यही- 

9) गदरदी वी213 694.39 658.08 1352.47 -यही- 

10) िपपलवा वी214 1102.54 1096.13 2198.67 -यही- 

 अमरेली ख᭥भा 11) भािनया वी215 220.34 2604.16 2824.50 -यही- 

12) पचपिचया वी216 387.27 0.00 387.27 -यही- 

13) धुनधवना वी217 617.27 0.00 617.27 -यही- 

14) ददाली वी218 385.66 356.95 742.61 -यही- 

15) कंताला वी219 304.21 389.22 693.43 -यही- 

16) चकरवा वी220 729.33 0.00 729.33 -यही- 

17) अ᭥बािलयाला वी221 590.21 412.63 1002.84 -यही- 

18) बाबरपारा वी222 317.06 1047.89 1364.95 -यही- 

19) बोरला वी223 527.80 1006.50 1534.30 -यही- 

20) खदधार वी224 1218.49 735.56 1954.05 -यही- 

21) लसा वी225 889.78 0.00 889.78 -यही- 
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ᮓ. 
स.ं 

िजला तालुका पाᳯरि᭭थितक संवदेी 
जोन मᱶ ᮕामᲂ के 

नाम 

ᮕाम आई 
डी 

गैर वन ᭃेᮢ  
(हे᭍टेयर) 

अिधसिूचत 
वन ᭃेᮢ  
(हे᭍टेयर) 

पाᳯरि᭭थितक 
सवंेदी जोन के 

कुल ᭃेᮢ  
(हे᭍टेयर) 

ᳯट᭡पणी 

1 2 3 4 5 6 7 8 9 

22) ख᭥भा (भाग) वी226 2270.69 0.00 2270.69 िमᳯटयाला 
अभयार᭛य 

पाᳯरि᭭थितक 
संवेदी जोन 

(पाᳯरि᭭थितक 
संवेदी जोन से 
गमतल ᭃेᮢ 
अपवᳶजत ह)ै 

23) इनगोरला वी227 1659.93 0.00 1659.93 िमᳯटयाला 
अभयार᭛य 

पाᳯरि᭭थितक 
संवेदी जोन 

24) कोतदा वी228 858.97 0.00 858.97 -यही- 

25) िजᳰकयाली वी229 1099.35 0.00 1099.35 -यही- 

26) वनᳰकया वी230 1434.39 0.00 1434.39 -यही- 

27) सरकाᳰदया 
दीवना 

वी231 346.75 0.00 346.75 -यही- 

28) भवरदी वी232 1079.23 0.00 1079.23 -यही- 

29) कोᳰदया वी233 756.40 103.20 859.60 -यही- 

30) सरकाᳰदया वी234 908.08 59.63 967.71 -यही- 

31) नवा मलेक लेस वी235 1072.26 0.00 1072.26 िगर 
अभयार᭛य 

पाᳯरि᭭थितक 
संवेदी जोन 

32) जऊना मलेक 
नेस 

वी236 596.05 0.00 596.05 -यही- 

33) हनुमानपुर वी237 617.52 0.00 617.52 -यही- 

34) तलदा वी238 733.65 0.00 733.65 -यही- 

35) जमैका वी239 1863.86 242.81 2106.67 -यही- 

36) सलवा वी240 577.73 0.00 577.73 -यही- 

37) िपपᳯरया वी241 576.90 0.00 576.90 -यही- 

38) रबᳯरका वी242 377.72 0.00 377.72 -यही- 

   कुल िमलाकर  32189.29 9159.36 41348.65  
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ᮓ. 
स.ं 

िजला तालुका पाᳯरि᭭थितक संवदेी 
जोन मᱶ ᮕामᲂ के 

नाम 

ᮕाम आई 
डी 

गैर वन ᭃेᮢ  
(हे᭍टेयर) 

अिधसिूचत 
वन ᭃेᮢ  
(हे᭍टेयर) 

पाᳯरि᭭थितक 
सवंेदी जोन के 

कुल ᭃेᮢ  
(हे᭍टेयर) 

ᳯट᭡पणी 

1 2 3 4 5 6 7 8 9 

9 अमरेली धारी 1) करमाददी वी243 661.73 1138.60 1800.33 िगर 
अभयार᭛य 

पाᳯरि᭭थितक 
संवेदी जोन 

2) चचाई वी244 1949.65 513.88 2463.53 पिनया 
अभयार᭛य 

पाᳯरि᭭थितक 
संवेदी जोन 

3) पिनया-
सोधापारा 

वी245 1595.88 3357.84 4953.72 -यही- 

4) दलखािलया वी246 1261.14 0.00 1261.14 -यही- 

    रामगढ़ 326.40 156.80 483.20 -यही- 

 अमरेली धारी 5) ᮓांगस वी247 447.18 910.07 1357.25 िगर 
अभयार᭛य 

पाᳯरि᭭थितक 
संवेदी जोन 

6) रवना वी248 499.37 0.00 499.37 -यही- 

7) मतनमाला वी249 253.77 895.82 1149.59 -यही- 

8) सखपुर वी250 492.09 325.34 817.43 -यही- 

9) गोᳲवदपुर वी251 1155.96 578.44 1734.40 -यही- 

10) सेमरदी वी252 267.88 1657.93 1925.81 -यही- 

11) कोतदा वी253 516.70 0.00 516.70 पिनया 
अभयार᭛य 

पाᳯरि᭭थितक 
संवेदी जोन 

12) जलजीवदी वी254 697.97 223.45 921.42 िगर 
अभयार᭛य 

पाᳯरि᭭थितक 
संवेदी जोन 

13) तरᳲसगद-
बोरदी 

वी255 1681.83 0.00 1681.83 -यही- 

14) राजसथली वी256 338.58 0.00 338.58 -यही- 

15) खीसरी वी257 728.41 0.00 728.41 -यही- 

16) पताला वी258 2175.97 0.00 2175.97 -यही- 

17) गिधया-चावंद वी259 516.38 316.84 833.22 -यही- 

18) सरिसया वी260 3450.17 2529.28 5979.45 -यही- 
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ᮓ. 
स.ं 

िजला तालुका पाᳯरि᭭थितक संवदेी 
जोन मᱶ ᮕामᲂ के 

नाम 

ᮕाम आई 
डी 

गैर वन ᭃेᮢ  
(हे᭍टेयर) 

अिधसिूचत 
वन ᭃेᮢ  
(हे᭍टेयर) 

पाᳯरि᭭थितक 
सवंेदी जोन के 

कुल ᭃेᮢ  
(हे᭍टेयर) 

ᳯट᭡पणी 

1 2 3 4 5 6 7 8 9 

19) फचᳯरया वी261 507.71 0.00 507.71 -यही- 

20) जीरा वी262 2061.57 160.04 2221.61 -यही- 

21) िहरवा वी263 932.86 129.11 1061.97 -यही- 

22) तर᭥बकपुर वी264 762.66 88.24 850.90 -यही- 

23) मीठापर वी265 772.53 0.00 772.53 -यही- 

24) कुबदा वी266 848.41 127.49 975.90 -यही- 

25) धारी (भाग) वी267 1190.74 198.50 1389.24 -यही- 
(पाᳯरि᭭थितक 
संवेदी जोन मᱶ 
िसफᭅ  नदीय 

गिलयारे ᭃेᮢ 
सि᭥मिलत ह)ै 

26) दधुाला वी268 1240.48 14.16 1254.64 िगर 
अभयार᭛य 

पाᳯरि᭭थितक 
संवेदी जोन 

27) मोनवेल वी269 3289.50 27.71 3317.21 -यही- 

28) गिधया-पताला वी270 1682.66 1126.66 2809.32 -यही- 

29) बोरदी वी271 1523.65 0.00 1523.65 पिलया 
अभयार᭛य 

पाᳯरि᭭थितक 
संवेदी जोन 

30) मेवसा वी272 215.76 0.00 215.76 -यही- 

31) िगगसन वी273 1978.85 0.00 1978.85 -यही- 

32) िसवाड़ वी274 498.68 56.56 555.24 -यही- 

33) मलिशका वी275 1112.20 0.00 1112.20 -यही- 

34) कथरोटा वी276 470.78 0.00 470.78 -यही- 

35) अमᱧतपुर वी277 714.30 69.59 783.89 िगर 
अभयार᭛य 

पाᳯरि᭭थितक 
संवेदी जोन 

   कुल िमलाकर  38820.40 14602.35 53422.75  

10 अमरेली सावरकंुडाला 1) िमᳯटयाला वी278 2639.18 1955.14 4594.32 िमᳯटयाला 
अभयार᭛य 

पाᳯरि᭭थितक 
संवेदी जोन 
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ᮓ. 
स.ं 

िजला तालुका पाᳯरि᭭थितक संवदेी 
जोन मᱶ ᮕामᲂ के 

नाम 

ᮕाम आई 
डी 

गैर वन ᭃेᮢ  
(हे᭍टेयर) 

अिधसिूचत 
वन ᭃेᮢ  
(हे᭍टेयर) 

पाᳯरि᭭थितक 
सवंेदी जोन के 

कुल ᭃेᮢ  
(हे᭍टेयर) 

ᳯट᭡पणी 

1 2 3 4 5 6 7 8 9 

2) बगोया वी279 530.16 0.00 530.16 -यही- 

3) िगिनयावाड़ वी280 165.09 0.00 165.09 -यही- 

4) खोदीयाना वी281 1081.31 0.00 1081.31 -यही- 

5) अभारामपारा वी282 1497.64 0.00 1497.64 -यही- 

6) अ᭥बारदी वी283 3151.93 0.00 3151.93 -यही- 

7) धजादी वी284 2115.93 0.00 2115.93 -यही- 

8) बधादा वी285 2816.16 0.00 2816.16 -यही- 

9) जबल वी286 1749.45 0.00 1749.45 -यही- 

10) लुवरा वी287 1378.67 0.00 1378.67 -यही- 

11) रामगढ़ वी288 640.34 32.45 672.79 -यही- 

12) िवजयनगर वी289 635.78 199.85 835.63 -यही- 

13) गधाकड़ा वी290 3263.18 30.20 3293.38 -यही- 

   कुल िमलाकर  21664.82 2217.64 23882.46  

11 अमरेली जाफराबाद 1) ितमबी वी291 2028.06 0.00 2028.06 िगर 
अभयार᭛य 

पाᳯरि᭭थितक 
संवेदी जोन 

   कुल िमलाकर  2028.06 0.00 2028.06  

   कुल योग  249174.55 50406.84 299581.39  

    

सᭃंपे 

ᮓ. 
स.ं 

िजला तालुका पाᳯरि᭭थितक 
सवंेदी जोन मᱶ 
ᮕामᲂ के नाम 

गैर वन ᭃेᮢ  
(हे᭍टेयर) 

अिधसिूचत वन 
ᭃेᮢ  (हे᭍टेयर) 

पाᳯरि᭭थितक 
सवंेदी जोन के कुल 

ᭃेᮢ  (हे᭍टेयर) 

1 2 3 4 7 6 5 

1 जूनागढ़ 1 जूनागढ़ 13 6611.50 46.61 6658.11 

2 िव᳡ादर 54 44973.43 2991.79 47965.22 

3 मंदारडा 24 14935.32 6586.55 21521.87 

4 मिलया(हᳯटना) 33 24245.39 1940.50 26185.89 

5 कोिडनार 14 13989.34 1443.73 15433.07 

6 तलाला 26 20427.73 9376.95 29804.68 
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7 ऊना 40 29289.27 2041.36 31330.63 

  7 कुल िमलाकर  204 154471.98 24427.49 178899.47 

2 अमरेली 1 ख᭥भा 38 32189.29 9159.36 41348.65 

2 धारी 35 38820.40 14602.35 53422.75 

3 सावरकंुडाला 13 21664.82 2217.64 23882.46 

4 जाफराबाद 1 2028.06 0.00 2028.06 

  4 कुल िमलाकर 87 94702.57 25979.35 120681.92 

  11 कुल योग 291 249174.55 50406.84 299581.39 

   

उपाबधं IV 

पाᳯरि᭭थितक सवंदेी जोन के सरंिᭃत ᭃेᮢ  के अतंगᭅत आन ेवाल ेᮕामᲂ के जीपीएस िनदᱷशाकं  

ᮓ. स.ं ᮕाम आई डी िजला तालुका ᮕाम अᭃाशं दशेातंर 

1 वी1 जूनागढ़ जूनागढ़ जमैका 21° 20' 36.310" उ 70° 31' 51.575" पू 

2 वी2 जूनागढ़ जूनागढ़ थुमबाला 21° 23' 25.713" उ 70° 37' 15.837" पू 

3 वी3 जूनागढ़ जूनागढ़ बेला 21° 23' 30.422" उ 70° 34' 55.571" पू 

4 वी4 जूनागढ़ जूनागढ़ मेवसा कमरीबैना 21° 23' 44.062" उ 70° 36' 6.193" पू 

5 वी5 जूनागढ़ जूनागढ़ रामे᳡र 21° 24' 3.937" उ 70° 33' 14.723" पू 

6 वी6 जूनागढ़ जूनागढ़ मेवसा खᳰदया 21° 24' 11.459" उ 70° 31' 47.504" पू 

7 वी7 जूनागढ़ जूनागढ़ छोरवाड़ी 21° 25' 2.024" उ 70° 33' 25.071" पू 

8 वी8 जूनागढ़ जूनागढ़ अवताᳰदया मोटा 21° 24' 49.259" उ 70° 34' 50.777" पू 

9 वी9 जूनागढ़ जूनागढ़ अवताᳰदया नना 21° 24' 36.924" उ 70° 34' 39.207" पू 

10 वी10 जूनागढ़ जूनागढ़ नवागम 21° 25' 59.078" उ 70° 34' 42.984" पू 

11 वी11 जूनागढ़ जूनागढ़ नवा िपपिलया 21° 28' 59.914" उ 70° 39' 28.123" पू 

12 वी12 जूनागढ़ जूनागढ़ मंदिलकपुर 21° 29' 4.248" उ 70° 37' 33.834" पू 

13 वी13 जूनागढ़ जूनागढ़ बंदहाला 21° 27' 47.730" उ 70° 37' 5.113" पू 

14 वी14 जूनागढ़ िव᳡ादर िलमधरा 21° 17' 37.847" उ 70° 35' 5.490" पू 

15 वी15 जूनागढ़ िव᳡ादर हरीपुर 21° 17' 11.687" उ 70° 36' 53.825" पू 

16 वी16 जूनागढ़ िव᳡ादर ख᭥भा िगर 21° 16' 56.342" उ 70° 38' 12.305" पू 

17 वी17 जूनागढ़ िव᳡ादर िपयवा िगर 21° 15' 58.918" उ 70° 40' 47.586" पू 

18 वी18 जूनागढ़ िव᳡ादर मोनपरी मोती 21° 18' 4.663" उ 70° 39' 57.297" पू 

19 वी19 जूनागढ़ िव᳡ादर ᮧेमपारा 21° 16' 54.309" उ 70° 42' 33.749" पू 

20 वी20 जूनागढ़ िव᳡ादर जमबुदी 21° 16' 22.596" उ 70° 43' 25.784" पू 
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ᮓ. स.ं ᮕाम आई डी िजला तालुका ᮕाम अᭃाशं दशेातंर 

21 वी21 जूनागढ़ िव᳡ादर जवलदी 21° 15' 4.980" उ 70° 44' 14.529" पू 

22 वी22 जूनागढ़ िव᳡ादर दधुाला 21° 16' 6.652" उ 70° 44' 58.341" पू 

23 वी23 जूनागढ़ िव᳡ादर मननᳰदया 21° 16' 50.364" उ 70° 45' 40.633" पू 

24 वी24 जूनागढ़ िव᳡ादर राजपारा 21° 15' 47.914" उ 70° 47' 32.277" पू 

25 वी25 जूनागढ़ िव᳡ादर कलसरी 21° 18' 55.358" उ 70° 46' 45.815" पू 

26 वी26 जूनागढ़ िव᳡ादर गोᳲवदपारा 21° 18' 46.277" उ 70° 47' 54.202" पू 

27 वी27 जूनागढ़ िव᳡ादर वेकरीया 21° 18' 57.507" उ 70° 54' 46.194" पू 

28 वी28 जूनागढ़ िव᳡ादर घोदसन 21° 21' 49.581" उ 70° 51' 29.942" पू 

29 वी29 जूनागढ़ िव᳡ादर मोनपरी ननी 21° 21' 2.566" उ 70° 38' 29.076" पू 

30 वी30 जूनागढ़ िव᳡ादर रवनी मुंᳰदया 21° 16' 56.660" उ 70° 52' 48.375" पू 

31 वी31 जूनागढ़ िव᳡ादर सरसाई 21° 19' 55.721" उ 70° 42' 12.919" पू 

32 वी32 जूनागढ़ िव᳡ादर दादर 21° 20' 32.155" उ 70° 36' 59.284" पू 

33 वी33 जूनागढ़ िव᳡ादर कंजरदा 21° 20' 26.041" उ 70° 39' 55.128" पू 

34 वी34 जूनागढ़ िव᳡ादर िखजाᳰदया 21° 22' 50.525" उ 70° 38' 20.198" पू 

35 वी35 जूनागढ़ िव᳡ादर घंटीयन 21° 22' 30.433" उ 70° 37' 10.971" पू 

36 वी36 जूनागढ़ िव᳡ादर बरदीया 21° 19' 50.086" उ 70° 35' 20.205" पू 

37 वी37 जूनागढ़ िव᳡ादर शोभावड़ला िगर 21° 21' 12.558" उ 70° 35' 5.405" पू 

38 वी38 जूनागढ़ िव᳡ादर िलिलया 21° 18' 52.704" उ 70° 33' 50.412" पू 

39 वी39 जूनागढ़ िव᳡ादर जअ᭥बाला 21° 20' 5.626" उ 70° 33' 30.145" पू 

40 वी40 जूनागढ़ िव᳡ादर रतंग 21° 18' 49.301" उ 70° 36' 23.390" पू 

41 वी41 जूनागढ़ िव᳡ादर िमया वड़ला 21° 18' 58.259" उ 70° 37' 6.965" पू 

42 वी42 जूनागढ़ िव᳡ादर इ᳡ᳯरया (िगर) 21° 18' 46.722" उ 70° 38' 3.436" पू 

43 वी43 जूनागढ़ िव᳡ादर वदाला शेतरंज 21° 21' 56.852" उ 70° 36' 28.274" पू 

44 वी44 जूनागढ़ िव᳡ादर छपरदा 21° 21' 46.169" उ 70° 39' 58.204" पू 

45 वी45 जूनागढ़ िव᳡ादर हदमितया मोटा 21° 27' 30.397" उ 70° 39' 19.172" पू 

46 वी46 जूनागढ़ िव᳡ादर नविनया 21° 28' 34.842" उ 70° 41' 10.608" पू 

47 वी47 जूनागढ़ िव᳡ादर कोतदा मोटा 21° 28' 32.300" उ 70° 43' 20.530" पू 

48 वी48 जूनागढ़ िव᳡ादर कोतदा नना 21° 27' 0.486" उ 70° 41' 48.407" पू 

49 वी49 जूनागढ़ िव᳡ादर िवछवाड़ 21° 27' 2.319" उ 70° 44' 18.169" पू 

50 वी50 जूनागढ़ िव᳡ादर िशरविनया 21° 26' 24.348" उ 70° 43' 7.785" पू 

51 वी51 जूनागढ़ िव᳡ादर िप᭛डखाई मोती 21° 27' 6.468" उ 70° 45' 59.587" पू 

52 वी52 जूनागढ़ िव᳡ादर हदमितया नना 21° 26' 15.999" उ 70° 46' 52.932" पू 
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ᮓ. स.ं ᮕाम आई डी िजला तालुका ᮕाम अᭃाशं दशेातंर 

53 वी53 जूनागढ़ िव᳡ादर छलदा 21° 25' 35.695" उ 70° 44' 29.682" पू 

54 वी54 जूनागढ़ िव᳡ादर रबाᳯरका 21° 25' 29.974" उ 70° 46' 0.634" पू 

55 वी55 जूनागढ़ िव᳡ादर दसेाई वदला 21° 24' 29.003" उ 70° 45' 52.353" पू 

56 वी56 जूनागढ़ िव᳡ादर सुखपुर 21° 24' 23.590" उ 70° 44' 36.258" पू 

57 वी57 जूनागढ़ िव᳡ादर धेबर 21° 24' 24.417" उ 70° 47' 10.805" पू 

58 वी58 जूनागढ़ िव᳡ादर मᱟदी 21° 23' 57.717" उ 70° 48' 24.315" पू 

59 वी59 जूनागढ़ िव᳡ादर कुबा (रवनी) 21° 23' 21.722" उ 70° 45' 52.343" पू 

60 वी60 जूनागढ़ िव᳡ादर कंकिचयाला 21° 22' 25.945" उ 70° 49' 53.222" पू 

61 वी61 जूनागढ़ िव᳡ादर भुतदी 21° 21' 50.563" उ 70° 46' 36.475" पू 

62 वी62 जूनागढ़ िव᳡ादर अ᭥बाला 21° 21' 48.036" उ 70° 48' 11.691" पू 

63 वी63 जूनागढ़ िव᳡ादर कलवाड़ 21° 20' 29.848" उ 70° 48' 8.794" पू 

64 वी64 जूनागढ़ िव᳡ादर जेतलवाड़ 21° 20' 43.849" उ 70° 49' 44.587" पू 

65 वी65 जूनागढ़ िव᳡ादर लालपुर 21° 19' 16.485" उ 70° 50' 49.853" पू 

66 वी66 जूनागढ़ िव᳡ादर छेलंका 21° 22' 58.351" उ 70° 47' 19.911" पू 

67 वी67 जूनागढ़ िव᳡ादर मᱟदा 21° 23' 8.543" उ 70° 48' 18.000" पू 

68 वी68 जूनागढ़ मंदारडा इतली 21° 17' 47.476" उ 70° 32' 59.436" पू 

69 वी69 जूनागढ़ मंदारडा अमरपुर 21° 11' 49.817" उ 70° 28' 35.118" पू 

70 वी70 जूनागढ़ मंदारडा केनदीपुर 21° 16' 25.466" उ 70° 29' 23.885" पू 

71 वी71 जूनागढ़ मंदारडा ननी खोᳰदयार 21° 17' 17.824" उ 70° 28' 52.885" पू 

72 वी72 जूनागढ़ मंदारडा ᳲझझुदा 21° 18' 17.045" उ 70° 29' 45.833" पू 

73 वी73 जूनागढ़ मंदारडा नजापुर (छतᳯरया) 21° 11' 6.315" उ 70° 32' 23.173" पू 

74 वी74 जूनागढ़ मंदारडा सूरजगढ़ 21° 12' 0.184" उ 70° 33' 0.042" पू 

75 वी75 जूनागढ़ मंदारडा रानीधर 21° 12' 3.077" उ 70° 29' 45.577" पू 

76 वी76 जूनागढ़ मंदारडा गदᳰकया 21° 11' 1.485" उ 70° 31' 26.134" पू 

77 वी77 जूनागढ़ मंदारडा करसंगढ़ 21° 13' 30.774" उ 70° 32' 9.289" पू 

78 वी78 जूनागढ़ मंदारडा मलंका 21° 14' 21.172" उ 70° 30' 39.709" पू 

79 वी79 जूनागढ़ मंदारडा गु᭛दीयाली 21° 12' 41.898" उ 70° 29' 50.400" पू 

80 वी80 जूनागढ़ मंदारडा मोती खोᳰदयार 21° 18' 31.244" उ 70° 31' 52.447" पू 

81 वी81 जूनागढ़ मंदारडा नतिलया 21° 17' 14.444" उ 70° 31' 6.633" पू 

82 वी82 जूनागढ़ मंदारडा अ᭥बाला 21° 15' 12.531" उ 70° 28' 15.376" पू 

83 वी83 जूनागढ़ मंदारडा पतरमा 21° 14' 6.122" उ 70° 25' 59.863" पू 

84 वी84 जूनागढ़ मंदारडा ददेᳰकयाल 21° 13' 48.923" उ 70° 27' 26.608" पू 
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ᮓ. स.ं ᮕाम आई डी िजला तालुका ᮕाम अᭃाशं दशेातंर 

85 वी85 जूनागढ़ मंदारडा ित᭥बी 21° 13' 49.936" उ 70° 28' 28.802" पू 

86 वी86 जूनागढ़ मंदारडा च᭠ᮤावाड़ी 21° 12' 40.205" उ 70° 27' 6.063" पू 

87 वी87 जूनागढ़ मंदारडा िखम पदर 21° 23' 55.188" उ 70° 27' 23.135" पू 

88 वी88 जूनागढ़ मंदारडा नागलपुर 21° 23' 45.037" उ 70° 29' 10.805" पू 

89 वी89 जूनागढ़ मंदारडा गु᭠दला 21° 19' 49.984" उ 70° 30' 26.274" पू 

90 वी90 जूनागढ़ मंदारडा दतरना 21° 22' 15.926" उ 70° 27' 55.930" पू 

91 वी91 जूनागढ़ मंदारडा िचरोदा 21° 20' 25.327" उ 70° 28' 43.331" पू 

92 वी92 जूनागढ़ मिलया लददुी -िगर 21° 6' 47.725" उ 70° 27' 9.616" पू 

93 वी93 जूनागढ़ मिलया दवेगम 21° 8' 26.516" उ 70° 28' 12.105" पू 

94 वी94 जूनागढ़ मिलया जलोनदर 21° 10' 10.761" उ 70° 28' 47.464" पू 

95 वी95 जूनागढ़ मिलया तरᳲसगड़ा 21° 13' 1.481" उ 70° 23' 50.173" पू 

96 वी96 जूनागढ़ मिलया मतरविनया 21° 11' 55.682" उ 70° 23' 30.579" पू 

97 वी97 जूनागढ़ मिलया अ᭥बालगढ़ 21° 12' 28.698" उ 70° 25' 37.149" पू 

98 वी98 जूनागढ़ मिलया वीरदी 21° 10' 42.411" उ 70° 23' 23.921" पू 

99 वी99 जूनागढ़ मिलया अमरापुर िगर 21° 10' 28.082" उ 70° 26' 2.573" पू 

100 वी100 जूनागढ़ मिलया किलमभदा 21° 9' 31.728" उ 70° 23' 56.630" पू 

101 वी101 जूनागढ़ मिलया अकला 21° 9' 34.619" उ 70° 22' 1.417" पू 

102 वी102 जूनागढ़ मिलया केरल 21° 8' 42.210" उ 70° 21' 44.648" पू 

103 वी103 जूनागढ़ मिलया दभुला 21° 8' 24.158" उ 70° 23' 8.759" पू 

104 वी104 जूनागढ़ मिलया सरकाᳰदया 21° 8' 0.416" उ 70° 21' 49.090" पू 

105 वी105 जूनागढ़ मिलया वᳰदया 21° 7' 28.386" उ 70° 20' 30.622" पू 

106 वी106 जूनागढ़ मिलया कतरसा 21° 9' 20.615" उ 70° 26' 49.475" पू 

107 वी107 जूनागढ़ मिलया धरमपुर 21° 8' 16.393" उ 70° 25' 56.877" पू 

108 वी108 जूनागढ़ मिलया वनदरवाड़ 21° 7' 47.333" उ 70° 23' 57.580" पू 

109 वी109 जूनागढ़ मिलया बबरा 21° 6' 31.716" उ 70° 24' 56.906" पू 

110 वी110 जूनागढ़ मिलया इतली 21° 7' 2.594" उ 70° 21' 52.545" पू 

111 वी111 जूनागढ़ मिलया कदया 21° 5' 59.202" उ 70° 20' 52.382" पू 

112 वी112 जूनागढ़ मिलया पंकुवा 21° 5' 34.000" उ 70° 22' 10.229" पू 

113 वी113 जूनागढ़ मिलया चुलदी 21° 4' 22.149" उ 70° 23' 36.765" पू 

114 वी114 जूनागढ़ मिलया पतला 21° 3' 54.644" उ 70° 22' 9.236" पू 

115 वी115 जूनागढ़ मिलया िपपलवा 21° 3' 0.063" उ 70° 23' 30.538" पू 

116 वी116 जूनागढ़ मिलया लछादी 21° 3' 14.153" उ 70° 25' 20.045" पू 
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117 वी117 जूनागढ़ मिलया अकला िगर 21° 2' 59.195" उ 70° 26' 46.474" पू 

118 वी118 जूनागढ़ मिलया जंगर 21° 4' 40.267" उ 70° 25' 20.103" पू 

119 वी119 जूनागढ़ मिलया धरबावाड़ 21° 4' 41.114" उ 70° 26' 27.808" पू 

120 वी120 जूनागढ़ मिलया बᱧला 21° 2' 41.965" उ 70° 21' 54.646" पू 

121 वी120 जूनागढ़ मिलया ददंरेी 21° 1' 38.251" उ 70° 22' 18.779" पू 

122 वी122 जूनागढ़ मिलया अिछदरा 21° 1' 37.349" उ 70° 23' 10.749" पू 

123 वी123 जूनागढ़ मिलया जनदी 21° 8' 11.342" उ 70° 19' 30.315" पू 

124 वी124 जूनागढ़ मिलया घुनघटी 21° 7' 1.304" उ 70° 19' 13.974" पू 

125 वी125 जूनागढ़ कोिडनार हरमᳰदया 20° 56' 44.393" उ 70° 49' 55.832" पू 

126 वी126 जूनागढ़ कोिडनार वलदार 20° 58' 8.409" उ 70° 43' 38.091" पू 

127 वी127 जूनागढ़ कोिडनार सनधनीधर 20° 56' 38.770" उ 70° 42' 31.748" पू 

128 वी128 जूनागढ़ कोिडनार घ᭠टवाड़ 20° 56' 37.965" उ 70° 45' 32.797" पू 

129 वी129 जूनागढ़ कोिडनार नगदला 20° 55' 38.045" उ 70° 47' 15.488" पू 

130 वी130 जूनागढ़ कोिडनार िपछवी 20° 55' 31.653" उ 70° 51' 51.095" पू 

131 वी131 जूनागढ़ कोिडनार अᳯरिथया 20° 55' 32.393" उ 70° 48' 40.499" पू 

132 वी132 जूनागढ़ कोिडनार सेधया 20° 53' 50.141" उ 70° 47' 31.919" पू 

133 वी133 जूनागढ़ कोिडनार सुगला 20° 54' 6.425" उ 70° 45' 38.359" पू 

134 वी134 जूनागढ़ कोिडनार जगितया 20° 53' 7.292" उ 70° 46' 0.956" पू 

135 वी135 जूनागढ़ कोिडनार िवठलपुर 20° 52' 28.516" उ 70° 47' 43.927" पू 

136 वी136 जूनागढ़ कोिडनार मोरवाड़ 20° 53' 50.364" उ 70° 49' 7.131" पू 

137 वी137 जूनागढ़ कोिडनार िपछवा 20° 54' 23.190" उ 70° 51' 36.916" पू 

138 वी138 जूनागढ़ कोिडनार अलीदर 20° 53' 37.120" उ 70° 51' 8.476" पू 

139 वी139 जूनागढ़ तलाला िचतरवाड़ 21° 6' 23.233" उ 70° 31' 40.334" पू 

140 वी140 जूनागढ़ तलाला िहरनवेल 21° 7' 56.954" उ 70° 30' 39.690" पू 

141 वी141 जूनागढ़ तलाला हरीपुर 21° 9' 12.994" उ 70° 32' 16.195" पू 

142 वी142 जूनागढ़ तलाला भलछेल 21° 10' 34.125" उ 70° 34' 3.630" पू 

143 वी143 जूनागढ़ तलाला ससन 21° 9' 57.469" उ 70° 35' 21.094" पू 

144 वी144 जूनागढ़ तलाला िचतरोद 21° 9' 8.978" उ 70° 34' 36.390" पू 

145 वी145 जूनागढ़ तलाला भोजदे 21° 7' 49.458" उ 70° 35' 47.144" पू 

146 वी146 जूनागढ़ तलाला लुशला 21° 6' 3.618" उ 70° 36' 25.040" पू 

147 वी147 जूनागढ़ तलाला संगोदरा 21° 7' 57.916" उ 70° 33' 18.129" पू 

148 वी148 जूनागढ़ तलाला बोरवाड़ 21° 5' 48.564" उ 70° 34' 17.262" पू 
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149 वी149 जूनागढ़ तलाला धाव 21° 4' 1.471" उ 70° 36' 16.733" पू 

150 वी150 जूनागढ़ तलाला सुरवा 21° 2' 23.046" उ 70° 37' 56.091" पू 

151 वी151 जूनागढ़ तलाला जसपुर 21° 5' 54.250" उ 70° 38' 26.133" पू 

152 वी152 जूनागढ़ तलाला मोᱧका 21° 4' 0.854" उ 70° 38' 44.813" पू 

153 वी153 जूनागढ़ तलाला रसुलपुरा 21° 5' 6.110" उ 70° 39' 38.007" पू 

154 वी154 जूनागढ़ तलाला वड़ला 21° 3' 47.179" उ 70° 41' 23.500" पू 

155 वी155 जूनागढ़ तलाला अंकोलवाड़ी 21° 2' 17.583" उ 70° 40' 3.269" पू 

156 वी156 जूनागढ़ तलाला बमनसा 21° 2' 6.780" उ 70° 42' 27.189" पू 

157 वी157 जूनागढ़ तलाला मनदोरना 21° 0' 21.005" उ 70° 40' 42.752" पू 

158 वी158 जूनागढ़ तलाला जवंतरी 20° 59' 12.169" उ 70° 42' 15.087" पू 

159 वी159 जूनागढ़ तलाला बकुला धनेज 21° 4' 35.032" उ 70° 28' 7.784" पू 

160 वी160 जूनागढ़ तलाला जेपुर 21° 4' 59.597" उ 70° 30' 8.831" पू 

161 वी161 जूनागढ़ तलाला हदमितया 21° 0' 8.919" उ 70° 38' 30.674" पू 

162 वी162 जूनागढ़ तलाला रतीधर 20° 58' 11.369" उ 70° 37' 36.938" पू 

163 वी163 जूनागढ़ तलाला खीरधर 21° 3' 35.898" उ 70° 29' 21.531" पू 

164 वी164 जूनागढ़ तलाला रमरेची 21° 4' 17.100" उ 70° 31' 35.749" पू 

165 वी165 जूनागढ़ ऊना िनतली 21° 0' 15.158" उ 71° 5' 59.648" पू 

166 वी166 जूनागढ़ ऊना वदली 21° 1' 0.313" उ 71° 4' 49.479" पू 

167 वी167 जूनागढ़ ऊना इतवया 20° 57' 37.412" उ 70° 58' 20.704" पू 

168 वी168 जूनागढ़ ऊना कोदीया 20° 58' 33.702" उ 70° 56' 58.786" पू 

169 वी169 जूनागढ़ ऊना रसुलपारा 20° 57' 44.530" उ 70° 55' 37.505" पू 

170 वी170 जूनागढ़ ऊना फरेदा 20° 56' 40.550" उ 70° 53' 20.445" पू 

171 वी171 जूनागढ़ ऊना कंसᳯरया 20° 58' 37.360" उ 70° 45' 27.781" पू 

172 वी172 जूनागढ़ ऊना जमवला 20° 58' 49.165" उ 70° 46' 43.326" पू 

173 वी173 जूनागढ़ ऊना तुलसी᭫याम 21° 2' 43.331" उ 71° 1' 19.670" पू 

174 वी174 जूनागढ़ ऊना िखलावढ़ 20° 56' 41.730" उ 71° 0' 51.223" पू 

175 वी175 जूनागढ़ ऊना उगला 20° 56' 29.063" उ 71° 2' 11.104" पू 

176 वी176 जूनागढ़ ऊना सनोसरी 20° 57' 41.882" उ 71° 2' 51.466" पू 

177 वी177 जूनागढ़ ऊना नगᳰदया 20° 58' 43.454" उ 71° 3' 35.930" पू 

178 वी178 जूनागढ़ ऊना मोतीसर 20° 59' 5.997" उ 71° 5' 2.312" पू 

179 वी179 जूनागढ़ ऊना सोनᳯरया 20° 59' 44.102" उ 71° 7' 16.837" पू 

180 वी180 जूनागढ़ ऊना भाखा 20° 58' 52.771" उ 70° 48' 32.145" पू 
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181 वी181 जूनागढ़ ऊना थोरदी 20° 58' 34.578" उ 70° 50' 9.558" पू 

182 वी182 जूनागढ़ ऊना बबᳯरया 20° 57' 59.470" उ 70° 51' 30.224" पू 

183 वी183 जूनागढ़ ऊना िगर गधाद 20° 55' 43.273" उ 70° 54' 53.094" पू 

184 वी184 जूनागढ़ ऊना ᮤोन 20° 56' 7.536" उ 70° 56' 52.483" पू 

185 वी185 जूनागढ़ ऊना फतसर 20° 55' 16.841" उ 70° 59' 22.197" पू 

186 वी186 जूनागढ़ ऊना उमेदपारा 20° 54' 55.716" उ 70° 53' 28.227" पू 

187 वी187 जूनागढ़ ऊना सनवद 20° 53' 30.992" उ 70° 54' 16.459" पू 

188 वी188 जूनागढ़ ऊना वेलकोट 20° 52' 30.865" उ 70° 52' 41.975" पू 

189 वी189 जूनागढ़ ऊना धरबावाड़ 20° 52' 0.716" उ 70° 53' 50.452" पू 

190 वी190 जूनागढ़ ऊना जंजᳯरया 20° 51' 38.112" उ 70° 52' 16.335" पू 

191 वी191 जूनागढ़ ऊना कनेरी 20° 51' 1.828" उ 70° 53' 36.370" पू 

192 वी192 जूनागढ़ ऊना वनᳰकया 20° 57' 0.365" उ 71° 11' 49.354" पू 

193 वी193 जूनागढ़ ऊना निलयेरी मोली 20° 56' 28.137" उ 71° 10' 25.999" पू 

194 वी194 जूनागढ़ ऊना लूवरी मोली 20° 55' 36.692" उ 71° 9' 25.829" पू 

195 वी195 जूनागढ़ ऊना ककᳱदी मोली 20° 55' 8.453" उ 71° 10' 10.356" पू 

196 वी196 जूनागढ़ ऊना चोरली मोली 20° 54' 33.167" उ 71° 10' 23.755" पू 

197 वी197 जूनागढ़ ऊना बेᳰदया 20° 58' 29.368" उ 71° 6' 24.612" पू 

198 वी198 जूनागढ़ ऊना बंधरदा 20° 57' 4.417" उ 71° 7' 37.743" पू 

199 वी199 जूनागढ़ ऊना नना समािधयाला 20° 56' 19.257" उ 71° 8' 49.539" पू 

200 वी200 जूनागढ़ ऊना मोटा समािधयाला 20° 56' 30.989" उ 71° 6' 32.279" पू 

201 वी201 जूनागढ़ ऊना पंखन 20° 54' 53.627" उ 71° 7' 31.835" पू 

202 वी202 जूनागढ़ ऊना धोकदवा 20° 57' 25.820" उ 71° 4' 32.111" पू 

203 वी203 जूनागढ़ ऊना अ᭥बदा 20° 55' 51.134" उ 71° 3' 29.367" पू 

204 वी204 जूनागढ़ ऊना मोती मोली 20° 53' 59.380" उ 71° 10' 50.629" पू 

205 वी205 अमरेली ख᭥भा तंतािनया 21° 8' 18.733" उ 71° 10' 25.402" पू 

206 वी206 अमरेली ख᭥भा उमᳯरया 21° 9' 26.823" उ 71° 11' 49.310" पू 

207 वी207 अमरेली ख᭥भा ननुदी 21° 10' 14.223" उ 71° 12' 47.901" पू 

208 वी208 अमरेली ख᭥भा भाड़ 21° 11' 42.610" उ 71° 13' 29.695" पू 

209 वी209 अमरेली ख᭥भा दिधयली 21° 8' 40.210" उ 71° 16' 38.102" पू 

210 वी210 अमरेली ख᭥भा धारी ननी 21° 10' 59.600" उ 71° 9' 42.194" पू 

211 वी211 अमरेली ख᭥भा िव᳡ादर 21° 11' 26.332" उ 71° 11' 19.743" पू 

212 वी212 अमरेली ख᭥भा धवᳰदया 21° 8' 31.073" उ 71° 8' 17.492" पू 
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213 वी213 अमरेली ख᭥भा िगदरदी 21° 6' 46.086" उ 71° 9' 2.701" पू 

214 वी214 अमरेली ख᭥भा िपपलवा 21° 6' 49.143" उ 71° 11' 36.051" पू 

215 वी215 अमरेली ख᭥भा भिनया 21° 6' 13.506" उ 71° 6' 48.867" पू 

216 वी216 अमरेली ख᭥भा पंचापिचया 21° 0' 10.299" उ 71° 8' 22.066" पू 

217 वी217 अमरेली ख᭥भा धंुधावना 21° 0' 34.372" उ 71° 9' 31.419" पू 

218 वी218 अमरेली ख᭥भा ददली 21° 0' 28.199" उ 71° 11' 4.733" पू 

219 वी219 अमरेली ख᭥भा कंतला 21° 1' 57.684" उ 71° 9' 36.845" पू 

220 वी220 अमरेली ख᭥भा चकरवा 21° 2' 15.951" उ 71° 10' 56.164" पू 

221 वी221 अमरेली ख᭥भा अ᭥बािलयाला 20° 58' 54.161" उ 71° 10' 25.623" पू 

222 वी222 अमरेली ख᭥भा बबरपुर 21° 3' 27.448" उ 71° 9' 15.592" पू 

223 वी223 अमरेली ख᭥भा बोरला 21° 4' 11.953" उ 71° 10' 41.962" पू 

224 वी224 अमरेली ख᭥भा खदधार 21° 5' 9.433" उ 71° 12' 6.690" पू 

225 वी225 अमरेली ख᭥भा लसा 21° 9' 27.473" उ 71° 9' 6.498" पू 

226 वी226 अमरेली ख᭥भा ख᭥भा 21° 8' 9.277" उ 71° 14' 27.201" पू 

227 वी227 अमरेली ख᭥भा इंगोरला 21° 13' 7.781" उ 71° 12' 6.847" पू 

228 वी228 अमरेली ख᭥भा कोतदा 21° 14' 44.131" उ 71° 14' 16.797" पू 

229 वी229 अमरेली ख᭥भा िजᳰकयाली 21° 15' 30.637" उ 71° 16' 6.440" पू 

230 वी230 अमरेली ख᭥भा वनᳰकया 21° 13' 25.996" उ 71° 15' 3.710" पू 

231 वी231 अमरेली ख᭥भा सरकाᳰदया -ᳰदवना 21° 6' 59.547" उ 71° 16' 10.538" पू 

232 वी232 अमरेली ख᭥भा भवरदी 21° 6' 3.599" उ 71° 14' 58.199" पू 

233 वी233 अमरेली ख᭥भा कोᳰदया 21° 6' 36.562" उ 71° 18' 13.163" पू 

234 वी234 अमरेली ख᭥भा सरकाᳰदया 21° 6' 0.975" उ 71° 17' 3.512" पू 

235 वी235 अमरेली ख᭥भा नवा मलाकनेस 21° 3' 23.159" उ 71° 13' 45.452" पू 

236 वी236 अमरेली ख᭥भा जऊना मलाकनेस 21° 1' 56.221" उ 71° 14' 28.377" पू 

237 वी237 अमरेली ख᭥भा मनुमानपुर 21° 2' 15.303" उ 71° 12' 25.458" पू 

238 वी238 अमरेली ख᭥भा तलदा 21° 1' 21.069" उ 71° 12' 59.878" पू 

239 वी239 अमरेली ख᭥भा जमका 20° 59' 10.631" उ 71° 12' 48.317" पू 

240 वी240 अमरेली ख᭥भा सलवा 20° 59' 15.413" उ 71° 8' 41.701" पू 

241 वी241 अमरेली ख᭥भा िपपᳯरया 20° 58' 2.302" उ 71° 8' 8.718" पू 

242 वी242 अमरेली ख᭥भा रबᳯरका 20° 58' 3.438" उ 71° 9' 10.570" पू 

243 वी243 अमरेली धारी करमददी 21° 10' 54.016" उ 71° 1' 27.646" पू 

244 वी244 अमरेली धारी चंचाई 21° 14' 39.795" उ 70° 50' 35.913" पू 
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ᮓ. स.ं ᮕाम आई डी िजला तालुका ᮕाम अᭃाशं दशेातंर 

245 वी245 अमरेली धारी पिनया दुगंरी 21° 12' 54.212" उ 70° 52' 0.334" पू 

246 वी246 अमरेली धारी दलखािनया 21° 14' 27.977" उ 70° 56' 12.362" पू 

247 वी247 अमरेली धारी ᮓांगस 21° 11' 50.716" उ 70° 57' 17.977" पू 

248 वी248 अमरेली धारी रवना 21° 12' 19.496" उ 70° 59' 34.749" पू 

249 वी249 अमरेली धारी मतन माला 21° 10' 56.250" उ 70° 58' 18.297" पू 

250 वी250 अमरेली धारी सखपुर 21° 13' 34.827" उ 70° 57' 48.983" पू 

251 वी251 अमरेली धारी गोᳲवदपुर 21° 14' 34.008" उ 70° 59' 18.581" पू 

252 वी252 अमरेली धारी शेमरदी 21° 11' 43.827" उ 70° 54' 50.994" पू 

253 वी253 अमरेली धारी कोतदा 21° 13' 27.509" उ 70° 54' 45.452" पू 

254 वी254 अमरेली धारी जलजीवाड़ी 21° 9' 31.040" उ 71° 1' 38.193" पू 

255 वी255 अमरेली धारी तरᳲसगड़ 21° 9' 37.238" उ 71° 4' 51.872" पू 

256 वी256 अमरेली धारी राजसथली 21° 10' 10.856" उ 71° 5' 12.050" पू 

257 वी257 अमरेली धारी िखसी 21° 10' 51.312" उ 71° 4' 6.479" पू 

258 वी258 अमरेली धारी पातला 21° 9' 5.656" उ 71° 6' 29.234" पू 

259 वी259 अमरेली धारी गिधया छवांद 21° 8' 6.653" उ 71° 4' 33.171" पू 

260 वी260 अमरेली धारी सरिसया 21° 14' 33.570" उ 71° 2' 1.489" पू 

261 वी261 अमरेली धारी फचᳯरया 21° 14' 35.142" उ 71° 0' 46.007" पू 

262 वी262 अमरेली धारी जीरा 21° 14' 0.225" उ 71° 5' 10.598" पू 

263 वी263 अमरेली धारी िहरवा 21° 11' 26.123" उ 71° 5' 52.165" पू 

264 वी264 अमरेली धारी तर᭥बकपुर 21° 12' 24.168" उ 71° 4' 51.920" पू 

265 वी265 अमरेली धारी िमठापुर नᲥᳱ 21° 15' 29.392" उ 70° 54' 24.656" पू 

266 वी266 अमरेली धारी कुबदा 21° 16' 36.159" उ 70° 59' 45.566" पू 

267 वी267 अमरेली धारी धारी 21° 19' 51.019" उ 71° 1' 15.547" पू 

268 वी268 अमरेली धारी दधुाला 21° 8' 56.872" उ 71° 3' 15.187" पू 

269 वी269 अमरेली धारी मोनवेल 21° 21' 22.653" उ 70° 53' 37.368" पू 

270 वी270 अमरेली धारी गिधया 21° 12' 29.840" उ 71° 8' 9.070" पू 

271 वी271 अमरेली धारी बोरदी 21° 16' 59.856" उ 70° 55' 6.021" पू 

272 वी272 अमरेली धारी मेवसा 21° 18' 1.071" उ 70° 56' 33.972" पू 

273 वी273 अमरेली धारी िगगसन 21° 16' 32.432" उ 70° 57' 22.377" पू 

274 वी274 अमरेली धारी िशवाड़ 21° 18' 9.070" उ 70° 58' 36.032" पू 

275 वी275 अमरेली धारी मिशका 21° 19' 13.182" उ 70° 57' 48.364" पू 

276 वी276 अमरेली धारी कथरोटा 21° 19' 57.347" उ 70° 56' 32.550" पू 
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ᮓ. स.ं ᮕाम आई डी िजला तालुका ᮕाम अᭃाशं दशेातंर 

277 वी277 अमरेली धारी अमरतपुर 21° 16' 6.485" उ 71° 4' 1.048" पू 

278 वी278 अमरेली सावरकंुडाला िमᳯटयाला 21° 11' 22.366" उ 71° 16' 23.396" पू 

279 वी279 अमरेली सावरकंुडाला बगोया 21° 9' 33.952" उ 71° 18' 19.594" पू 

280 वी280 अमरेली सावरकंुडाला िगिनया 21° 8' 57.499" उ 71° 18' 1.230" पू 

281 वी281 अमरेली सावरकंुडाला खोदीयाना 21° 8' 2.866" उ 71° 18' 34.981" पू 

282 वी282 अमरेली सावरकंुडाला अभरामपारा 21° 12' 42.821" उ 71° 18' 38.433" पू 

283 वी283 अमरेली सावरकंुडाला अ᭥बदᱮ 21° 10' 23.345" उ 71° 20' 41.580" पू 

284 वी284 अमरेली सावरकंुडाला धजदी 21° 16' 1.214" उ 71° 17' 31.939" पू 

285 वी285 अमरेली सावरकंुडाला बधादा 21° 15' 58.403" उ 71° 20' 1.791" पू 

286 वी286 अमरेली सावरकंुडाला जबाल 21° 13' 6.055" उ 71° 20' 28.933" पू 

287 वी287 अमरेली सावरकंुडाला लुवरा 21° 13' 19.028" उ 71° 22' 42.338" पू 

288 वी288 अमरेली सावरकंुडाला रामगढ़ 21° 14' 29.143" उ 71° 21' 48.647" पू 

289 वी289 अमरेली सावरकंुडाला िवजयनगर 21° 17' 8.666" उ 71° 21' 51.611" पू 

290 वी290 अमरेली सावरकंुडाला गधाकड़ा 21° 16' 7.044" उ 71° 23' 49.218" पू 

291 वी291 अमरेली जाफराबाद ित᭥बी 20° 54' 2.964" उ 71° 12' 5.689" पू 

 

उपाबधं V 

नदीय गिलयारᲂ और पाᳯरि᭭थितक सवंदेी जोन ᭃेᮢ  का वणᭅन - 750 मीटर/ 500 मीटर/ 250 मीटर के भागᲂ के म᭟य स े
चᳶचत नᳰदयᲂ/सहायक नᳰदयᲂ के गिलयारे   

ᮓ.  
स.ं 

गिलयारा 
आई डी 

नदी/सहायक 
नᳰदयᲂ के 

नाम 

गिलयारा मागᭅ पाᳯरि᭭थितक 
सवंेदी जोन ᭃेᮢ  

(लंबाई x 1.5 एव ं
1.0 एव ं0.5 
ᳰकलोमीटर) 

कुल 
पाᳯरि᭭थितक 
सवंेदी ᭃेᮢ   

(वगᭅ 
ᳰकलोमीटर) 

1 सी1ई शेतᱧंजी गवदका, अ᭥बा इंगोरला मेकदा िजरा वनᳰकया 
सरमबदा, अ᭥बरदी : से  

72 x 1.500 108.00 

2 सी 2 ई मलन धारा वदली, खतरीवद, धरबनर, सोनदरदा : से 7 x 0.500 3.50 

3 सी 3 ई मलन नंदरख,  गंगदा, खतरीवदा, सनाखदा, पसवाला, नेसदा 
:  से 

14 x 0.500 7.00 

4 सी 4 ई रवल महोतबतपारा, पड़ापड़र, उमेज, समतेर, समखदा, 
धरबंदर, मनेकपुर, गरल, उमेज : से 

25 x 1.000 25.00 

5 सी 5 ई छासी वजदी, ववरदा, अमोदरा, खदा : से  24 x 0.500 12.00 

6 सी 6 ई मछु᭠दरी गु᭛दला, ऊना, नवबंदर, देलवदा, जुदवदली :  से 20 x 1.000 20.00 
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ᮓ.  
स.ं 

गिलयारा 
आई डी 

नदी/सहायक 
नᳰदयᲂ के 

नाम 

गिलयारा मागᭅ पाᳯरि᭭थितक 
सवंेदी जोन ᭃेᮢ  

(लंबाई x 1.5 एव ं
1.0 एव ं0.5 
ᳰकलोमीटर) 

कुल 
पाᳯरि᭭थितक 
सवंेदी ᭃेᮢ   

(वगᭅ 
ᳰकलोमीटर) 

7 सी 7 ई ᱧपेन कनᳰकया, िसमसी, दोलासा, िचखली, रेवाद, पंच 
िपपलवा, वेलन : से 

20 x 0.500 10.00 

8 सी 8 ई ᱧपेन धारा बोदवा, दोलसा : से 10 x 0.500 5.00 

9 सी 9 ई संगवदी पंच िपपलवा, फफनी मोती, फफनी ननी, अदपोकर 
िभयाल : से 

12 x 0.500 6.00 

10 सी 10 ई ᳲशगावड़ा भंददᳯरया, छछर, रोनज,  कोिडनार-छरा, मुलदवरका, 
इंचवाद ननी: से 

22 x 1.000 22.00 

11 सी 11 ई सोमत  वदाला, पवती, आं᭠दपुर, कदवसन, 
मूल᳇ारका,कनजोतर,मताना,भूवा ित᭥बी, भूवावद: से  

25 x 0.500 12.50 

12 सी 12 ई  सर᭭वती  मधुपुर-ज᭥बूर, भीमदवेल, गोरख मधी,बीज, लती, 
अजेठा, रामपारा, अनीदा : से  

37 x 1.000 37.00 

13 सी 13 ई िहरन उमरेठी, सेमरवव, सवनी, पटन, कजली, इ᳡ᳯरया, 
घूिसया, वीरपुर: से 

21 x 1.000 21.00 

14 सी 14 ई मेघल धारा समािधयाला, धनेज ननी , धनेज मोती :से 17 x 1.000 17.00 

15 सी 15 ई मेघल भखरवाड़, मिलया, भंदरुी, जनुदा,  सुखपुर, वदोदरा, 
दोᳰदया,  
चोरवाद, लनीसमवेल, गद,ु भनदरुी, अ᭥बेचा : से 

28 x 0.500 14.00 

16 सी 16 ई सबरी अरिनयाला, मंदारडा, अमरगाध, धनधावदा : से 10 x 0.500 5.00 

17 सी 17 ई मधुव᭠ती मीठापुर, मᱶददᭅ, ननी खोᳰदयार, बाबरतीथᭅ : से 16 x 0.500 8.00 

 कुल योग  333.00 

  

उपाबधं VI 

नदीय गिलयारᲂ के जी.पी.एस िनदᱷशाकंᲂ का वणᭅन 

नदीय गिलयारा : सी1 (शतेᱨ᭠जी नदी) 

ᮓ. स.ं जी. पी. एस. आई डी अᭃाशं देशातंर  

1 सी1ई1 21˚ 32'51.88"उ 71˚  9'55.56"पू. 

2 सी1ई2 21˚ 29'22.80"उ 71˚ 19'34.65"पू. 

3 सी1ई3 21˚ 26'55.34"उ 71˚ 31'45.48"पू. 

4 सी1ई4 21˚ 25'49.92"उ 71˚ 30'52.36"पू. 

5 सी1ई5 21˚ 28'27.75"उ 71˚ 19'46.06"पू. 
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6 सी1ई6 21˚ 31'36.50"उ 71˚  8'23.35"पू. 

7 सी1ई7 21˚ 27'48.30"उ 71˚  5'20.80"पू. 

8 सी1ई8 21˚ 21'19.13"उ 71˚  3'15.66"पू. 

9 सी1ई9 21˚ 17'41.63"उ 70˚59'30.76"पू. 

10 सी1ई10 21˚ 18'34.73"उ 70˚59'8.72"पू. 

11 सी1ई11 21˚ 21'34.93"उ 71˚2'24.60"पू. 

12 सी1ई12 21˚ 28'13.76"उ 71˚4'29.35"पू. 

नदीय गिलयारा : सी2 (मलान धारा) 

ᮓ. स.ं जी. पी. एस. आई डी अᭃाशं देशातंर 

1 सी2ई1 20˚ 52'36.04"उ 71˚ 12'30.74"पू. 

2 सी2ई2 20˚ 50'17.99"उ 71˚ 12'0.24"पू. 

3 सी2ई4 20˚ 50'18.40"उ 71˚ 11'40.47"पू. 

4 सी2ई3 20˚ 48'58.48"उ 71˚ 13'37.20"पू. 

5 सी2ई5 20˚ 52'25.46"उ 71˚ 12'9.15"पू. 

नदीय गिलयारा : सी3 (मलान) 

ᮓ. स.ं जी. पी. एस. आई डी अᭃाशं देशातंर 

1 सी3ई1 20˚ 54'57.16"उ 71˚  8'12.24"पू. 

2 सी3ई2 20˚ 53'36.99"उ 71˚  7'57.86"पू. 

3 सी3ई3 20˚ 52'33.65"उ 71˚  9'41.29"पू. 

4 सी3ई4 20˚ 51'8.09"उ 71˚ 10'40.17"पू. 

5 सी3ई5 20˚ 49'58.42"उ 71˚ 12'2.21"पू. 

6 सी3ई6 20˚ 50'41.68"उ 71˚ 10'22.89"पू. 

7 सी3ई7 20˚ 52'25.68"उ 71˚  9'21.37"पू. 

8 सी3ई8 20˚ 53'37.33"उ 71˚  7'37.35"पू. 

 

नदीय गिलयारा : सी4 (रवल) 

ᮓ. स.ं जी. पी. एस. आई डी अᭃाशं देशातंर 

1 सी4ई1 20˚ 56'48.23"उ 71˚  4'58.73"पू. 

2 सी4ई11 20˚ 56'8.53"उ 71˚  5'7.52"पू. 

3 सी4ई2 20˚ 55'14.73"उ 71˚  6'22.98"पू. 
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4 सी4ई3 20˚ 53'4.84"उ 71˚  6'37.63"पू. 

5 सी4ई10 20˚ 52'20.81"उ 71˚  6'30.82"पू. 

6 सी4ई4 20˚ 50'25.09"उ 71˚  7'53.15"पू. 

7 सी4ई5 20˚ 50'5.36"उ 71˚ 11'21.02"पू. 

8 सी4ई8 20˚ 49'29.18"उ 71˚ 11'17.26"पू. 

9 सी4ई6 20˚ 48'13.62"उ 71˚ 13'9.81"पू. 

10 सी4ई7 20˚ 48'9.40"उ 71˚ 12'19.57"पू. 

11 सी4ई9 20˚ 49'45.12"उ 71˚  7'56.09"पू. 

नदीय गिलयारा : सी5 (छासी) 

ᮓ. स.ं जी. पी. एस. आई डी अᭃाशं देशातंर 

1 सी5ई1 20˚ 55'2.12"उ 71˚  3'4.24"पू. 

2 सी5ई7 20˚ 54'58.32"उ 71˚  2'44.72"पू. 

3 सी5ई2 20˚ 52'20.35"उ 71˚  5'13.28"पू. 

4 सी5ई6 20˚ 51'44.17"उ 71˚  5'6.09"पू. 

5 सी5ई3 20˚ 48'27.06"उ 71˚  5'40.24"पू. 

6 सी5ई5 20˚ 48'17.73"उ 71˚  5'23.01"पू. 

7 सी5ई4 20˚ 45'29.70"उ 71˚  8'44.20"पू. 

नदीय गिलयारा : सी6 (माछूदंरी) 

ᮓ. स.ं जी. पी. एस. आई डी अᭃाशं देशातंर 

1 सी6ई1 20˚ 53'55.63"उ 71˚  0'30.50"पू. 

2 सी6ई2 20˚ 51'26.68"उ 71˚  2'25.23"पू. 

3 सी6ई3 20˚ 48'19.58"उ 71˚  3'33.98"पू. 

4 सी6ई6 20˚ 50'6.31"उ 71˚  2'17.98"पू. 

5 सी6ई4 20˚ 44'20.99"उ 71˚  4'51.11"पू. 

6 सी6ई5 20˚ 46'25.80"उ 71˚  2'44.00"पू. 

7 सी6ई7 20˚ 53'25.52"उ 71˚  0'8.62"पू. 

नदीय गिलयारा : सी7 (ᱨपने) 

ᮓ. स.ं जी. पी. एस. आई डी अᭃाशं देशातंर 

1 सी7ई1 20˚ 50'35.55"उ 70˚ 53'7.81"पू. 

2 सी7ई2 20˚ 50'34.17"उ 70˚ 53'26.26"पू. 
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ᮓ. स.ं जी. पी. एस. आई डी अᭃाशं देशातंर 

3 सी7ई3 20˚ 48'44.49"उ 70˚ 54'4.94"पू. 

4 सी7ई4 20˚ 47'43.69"उ 70˚ 51'53.09"पू. 

5 सी7ई5 20˚ 46'51.85"उ 70˚ 50'37.55"पू. 

6 सी7ई6 20˚ 45'5.61"उ 70˚ 51'58.41"पू. 

7 सी7ई7 20˚ 42'33.73"उ 70˚ 52'5.82"पू. 

8 सी7ई8 20˚ 45'1.86"उ 70˚ 51'32.80"पू. 

9 सी7ई9 20˚ 46'52.68"उ 70˚ 50'10.37"पू. 

10 सी7ई10 20˚ 48'2.47"उ 70˚ 51'54.28"पू. 

11 सी7ई11 20˚ 49'15.09"उ 70˚ 53'39.36"पू. 

नदीय गिलयारा : सी8 (ᱨपने धारा) 

ᮓ. स.ं जी. पी. एस. आई डी अᭃाशं देशातंर 

1 सी8ई1 20˚ 52'39.15"उ 70˚ 50'48.84"पू. 

2 सी8ई5 20˚ 52'9.25"उ 70˚ 50'40.05"पू. 

3 सी8ई2 20˚ 50'4.96"उ 70˚ 51'58.05"पू. 

4 सी8ई3 20˚ 48'5.91"उ 70˚ 51'33.07"पू. 

5 सी8ई4 20˚ 50'6.34"उ 70˚ 51'36.44"पू. 

नदीय गिलयारा : सी9 (सगंवादी) 

ᮓ. स.ं जी. पी. एस. आई डी अᭃाशं देशातंर 

1 सी9ई1 20˚ 51'50.88"उ 70˚ 47'53.71"पू. 

2 सी9ई2 20˚ 49'46.91"उ 70˚ 48'20.91"पू. 

3 सी9ई5 20˚ 49'34.49"उ 70˚ 47'55.70"पू. 

4 सी9ई3 20˚ 46'54.93"उ 70˚ 49'40.79"पू. 

5 सी9ई4 20˚ 46'39.36"उ 70˚ 49'26.19"पू. 

6 सी9ई6 20˚ 51'45.22"उ 70˚ 47'32.24"पू. 

नदीय गिलयारा : सी10 (ᳲशगवादा) 

ᮓ. स.ं जी. पी. एस. आई डी अᭃाशं देशातंर 

1 सी10ई1 20˚ 53'15.25"उ 70˚ 44'56.41"पू. 

2 सी10ई2 20˚ 52'45.31"उ 70˚ 45'35.07"पू. 

3 सी10ई3 20˚ 50'14.48"उ 70˚ 44'35.13"पू. 
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ᮓ. स.ं जी. पी. एस. आई डी अᭃाशं देशातंर 

4 सी10ई4 20˚ 47'45.47"उ 70˚ 42'16.48"पू. 

5 सी10ई7 20˚ 48'29.99"उ 70˚ 42'13.23"पू. 

6 सी10ई5 20˚ 45'25.75"उ 70˚ 40'32.68"पू. 

7 सी10ई6 20˚ 45'43.20"उ 70˚ 39'56.86"पू. 

8 सी10ई8 20˚ 50'17.26"उ 70˚ 43'56.56"पू. 

नदीय गिलयारा : सी11 (सोमत) 

ᮓ. स.ं जी. पी. एस. आई डी अᭃाशं देशातंर 

1 सी11ई1 20˚ 58'4.42"उ 70˚ 41'53.37"पू. 

2 सी11ई2 20˚ 57'50.90"उ 70˚ 41'57.14"पू. 

3 सी11ई3 20˚ 55'2.44"उ 70˚ 41'59.87"पू. 

4 सी11ई4 20˚ 52'11.36"उ 70˚ 40'12.75"पू. 

5 सी11ई5 20˚ 49'2.13"उ 70˚ 39'31.54"पू. 

6 सी11ई6 20˚ 45'41.01"उ 70˚ 39'10.82"पू. 

7 सी11ई7 20˚ 45'47.19"उ 70˚ 38'51.47"पू. 

8 सी11ई8 20˚ 49'1.70"उ 70˚ 39'9.73"पू. 

9 सी11ई9 20˚ 52'13.33"उ 70˚ 39'53.26"पू. 

10 सी11ई10 20˚ 55'0.97"उ 70˚ 41'40.06"पू. 

नदीय गिलयारा : सी12 (सर᭭वती) 

ᮓ. स.ं जी. पी. एस. आई डी अᭃाशं देशातंर 

1 सी12ई1 21˚  2'45.52"उ 70˚ 36'14.88"पू. 

2 सी12ई2 21˚  2'27.46"उ 70˚ 36'51.61"पू. 

3 सी12ई3 20˚ 57'44.73"उ 70˚ 36'39.04"पू. 

4 सी12ई4 20˚ 55'43.85"उ 70˚ 33'44.60"पू. 

5 सी12ई5 20˚ 53'13.22"उ 70˚ 28'55.03"पू. 

6 सी12ई6 20˚ 52'31.17"उ 70˚ 25'11.27"पू. 

7 सी12ई7 20˚ 53'47.10"उ 70˚ 28'56.42"पू. 

8 सी12ई8 20˚ 56'2.51"उ 70˚ 33'16.44"पू. 

9 सी12ई9 20˚ 58'13.46"उ 70˚ 36'18.64"पू. 
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नदीय गिलयारा : सी13 (िहरन) 

ᮓ. स.ं जी. पी. एस. आई डी अᭃाशं देशातंर 

1 सी13ई1 21˚  4'53.97"उ 70˚ 33'15.67"पू. 

2 सी13ई2 21˚  2'45.57"उ 70˚ 29'23.53"पू. 

3 सी13ई3 20˚ 57'37.01"उ 70˚ 28'8.28"पू. 

4 सी13ई4 20˚ 53'18.59"उ 70˚ 25'17.95"पू. 

5 सी13ई5 20˚ 53'15.10"उ 70˚ 24'33.75"पू. 

6 सी13ई6 20˚ 56'27.37"उ 70˚ 26'49.33"पू. 

7 सी13ई7 21˚  0'17.00"उ 70˚ 27'29.28"पू. 

8 सी13ई8 21˚  2'55.42"उ 70˚ 28'38.96"पू. 

नदीय गिलयारा : सी14 (मघेल धारा) 

ᮓ. स.ं जी. पी. एस. आई डी अᭃाशं देशातंर 

1 सी14ई1 21˚  5'42.77"उ 70˚ 19'32.37"पू. 

2 सी14ई4 21˚  5'46.94"उ 70˚ 19'2.05"पू. 

3 सी14ई2 21˚  4'28.74"उ 70˚ 17'58.99"पू. 

4 सी14ई3 21˚  4'47.49"उ 70˚ 17'56.11"पू. 

नदीय गिलयारा : सी 15 (मघेल) 

ᮓ. स.ं जी. पी. एस. आई डी अᭃाशं देशातंर 
1 सी15ई1 21˚ 11'32.30"उ 70˚ 22'11.29"पू. 

2 सी15ई2 21˚ 11'16.00"उ 70˚ 22'19.03"पू. 

3 सी15ई3 21˚ 10'4.35"उ 70˚ 18'47.02"पू. 

4 सी15ई13 21˚ 10'16.54"उ 70˚ 18'30.28"पू. 

5 सी15ई4 21˚  6'20.95"उ 70˚ 18'36.33"पू. 

6 सी15ई5 21˚  2'28.92"उ 70˚ 18'14.31"पू. 

7 सी15ई6 21˚  0'54.22"उ 70˚ 16'38.94"पू. 

8 सी15ई7 20˚ 59'30.76"उ 70˚ 14'25.24"पू. 

9 सी15ई8 20˚ 59'42.17"उ 70˚ 14'11.04"पू. 

10 सी15ई9 21˚  1'49.15"उ 70˚ 16'7.03"पू. 

11 सी15ई10 21˚  3'28.07"उ 70˚ 17'27.90"पू. 

12 सी15ई11 21˚  5'47.64"उ 70˚ 17'29.64"पू. 

13 सी15ई12 21˚  7'27.92"उ 70˚ 18'52.28"पू. 
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नदीय गिलयारा : सी16 (साबरी) 

ᮓ. स.ं जी. पी. एस. आई डी अᭃाशं देशातंर 

1 सी16ई1 21˚ 20'8.56"उ 70˚ 21'51.63"पू. 

2 सी16ई2 21˚ 18'57.69"उ 70˚ 24'55.75"पू. 

3 सी16ई5 21˚ 18'39.87"उ 70˚ 24'46.03"पू. 

4 सी16ई3 21˚ 18'2.98"उ 70˚ 26'14.19"पू. 

5 सी16ई4 21° 17' 29.54"उ 70° 26' 21.61" पू. 

6 सी16ई6 21˚ 19'49.12"उ 70˚ 21'53.38"पू. 

नदीय गिलयारा : सी17 (मधवुतंी) 

ᮓ. स.ं जी. पी. एस. आई डी अᭃाशं देशातंर 

1 सी17ई1 21˚ 23'17.59"उ 70˚ 23'58.38"पू. 

2 सी17ई2 21˚ 23'23.91"उ 70˚ 24'25.29"पू. 

3 सी17ई3 21˚ 20'41.99"उ 70˚ 26'7.28"पू. 

4 सी17ई4 21˚ 17'41.96"उ 70˚ 26'38.95"पू. 

5 सी17ई7 21˚ 20'34.42"उ 70˚ 25'47.13"पू. 

6 सी17ई5 21˚ 17'15.93"उ 70˚ 27'28.60"पू. 

7 सी17ई6 21˚ 16'55.21"उ 70˚ 27'40.90"पू. 

 

उपाबधं VII 

िगर-िगरनार अभयार᭛य के बीच भिूम गिलयारᲂ और जीपीएस िनदᱷशाकंᲂ का िववरण  

ᮓ. स.ं गिलयारा 
आई डी 

 

गिलयारा मागᭅ  ᮕाम सं᭎या कुल पाᳯरि᭭थितक सवंेदी 
जोन ᭃेᮢ  

(वगᭅ ᳰकलोमीटर) 

1 सी 18ई सुखपुर, आं᭠दपुर, बगद,ु गंुडला, मंदारडा, अलीधरा 4 47.0260 

 

2 सी 19ई आं᭠दपुर, तोरिनया, भालगम, िब᭨खा, ख᭥भािलया, 
बादलपुर 

9 36.5138 

3 सी 20ई छोड़वदी, च᭠का, कनवड़ला, झंझेसर, भू᭜दी, लेᳯरया, 
उमराला, भालगम 

20 130.3323 

  कुल 33 213.8721 
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भूिम गिलयारा के जी.पी.एस िनदᱷशाकं: सी18   (िगर-िगरनार) 

ᮓ. स.ं जी. पी. एस. आई डी अᭃाशं देशातंर 

1 सी18ई1 21˚ 25'23.24"उ 70˚ 27'25.02"पू. 

2 सी18ई2 21˚ 23'58.58"उ 70˚ 30'46.58"पू. 

3 सी18ई3 21˚ 22'23.25"उ 70˚ 29'45.41"पू. 

4 सी18ई4 21˚ 19'39.62"उ 70˚ 29'40.32"पू. 

5 सी18ई5 21˚ 19'53.71"उ 70˚ 27'44.26"पू. 

6 सी18ई6 21˚ 22'51.40"उ 70˚ 25'43.33"पू. 

गिलयारा के जी.पी.एस िनदᱷशाकं: सी19   (िगर-िगरनार) 

ᮓ. स.ं जी. पी. एस. आई डी अᭃाशं देशातंर 

1 सी19ई1 21˚ 24'34.66"उ 70˚ 31'16.04"पू. 

2 सी19ई2 21˚ 25'51.92"उ 70˚ 33'15.84"पू. 

3 सी19ई3 21˚ 26'33.46"उ 70˚ 35'46.49"पू. 

4 सी19ई4 21˚ 24'5.20"उ 70˚ 35'7.79"पू. 

5 सी19ई5 21˚ 23'46.23"उ 70˚ 38'0.32"पू. 

6 सी19ई6 21˚ 23'38.52"उ 70˚ 33'59.58"पू. 

गिलयारा के जी.पी.एस िनदᱷशाकं: सी20   (िगर-िगरनार) 

ᮓ. स.ं जी. पी. एस. आई डी अᭃाशं देशातंर 

1 सी20ई1 21° 30'1.38"उ 70° 39'21.82"पू. 

2 सी20ई2 21˚ 29'35.68"उ 70˚ 44'20.27"पू. 

3 सी20ई3 21˚ 26'11.91"उ 70˚ 47'45.59"पू. 

4 सी20ई4 21˚ 22'34.61"उ 70˚ 48'51.13"पू. 

5 सी20ई5 21˚ 22'22.35"उ 70˚ 47'17.49"पू. 

6 सी20ई6 21˚ 22'39.31"उ 70˚ 45'46.89"पू. 

7 सी20ई7 21˚ 24'36.35"उ 70˚ 43'52.19"पू. 

8 सी20ई8 21˚ 26'21.19"उ 70˚ 40'19.80"पू. 

9 सी20ई9 21˚ 27'1.41"उ 70˚ 36'2.75"पू. 
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उपाबधं- VIII 

पाᳯरि᭭थितक संवदेी जोन मानीटरी सिमित - कᳱ गई कारᭅवाई कᳱ ᳯरपोटᭅ का ᱨप िवधान 

1. बैठकᲂ कᳱ सं᭎ या और तारीख । 

2. बैठकᲂ का कायᭅवृत : कृपया मु᭎ य उ᭨ लेखनीय ᳲबदᲐु का वणᭅन करᱶ । बैठक के कायᭅवृ᭜ त को एक पृथक अनुबंध मᱶ 
उपाब᳍ करᱶ । 

3. आंचिलक महायोजना कᳱ तैयारी कᳱ ᮧाि᭭ थित िजसके अंतगᭅत पयᭅटन महायोजना । 

4. भू-अिभलेख मᱶ सदृ᭫  य ᮢुᳯटयᲂ के सुधार के िलए कायᭅवाही ᳰकए गए मामलᲂ का सारांश  । 

5. पयाᭅवरण समाघात िनधाᭅरण अिधसूचना, 2006 के अधीन आने वाली ᳰᮓयाकलापᲂ कᳱ संिवᭃा के मामलᲂ का 
सारांश । ᭣यौरᲂ को पृथक् उपाबंध के ᱨप मᱶ संलᲨ ᳰकया जा सकेगा। 

6. पयाᭅवरण समाघात िनधाᭅरण अिधसूचना, 2006 के अधीन न आन ेवाली ᳰᮓयाकलापᲂ कᳱ संिवᭃा के मामलᲂ 
का सारांश । ᭣यौरᲂ को पृथक् उपाबंध के ᱨप मᱶ संलᲨ ᳰकया जा सकेगा। 

7. पयाᭅवरण ( संरᭃण ) अिधिनयम, 1986 कᳱ धारा 19 के अधीन दजᭅ कᳱ गई िशकायतᲂ का सारांश । 

8. कोई अ᭠ य मह᭜ वपूणᭅ िवषय । 
 

MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE  

NOTIFICATION 

New Delhi, the 25th October, 2016 

S.O. 3370(E).—The following draft of the notification, which the Central Government proposes to 
issue in exercise of the powers conferred by sub-section (1), read with clause (v) and clause (xiv) of sub-
section (2) and sub-section (3) of section 3 of the Environment (Protection) Act, 1986 (29 of 1986) is hereby 
published, as required under sub-rule (3) of rule 5 of the Environment (Protection) Rules, 1986, for the 
information of the public likely to be affected thereby; and notice is hereby given that the said draft 
notification shall be taken into consideration on or after the expiry of a period of sixty days from the date on 
which copies of the Gazette containing this notification are made available to the Public; 

Any person interested in making any objections or suggestions on the proposals contained in the draft 
notification may forward the same in writing, for consideration of the Central Government within the period 
so specified to the Secretary, Ministry of Environment, Forest and Climate Change, Indira Paryavaran 
Bhawan, Jorbagh Road, Aliganj, New Delhi-110 003, or send it to the e-mail address of the Ministry at: - esz-
mef@nic.in 

Draft Notification 

WHEREAS, the Gir National Park, the Gir Wildlife Sanctuary, the Paniya Wildlife Sanctuary and the 
Mitiyala Wildlife Sanctuary are situated in Junagarh and Amreli District of Gujarat (hereinafter referred to as 
Gir Protected Area); 

AND WHEREAS, the GIR Protected Area is the home for the Asiatic Lions [Panthera leo persica] and is the 
core area supporting the Asiatic Lion Population; 

AND WHEREAS, the GIR Protected Area cover a total area of 1469.99 square kilometre  (Gir National Park-
258.71 square kilometre; Gir Wildlife Sanctuary -1153.42 square kilometre; Paniya Wildlife Sanctuary-39.64 
square kilometre and Mitiyala Wildlife Sanctuary-18.22 square kilometre); 

AND WHEREAS, Gir National park is surrounded on all the sides by the Gir Wildlife Sanctuary and Paniya 
Wildlife Sanctuary is adjacent and surrounded by Gir Wildlife Sanctuary on three sides. Mitiyala Wildlife 
Sanctuary is situated at a distance of 8 Kilometres north east of Gir Wildlife Sanctuary; 
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AND WHEREAS, the Gir Sanctuary and National Park and Paniya Sanctuary are the single largest compact 
tract of forests in Saurashtra region of Gujarat; 

AND WHEREAS, Natural Habitats and important Corridors present in the GIR Protected Area constitute very 
wide range of biodiversity and many endangered, rare and threatened species of flora and fauna; 

AND WHEREAS, Nearly half of the area in Gir forests is occupied by Dry Deciduos Teak Forest. Dry 
deciduous scrub forests include babul, khair, babarkhair, bili, khakhara, timru, gorad, hermo, bordi, ingor etc 
and Dry savannah forests consist of large grassy open blanks with very sparse and poor scrub type vegetation 
where Shaniyar, Jinjavo and Moshti are some of the good quality palatable grasses growing in these areas; 

AND WHEREAS, in Gir Coastal Zone Area, there are 14 possible riverine corridors and one non river 
corridor from Park and Sanctuaries to Coastal areas of Saurashtra peninsula that support natural landscape 
features and help to guide animal movement; 

AND WHEREAS, Forest Areas outside Gir Protected Area, declared as reserve forests, protected forests, 
unclassed forests are important wildlife habitats or wildlife corridors; 

AND WHEREAS, Non Forest Lands Adjoining the Gir Protected Area provides important habitat for the lion 
and associate wildlife;  

AND WHEREAS, Paniya Shetrunjay Hill Zone and the Banks of the River Shetrunji, the Reserve forest as 
well as Protected forest patches act as important corridors for the Asiatic Lion; 

AND WHEREAS, the Hilly undulating Forests and Grass Land from Mitiyala Sanctuary to Hippavadli and 
Shetrunji Hills is used by animals as effective corridors; 

AND WHEREAS, The Gir - Girnar Corridor of hilly undulating terrain between Gir and Girnar Pass is used 
by lions;   

AND WHEREAS, it is necessary to conserve and protect the area to the extent and boundaries of which is 
specified in paragraph 1 of this notification around the Park and Sanctuaries  as Eco- sensitive Zone from 
ecological and environmental point of view and to prohibit industries or class of industries and their 
operations and processes in the said Eco-sensitive Zone;  

NOW THEREFORE, in exercise of the powers conferred by sub-section (1) read with clause (v) and clause 
(xiv) of sub – section (2) of section 3 of the Environment (Protection) Act, 1986 (29 of 1986) and sub-rule (3) 
of rule 5 of the Environment (Protection) Rules, 1986, the Central Government hereby notifies an area to an 
extent of up to 17.9 kilometers from the boundary of the Mitiyala Wildlife Sanctuary, 16.3 Km from the 
boundary of  the the Gir Wildlife Sanctuary and up to 14.98 km from the Paniya Wildlife Sanctuary  of 
Gujarat, as Eco-sensitive Zone  (hereinafter referred to as the Eco Sensitive Zone), details of which are as 
under, namely:- 

1.  Extent and Boundaries of Eco-sensitive Zone  

 (1) The Area of Eco-sensitive Zone is 3328.8139 Sq Km. It covers forest areas, riverine 
corridors, raised lands corridors and revenue areas around the Gir Wildlife Sanctuary, Gir National Park, 
Paniya Wildlife Sanctuary and Mitiyala Wildlife Sanctuary Region are located between latitude 20° 41’ North 
to   21° 35’ North and longitude 70° 15’ East to 71° 35’ East; falling in Junagadh, Gir-Somnath and Amreli 
districts of Gujarat State. It also  include 291 villages situated in Junagadh, Visavadar, Mendarada, 
Maliya(Hatina), Talala, Kodinar, Una, Gir Gadhda, Jafarabad, Khambha, Savarkundala and Dhari taluka of 
the above three districts. The details of the area are:  

Area Square Kilometre 

Riverine corridors 333.0000 

Adjoining 258 villages of Gir, Paniya and Mitiyala PAs  2279.6652 

33 Villages with raised lands between Gir PA and Girnar PA (Visavadar,  
Junagadh & Mendarda Taluka) 

212.0803 

Notified Reserve Forest /Protected Forest /U.C.F. around Gir PA 504.0684 
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(2)  Maximum and Minimum extent of the Eco-sensitive Zone is 17.9 kilometres and minimum being 
zero. The extent varies among the protected areas: 

I. The maximum extent of the Eco-sensitive Zone along the Gir Wildlife Sanctuary is 16.3 
kilometre and the minimum being zero as it adjacent to the Paniya sanctuary;   

II.  The maximum extent of the Eco-sensitive Zone along the Paniya Wildlife Sanctuary is 14.98 
kilometre and the minimum being zero as it adjacent to Gir Sanctuary; 

III.  The maximum extent of the Eco-sensitive Zone along the Mitiyala Wildlife Sanctuary is 17.9 
kilometre and the minimum being zero as it adjacent to Gir Sanctuary. 

(3) The map of Eco-sensitive Zone along with boundary details along with latitudes and longitudes are 
given in Annexure I. 

 (4) The Global Positioning System (GPS) Coordinates of Wildlife Sanctuary and their Eco-sensitive zone 
are given in Annexure-II.  

(5) Boundary Description of the Eco-Sensitive Zone and List of Villages within the Proposed Eco-
Sensitive Zone are given in Annexure-III. 

 (6) Global Positioning System Co-ordinates of the villages falling in Eco-sensitive Zone are given in 
Annexure-IV. 

 (7) Details of Rivers as corridor and Eco-sensitive area- 750 metre/ 500 metre/ 250 metre on either side 
from middle of the identified corridor rivers/ tributaries are given in Annexure-V. 

(8)  Global Positioning System Co-ordinates of River corridors are given in Annexure-VI. 

 (9) Details of land corridors and GPS Coordinates between Gir-Girnar Sanctuary-are given in Annexure 
VII.  

2. Zonal Master Plan for the Eco-sensitive Zone.- (1)  The State Government shall, for the purpose of 
the Eco-sensitive Zone  prepare,  a  Zonal Master Plan, within a period of two years from the date of 
publication of final notification in the Official Gazette, in consultation with local people and adhering to the 
stipulations given in this notification. 

(2)  The said Plan shall be approved by the Competent Authority in the State Government. 

(3) The Zonal Master Plan for the Eco-sensitive Zone shall be prepared by the State Government in such 
manner as is specified in this notification and also in consonance with the relevant Central and State laws and 
the guidelines issued by the Central Government, if any.  

 (4) The Zonal Master Plan shall be prepared in consultation with the following State Departments, for 
integrating the ecological and environmental considerations into the said plan: 

 (i) Environment,  

(ii)  Forest and Wildlife,  

(iii)  Agriculture,  

(iv) Revenue,  

(v) Urban Development,  

(vi) Tourism,  

(vii) Rural Development, 

(viii) Irrigation and Flood Control,  

(ix) Municipal  

(x) Panchayati Raj   

(xi) Public Works Department,  
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(5)  The Master Plan shall not impose any restriction on the approved existing land use, infrastructure and 
activities, unless so specified in this notification and the Zonal Master Plan shall factor in improvement of all 
infrastructure and activities to be more efficient and eco-friendly.          

(6) The Zonal Master plan shall provide for restoration of denuded areas, conservation of existing water 
bodies, management of catchment areas, watershed management, groundwater management, soil and moisture 
conservation, needs of local community and such other aspects of the ecology and environment that need 
attention. 

(7) The Zonal Master Plan shall demarcate all the existing worshipping places, village and urban 
settlements, types and kinds of forests, agricultural areas, fertile lands, green area, such as, parks and like 
places, horticultural areas, orchards, lakes and other water bodies. 

(8) The Zonal Master Plan shall regulate development in Eco-sensitive Zone as to ensure Eco-friendly 
development for livelihood security of local communities. 

3. Measures to be taken by State Government.-The State Government shall take the following 
measures for giving effect to the provisions of this notification, namely:- 

 (1) Land use.-Forests, horticulture areas, agricultural areas, parks and open spaces earmarked for recreational 
purposes in the Eco-sensitive Zone shall not be used or converted into areas for commercial or industrial 
related development activities: 

Provided that the conversion of agricultural lands within the Eco-sensitive Zone may be permitted on 
the recommendation of the Monitoring Committee, and with the prior approval of the State Government, to 
meet the residential needs of the local residents, and for the activities listed against serial numbers 23, 30, 38 
and 41 specified in column (2) of the Table in paragraph 4, namely:- 

(i)  Widening and strengthening of existing roads and construction of new roads. 

(ii)  Small scale industries not causing pollution,  

(iii)  Rainwater harvesting, and  

(iv)  Cottage industries including village industries, convenience stores and local amenities: 

Provided further that no use of tribal land shall be permitted for commercial and industrial 
development activities without the prior approval of the State Government and without compliance of the 
provisions of article 244 of the Constitution or the law for the time being in force, including the Scheduled 
Tribes and other Traditional Forest Dwellers (Recognition of Forest Rights) Act, 2006  (2 of 2007):  

Provided also that any error appearing in the land records within the Eco-sensitive Zone shall be 
corrected by the State Government, after obtaining the views of Monitoring Committee, once in each case and 
the correction of said error shall be intimated to the Central Government in the Ministry of Environment, 
Forest and Climate Change: 

Provided also that the above correction of error shall not include change of land use in any case except 
as provided under this sub-paragraph: 

Provided also that there shall be no consequential reduction in green area, such as forest area and 
agricultural area and efforts shall be made to reforest the unused or unproductive agricultural areas. 

 (2) Natural Springs.-The catchment areas of all natural springs shall be identified and plans for their 
conservation and rejuvenation shall be incorporated in the Zonal Master Plan and the guidelines shall be 
drawn up by the State Government in such a manner as to prohibit development activities at or near these 
areas as which are detrimental to such areas. 

(3) Tourism.- (a) The activity relating to tourism within the Eco-sensitive Zone shall be as per Tourism 
Master Plan, which shall form part of the Zonal Master Plan. 

(b) The Tourism Master Plan shall be prepared by Department of Tourism, Government of Gujarat in 
consultation with Department of Environment and Forest, Government of Gujarat.  

(c)  The activity of tourism shall be regulated as under, namely:-    

(i)  all new tourism activities or expansion of existing tourism activities within the Eco-sensitive Zone 
shall be in accordance with the guidelines issued by the Central Government in the Ministry of Environment, 

369



54       THE   GAZETTE   OF  INDIA : EXTRAORDINARY              [PART II—SEC. 3(ii)] 

Forest and Climate Change and the eco-tourism guidelines issued by National Tiger Conservation Authority, 
(as amended from time to time) with emphasis on eco-tourism, eco-education and eco-development and based 
on carrying capacity study of the Eco-sensitive Zone; 

(ii)   new construction of hotels and resorts shall not be permitted within the Eco-sensitive Zone; 

(iii)  till the Zonal Master Plan is approved, development for tourism and expansion of existing tourism 
activities shall be permitted by the concerned regulatory authorities based on the actual site specific scrutiny 
and recommendation of the Monitoring Committee. 

(4) Natural Heritage.- All sites of valuable natural heritage in the Eco-sensitive Zone, such as the gene pool 
reserve areas, rock formations, waterfalls, springs, gorges, groves, caves, points, walks, rides, cliffs, etc. shall 
be identified and preserved and plan shall be drawn up for their protection and conservation, within six 
months from the date of publication of this notification and such plan shall form part of the Zonal Master 
Plan.   

(5) Man-made heritage sites.- Buildings, structures, artefacts, areas and precincts of historical, 
architectural, aesthetic, and cultural significance shall be indentified in the Eco-sensitive Zone and plans for 
their conservation shall be prepared within six months from the date of publication of this notification and 
incorporated in the Zonal Master Plan.  

(6) Noise pollution.- The Environment Department of the State Government shall draw up guidelines and 
regulations for the control of noise pollution in the Eco-sensitive Zone in accordance with the provisions of 
the Air (Prevention and Control of Pollution) Act, 1981 (14 of 1981) and rules made thereunder. 

(7) Air pollution.- The Environment Department of the State Government shall draw up guidelines and 
regulations for the control of air pollution in the Eco-sensitive Zone in accordance with the provisions of the 
Air (Prevention and Control of Pollution) Act, 1981 (14 of 1981) and rules made thereunder. 

(8) Discharge of effluents.- The discharge of treated effluent in Eco-sensitive Zone shall be in 
accordance with the provisions of the Water (Prevention and Control of Pollution) Act, 1974 (6 of 1974) and 
rules made thereunder. 

(9) Solid wastes. -  Disposal of solid wastes shall be as under:-  

(i) the solid waste disposal in Eco-sensitive Zone shall be carried out as per the provisions of the Solid Waste 
Management  Rules, 2016 published by the Government of India in the erstwhile Ministry of Environment 
and Forests vide notification number  S.O. 1357 (E), dated 8th April, 2016 as amended from time to time;  

(ii) the local authorities shall draw up plans for the segregation of solid wastes into biodegradable and non-
biodegradable components; 

(iii) the biodegradable material shall be recycled preferably through composting or vermiculture; 

(iv) The inorganic material may be disposed in an environmental acceptable manner at site identified outside 
the Eco-sensitive Zone and no burning or incineration of solid wastes shall be permitted in the Eco-sensitive 
Zone. 

(10) Bio-medical waste.- The bio-medical waste disposal in the Eco-sensitive Zone shall be carried out as 
per the provisions of the Bio-Medical Waste Management Rules, 2016 published by the Government of India 
in the erstwhile Ministry of Environment, Forest and Climate Change vide Notification number G.S.R. 343 
(E), dated the 28th March, 2016. 

(11) Vehicular traffic . - The vehicular movement of traffic shall be regulated in a habitat friendly manner and 
specific provisions in this regard shall be incorporated in the Zonal Master Plan and till such time as the Zonal 
master plan is prepared and approved by the Competent Authority in the State Government, the Monitoring 
Committee shall monitor compliance of vehicular movement under the relevant Acts and the rules and 
regulations made thereunder. 

4. List of activities prohibited or to be regulated within the Eco-sensitive Zone.- All activities in the Eco 
sensitive Zone shall be governed by the provisions of the Environment (Protection) Act, 1986 (29 of 1986) 
and the rules made thereunder and be regulated in the manner specified in the Table below, namely:- 
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TABLE 

S.No. Activity Remarks 

(1) (2) (3) 

Prohibited Activities 

1. Commercial Mining,  As per sub-
activities described below. 

(a) All new and existing (minor and major minerals), 
stone quarrying and crushing units are prohibited with 
immediate effect except for the domestic needs of 
bona fide local residents. 
 (b) The mining operations shall  be carried out in 
accordance with the order of the Hon’ble Supreme 
Court dated 04.08.2006 in the matter of T.N. 
Godavarman Thirumulpad Vs. UOI in W.P.(C) 
No.202 of 1995 and dated 21.04.2014 in the matter of 
Goa Foundation Vs. UOI in W.P.(C) No.435 of 2012. 

1.1 Limestone Mining. Regulation will not prohibit the digging of earth for 
construction or repair of house for manufacture of 
country tiles or bricks for housing for local personal 
consumption.                                    

1.2 Blacktrap quarry. Regulation will not prohibit the digging of earth for 
construction or repair of house for manufacture of 
country tiles or bricks for housing for local personal 
consumption. 

1.3 Building limestone (quarry). Regulation will not prohibit the digging of earth for 
construction or repair of house for manufacture of 
country tiles or bricks for housing for local personal 
consumption.  

1.4 Sand mining including gravel and 
kankar. 

Commercial mining will be prohibited. Regulation 
will not prohibit the digging of earth for construction 
or repair of house for manufacture of country tiles or 
bricks for housing for local personal consumption. 

1.5 Soil, soft murum, hard murum. Commercial mining will be prohibited. Regulation 
will not prohibit the digging of earth for construction 
or repair of house for manufacture of country tiles or 
bricks for housing for local personal consumption.  

1.6 Crushing plant units. No mining and crushing shall be allowed within the 
Eco-sensitive Zone and no major changes in 
landscape shall be allowed that affects the hydrology 
and ecology of the region. 

2. Setting of saw mills. No new or expansion of existing saw mills shall be 
permitted with in the Eco-sensitive Zone 

3. Setting of industries causing 
pollution (Water, Air, Soil, Noise, 
etc.). 

All polluting industries will be prohibited. 
No new or expansion of polluting industries in the 
Eco-ensitive zone shall be permitted. 
Agro-based small scale industries, will be regulated 
as per applicable laws.  

4 Use of polythene bags. In select tourist areas such as Sasan, Ambardi, 
Chikalkuba and Tulsishyam, use of Polythene bags by 
shopkeepers should be strictly banned. 
In other areas of the Eco-sensitive Zone, it may be 
regulated as per the applicable laws. 
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5 Use or production of any hazardous 
substances. 

As per  applicable laws. 

6 Establishment of major hydroelectric 
project. 

Prohibited (except as otherwise provided) as per 
applicable laws. 

7. Setting up of Medium Density 
Fibreboard/ Particle Board. 

Prohibited (except as otherwise provided) as per 
applicable laws. 

9. Discharge of untreated effluents and 
solid waste in natural water bodies or 
land area. 

Prohibited (except as otherwise provided) as per 
applicable laws 

10. Setting up of brick kilns. Prohibited (except as otherwise provided) as per 
applicable laws. 

11 Commercial Helicopter Services. Prohibited (except as otherwise provided) as per 
applicable laws. 

12 Erection of Mobile towers. Prohibited (except as otherwise provided) as per 
applicable laws. 

Regulated Activities 

13 Felling of Trees (a) There shall be no felling of trees on the forest or 
Government or revenue or private lands without prior 
permission of the competent authority in the State 
Government. 
(b) The felling of trees shall be regulated in 
accordance with the provisions of the Central or State 
Act and the rules made thereunder. 

14. Commercial use of firewood. Prohibited (except as otherwise provided) as per 
applicable laws.  

15. Commercial establishment of hotels 
and resorts. 

No new commercial hotels and resorts shall be 
permitted within one kilometer of the boundary of the 
Protected Area  except for accommodation for 
temporary occupation of tourists related to Eco-
friendly tourism activities.  
Provided that, beyond one kilometer from the 
boundary of the protected Area or upto the extent of 
Eco-sensitive zone, all new tourist activities or 
expansion of existing activities shall be in conformity 
with the Tourism Master Plan. 

16 Under taking other activities related 
to tourism like over flying the 
sanctuary area by  hot air baloon. 

Regulated as per applicable law. 

17. Construction activities. (a) No new commercial construction of any kind shall 
be permitted within One Kilometer from the 
boundary of the Protected Areaor or upto the 
boundary of the Eco-sensitive Zone whichever is 
nearer: 
     Provided that, local people shall be  permitted  to 
undertake construction in their land for their 
residential use including the activities listed in sub 
paragraph (1) of paragraph 3:  
     Provided further that the construction activity 
related to small scale industries not causing pollution 
shall be regulated and kept at the minimum, with the 
prior permission from the Competent Authority as per 
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applicable rules and regulations, if any. 
 (b) Beyond one kilometer upto the extent of Eco-
snsitive Zone, construction for bonafide local needs 
shall be allowed and other construction activities shall 
be regulated as per the Zonal Master Plan.   

18 Drastic Change of agricultural 
system. 

Regulated as per applicable law 

19. Commercial water resources 
including ground water harvesting. 

(a) The extraction of surface water and ground water 
shall be permitted only for bona fide agricultural use 
and domestic consumption of the occupier of the 
land. 
(b) Extraction of surface water and ground water for 
industrial or commercial use including the amount 
that can be extracted, shall require prior written 
permission from the concerned Regulatory Authority. 
(c) No sale of surface water or ground water shall be 
permitted.  
(d) Steps shall be taken to prevent contamination or 
pollution of water from any source including 
agriculture. 

21. Erection of electrical cables.  Promote underground cabling. 
Laying of insulated overhead cable should be made 
for new lines and old lines may be converted into the 
same in a phased manner. 

22. Erection of transformers and 
substations. 

The activity should be so planned as to minimise 
incidents of wildlife mortality or injury. 

23. Widening and strengthening of 
existing roads and construction of 
new roads. 

Shall be done with proper Environment Impact 
Assessment and mitigation measures, as applicable. 

24 Open well, Bore, etc for agriculture 
or other usage. 

The activity should strictly follow safety norms for 
humans and wildlife, including compulsory 
construction of well parapet. The activity should be 
strictly monitored by the appropriate authority. 

25. Movement of vehicular traffic at 
night. 

Regulated for commercial purpose under applicable 
laws. The speed limit of 30 km/h should be 
maintained for safety of wildlife 

26. Discharge of treated effluents and 
solid waste in natural water bodies or 
land area. 

(a) The discharge of treated effluent and disposal of 
solid waste shall be regulated as   per applicable laws.  
(b) Recycling of treated effluent shall be encouraged 
and for disposal of sludge or solid wastes, the existing 
regulations shall be followed.  

27 Air and Vehicular Pollution. Regulated as per applicable laws. 

28. Protection of Hill Slopes and river 
banks. 

Regulated  as per  applicable laws. 

29. Commercial Sign boards and 
hoardings. 

Regulated  as per  applicable laws. 

30. Small scale industries not causing 
pollution. 

Non polluting, non-hazardous, small-scale and 
service industry, agriculture, floriculture, horticulture 
or agro-based industry producing products from 
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5. Eco-sensitive Zone Monitoring Committee:-  

(1) The Central Government hereby constitutes a Monitoring Committee, for effective monitoring of the Eco-
sensitive Zone, which shall comprise of the following namely:- 

(a) Additional Chief Secretary, Forests & Environment Department- Chairman 

(b) Principal Chief Conservator of Forests, Wildlife & Chief Wildlife Worden, Gujarat-Member 

(c) A representative of the Ministry of Environment, Forest & Climate Change, Government of 
India -Member;  

(d) One representative of Non Governmental Organizations working in the field of environment to 
be nominated by the Government of India - Member;  

(e) Regional Officer, Gujarat State Pollution Control Board,  - Member;  

indigenous goods from the Eco-sensitive Zone, and 
which do not cause any adverse impact on 
environment shall be permitted. 

31. Fencing of premises of hotels and 
lodges. 

The height of fencing should be such that it doesnot 
hamper wildlife movement. 

32. Collection of Forest produce or Non-
Timber Forest Produce (NTFP). 

Regulated  as per  applicable laws. 

33. New Wood Based industry. No establishment of new Wood based industry shall 
be permitted within the units of Eco-sensitive Zone: 
     Provided that new Wood based industry may be 
set up in the Eco-sensitive Zone using 100% imported 
wood stock. 

34. Introduction of Exotic species. Regulated under applicable laws. May be undertaken 
with the permission of Chief Wildlife Warden. 

35. Solid Waste Management. Regulated  as per  applicable laws. 

36. Eco-tourism. Regulated  as per  applicable laws. 

Promoted Activities 

37. Ongoing agriculture and horticulture 
practices by local communities along 
with dairies, dairy farming, 
aquaculture and fisheries. 

Permitted under applicable laws. 

38. Rain water harvesting. Shall be actively promoted. 

39. Organic farming. Shall be actively promoted. 

40. Adoption of green technology for all 
activities. 

Shall be actively promoted. 

41. Cottage industries including village 
artisans, etc. 

Shall be actively promoted. 

42. Use of renewable energy. Bio gas, solar light etc. to be promoted.  

43 Agricultural operations including 
plantation, horticulture and orchards. 

Permitted under applicable law. 

44. Agro-Forestry. Shall be actively promoted. 

45. Environment Awareness.  Shall be actively promoted. 
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(f) Senior Town Planner of the area - Member;  

(g) A representative of the Department of Forest and Environment, Government of Gujarat - 
Member;  

(h) One expert in  the  area of ecology and environment to  be nominated by the Ministry of 
Environment, Forest & Climate Change, Government of India - Member;  

(i) Collector of the concerned district – Member; 

(j) District Development Officer of the concerned district – Member; 

(k) Deputy Conservator of Forests, concerned Division – Member; 

(l) Member of State Biodiversity Board-Member; 

(m) Chief Conservator of Forests, Wildlife Circle, Junagadh - Member Secretary. 

Terms of Reference 

(2) The tenure of the Monitoring committee is for three years;  

(3) The Monitoring Committee shall monitor the compliance of the provisions of this notification.  

(4) The activities that are covered in the Schedule to the notification of the Government of India in the 
erstwhile Ministry of Environment and Forests number S.O. 1533 (E), dated the 14th September, 
2006, and are falling in the Eco-sensitive Zone, except for the prohibited activities as specified in the 
Table under paragraph 4 thereof, shall be scrutinized by the Monitoring Committee based on the 
actual site-specific conditions and referred to the Central Government in the Ministry of 
Environment, Forest and Climate Change for prior environmental clearances under the provisions of 
the said notification. 

(5) The activities that are not covered in the Schedule to the notification of the Government of India in 
the erstwhile Ministry of Environment and Forests number S.O. 1533 (E), dated the 14th September, 
2006 and are falling in the Eco-sensitive Zone, except for the prohibited activities as specified in the 
Table under paragraph 4 thereof, shall be scrutinized by the Monitoring Committee based on the 
actual site-specific conditions and referred to the concerned regulatory authorities. 

 (6) The Member Secretary of the Monitoring Committee or the concerned Deputy Commissioner(s) 
shall be competent to file complaints under section 19 of the Environment (Protection) Act, 1986 
against any person who contravenes the provisions of this notification. 

(7)  The Monitoring Committee may invite representatives or experts from concerned Departments, 
representatives from Industry Associations or concerned stakeholders to assist in its deliberations 
depending on the requirements on issue to issue basis. 

(8) The Monitoring Committee shall submit the annual action taken report of its activities as on 31st 
March of every year by 30th June of that year to the Chief Wildlife Warden in the state as per pro- 
forma given at Annexure VIII  

 (9) The Central Government in the Ministry of Environment, Forest and Climate Change may give such 
directions, as it deems fit, to the Monitoring Committee for effective discharge of its functions. 

6.  The Central Government and State Government may specify additional measures, if any, for giving 
effect to provisions of this notification.  

7.  The provisions of this notification shall be subject to the orders, if any, passed, or to be passed, by 
the Hon’ble Supreme Court of India or the High Court or National Green Tribunal. 

[F. No. 25/32/2016-ESZ-RE] 

Dr. T. CHANDINI, Scientist ‘G’ 
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Annexure I   

Map showing the proposed Eco-sensitive zone of Gir National Park, Gir Wildlife Sanctuary, Paniya 
Wildlife Sanctuary, Mitiyala Wildlife Sanctuary 

 

Annexure II   

The Global Positioning System (GPS)  Cordinates of Gir National Park, Gir Wildlife Sanctuary, Paniya 
Wildlife Sanctuary, Mitiyala Wildlife Sanctuary and  their Eco-sensitive zone 

 A.  Global Positioning System Cordinates of Gir National Park  

Sr. GPS ID Latitude  Longitude 

1 GN01 21°13'26.67"N 71°10'15.71"E 

2 GN02 21°15'57.64"N 71°14'5.27"E 

3 GN03 21°18'2.54"N 71°16'21.94"E 

4 GN04 21°17'41.50"N 71°20'52.07"E 

5 GN05 21°17'57.22"N 71°24'48.69"E 

6 GN06 21°14'30.28"N 71°25'49.48"E 

7 GN07 21°11'50.23"N 71°22'50.21"E 

8 GN08 21° 8'32.66"N 71°20'1.65"E 

9 GN09 21° 6'10.24"N 71°19'23.30"E 

10 GN10 21° 4'40.71"N 71°17'7.93"E 

11 GN11 21° 5'5.42"N 71°14'9.77"E 
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B. Global Positioning System Cordinates of Gir Wildlife Sanctuary 

Sr. GPS ID Latitude  Longitude 

1 GS01 21°17'42.87"N 70°31'25.46"E 

2 GS02 21°16'50.05"N 70°32'4.48"E 

3 GS03 21°16'24.96"N 70°37'18.13"E 

4 GS04 21°15'33.78"N 70°42'9.71"E 

5 GS05 21°14'36.29"N 70°48'11.96"E 

6 GS06 21°19'35.46"N 70°48'26.26"E 

7 GS07 21°19'5.88"N   70°53'0.03"E 

8 GS08 21°15'54.48"N 70°51'41.60"E 

9 GS09 21°15'47.05"N 70°49'30.80"E 

10 GS10 21°11'54.89"N 70°49'25.69"E 

11 GS11 21°12'52.65"N 70°55'19.34"E 

12 GS12 21°11'29.27"N 70°59'57.37"E 

13 GS13 21°12'50.63"N 71° 3'48.72"E 

14 GS14 21°10'7.27"N   71° 0'20.97"E 

15 GS15 21° 7'53.49"N 71° 5'1.71"E 

16 GS16 21° 9'42.42"N 71° 7'43.45"E 

17 GS17 21° 6'44.61"N 71°12'57.31"E 

18 GS18 21° 3'32.17"N 71°10'50.96"E 

19 GS19 21° 0'41.97"N 71° 8'30.26"E 

20 GS20 21° 1'4.67"N  71° 4'6.25"E 

21 GS21 20°56'55.12"N 71° 0'5.29"E 

22 GS22 20°59'37.58"N 70°57'20.96"E 

23 GS23 20°55'57.50"N 70°52'17.63"E 

24 GS24 20°59'50.33"N 70°48'55.72"E 

25 GS25 20°57'47.77"N 70°45'14.96"E 

26 GS26 21° 3'38.54"N 70°43'15.09"E 

27 GS27 21° 7'11.57"N 70°36'58.26"E 

28 GS28 21°11'34.78"N 70°34'22.70"E 

29 GS29 21° 5'35.87"N 70°30'24.87"E 

30 GS30 21° 5'46.23"N 70°27'55.69"E 

31 GS31 21°11'16.21"N 70°30'5.10"E 

32 GS32 21°14'20.78"N 70°29'25.18"E 

33 GS33 21°13'46.29"N 70°32'29.55"E 
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C. GPS Coordinates of Gir Wildlife Sanctuary Eco-Sensitive Zone Boundary 

Sr. GPS ID Latitude  Longitude 

1 GE01 21°21'9.17"N 70°29'47.37"E 

2 GE02 21°21'53.64"N 70°35'38.56"E 

3 GE03 21°23'9.82"N 70°39'11.17"E 

4 GE04 21°21'27.05"N 70°41'0.77"E 

5 GE05 21°17'36.23"N 70°45'57.78"E 

6 GE06 21°22'27.64"N 70°48'58.74"E 

7 GE07 21°20'35.63"N 70°55'7.71"E 

8 GE08 21°17'43.33"N 71° 0'35.56"E 

9 GE09 21°15'33.20"N 71° 4'49.96"E 

10 GE10 21°12'17.91"N 71°12'14.49"E 

11 GE11 21° 4'56.20"N 71°14'13.10"E 

12 GE12 21° 1'12.94"N 71°15'0.76"E 

13 GE13 20°52'31.69"N 71°12'53.50"E 

14 GE14 20°54'48.97"N 71° 9'0.94"E 

15 GE15 20°55'7.77"N 71° 3'43.31"E 

16 GE16 20°55'9.29"N 70°58'18.81"E 

17 GE17 20°50'48.67"N 70°54'46.18"E 

18 GE18 20°52'54.20"N 70°48'58.47"E 

19 GE19 20°55'42.99"N 70°43'56.43"E 

20 GE20 20°57'15.81"N 70°37'44.94"E 

21 GE21 21° 4'16.13"N 70°34'58.22"E 

22 GE22 21° 3'15.76"N 70°27'49.80"E 

23 GE23 21° 0'56.71"N 70°23'25.47"E 

24 GE24 21° 5'3.36"N 70°21'15.01"E 

25 GE25 21°10'12.05"N 70°21'1.22"E 

26 GE26 21°15'4.71"N 70°25'15.21"E 

27 GE27 21°17'41.21"N 70°28'17.90"E 

D. Global Positioning System Cordinates of Paniya Wildlife Sanctuary 

Sr. GPS ID Latitude  Longitude 

1 PS01 21°15'56.47"N 70°49'43.59"E 

2 PS02 21°15'52.45"N 70°51'0.06"E 

3 PS03 21°14'43.01"N 70°50'1.22"E 

4 PS04 21°13'38.55"N 70°51'29.96"E 

5 PS05 21°12'46.47"N 70°54'53.41"E 

6 PS06 21°11'30.72"N 70°53'23.67"E 
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7 PS07 21°10'15.23"N 70°51'13.95"E 

8 PS08 21°12'13.30"N 70°49'31.84"E 

9 PS09 21°14'1.75"N   70°48'18.16"E 

E. GPS Coordinates of Paniya Sanctuary Eco-Sensitive Zone Boundary 

Sr. GPS ID Latitude  Longitude 

1 PE01 21°20'47.37"N 70°55'43.61"E 

2 PE02 21°19'58.09"N 70°59'7.71"E 

3 PE03 21°18'3.52"N 70°59'24.73"E 

4 PE04 21°15'25.19"N 70°57'52.91"E 

5 PE05 21°13'6.30"N 70°56'45.92"E 

6 PE06 21°16'55.65"N 70°52'0.27"E 

7 PE07 21°19'21.01"N 70°53'6.95"E 

F. Global Positioning System Cordinates of Mitiyala Wildlife Sanctuary 

Sr. GPS ID Latitude  Longitude 

1 MS01 21°11'50.93"N 71°14'34.88"E 

2 MS02 21°11'58.85"N 71°15'41.32"E 

3 MS03 21°11'43.21"N 71°16'51.57"E 

4 MS04 21°11'5.76"N  7 1°16'20.24"E 

5 MS05 21°10'21.31"N 71°17'36.63"E 

6 MS06 21° 9'28.84"N 71°16'23.04"E 

7 MS07 21° 9'45.13"N 71°15'51.94"E 

8 MS08 21° 9'47.60"N 71°14'41.03"E 

9 MS09 21° 9'33.53"N 71°13'25.51"E 

10 MS10 21°10'49.70"N 71°13'46.11"E 

 G. GPS Coordinates of Mitiyala Sanctuary Eco-Sensitive Zone Boundary 

Sr. GPS ID Latitude  Longitude 

1 ME01 21°13'26.67"N 71°10'15.71"E 

2 ME02 21°15'57.64"N 71°14'5.27"E 

3 ME03 21°18'2.54"N 71°16'21.94"E 

4 ME04 21°17'41.50"N 71°20'52.07"E 

5 ME05 21°17'57.22"N 71°24'48.69"E 

6 ME06 21°14'30.28"N 71°25'49.48"E 

7 ME07 21°11'50.23"N 71°22'50.21"E 

8 ME08 21° 8'32.66"N 71°20'1.65"E 
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9 ME09 21° 6'10.24"N 71°19'23.30"E 

10 ME10 21° 4'40.71"N 71°17'7.93"E 

11 ME11 21° 5'5.42"N 71°14'9.77"E 

12 ME12 21° 8'7.71"N 71°12'44.90"E 

13 ME13 21°10'58.25"N 71°11'29.46"E 

 

Annexure-III 

BOUNDARY DESCRIPTION OF THE PROPOSED ECO-SENSITIVE ZONE AND LIST OF 
VILLAGES WITHIN THE PROPOSED ECO-SENSITIVE ZONE: 

List of villages located adjoining to village boundary of those villages falling under the proposed eco-sensitive 
zone: 

North :- 

Boundaries of Maliya, Vadala, Bhankharvad, Bodi, Gadhali, Lilva, Babartirth, Manpur, Khadpipali, 
Mahobatpur, Sukhpur, Sodvadar, Intala, Anandpur, Bagadu, Semrala, Sankhadavadar, Khadiya, Toraniya, 
Mandapara, Bhalgam, Bandhala (Part), Bilkha, Virpur, Khambhaliya, Navi Chavand, Moniya, Manadavad, 
Nava Vaghaniya, Chhodavadi, Vandarvad, Gorakhpur, Chanka, Hajani Pipaliya, Jambuda, Janjesar, Kadaya, 
Bhat Vavadi, Sudavad, Lunaghiya, Bhader, Kotha pipaliya, Dangavadar, Bharad, Ambardi, Khicha, Devala, 
Dabhali, Virpur, Anida, Mota Samadhiyala, Ruganathpur, Hathsani, Savar Kundala, Savar Sama Padar, Mota 
Zinzuda, Nana Zinjuda, Pithavadi, Bhenkara, Dedan, Mota Manasa, Mahobatpara, Panderi, Jasadhar, Khorasa 
Gir Villages. 

East :- 

Boundaries of Likhala, Khadasali, Goradaka, Dolti, Adsang, Pati, Rayadi, Dedan, Trakuda, Vangadhra, Lor, 
Mota Mansa, Chhelana, Bhada, Untvada, Nandarakh, Mahobatpara, Kandhi, Juna Ugala, Gundala, Jargali, 
Ankolali, Panderi, Ambavad, Jithala, Rampara, Pikhor, Virpur, Talala, Ghunsiya, Umrethi, Ukadiya, Khanderi 
Nani, Chhapari, Kherali, Deda, Bagadu, Semrala, Bandhala (Part), Nava Vaghaniya, Vandarvad, Mota 
Gujariya, Hajani Pipaliya, Kanavadla, Jambuda, Zanzesar, Bilakha, Virpur, Khambhaliya, Navi Chavand, 
Moniya, Mandavad, Bhat Vavadi, Lunghiya, Bhader, Manavav, Khicha, Devala, Dabhali, Virpur, 
Savarkundala, Mota Zinzuda, Bhenkara Villages. 

South :- 

Boundaries of Babartirth, Mendarada, Alidhra, Bagadu, Sankhadavadar, Badalpur, Prabhatpur, Ravani Kuba, 
Ishwariya Mandavad, Rupavati, Mangmath Pipali, Umrala, Bilkha, Jambuda, Khicha, Likhala, Khadasali, 
Goradaka, Detad, Thoradi, Adsang, Pati, Rayadi, Dedan, Vangadhra, Lor, Manasa Nana, Mota Mansa, Vadali, 
Sondarda, Gangada, Untvala, Nandrakh, Nesada, Padapadar, Mohobatpara, Kandhi, Bhacha, Vajadi, Juna 
Ugala, Gundala, Judvadli, Vadviyala, Jargali, Ankolali, Panderi, Ambavad, Kankiya, Bodidar, Bodva, Jithala, 
Bhiyal, Adpokar, Chhachhar, Bhandariya, Chidivav, Pavati, Vadala, Rampara, Mohobatpara, Bhimdeval, 
Jasadhar, Madhupur, Gundaran, Virapur, Talala, Galiyavad, Ghunsiya, Umrethi, Ukadiya, Khanderi Nani, 
Chhapari, Deda, Paldi, Khorasa Gir, Dhanej Moti, Dhanej Nani Villages. 

West :- 

Boundaries of Maliya, Vadla, Bhankharvad, Sergadh, Gadhali, Lilva, Babartirth, Manpar, Najapur, Mendarda, 
Alidhra, Khadpipali, Mahobatpur, Sukhpur, Bagadu, Semrala, Sankhadavadar, Anandpur, Khadiya, Bhalgam, 
Bandhala (Part), Mandilkpur (Part), Bilkha, Mandavad, Ravnikuba, Leriya, Ishvariya Mandavad, Rupavati, 
Umrala, Chhodavadi, Gorkhpur, Janjesar, Bhat Vavadi, Kotha Pipariya, Dabhali, Samadhiyala Mota, 
Ruganathpura, Hathsani, Savar Sama Padar, Mota Jinjuda, Goradka, Rayadi, Dedan, Gangada, Untvada, 
Nandrakh, Kandhi, Padapadar, Mohobatpara, Vajadi, Juna Ugala, Vadviyala, Ankolali, Bodidar, Chhachhar, 
Bhadariya, Gir Devali, Chidivav, Vithalpur, Vadla, Bhimdeval, Anida, Jasadhar, Madhupur-Jumbur, 
Gundaran, Virpur, Ukadiya, Paladi, Khorasa Gir, Dhanej Moti, Dhanej Nani, Ambecha Villages. 
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Details of villages within the proposed eco-sensitive zone:- 

Sr. 
No. 

District Taluka Name of villages in eco-
sensitive zone 

Village 
ID 

Non 
Forest 

Area (Ha) 

Notified 
Forest 
Area 
(Ha) 

Total Eco 
Sensitive  
Area (Ha) 

Remarks 

1 2 3 4 5 6 7 8 9 

1 Junagadh Junagadh 1) Jamaka V1 1109.90 46.61 1156.51 Gir sanctuary 
Eco-sensitive 

zone 

2) Thumbala V2 381.68 0.00 381.68 Gir-Girnar 
corridor Eco-
sensitive zone 

3) Bela V3 335.38 0.00 335.38 -do- 

4) Mevasa- 
Khambhaliya 

V4 609.09 0.00 609.09 -do- 

5) Rameshwar V5 548.16 0.00 548.16 -do- 

6) Mevasa-Khadiya V6 251.85 0.00 251.85 -do- 

7)  Chorvadi V7 752.73 0.00 752.73 -do- 

8) Avtadiya Mota V8 295.64 0.00 295.64 -do- 

9) Avtadiya Nana V9 147.49 0.00 147.49 -do- 

10) Navagam V10 329.36 0.00 329.36 -do- 

11) Nava Pipaliya V11 1004.16 0.00 1004.16 -do- 

12) Mandalik pur (Part) V12 311.82 0.00 311.82 -do- 

13) Bandhala (Part) V13 534.24 0.00 534.24 -do- 

   Sub Total  6611.50 46.61 6658.11  

2 Junagadh Visavadar 1) Limadhra V14 1248.67 149.14 1397.81 Gir sanctuary 
Eco-sensitive 

zone 

2) Haripur V15 528.45 56.96 585.41 -do- 

3) Khambha V16 710.88 0.00 710.88 -do- 

4) Piyava V17 548.21 117.25 665.46 -do- 

5) Moti Monpari V18 1275.60 0.00 1275.60 -do- 

6) Prempara V19 2062.13 38.23 2100.36 -do- 

7) Jambudi-Satadhar V20 242.15 0.00 242.15 -do- 

8) Javaldi V21 390.17 330.03 720.20 -do- 

9) Dudhala V22 684.15 179.02 863.17 -do- 

10) Manandiya V23 610.59 165.12 775.71 -do- 

11) Rajapara V24 645.54 380.81 1026.35 -do- 

12) Kalsari V25 2192.08 0.00 2192.08 -do- 

13) Govindpara V26 405.52 0.00 405.52 -do- 

14) Vekariya V27 2075.62 0.00 2075.62 Paniya 
sanctuary 

Eco-sensistive 
zone 

 Junagadh Visavadar 15) Ghodasan V28 1153.40 683.01 1836.41 Gir sanctuary 
Eco-sensitive 

zone 

16) Nani-Monpari V29 2895.08 0.00 2895.08 -do- 
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Sr. 
No. 

District Taluka Name of villages in eco-
sensitive zone 

Village 
ID 

Non 
Forest 

Area (Ha) 

Notified 
Forest 
Area 
(Ha) 

Total Eco 
Sensitive  
Area (Ha) 

Remarks 

1 2 3 4 5 6 7 8 9 

17) Mundia Ravani V30 834.53 388.69 1223.22 Paniya 
sanctuary 

Eco-sensistive 
zone 

18) Sarsai V31 2586.28 0.00 2586.28 Gir sanctuary 
Eco-sensitive 

zone 

19) Dadar V32 646.79 0.00 646.79 -do- 

20) Kanjarada V33 176.82 0.00 176.82 -do- 

21) Khijadiya V34 396.86 0.00 396.86 -do- 

22) Ghantiyan V35 342.77 0.00 342.77 -do- 

23) Baradiya V36 1084.60 0.00 1084.60 -do- 

24) Shobhavadla Gir V37 577.44 0.00 577.44 -do- 

25) Liliya V38 593.20 82.00 675.20 -do- 

26) Jambala V39 641.91 0.00 641.91 -do- 

27) Ratang V40 466.15 0.00 466.15 Gir sanctuary 
Eco-sensitive 

zone 

28) Miyavadla V41 382.43 0.00 382.43 -do- 

29) Ishwariya-Gir V42 853.26 0.00 853.26 -do- 

30) Shetrunj-Vadala V43 727.34 0.00 727.34 -do- 

31) Chaparada V44 1107.02 0.00 1107.02 -do- 

32) Mota Hadmatiya V45 1081.50 0.00 1081.50 Gir-Girnar 
corridor Eco-
sensitive zone 

33) Navaniya V46 838.68 2.13 840.81 -do- 

34) Kotada Mota V47 1320.27 173.78 1494.05 -do- 

35)Kotada Nana V48 998.75 0.00 998.75 -do- 

36) Vichhavad V49 939.07 0.00 939.07 -do- 

37) Shirvaniya V50 213.83 0.00 213.83 -do- 

38) Moti Pindikhai V51 871.32 0.00 871.32 -do- 

39) Hadmatiya Nana V52 433.19 0.00 433.19 -do- 

40) Chhalda V53 563.75 0.00 563.75 -do- 

41) Rabarika V54 603.76 0.00 603.76 -do- 

42) Deshai Vadala V55 366.59 3.27 369.86 -do- 

43) Sukhpur V56 427.39 0.00 427.39 -do- 

44) Dhebar V57 665.81 0.00 665.81 -do- 

45) Mahudi V58 242.65 0.00 242.65 -do- 

46) Kuva (Ravani) V59 630.25 0.00 630.25 -do- 

47) Kankchiyala V60 459.54 0.00 459.54 Gir sanctuary 
Eco-sensitive 

zone 
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Sr. 
No. 

District Taluka Name of villages in eco-
sensitive zone 

Village 
ID 

Non 
Forest 

Area (Ha) 

Notified 
Forest 
Area 
(Ha) 

Total Eco 
Sensitive  
Area (Ha) 

Remarks 

1 2 3 4 5 6 7 8 9 

48) Bhutdi V61 923.63 0.00 923.63 -do- 

 Junagadh Visavadar 49) Ambala V62 533.45 0.00 533.45 -do- 

50) Kalawad V63 723.40 0.00 723.40 -do- 

51) Jetalvad V64 1201.98 170.26 1372.24 -do- 

52) Lalpur V65 1041.96 72.09 1114.05 -do- 

53) Chhelanka V66 448.47 0.00 448.47 Gir-Girnar 
corridor Eco-
sensitive zone 

54) Mahuda  V67 358.55 0.00 358.55 -do- 

   Sub Total  44973.43 2991.79 47965.22  

3 Junagadh Mendarada 1) Itali V68 717.59 0.00 717.59 Gir sanctuary 
Eco-sensitive 

zone 

2) Amarapur-Kathi V69 608.53 246.82 855.35 -do- 

3) Kanadipur V70 632.11 236.22 868.33 -do- 

4) Nani-Khodiyar V71 517.66 133.12 650.78 -do- 

5) Jinjuda V72 942.50 385.88 1328.38 -do- 

6) Najapur-Chhataria V73 86.31 332.32 418.63 -do- 

7) Surajgadh V74 205.07 1112.67 1317.74 -do- 

8) Ranidhar V75 167.44 257.07 424.51 -do- 

9) Gadakiya V76 96.62 89.24 185.86 -do- 

10) Karasangadh V77 103.91 979.04 1082.95 -do- 

11) Malanka V78 348.93 1874.13 2223.06 -do- 

12) Gundiyali V79 139.82 306.27 446.09 -do- 

13) Moti-Khodiyar V80 874.83 0.00 874.83 -do- 

14) Nataliya V81 108.47 247.71 356.18 -do- 

15) Ambala V82 1237.90 234.90 1472.80 -do- 

16) Patarama V83 677.50 0.00 677.50 -do- 

17) Dedakiyal V84 517.64 0.00 517.64 -do- 

18) Tejatimbi V85 464.41 151.16 615.57 -do- 

19) Chandravadi V86 705.09 0.00 705.09 -do- 

20) Khimpadar V87 637.59 0.00 637.59 Gir-Girnar 
corridor Eco-
sensitive zone 

21) Nagalpur V88 1236.45 0.00 1236.45 -do- 

22) Gundala V89 1080.39 0.00 1080.39 Gir sanctuary 
Eco-sensitive 

zone 

23) Datrana V90 1888.57 0.00 1888.57 Gir-Girnar 
corridor Eco-
sensitive zone 

24) Chiroda V91 939.99 0.00 939.99 -do- 
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Sr. 
No. 

District Taluka Name of villages in eco-
sensitive zone 

Village 
ID 

Non 
Forest 

Area (Ha) 

Notified 
Forest 
Area 
(Ha) 

Total Eco 
Sensitive  
Area (Ha) 

Remarks 

1 2 3 4 5 6 7 8 9 

   Sub Total  14935.32 6586.55 21521.87  

4 Junagadh Maliya 
(Hatina) 

1) Ladudi  V92 1288.85 0.00 1288.85 Gir sanctuary 
Eco-sensitive 

zone 

2) Devgam V93 672.80 108.50 781.30 -do- 

3) Jalondar V94 1606.22 0.00 1606.22 -do- 

4) Tarshingada V95 653.13 0.00 653.13 -do- 

5) Matarvaniya V96 1131.87 0.00 1131.87 -do- 

6) Ambalgadh V97 706.14 141.64 847.78 -do- 

7) Virdi V98 1090.17 28.29 1118.46 -do- 

8) Amarapur Gir V99 1557.19 218.45 1775.64 -do- 

9) Kalimbhada V100 707.64 110.55 818.19 -do- 

10) Akala V101 654.03 0.00 654.03 -do- 

11) Kerala V102 373.74 0.00 373.74 -do- 

12) Dubhala V103 382.31 0.00 382.31 -do- 

13) Sarakadiya V104 365.31 0.00 365.31 -do- 

14) Vadiya V105 559.77 0.00 559.77 -do- 

15) Katrasa V106 809.99 9.53 819.52 -do- 

16) Dharamp V107 356.92 101.11 458.03 -do- 

17) Vandarvad V108 932.42 0.00 932.42 -do- 

18) Babra V109 1405.92 522.24 1928.16 -do- 

19) Intali V110 634.50 0.00 634.50 -do- 

20) Kadaya V111 1453.29 0.00 1453.29 -do- 

21) Pankuva V112 454.74 80.13 534.87 -do- 

22) Chuldi V113 1078.77 386.18 1464.95 -do- 

23) Patala V114 315.23 40.37 355.60 -do- 

24) Pipalava V115 219.52 0.00 219.52 -do- 

25) Lachhadi V116 421.61 63.41 485.02 -do- 

26) Akala Gir V117 551.77 50.29 602.06 -do- 

27) Jangar V118 762.10 0.00 762.10 -do- 

28) Dhrabavad V119 630.34 22.75 653.09 -do- 

29) Barula V120 805.71 20.23 825.94 -do- 

30) Danderi V121 468.54 36.83 505.37 -do- 

31) Achhidra V122 483.94 0.00 483.94 -do- 

32) Janadi V123 280.29 0.00 280.29 -do- 

33) Ghunghati V124 430.62 0.00 430.62 -do- 

   Sub Total  24245.39 1940.50 26185.89  

5  Junagadh Kodinar  1)Harmadiya/Aebhalvad V125 2313.68 258.71 2572.39 Gir sanctuary 
Eco-sensitive 

zone 
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Sr. 
No. 

District Taluka Name of villages in eco-
sensitive zone 

Village 
ID 

Non 
Forest 

Area (Ha) 

Notified 
Forest 
Area 
(Ha) 

Total Eco 
Sensitive  
Area (Ha) 

Remarks 

1 2 3 4 5 6 7 8 9 

2) Valadar V126 1081.38 0.00 1081.38 -do- 

3) Sandhanidhar V127 517.79 0.00 517.79 -do- 

4) Ghantawad V128 2347.95 677.20 3025.15 -do- 

5) Nagadala V129 841.72 180.96 1022.68 -do- 

6) Pinchhavi V130 576.12 326.86 902.98 -do- 

7) Arithiya V131 807.67 0.00 807.67 -do- 

8) Shedhaya V132 856.20 0.00 856.20 -do- 

9) Mota Sugala V133 597.87 0.00 597.87 -do- 

    Sugala Nana 354.86 0.00 354.86 -do- 

10) Jagtiya V134 366.56 0.00 366.56 -do- 

11) Vithhalpur V135 701.54 0.00 701.54 -do- 

12) Morvad V136 789.80 0.00 789.80 -do- 

13) Pichhava V137 343.32 0.00 343.32 -do- 

14) Alidar V138 1492.88 0.00 1492.88 -do- 

   Sub Total  13989.34 1443.73 15433.07  

6 Junagadh Talala 1) Chitravad V139 1933.95 273.00 2206.95 Gir sanctuary 
Eco-sensitive 

zone 

2) Hiranvel V140 305.15 75.64 380.79 -do- 

3) Haripur V141 873.31 601.52 1474.83 -do- 

4) Bhalchhel V142 458.15 341.31 799.46 -do- 

5) Sasan V143 99.22 0.00 99.22 -do- 

6) Chitrod V144 520.83 156.08 676.91 -do- 

7) Bhojde V145 919.18 1140.60 2059.78 -do- 

8) Lusala V146 227.44 493.68 721.12 -do- 

9) Sangodra V147 439.94 567.54 1007.48 -do- 

10) Borvav V148 1382.29 263.15 1645.44 -do- 

11) Dhava V149 1530.18 382.34 1912.52 -do- 

12) Surva V150 1001.61 151.61 1153.22 -do- 

13) Jasapur (Tuka) V151 623.48 695.88 1319.36 -do- 

14) Moruka V152 922.45 83.02 1005.47 -do- 

15) Rasulpura V153 512.10 0.00 512.10 -do- 

16) Vadla V154 533.53 753.44 1286.97 -do- 

17) Ankolvadi V155 1526.14 0.00 1526.14 -do- 

18) Bamanasa V156 487.79 800.80 1288.59 -do- 

19) Mandorana V157 757.28 601.70 1358.98 -do- 

20) Javantri V158 668.91 704.13 1373.04 -do- 

21) Dhanej-Bakula V159 1419.54 133.30 1552.84 -do- 

22) Jepur V160 505.94 338.55 844.49 -do- 
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Sr. 
No. 

District Taluka Name of villages in eco-
sensitive zone 

Village 
ID 

Non 
Forest 

Area (Ha) 

Notified 
Forest 
Area 
(Ha) 

Total Eco 
Sensitive  
Area (Ha) 

Remarks 

1 2 3 4 5 6 7 8 9 

23) Hadmatiya V161 1116.54 616.36 1732.90 -do- 

24) Ratidhar V162 498.62 0.00 498.62 -do- 

25) Khirdhar V163 601.47 0.00 601.47 -do- 

26) Ramrechi V164 562.69 203.30 765.99 -do- 

Sub Total  20427.73 9376.95 29804.68  

7 Junagadh Una 1) Nitali V165 755.64 1.16 756.80 Gir sanctuary 
Eco-sensitive 

zone 

2) Vadali V166 682.04 0.00 682.04 -do- 

3) Itvaya V167 836.66 610.48 1447.14 -do- 

4) Kodia V168 980.55 0.00 980.55 -do- 

5) Rasulpara V169 706.05 105.53 811.58 -do- 

6)Fareda V170 294.15 225.08 519.23 -do- 

7) Kansaria V171 304.43 0.00 304.43 -do- 

8) Jamvala V172 679.01 414.44 1093.45 -do- 

9) Tulshishyam Temple V173 1217.10 0.00 1217.10 -do- 

10) Khilavad V174 1340.36 0.00 1340.36 -do- 

11) Ugala V175 582.46 0.00 582.46 -do- 

12) Sanosari V176 447.80 0.00 447.80 -do- 

13) Nagadiya V177 628.18 0.00 628.18 -do- 

14) Motisar V178 498.25 0.00 498.25 -do- 

15) Sonariya V179 458.59 0.00 458.59 -do- 

16) Bhakha V180 464.78 485.63 950.41 -do- 

17) Thoradi V181 412.73 0.00 412.73 -do- 

18) Babaria V182 241.34 60.62 301.96 -do- 

 Junagadh Una 19) Gir-Gadhada (Part) V183 1588.65 0.00 1588.65 -do-  
(The Gamtal 
area has been 

excluded 
from Eco-
sensitive  
zone ) 

20) Dron V184 1349.55 0.00 1349.55 Gir sanctuary 
Eco-sensitive 

zone 

21) Fatsar V185 1274.71 0.00 1274.71 -do- 

22) Umedpara V186 658.52 0.00 658.52 -do- 

23) Sanvav V187 1429.86 0.00 1429.86 -do- 

24) Velkot V188 490.37 0.00 490.37 -do- 

25) Dhrabavad V189 457.03 34.99 492.02 -do- 

26) Janjariya V190 320.81 0.00 320.81 -do- 

27) Kaneri V191 517.22 0.00 517.22 -do- 
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Sr. 
No. 

District Taluka Name of villages in eco-
sensitive zone 

Village 
ID 

Non 
Forest 

Area (Ha) 

Notified 
Forest 
Area 
(Ha) 

Total Eco 
Sensitive  
Area (Ha) 

Remarks 

1 2 3 4 5 6 7 8 9 

28) Vankiya V192 1662.84 0.00 1662.84 -do- 

29) Naliyeri Moli V193 721.30 0.00 721.30 -do- 

30) Luvari Moli V194 347.87 0.00 347.87 -do- 

31) Kakidi Moli V195 292.83 0.00 292.83 -do- 

32) Chorali Moli V196 154.71 0.00 154.71 -do- 

33) Bediya V197 941.44 26.12 967.56 -do- 

34) Bandharada V198 425.69 0.00 425.69 -do- 

35) Samdhiyala Nana-
Malan 

V199 1261.88 77.31 1339.19 -do- 

36) Samdhiyala Mota V200 971.46 0.00 971.46 -do- 

37) Pankhan V201 577.07 0.00 577.07 -do- 

38) Dhokadava V202 1178.50 0.00 1178.50 -do- 

39) Ambala V203 702.32 0.00 702.32 -do- 

40) Moti-Moli V204 434.52 0.00 434.52 -do- 

   Sub Total  29289.27 2041.36 31330.63  

8 Amreli Khambha 1) Tantaniya V205 810.33 0.00 810.33 Gir sanctuary 
Eco-sensitive 

zone 

2) Umariya V206 1218.31 0.00 1218.31 -do- 

3) Nanudi V207 738.70 0.00 738.70 Mitiyala 
sanctuary 

Eco-sensitive 
zone 

4) Bhad V208 1163.98 0.00 1163.98 -do- 

5) Dadhiyali V209 730.36 0.00 730.36 -do- 

6) NaniDhari V210 1726.90 69.95 1796.85 Gir sanctuary 
Eco-sensitive 

zone 

7) Nani Visavadar V211 654.89 0.00 654.89 -do- 

8) Dhavadiya V212 331.99 376.65 708.64 -do- 

9) Gidaradi V213 694.39 658.08 1352.47 -do- 

10) Pipalava V214 1102.54 1096.13 2198.67 -do- 

 Amreli Khambha 11) Bhania V215 220.34 2604.16 2824.50 -do- 

12) Pachpachiya V216 387.27 0.00 387.27 -do- 

13) Dhundhvana V217 617.27 0.00 617.27 -do- 

14) Dadali V218 385.66 356.95 742.61 -do- 

15) Kantala V219 304.21 389.22 693.43 -do- 

16) Chakrava V220 729.33 0.00 729.33 -do- 

17) Ambaliyala V221 590.21 412.63 1002.84 -do- 

18) Babarpara V222 317.06 1047.89 1364.95 -do- 

19) Borala V223 527.80 1006.50 1534.30 -do- 

20) Khadadhar V224 1218.49 735.56 1954.05 -do- 
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Sr. 
No. 

District Taluka Name of villages in eco-
sensitive zone 

Village 
ID 

Non 
Forest 

Area (Ha) 

Notified 
Forest 
Area 
(Ha) 

Total Eco 
Sensitive  
Area (Ha) 

Remarks 

1 2 3 4 5 6 7 8 9 

21) Lasa V225 889.78 0.00 889.78 -do- 

22) Khambha (Part) V226 2270.69 0.00 2270.69 Mitiyala 
sanctuary 

Eco-sensitive 
zone (The 

Gamtal area 
has been 
excluded 
from Eco-
sensitive 
zone.) 

23) Ingorala V227 1659.93 0.00 1659.93 Mitiyala 
sanctuary 

Eco-sensitive 
zone 

24) Kotada V228 858.97 0.00 858.97 -do- 

25) Jikiyali V229 1099.35 0.00 1099.35 -do- 

26) Vankiya V230 1434.39 0.00 1434.39 -do- 

27) Sarkadiya-Divna V231 346.75 0.00 346.75 -do- 

28) Bhavaradi V232 1079.23 0.00 1079.23 -do- 

29) Kodiya V233 756.40 103.20 859.60 -do- 

30) Sarakadiya V234 908.08 59.63 967.71 -do- 

31) NavaMalek Ness V235 1072.26 0.00 1072.26 Gir sanctuary 
Eco-sensitive 

zone 

32) JunaMalek Ness V236 596.05 0.00 596.05 -do- 

33) Hanumanpur V237 617.52 0.00 617.52 -do- 

34) Talada V238 733.65 0.00 733.65 -do- 

35) Jamaka V239 1863.86 242.81 2106.67 -do- 

36) Salava V240 577.73 0.00 577.73 -do- 

37) Pipariya V241 576.90 0.00 576.90 -do- 

38) Rabarika V242 377.72 0.00 377.72 -do- 

   Sub Total  32189.29 9159.36 41348.65  

9 Amreli Dhari 1) Karamadadi V243 661.73 1138.60 1800.33 Gir sanctuary 
Eco-sensitive 

zone 

2) Chachai V244 1949.65 513.88 2463.53 Paniya 
sanctuary 

Eco-sensistive 
zone 

3) Paniya-Sodhapara V245 1595.88 3357.84 4953.72 -do- 

4) Dalkhaliya V246 1261.14 0.00 1261.14 -do- 

    Ramgadh 326.40 156.80 483.20 -do- 

 Amreli Dhari 5) Krangasa V247 447.18 910.07 1357.25 Gir sanctuary 
Eco-sensitive 

zone 

6) Ravana V248 499.37 0.00 499.37 -do- 
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Sr. 
No. 

District Taluka Name of villages in eco-
sensitive zone 

Village 
ID 

Non 
Forest 

Area (Ha) 

Notified 
Forest 
Area 
(Ha) 

Total Eco 
Sensitive  
Area (Ha) 

Remarks 

1 2 3 4 5 6 7 8 9 

7) Matanmala V249 253.77 895.82 1149.59 -do- 

8) Sakhpur V250 492.09 325.34 817.43 -do- 

9) Govindpur V251 1155.96 578.44 1734.40 -do- 

10) Semaradi V252 267.88 1657.93 1925.81 -do- 

11) Kotada V253 516.70 0.00 516.70 Paniya 
sanctuary 

Eco-sensistive 
zone 

12) Jaljivadi V254 697.97 223.45 921.42 Gir sanctuary 
Eco-sensitive 

zone 

13) Tarsingada-Boradi V255 1681.83 0.00 1681.83 -do- 

14) Rajasthali V256 338.58 0.00 338.58 -do- 

15) Khisari V257 728.41 0.00 728.41 -do- 

16) Patala V258 2175.97 0.00 2175.97 -do- 

17) Gadhia-Chavand V259 516.38 316.84 833.22 -do- 

18) Sarsiya V260 3450.17 2529.28 5979.45 -do- 

19) Phachariya V261 507.71 0.00 507.71 -do- 

20) Jira V262 2061.57 160.04 2221.61 -do- 

21) Hirava V263 932.86 129.11 1061.97 -do- 

22) Trambakpur V264 762.66 88.24 850.90 -do- 

23) Mithapar V265 772.53 0.00 772.53 -do- 

24) Kubada V266 848.41 127.49 975.90 -do- 

25) Dhari (Part) V267 1190.74 198.50 1389.24 -do- 
(Only 

Riverine 
CorridorsArea 

is Included 
Eco-sensitive 

zone) 

26) Dudhala V268 1240.48 14.16 1254.64 Gir sanctuary 
Eco-sensitive 

zone 

27) Monvel V269 3289.50 27.71 3317.21 -do- 

28) Gadhiya-Patala V270 1682.66 1126.66 2809.32 -do- 

29) Boradi V271 1523.65 0.00 1523.65 Paniya 
sanctuary 

Eco-sensistive 
zone 

30) Mevasa V272 215.76 0.00 215.76 -do- 

31) Gigasan V273 1978.85 0.00 1978.85 -do- 

32) Sivad V274 498.68 56.56 555.24 -do- 

33) Malshika V275 1112.20 0.00 1112.20 -do- 

34) Katharota V276 470.78 0.00 470.78 -do- 
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Sr. 
No. 

District Taluka Name of villages in eco-
sensitive zone 

Village 
ID 

Non 
Forest 

Area (Ha) 

Notified 
Forest 
Area 
(Ha) 

Total Eco 
Sensitive  
Area (Ha) 

Remarks 

1 2 3 4 5 6 7 8 9 

35) Amrutpur V277 714.30 69.59 783.89 Gir sanctuary 
Eco-sensitive 

zone 

   Sub Total  38820.40 14602.35 53422.75  

10 Amreli Savar-
kundla 

1) Mitiyala V278 2639.18 1955.14 4594.32 Mitiyala 
sanctuary 

Eco-sensitive 
zone 

2) Bagoya V279 530.16 0.00 530.16 -do- 

3) Giniyavad V280 165.09 0.00 165.09 -do- 

4) Khodiyana V281 1081.31 0.00 1081.31 -do- 

5) Abharampara V282 1497.64 0.00 1497.64 -do- 

6) Ambaradi V283 3151.93 0.00 3151.93 -do- 

7) Dhajadi V284 2115.93 0.00 2115.93 -do- 

8) Badhada V285 2816.16 0.00 2816.16 -do- 

9) Jabal V286 1749.45 0.00 1749.45 -do- 

10) Luvara V287 1378.67 0.00 1378.67 -do- 

11) Ramgadh V288 640.34 32.45 672.79 -do- 

12) Vijyanagar V289 635.78 199.85 835.63 -do- 

13) Gadhakada V290 3263.18 30.20 3293.38 -do- 

   Sub Total  21664.82 2217.64 23882.46  

11 Amreli Jafrabad 1) Timbi V291 2028.06 0.00 2028.06 Gir sanctuary 
Eco-sensitive 

zone 

   Sub Total  2028.06 0.00 2028.06  

   Grand Total  249174.55 50406.84 299581.39  

    

ABSTRACT 

S. No. District Taluka Name of villages 
in ecosensitive 

zone 

Non Forest 
Area (Ha) 

Notified Forest 
Area (Ha) 

Total Eco 
Sensitive  Area 

(Ha) 

1 2 3 4 7 6 5 

1 Junagadh 1 Junagadh 13 6611.50 46.61 6658.11 

2 Visavadar 54 44973.43 2991.79 47965.22 

3 Mendarda 24 14935.32 6586.55 21521.87 

4 Maliya (Hatina) 33 24245.39 1940.50 26185.89 

5 Kodinar 14 13989.34 1443.73 15433.07 

6 Talala 26 20427.73 9376.95 29804.68 

7 Una 40 29289.27 2041.36 31330.63 

  7 Sub Total 204 154471.98 24427.49 178899.47 

2 Amreli 1 Khambha 38 32189.29 9159.36 41348.65 
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2 Dhari 35 38820.40 14602.35 53422.75 

3 Savarkundla 13 21664.82 2217.64 23882.46 

4 Jafarabad 1 2028.06 0.00 2028.06 

  4 Sub Total 87 94702.57 25979.35 120681.92 

  11 Grand Total 291 249174.55 50406.84 299581.39 

 

   Annexure IV  

GPS Coordinates   of the villages falling within the PAs Eco-sensitive Zone 

S. 
No 

Village 
ID 

District Taluka Village Latitude Longitude 

1 V1 Junagadh Junagadh Jamka 21° 20' 36.310" N 70° 31' 51.575" E 
2 V2 Junagadh Junagadh Thumbala 21° 23' 25.713" N 70° 37' 15.837" E 
3 V3 Junagadh Junagadh Bela 21° 23' 30.422" N 70° 34' 55.571" E 
4 V4 Junagadh Junagadh Mevasa 

Kamribaina 
21° 23' 44.062" N 70° 36' 6.193" E 

5 V5 Junagadh Junagadh Rameshvar 21° 24' 3.937" N 70° 33' 14.723" E 
6 V6 Junagadh Junagadh Mevasa Khadiya 21° 24' 11.459" N 70° 31' 47.504" E 
7 V7 Junagadh Junagadh Chorvadi 21° 25' 2.024" N 70° 33' 25.071" E 
8 V8 Junagadh Junagadh Avatadiya Mota 21° 24' 49.259" N 70° 34' 50.777" E 
9 V9 Junagadh Junagadh Avatadiya Nana 21° 24' 36.924" N 70° 34' 39.207" E 
10 V10 Junagadh Junagadh Navagam 21° 25' 59.078" N 70° 34' 42.984" E 
11 V11 Junagadh Junagadh Nava Pipaliya 21° 28' 59.914" N 70° 39' 28.123" E 
12 V12 Junagadh Junagadh Mandlikpur 21° 29' 4.248" N 70° 37' 33.834" E 
13 V13 Junagadh Junagadh Bandhala 21° 27' 47.730" N 70° 37' 5.113" E 
14 V14 Junagadh Visavadar Limadhra 21° 17' 37.847" N 70° 35' 5.490" E 
15 V15 Junagadh Visavadar Haripur 21° 17' 11.687" N 70° 36' 53.825" E 
16 V16 Junagadh Visavadar Khambha Gir 21° 16' 56.342" N 70° 38' 12.305" E 
17 V17 Junagadh Visavadar Piyava Gir 21° 15' 58.918" N 70° 40' 47.586" E 
18 V18 Junagadh Visavadar Monpari Moti 21° 18' 4.663" N 70° 39' 57.297" E 
19 V19 Junagadh Visavadar Prempara 21° 16' 54.309" N 70° 42' 33.749" E 
20 V20 Junagadh Visavadar Jambudi 21° 16' 22.596" N 70° 43' 25.784" E 
21 V21 Junagadh Visavadar Javaldi 21° 15' 4.980" N 70° 44' 14.529" E 
22 V22 Junagadh Visavadar Dudhala 21° 16' 6.652" N 70° 44' 58.341" E 
23 V23 Junagadh Visavadar Manandiya 21° 16' 50.364" N 70° 45' 40.633" E 
24 V24 Junagadh Visavadar Rajpara 21° 15' 47.914" N 70° 47' 32.277" E 
25 V25 Junagadh Visavadar Kalsari 21° 18' 55.358" N 70° 46' 45.815" E 
26 V26 Junagadh Visavadar Govindpara 21° 18' 46.277" N 70° 47' 54.202" E 
27 V27 Junagadh Visavadar Vekariya 21° 18' 57.507" N 70° 54' 46.194" E 
28 V28 Junagadh Visavadar Ghodasan 21° 21' 49.581" N 70° 51' 29.942" E 
29 V29 Junagadh Visavadar Monpari Nani 21° 21' 2.566" N 70° 38' 29.076" E 
30 V30 Junagadh Visavadar Ravani Mundiya 21° 16' 56.660" N 70° 52' 48.375" E 
31 V31 Junagadh Visavadar Sarsai 21° 19' 55.721" N 70° 42' 12.919" E 
32 V32 Junagadh Visavadar Dadar 21° 20' 32.155" N 70° 36' 59.284" E 
33 V33 Junagadh Visavadar Kanjarda 21° 20' 26.041" N 70° 39' 55.128" E 
34 V34 Junagadh Visavadar Khijadiya 21° 22' 50.525" N 70° 38' 20.198" E 
35 V35 Junagadh Visavadar Ghantiyan 21° 22' 30.433" N 70° 37' 10.971" E 
36 V36 Junagadh Visavadar Baradiya 21° 19' 50.086" N 70° 35' 20.205" E 
37 V37 Junagadh Visavadar Shobhavadla Gir 21° 21' 12.558" N 70° 35' 5.405" E 
38 V38 Junagadh Visavadar Liliya 21° 18' 52.704" N 70° 33' 50.412" E 
39 V39 Junagadh Visavadar Jambala 21° 20' 5.626" N 70° 33' 30.145" E 
40 V40 Junagadh Visavadar Ratang 21° 18' 49.301" N 70° 36' 23.390" E 
41 V41 Junagadh Visavadar Miya Vadla 21° 18' 58.259" N 70° 37' 6.965" E 
42 V42 Junagadh Visavadar Ishvariya (Gir) 21° 18' 46.722" N 70° 38' 3.436" E 
43 V43 Junagadh Visavadar Vadala Shetranj 21° 21' 56.852" N 70° 36' 28.274" E 
44 V44 Junagadh Visavadar Chaparda 21° 21' 46.169" N 70° 39' 58.204" E 
45 V45 Junagadh Visavadar Hadmatiya Mota 21° 27' 30.397" N 70° 39' 19.172" E 
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S. 
No 

Village 
ID 

District Taluka Village Latitude Longitude 

46 V46 Junagadh Visavadar Navaniya 21° 28' 34.842" N 70° 41' 10.608" E 
47 V47 Junagadh Visavadar Kotda Mota 21° 28' 32.300" N 70° 43' 20.530" E 
48 V48 Junagadh Visavadar Kotda Nana 21° 27' 0.486" N 70° 41' 48.407" E 
49 V49 Junagadh Visavadar Vichhavad 21° 27' 2.319" N 70° 44' 18.169" E 
50 V50 Junagadh Visavadar Shirvaniya 21° 26' 24.348" N 70° 43' 7.785" E 
51 V51 Junagadh Visavadar Pindakhai Moti 21° 27' 6.468" N 70° 45' 59.587" E 
52 V52 Junagadh Visavadar Hadmatiya Nana 21° 26' 15.999" N 70° 46' 52.932" E 
53 V53 Junagadh Visavadar Chhalda 21° 25' 35.695" N 70° 44' 29.682" E 
54 V54 Junagadh Visavadar Rabarika 21° 25' 29.974" N 70° 46' 0.634" E 
55 V55 Junagadh Visavadar Desai Vadala 21° 24' 29.003" N 70° 45' 52.353" E 
56 V56 Junagadh Visavadar Sukhpur 21° 24' 23.590" N 70° 44' 36.258" E 
57 V57 Junagadh Visavadar Dhebar 21° 24' 24.417" N 70° 47' 10.805" E 
58 V58 Junagadh Visavadar Mahudi 21° 23' 57.717" N 70° 48' 24.315" E 
59 V59 Junagadh Visavadar Kuba(Ravani) 21° 23' 21.722" N 70° 45' 52.343" E 
60 V60 Junagadh Visavadar Kankchiyala 21° 22' 25.945" N 70° 49' 53.222" E 
61 V61 Junagadh Visavadar Bhutdi 21° 21' 50.563" N 70° 46' 36.475" E 
62 V62 Junagadh Visavadar Ambala 21° 21' 48.036" N 70° 48' 11.691" E 
63 V63 Junagadh Visavadar Kalavad 21° 20' 29.848" N 70° 48' 8.794" E 
64 V64 Junagadh Visavadar Jetalvad 21° 20' 43.849" N 70° 49' 44.587" E 
65 V65 Junagadh Visavadar Lalpur 21° 19' 16.485" N 70° 50' 49.853" E 
66 V66 Junagadh Visavadar Chhelanka 21° 22' 58.351" N 70° 47' 19.911" E 
67 V67 Junagadh Visavadar Mahuda 21° 23' 8.543" N 70° 48' 18.000" E 
68 V68 Junagadh Mendarda Itali 21° 17' 47.476" N 70° 32' 59.436" E 
69 V69 Junagadh Mendarda Amrapur 21° 11' 49.817" N 70° 28' 35.118" E 
70 V70 Junagadh Mendarda Kenadipur 21° 16' 25.466" N 70° 29' 23.885" E 
71 V71 Junagadh Mendarda Nani Khodiyar 21° 17' 17.824" N 70° 28' 52.885" E 
72 V72 Junagadh Mendarda Jhinjhuda 21° 18' 17.045" N 70° 29' 45.833" E 
73 V73 Junagadh Mendarda Najapur 

(Chhatariya) 
21° 11' 6.315" N 70° 32' 23.173" E 

74 V74 Junagadh Mendarda Surajgadh 21° 12' 0.184" N 70° 33' 0.042" E 
75 V75 Junagadh Mendarda Ranidhar 21° 12' 3.077" N 70° 29' 45.577" E 
76 V76 Junagadh Mendarda Gadakiya 21° 11' 1.485" N 70° 31' 26.134" E 
77 V77 Junagadh Mendarda Karsangadh 21° 13' 30.774" N 70° 32' 9.289" E 
78 V78 Junagadh Mendarda Malanka 21° 14' 21.172" N 70° 30' 39.709" E 
79 V79 Junagadh Mendarda Gundiyali 21° 12' 41.898" N 70° 29' 50.400" E 
80 V80 Junagadh Mendarda Moti Khodiyar 21° 18' 31.244" N 70° 31' 52.447" E 
81 V81 Junagadh Mendarda Nataliya 21° 17' 14.444" N 70° 31' 6.633" E 
82 V82 Junagadh Mendarda Ambala 21° 15' 12.531" N 70° 28' 15.376" E 
83 V83 Junagadh Mendarda Patarama 21° 14' 6.122" N 70° 25' 59.863" E 
84 V84 Junagadh Mendarda Dedakiyal 21° 13' 48.923" N 70° 27' 26.608" E 
85 V85 Junagadh Mendarda Timbi 21° 13' 49.936" N 70° 28' 28.802" E 
86 V86 Junagadh Mendarda Chandravadi 21° 12' 40.205" N 70° 27' 6.063" E 
87 V87 Junagadh Mendarda Khim Padar 21° 23' 55.188" N 70° 27' 23.135" E 
88 V88 Junagadh Mendarda Nagalpur 21° 23' 45.037" N 70° 29' 10.805" E 
89 V89 Junagadh Mendarda Gundala 21° 19' 49.984" N 70° 30' 26.274" E 
90 V90 Junagadh Mendarda Datrana 21° 22' 15.926" N 70° 27' 55.930" E 
91 V91 Junagadh Mendarda Chiroda 21° 20' 25.327" N 70° 28' 43.331" E 
92 V92 Junagadh Malia Ladudi -Gir 21° 6' 47.725" N 70° 27' 9.616" E 
93 V93 Junagadh Malia Devgam 21° 8' 26.516" N 70° 28' 12.105" E 
94 V94 Junagadh Malia Jalondar 21° 10' 10.761" N 70° 28' 47.464" E 
95 V95 Junagadh Malia Tarsingda 21° 13' 1.481" N 70° 23' 50.173" E 
96 V96 Junagadh Malia Matarvaniya 21° 11' 55.682" N 70° 23' 30.579" E 
97 V97 Junagadh Malia Ambalgadh 21° 12' 28.698" N 70° 25' 37.149" E 
98 V98 Junagadh Malia Virdi 21° 10' 42.411" N 70° 23' 23.921" E 
99 V99 Junagadh Malia Amrapur Gir 21° 10' 28.082" N 70° 26' 2.573" E 
100 V100 Junagadh Malia Kalimbhda 21° 9' 31.728" N 70° 23' 56.630" E 
101 V101 Junagadh Malia Akala 21° 9' 34.619" N 70° 22' 1.417" E 
102 V102 Junagadh Malia Kerala 21° 8' 42.210" N 70° 21' 44.648" E 
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103 V103 Junagadh Malia Dubhala 21° 8' 24.158" N 70° 23' 8.759" E 
104 V104 Junagadh Malia Sarkadiya 21° 8' 0.416" N 70° 21' 49.090" E 
105 V105 Junagadh Malia Vadiya 21° 7' 28.386" N 70° 20' 30.622" E 
106 V106 Junagadh Malia Katrasa 21° 9' 20.615" N 70° 26' 49.475" E 
107 V107 Junagadh Malia Dharampur 21° 8' 16.393" N 70° 25' 56.877" E 
108 V108 Junagadh Malia Vandarvad 21° 7' 47.333" N 70° 23' 57.580" E 
109 V109 Junagadh Malia Babra 21° 6' 31.716" N 70° 24' 56.906" E 
110 V110 Junagadh Malia Itali 21° 7' 2.594" N 70° 21' 52.545" E 
111 V111 Junagadh Malia Kadaya 21° 5' 59.202" N 70° 20' 52.382" E 
112 V112 Junagadh Malia Pankuva 21° 5' 34.000" N 70° 22' 10.229" E 
113 V113 Junagadh Malia Chuldi 21° 4' 22.149" N 70° 23' 36.765" E 
114 V114 Junagadh Malia Patla 21° 3' 54.644" N 70° 22' 9.236" E 
115 V115 Junagadh Malia Pipalva 21° 3' 0.063" N 70° 23' 30.538" E 
116 V116 Junagadh Malia Lachhadi 21° 3' 14.153" N 70° 25' 20.045" E 
117 V117 Junagadh Malia Akala Gir 21° 2' 59.195" N 70° 26' 46.474" E 
118 V118 Junagadh Malia Jangar 21° 4' 40.267" N 70° 25' 20.103" E 
119 V119 Junagadh Malia Dhrabavad 21° 4' 41.114" N 70° 26' 27.808" E 
120 V120 Junagadh Malia Barula 21° 2' 41.965" N 70° 21' 54.646" E 
121 V120 Junagadh Malia Danderi 21° 1' 38.251" N 70° 22' 18.779" E 
122 V122 Junagadh Malia Achhidra 21° 1' 37.349" N 70° 23' 10.749" E 
123 V123 Junagadh Malia Janadi 21° 8' 11.342" N 70° 19' 30.315" E 
124 V124 Junagadh Malia Ghunghati 21° 7' 1.304" N 70° 19' 13.974" E 
125 V125 Junagadh Kodinar Harmadiya 20° 56' 44.393" N 70° 49' 55.832" E 
126 V126 Junagadh Kodinar Valadar 20° 58' 8.409" N 70° 43' 38.091" E 
127 V127 Junagadh Kodinar Sandhnidhar 20° 56' 38.770" N 70° 42' 31.748" E 
128 V128 Junagadh Kodinar Ghantvad 20° 56' 37.965" N 70° 45' 32.797" E 
129 V129 Junagadh Kodinar Nagadla 20° 55' 38.045" N 70° 47' 15.488" E 
130 V130 Junagadh Kodinar Pichhvi 20° 55' 31.653" N 70° 51' 51.095" E 
131 V131 Junagadh Kodinar Arithiya 20° 55' 32.393" N 70° 48' 40.499" E 
132 V132 Junagadh Kodinar Sedhaya 20° 53' 50.141" N 70° 47' 31.919" E 
133 V133 Junagadh Kodinar Sugala 20° 54' 6.425" N 70° 45' 38.359" E 
134 V134 Junagadh Kodinar Jagatiya 20° 53' 7.292" N 70° 46' 0.956" E 
135 V135 Junagadh Kodinar Vithalpur 20° 52' 28.516" N 70° 47' 43.927" E 
136 V136 Junagadh Kodinar Morvad 20° 53' 50.364" N 70° 49' 7.131" E 
137 V137 Junagadh Kodinar Pichhva 20° 54' 23.190" N 70° 51' 36.916" E 
138 V138 Junagadh Kodinar Alidar 20° 53' 37.120" N 70° 51' 8.476" E 
139 V139 Junagadh Talala Chitravad 21° 6' 23.233" N 70° 31' 40.334" E 
140 V140 Junagadh Talala Hiranvel 21° 7' 56.954" N 70° 30' 39.690" E 
141 V141 Junagadh Talala Haripur 21° 9' 12.994" N 70° 32' 16.195" E 
142 V142 Junagadh Talala Bhalchhel 21° 10' 34.125" N 70° 34' 3.630" E 
143 V143 Junagadh Talala Sasan 21° 9' 57.469" N 70° 35' 21.094" E 
144 V144 Junagadh Talala Chitrod 21° 9' 8.978" N 70° 34' 36.390" E 
145 V145 Junagadh Talala Bhojde 21° 7' 49.458" N 70° 35' 47.144" E 
146 V146 Junagadh Talala Lushala 21° 6' 3.618" N 70° 36' 25.040" E 
147 V147 Junagadh Talala Sangodra 21° 7' 57.916" N 70° 33' 18.129" E 
148 V148 Junagadh Talala Borvav 21° 5' 48.564" N 70° 34' 17.262" E 
149 V149 Junagadh Talala Dhava 21° 4' 1.471" N 70° 36' 16.733" E 
150 V150 Junagadh Talala Surva 21° 2' 23.046" N 70° 37' 56.091" E 
151 V151 Junagadh Talala Jasapur 21° 5' 54.250" N 70° 38' 26.133" E 
152 V152 Junagadh Talala Moruka 21° 4' 0.854" N 70° 38' 44.813" E 
153 V153 Junagadh Talala Rasulpura 21° 5' 6.110" N 70° 39' 38.007" E 
154 V154 Junagadh Talala Vadla 21° 3' 47.179" N 70° 41' 23.500" E 
155 V155 Junagadh Talala Ankolvadi 21° 2' 17.583" N 70° 40' 3.269" E 
156 V156 Junagadh Talala Bamanasa 21° 2' 6.780" N 70° 42' 27.189" E 
157 V157 Junagadh Talala Mandorna 21° 0' 21.005" N 70° 40' 42.752" E 
158 V158 Junagadh Talala Javantri 20° 59' 12.169" N 70° 42' 15.087" E 
159 V159 Junagadh Talala Bakula Dhanej 21° 4' 35.032" N 70° 28' 7.784" E 
160 V160 Junagadh Talala Jepur 21° 4' 59.597" N 70° 30' 8.831" E 
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S. 
No 

Village 
ID 

District Taluka Village Latitude Longitude 

161 V161 Junagadh Talala Hadmatiya 21° 0' 8.919" N 70° 38' 30.674" E 
162 V162 Junagadh Talala Ratidhar 20° 58' 11.369" N 70° 37' 36.938" E 
163 V163 Junagadh Talala Khirdhar 21° 3' 35.898" N 70° 29' 21.531" E 
164 V164 Junagadh Talala Ramarechi 21° 4' 17.100" N 70° 31' 35.749" E 
165 V165 Junagadh Una Nitli 21° 0' 15.158" N 71° 5' 59.648" E 
166 V166 Junagadh Una Vadli 21° 1' 0.313" N 71° 4' 49.479" E 
167 V167 Junagadh Una Itvaya 20° 57' 37.412" N 70° 58' 20.704" E 
168 V168 Junagadh Una Kodiya 20° 58' 33.702" N 70° 56' 58.786" E 
169 V169 Junagadh Una Rasulpara 20° 57' 44.530" N 70° 55' 37.505" E 
170 V170 Junagadh Una Fareda 20° 56' 40.550" N 70° 53' 20.445" E 
171 V171 Junagadh Una Kansariya 20° 58' 37.360" N 70° 45' 27.781" E 
172 V172 Junagadh Una Jamvala 20° 58' 49.165" N 70° 46' 43.326" E 
173 V173 Junagadh Una Tulsishyam 21° 2' 43.331" N 71° 1' 19.670" E 
174 V174 Junagadh Una Khilavad 20° 56' 41.730" N 71° 0' 51.223" E 
175 V175 Junagadh Una Ugla 20° 56' 29.063" N 71° 2' 11.104" E 
176 V176 Junagadh Una Sanosri 20° 57' 41.882" N 71° 2' 51.466" E 
177 V177 Junagadh Una Nagadiya 20° 58' 43.454" N 71° 3' 35.930" E 
178 V178 Junagadh Una Motisar 20° 59' 5.997" N 71° 5' 2.312" E 
179 V179 Junagadh Una Sonariya 20° 59' 44.102" N 71° 7' 16.837" E 
180 V180 Junagadh Una Bhakha 20° 58' 52.771" N 70° 48' 32.145" E 
181 V181 Junagadh Una Thordi 20° 58' 34.578" N 70° 50' 9.558" E 
182 V182 Junagadh Una Babariya 20° 57' 59.470" N 70° 51' 30.224" E 
183 V183 Junagadh Una Gir Gadhada 20° 55' 43.273" N 70° 54' 53.094" E 
184 V184 Junagadh Una Dron 20° 56' 7.536" N 70° 56' 52.483" E 
185 V185 Junagadh Una Fatsar 20° 55' 16.841" N 70° 59' 22.197" E 
186 V186 Junagadh Una Umedpara 20° 54' 55.716" N 70° 53' 28.227" E 
187 V187 Junagadh Una Sanvav 20° 53' 30.992" N 70° 54' 16.459" E 
188 V188 Junagadh Una Velakot 20° 52' 30.865" N 70° 52' 41.975" E 
189 V189 Junagadh Una Dhrabavad 20° 52' 0.716" N 70° 53' 50.452" E 
190 V190 Junagadh Una Janjariya 20° 51' 38.112" N 70° 52' 16.335" E 
191 V191 Junagadh Una Kaneri 20° 51' 1.828" N 70° 53' 36.370" E 
192 V192 Junagadh Una Vankiya 20° 57' 0.365" N 71° 11' 49.354" E 
193 V193 Junagadh Una Naliyeri Moli 20° 56' 28.137" N 71° 10' 25.999" E 
194 V194 Junagadh Una Luvari Moli 20° 55' 36.692" N 71° 9' 25.829" E 
195 V195 Junagadh Una Kakidi Moli 20° 55' 8.453" N 71° 10' 10.356" E 
196 V196 Junagadh Una Chorali Moli 20° 54' 33.167" N 71° 10' 23.755" E 
197 V197 Junagadh Una Bediya 20° 58' 29.368" N 71° 6' 24.612" E 
198 V198 Junagadh Una Bandharda 20° 57' 4.417" N 71° 7' 37.743" E 
199 V199 Junagadh Una Nana 

Samadhiyala 
20° 56' 19.257" N 71° 8' 49.539" E 

200 V200 Junagadh Una Mota 
Samadhiyala 

20° 56' 30.989" N 71° 6' 32.279" E 

201 V201 Junagadh Una Pankhan 20° 54' 53.627" N 71° 7' 31.835" E 
202 V202 Junagadh Una Dhokadva 20° 57' 25.820" N 71° 4' 32.111" E 
203 V203 Junagadh Una Ambada 20° 55' 51.134" N 71° 3' 29.367" E 
204 V204 Junagadh Una Moti Moli 20° 53' 59.380" N 71° 10' 50.629" E 
205 V205 Amreli Khambha Tantaniya 21° 8' 18.733" N 71° 10' 25.402" E 
206 V206 Amreli Khambha Umariya 21° 9' 26.823" N 71° 11' 49.310" E 
207 V207 Amreli Khambha Nanudi 21° 10' 14.223" N 71° 12' 47.901" E 
208 V208 Amreli Khambha Bhad 21° 11' 42.610" N 71° 13' 29.695" E 
209 V209 Amreli Khambha Dadhiyali 21° 8' 40.210" N 71° 16' 38.102" E 
210 V210 Amreli Khambha Dhari Nani 21° 10' 59.600" N 71° 9' 42.194" E 
211 V211 Amreli Khambha Visavadar 21° 11' 26.332" N 71° 11' 19.743" E 
212 V212 Amreli Khambha Dhavadiya 21° 8' 31.073" N 71° 8' 17.492" E 
213 V213 Amreli Khambha Gidardi 21° 6' 46.086" N 71° 9' 2.701" E 
214 V214 Amreli Khambha Pipalava 21° 6' 49.143" N 71° 11' 36.051" E 
215 V215 Amreli Khambha Bhaniya 21° 6' 13.506" N 71° 6' 48.867" E 
216 V216 Amreli Khambha Pachapachiya 21° 0' 10.299" N 71° 8' 22.066" E 
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217 V217 Amreli Khambha Dhundhavana 21° 0' 34.372" N 71° 9' 31.419" E 
218 V218 Amreli Khambha Dadli 21° 0' 28.199" N 71° 11' 4.733" E 
219 V219 Amreli Khambha Kantala 21° 1' 57.684" N 71° 9' 36.845" E 
220 V220 Amreli Khambha Chakrava 21° 2' 15.951" N 71° 10' 56.164" E 
221 V221 Amreli Khambha Ambaliyala 20° 58' 54.161" N 71° 10' 25.623" E 
222 V222 Amreli Khambha Babarpur 21° 3' 27.448" N 71° 9' 15.592" E 
223 V223 Amreli Khambha Borala 21° 4' 11.953" N 71° 10' 41.962" E 
224 V224 Amreli Khambha Khadadhar 21° 5' 9.433" N 71° 12' 6.690" E 
225 V225 Amreli Khambha Lasa 21° 9' 27.473" N 71° 9' 6.498" E 
226 V226 Amreli Khambha Khambha 21° 8' 9.277" N 71° 14' 27.201" E 
227 V227 Amreli Khambha Ingorala 21° 13' 7.781" N 71° 12' 6.847" E 
228 V228 Amreli Khambha Kotda 21° 14' 44.131" N 71° 14' 16.797" E 
229 V229 Amreli Khambha Jikiyali 21° 15' 30.637" N 71° 16' 6.440" E 
230 V230 Amreli Khambha Vankiya 21° 13' 25.996" N 71° 15' 3.710" E 
231 V231 Amreli Khambha Sarakadiya - 

Divana 
21° 6' 59.547" N 71° 16' 10.538" E 

232 V232 Amreli Khambha Bhavardi 21° 6' 3.599" N 71° 14' 58.199" E 
233 V233 Amreli Khambha Kodiya 21° 6' 36.562" N 71° 18' 13.163" E 
234 V234 Amreli Khambha Sarakadiya 21° 6' 0.975" N 71° 17' 3.512" E 
235 V235 Amreli Khambha Nava Malaknes 21° 3' 23.159" N 71° 13' 45.452" E 
236 V236 Amreli Khambha Juna Malaknes 21° 1' 56.221" N 71° 14' 28.377" E 
237 V237 Amreli Khambha Hanumanpur 21° 2' 15.303" N 71° 12' 25.458" E 
238 V238 Amreli Khambha Talda 21° 1' 21.069" N 71° 12' 59.878" E 
239 V239 Amreli Khambha Jamka 20° 59' 10.631" N 71° 12' 48.317" E 
240 V240 Amreli Khambha Salva 20° 59' 15.413" N 71° 8' 41.701" E 
241 V241 Amreli Khambha Pipariya 20° 58' 2.302" N 71° 8' 8.718" E 
242 V242 Amreli Khambha Rabarika 20° 58' 3.438" N 71° 9' 10.570" E 
243 V243 Amreli Dhari Karamdadi 21° 10' 54.016" N 71° 1' 27.646" E 
244 V244 Amreli Dhari Chanchai 21° 14' 39.795" N 70° 50' 35.913" E 
245 V245 Amreli Dhari Paniya Dungri 21° 12' 54.212" N 70° 52' 0.334" E 
246 V246 Amreli Dhari Dalkhaniya 21° 14' 27.977" N 70° 56' 12.362" E 
247 V247 Amreli Dhari Krangsa 21° 11' 50.716" N 70° 57' 17.977" E 
248 V248 Amreli Dhari Ravna 21° 12' 19.496" N 70° 59' 34.749" E 
249 V249 Amreli Dhari Matan mala 21° 10' 56.250" N 70° 58' 18.297" E 
250 V250 Amreli Dhari Sakhpur 21° 13' 34.827" N 70° 57' 48.983" E 
251 V251 Amreli Dhari Govindpur 21° 14' 34.008" N 70° 59' 18.581" E 
252 V252 Amreli Dhari Shemardi 21° 11' 43.827" N 70° 54' 50.994" E 
253 V253 Amreli Dhari Kotda 21° 13' 27.509" N 70° 54' 45.452" E 
254 V254 Amreli Dhari Jaljivadi 21° 9' 31.040" N 71° 1' 38.193" E 
255 V255 Amreli Dhari Tarsingada 21° 9' 37.238" N 71° 4' 51.872" E 
256 V256 Amreli Dhari Rajsthali 21° 10' 10.856" N 71° 5' 12.050" E 
257 V257 Amreli Dhari Khisri 21° 10' 51.312" N 71° 4' 6.479" E 
258 V258 Amreli Dhari Patla 21° 9' 5.656" N 71° 6' 29.234" E 
259 V259 Amreli Dhari Gadhiya 

Chavand 
21° 8' 6.653" N 71° 4' 33.171" E 

260 V260 Amreli Dhari Sarasiya 21° 14' 33.570" N 71° 2' 1.489" E 
261 V261 Amreli Dhari Facharia 21° 14' 35.142" N 71° 0' 46.007" E 
262 V262 Amreli Dhari Jira 21° 14' 0.225" N 71° 5' 10.598" E 
263 V263 Amreli Dhari Hirava 21° 11' 26.123" N 71° 5' 52.165" E 
264 V264 Amreli Dhari Trambakpur 21° 12' 24.168" N 71° 4' 51.920" E 
265 V265 Amreli Dhari Mithapur Nakki 21° 15' 29.392" N 70° 54' 24.656" E 
266 V266 Amreli Dhari Kubda 21° 16' 36.159" N 70° 59' 45.566" E 
267 V267 Amreli Dhari Dhari 21° 19' 51.019" N 71° 1' 15.547" E 
268 V268 Amreli Dhari Dudhala 21° 8' 56.872" N 71° 3' 15.187" E 
269 V269 Amreli Dhari Monvel 21° 21' 22.653" N 70° 53' 37.368" E 
270 V270 Amreli Dhari Gadhiya 21° 12' 29.840" N 71° 8' 9.070" E 
271 V271 Amreli Dhari Bordi 21° 16' 59.856" N 70° 55' 6.021" E 
272 V272 Amreli Dhari Mevasa 21° 18' 1.071" N 70° 56' 33.972" E 
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273 V273 Amreli Dhari Gigasan 21° 16' 32.432" N 70° 57' 22.377" E 
274 V274 Amreli Dhari Shivad 21° 18' 9.070" N 70° 58' 36.032" E 
275 V275 Amreli Dhari Mashika 21° 19' 13.182" N 70° 57' 48.364" E 
276 V276 Amreli Dhari Kathrota 21° 19' 57.347" N 70° 56' 32.550" E 
277 V277 Amreli Dhari Amaratpur 21° 16' 6.485" N 71° 4' 1.048" E 
278 V278 Amreli Savar kundla Mitiyala 21° 11' 22.366" N 71° 16' 23.396" E 
279 V279 Amreli Savar kundla Bagoya 21° 9' 33.952" N 71° 18' 19.594" E 
280 V280 Amreli Savar kundla Giniya 21° 8' 57.499" N 71° 18' 1.230" E 
281 V281 Amreli Savar kundla Khodiyana 21° 8' 2.866" N 71° 18' 34.981" E 
282 V282 Amreli Savar kundla Abhrampara 21° 12' 42.821" N 71° 18' 38.433" E 
283 V283 Amreli Savar kundla Ambardi 21° 10' 23.345" N 71° 20' 41.580" E 
284 V284 Amreli Savar kundla Dhajdi 21° 16' 1.214" N 71° 17' 31.939" E 
285 V285 Amreli Savar kundla Badhada 21° 15' 58.403" N 71° 20' 1.791" E 
286 V286 Amreli Savar kundla Jabal 21° 13' 6.055" N 71° 20' 28.933" E 
287 V287 Amreli Savar kundla Luvara 21° 13' 19.028" N 71° 22' 42.338" E 
288 V288 Amreli Savar kundla Ramgadh 21° 14' 29.143" N 71° 21' 48.647" E 
289 V289 Amreli Savar kundla Vijayanagar 21° 17' 8.666" N 71° 21' 51.611" E 
290 V290 Amreli Savar kundla Gadhakda 21° 16' 7.044" N 71° 23' 49.218" E 
291 V291 Amreli Jafrabad Timbi 20° 54' 2.964" N 71° 12' 5.689" E 

 

Annexure –V 

Details of Rivers as corridor and Eco-sensitive area- 750 m/ 500 m/ 250 m on either side from middle of 
the identified corridor rivers/ tributaries  

S.  
No. 

Corridor 
ID 
 

Name of River / 
Tributaries  

Corridor route Eco-sensitive 
Area (Length x 
1.5 or 1.0 or 0.5 

km.) 

Total Eco-
sensitive 

Area  
(Sq. km.) 

1 C1E Shetrunji From: Gavadka, Amba Ingorala Mekda Jira 
Vankiya Sarambhda, Ambardi 

72 x 1.500 108.00 

2 C2E Malan Stream From  : Vadli, Khatriwad, Dharabanar, , 
Sondarda 

7 x 0.500 3.50 

3 C3E Malan From : Nandrakh, , Gangda, , Khatriwada, 
Sanakhda, Paswala, Nesda 

14 x 0.500 7.00 

4 C4E Raval From  :Mahotbatpara, Padapadar, Umej, 
Samter, Sanakhda, Dharabandar, Manekpur, , 
Garal, Umej, 

25 x 1.000 25.00 

5 C5E Chhasi From  : Vajdi, Vavarda, Amodra, Khada,  24 x 0.500 12.00 

6 C6E Machhundri From : Gundala, Una, Navabandar, Delwada, 
Judvadli. 

20 x 1.000 20.00 

7 C7E Rupen From Kanakia,Simasi, Dolasa, Chikhli, Revad, 
Panch Pipalva, Velan 

20 x 0.500 10.00 

8 C8E Rupen Stream From Bodva,Dolasa 10 x 0.500 5.00 

9 C9E Sangavadi From Panch Pipalva, Fafani moti, Fafni nani, 
Adpokar Bhiyal. 

12 x 0.500 6.00 

10 C10E Shingavada From Bhandaria,Chhachhar, Ronaj,Kodinar-
Chhara, Muldwarka, Inchvad Nani 

22 x 1.000 22.00 

11 C11E Somat From Vadala, Pavti, Anandpur, Kadvasan, 
Muldwarka, Kanjotar, Matana, BhuvaTimbi, 
Bhuvavad  

25 x 0.500 12.50 

12 C12E  Saraswati From Madhupur-Jambur, Bhimadeval, Gorakh 
madhi, Bij, Lati, Ajotha, Rampara, Anida,-  

37 x 1.000 37.00 

13 C13E Hiran From  Umrethi, Semarvav, Savni, Patan, Kajli, 
Ishwariya, Ghusiya, Virpur 

21 x 1.000 21.00 

14 C14E Meghal Stream From Samadhiyala, Dhanej Nani , Dhanej Moti 17 x 1.000 17.00 

15 C15E Meghal From Bhakharvad, Maliya, Bhanduri, Januda, 
Sukhpur, Vadodara dodiya, Chorvad, Visanvel, 
Gadu, Bhanduri, Ambecha 

28 x 0.500 14.00 
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S.  
No. 

Corridor 
ID 
 

Name of River / 
Tributaries  

Corridor route Eco-sensitive 
Area (Length x 
1.5 or 1.0 or 0.5 

km.) 

Total Eco-
sensitive 

Area  
(Sq. km.) 

16 C16E Sabari From  Araniyala, Mendarda, Amargadh, 
Dhandhawada 

10 x 0.500 5.00 

17 C17E Madhuvanti From Mithapur, Mendard , Nanikhodiyar, 
Babartirth 

16 x 0.500 8.00 

 GRAND TOTAL  333.00 

 

Annexure-VI 

Details of GPS Coordinates of Riverine Corridors 

Riverine Corrridor: C1 (Shetrunji river) 

Sr. Corridor Id Latitude Longitude 

1 C1E1 21˚ 32'51.88"N 71˚  9'55.56"E 

2 C1E2 21˚ 29'22.80"N 71˚ 19'34.65"E 

3 C1E3 21˚ 26'55.34"N 71˚ 31'45.48"E 

4 C1E4 21˚ 25'49.92"N 71˚ 30'52.36"E 

5 C1E5 21˚ 28'27.75"N 71˚ 19'46.06"E 

6 C1E6 21˚ 31'36.50"N 71˚  8'23.35"E 

7 C1E7 21˚ 27'48.30"N 71˚  5'20.80"E 

8 C1E8 21˚ 21'19.13"N 71˚  3'15.66"E 

9 C1E9 21˚ 17'41.63"N 70˚59'30.76"E 

10 C1E10 21˚ 18'34.73"N 70˚59'8.72"E 

11 C1E11 21˚ 21'34.93"N 71˚2'24.60"E 

12 C1E12 21˚ 28'13.76"N 71˚4'29.35"E 

Riverine Corrridor: C2 ( Malan stream) 

Sr. Corridor Id Latitude Longitude 

1 C2E1 20˚ 52'36.04"N 71˚ 12'30.74"E 

2 C2E2 20˚ 50'17.99"N 71˚ 12'0.24"E 

3 C2E4 20˚ 50'18.40"N 71˚ 11'40.47"E 

4 C2E3 20˚ 48'58.48"N 71˚ 13'37.20"E 

5 C2E5 20˚ 52'25.46"N 71˚ 12'9.15"E 

 

Riverine Corrridor: C3 (Malan) 

Sr. Corridor Id Latitude Longitude 

1 C3E1 20˚ 54'57.16"N 71˚  8'12.24"E 

2 C3E2 20˚ 53'36.99"N 71˚  7'57.86"E 

3 C3E3 20˚ 52'33.65"N 71˚  9'41.29"E 

4 C3E4 20˚ 51'8.09"N 71˚ 10'40.17"E 
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5 C3E5 20˚ 49'58.42"N 71˚ 12'2.21"E 

6 C3E6 20˚ 50'41.68"N 71˚ 10'22.89"E 

7 C3E7 20˚ 52'25.68"N 71˚  9'21.37"E 

8 C3E8 20˚ 53'37.33"N 71˚  7'37.35"E 

Riverine Corrridor: C4 (Raval) 

Sr. Corridor Id Latitude Longitude 

1 C4E1 20˚ 56'48.23"N 71˚  4'58.73"E 

2 C4E11 20˚ 56'8.53"N 71˚  5'7.52"E 

3 C4E2 20˚ 55'14.73"N 71˚  6'22.98"E 

4 C4E3 20˚ 53'4.84"N 71˚  6'37.63"E 

5 C4E10 20˚ 52'20.81"N 71˚  6'30.82"E 

6 C4E4 20˚ 50'25.09"N 71˚  7'53.15"E 

7 C4E5 20˚ 50'5.36"N 71˚ 11'21.02"E 

8 C4E8 20˚ 49'29.18"N 71˚ 11'17.26"E 

9 C4E6 20˚ 48'13.62"N 71˚ 13'9.81"E 

10 C4E7 20˚ 48'9.40"N 71˚ 12'19.57"E 

11 C4E9 20˚ 49'45.12"N 71˚  7'56.09"E 

Riverine Corrridor: C5 (Chhasi) 

Sr. Corridor Id Latitude Longitude 

1 C5E1 20˚ 55'2.12"N 71˚  3'4.24"E 

2 C5E7 20˚ 54'58.32"N 71˚  2'44.72"E 

3 C5E2 20˚ 52'20.35"N 71˚  5'13.28"E 

4 C5E6 20˚ 51'44.17"N 71˚  5'6.09"E 

5 C5E3 20˚ 48'27.06"N 71˚  5'40.24"E 

6 C5E5 20˚ 48'17.73"N 71˚  5'23.01"E 

7 C5E4 20˚ 45'29.70"N 71˚  8'44.20"E 

Riverine Corrridor: C6 (Machhundari) 

Sr. Corridor Id Latitude Longitude 

1 C6E1 20˚ 53'55.63"N 71˚  0'30.50"E 

2 C6E2 20˚ 51'26.68"N 71˚  2'25.23"E 

3 C6E3 20˚ 48'19.58"N 71˚  3'33.98"E 

4 C6E6 20˚ 50'6.31"N 71˚  2'17.98"E 

5 C6E4 20˚ 44'20.99"N 71˚  4'51.11"E 

6 C6E5 20˚ 46'25.80"N 71˚  2'44.00"E 

7 C6E7 20˚ 53'25.52"N 71˚  0'8.62"E 
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Riverine Corrridor: C7 (Rupen) 

Sr. Corridor Id Latitude Longitude 

1 C7E1 20˚ 50'35.55"N 70˚ 53'7.81"E 

2 C7E2 20˚ 50'34.17"N 70˚ 53'26.26"E 

3 C7E3 20˚ 48'44.49"N 70˚ 54'4.94"E 

4 C7E4 20˚ 47'43.69"N 70˚ 51'53.09"E 

5 C7E5 20˚ 46'51.85"N 70˚ 50'37.55"E 

6 C7E6 20˚ 45'5.61"N 70˚ 51'58.41"E 

7 C7E7 20˚ 42'33.73"N 70˚ 52'5.82"E 

8 C7E8 20˚ 45'1.86"N 70˚ 51'32.80"E 

9 C7E9 20˚ 46'52.68"N 70˚ 50'10.37"E 

10 C7E10 20˚ 48'2.47"N 70˚ 51'54.28"E 

11 C7E11 20˚ 49'15.09"N 70˚ 53'39.36"E 

Riverine Corrridor: C8 (Rupen stream) 

Sr. Corridor Id Latitude Longitude 

1 C8E1 20˚ 52'39.15"N 70˚ 50'48.84"E 

2 C8E5 20˚ 52'9.25"N 70˚ 50'40.05"E 

3 C8E2 20˚ 50'4.96"N 70˚ 51'58.05"E 

4 C8E3 20˚ 48'5.91"N 70˚ 51'33.07"E 

5 C8E4 20˚ 50'6.34"N 70˚ 51'36.44"E 

Riverine Corrridor: C9 (Sangawadi) 

Sr. Corridor Id Latitude Longitude 
1 C9E1 20˚ 51'50.88"N 70˚ 47'53.71"E 
2 C9E2 20˚ 49'46.91"N 70˚ 48'20.91"E 
3 C9E5 20˚ 49'34.49"N 70˚ 47'55.70"E 
4 C9E3 20˚ 46'54.93"N 70˚ 49'40.79"E 
5 C9E4 20˚ 46'39.36"N 70˚ 49'26.19"E 
6 C9E6 20˚ 51'45.22"N 70˚ 47'32.24"E 

Riverine Corrridor: C10 (Shingavada) 

Sr. Corridor Id Latitude Longitude 

1 C10E1 20˚ 53'15.25"N 70˚ 44'56.41"E 

2 C10E2 20˚ 52'45.31"N 70˚ 45'35.07"E 

3 C10E3 20˚ 50'14.48"N 70˚ 44'35.13"E 

4 C10E4 20˚ 47'45.47"N 70˚ 42'16.48"E 

5 C10E7 20˚ 48'29.99"N 70˚ 42'13.23"E 

6 C10E5 20˚ 45'25.75"N 70˚ 40'32.68"E 

7 C10E6 20˚ 45'43.20"N 70˚ 39'56.86"E 

8 C10E8 20˚ 50'17.26"N 70˚ 43'56.56"E 
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Riverine Corrridor: C11 (Somat) 

Sr. Corridor Id Latitude Longitude 

1 C11E1 20˚ 58'4.42"N 70˚ 41'53.37"E 

2 C11E2 20˚ 57'50.90"N 70˚ 41'57.14"E 

3 C11E3 20˚ 55'2.44"N 70˚ 41'59.87"E 

4 C11E4 20˚ 52'11.36"N 70˚ 40'12.75"E 

5 C11E5 20˚ 49'2.13"N 70˚ 39'31.54"E 

6 C11E6 20˚ 45'41.01"N 70˚ 39'10.82"E 

7 C11E7 20˚ 45'47.19"N 70˚ 38'51.47"E 

8 C11E8 20˚ 49'1.70"N 70˚ 39'9.73"E 

9 C11E9 20˚ 52'13.33"N 70˚ 39'53.26"E 

10 C11E10 20˚ 55'0.97"N 70˚ 41'40.06"E 

Riverine Corrridor: C12 (Saraswati) 

Sr. Corridor Id Latitude Longitude 

1 C12E1 21˚  2'45.52"N 70˚ 36'14.88"E 

2 C12E2 21˚  2'27.46"N 70˚ 36'51.61"E 

3 C12E3 20˚ 57'44.73"N 70˚ 36'39.04"E 

4 C12E4 20˚ 55'43.85"N 70˚ 33'44.60"E 

5 C12E5 20˚ 53'13.22"N 70˚ 28'55.03"E 

6 C12E6 20˚ 52'31.17"N 70˚ 25'11.27"E 

7 C12E7 20˚ 53'47.10"N 70˚ 28'56.42"E 

8 C12E8 20˚ 56'2.51"N 70˚ 33'16.44"E 

9 C12E9 20˚ 58'13.46"N 70˚ 36'18.64"E 

Riverine Corrridor: C13 (Hiran) 

Sr. Corridor Id Latitude Longitude 

1 C13E1 21˚  4'53.97"N 70˚ 33'15.67"E 

2 C13E2 21˚  2'45.57"N 70˚ 29'23.53"E 

3 C13E3 20˚ 57'37.01"N 70˚ 28'8.28"E 

4 C13E4 20˚ 53'18.59"N 70˚ 25'17.95"E 

5 C13E5 20˚ 53'15.10"N 70˚ 24'33.75"E 

6 C13E6 20˚ 56'27.37"N 70˚ 26'49.33"E 

7 C13E7 21˚  0'17.00"N 70˚ 27'29.28"E 

8 C13E8 21˚  2'55.42"N 70˚ 28'38.96"E 

Riverine Corrridor: C14 (Meghal stream) 

Sr. Corridor Id Latitude Longitude 

1 C14E1 21˚  5'42.77"N 70˚ 19'32.37"E 
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2 C14E4 21˚  5'46.94"N 70˚ 19'2.05"E 

3 C14E2 21˚  4'28.74"N 70˚ 17'58.99"E 

4 C14E3 21˚  4'47.49"N 70˚ 17'56.11"E 

Riverine Corrridor: C15 (Meghal) 

Sr. Corridor Id Latitude Longitude 

1 C15E1 21˚ 11'32.30"N 70˚ 22'11.29"E 

2 C15E2 21˚ 11'16.00"N 70˚ 22'19.03"E 

3 C15E3 21˚ 10'4.35"N 70˚ 18'47.02"E 

4 C15E13 21˚ 10'16.54"N 70˚ 18'30.28"E 

5 C15E4 21˚  6'20.95"N 70˚ 18'36.33"E 

6 C15E5 21˚  2'28.92"N 70˚ 18'14.31"E 

7 C15E6 21˚  0'54.22"N 70˚ 16'38.94"E 

8 C15E7 20˚ 59'30.76"N 70˚ 14'25.24"E 

9 C15E8 20˚ 59'42.17"N 70˚ 14'11.04"E 

10 C15E9 21˚  1'49.15"N 70˚ 16'7.03"E 

11 C15E10 21˚  3'28.07"N 70˚ 17'27.90"E 

12 C15E11 21˚  5'47.64"N 70˚ 17'29.64"E 

13 C15E12 21˚  7'27.92"N 70˚ 18'52.28"E 

Riverine Corrridor: C16 (Sabari) 

Sr. Corridor Id Latitude Longitude 

1 C16E1 21˚ 20'8.56"N 70˚ 21'51.63"E 

2 C16E2 21˚ 18'57.69"N 70˚ 24'55.75"E 

3 C16E5 21˚ 18'39.87"N 70˚ 24'46.03"E 

4 C16E3 21˚ 18'2.98"N 70˚ 26'14.19"E 

5 C16E4 21° 17' 29.54"N 70° 26' 21.61" E 

6 C16E6 21˚ 19'49.12"N 70˚ 21'53.38"E 

Riverine Corrridor: C17 (Madhuvanti) 

Sr. Corridor Id Latitude Longitude 

1 C17E1 21˚ 23'17.59"N 70˚ 23'58.38"E 

2 C17E2 21˚ 23'23.91"N 70˚ 24'25.29"E 

3 C17E3 21˚ 20'41.99"N 70˚ 26'7.28"E 

4 C17E4 21˚ 17'41.96"N 70˚ 26'38.95"E 

5 C17E7 21˚ 20'34.42"N 70˚ 25'47.13"E 

6 C17E5 21˚ 17'15.93"N 70˚ 27'28.60"E 

7 C17E6 21˚ 16'55.21"N 70˚ 27'40.90"E 
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Annexure VII 

Details of land corridors and GPS Coordinates between Gir-Girnar Sanctuary  

Sr.  
No. 

Corridor 
ID 

 

Corridor route Number of 
villages 

Total Eco-
sensitive 

Area  

(Sq. km) 

1 C18E Sukhpur, Anandpur, Bagdu, Gundala, Mendarda, 
Alidhra 

4 47.0260 

 

2 C19E Anandpur, Toraniya, Bhalgam, Bilkha, 
Khambhaliya, Badalpur 

9 36.5138 

3 C20E Chhodvadi, Chanaka, Kanavadla, Jhanjhesar, 
Bhutdi, Leriya, Umrala, Bhalgam 

20 130.3323 

  Total 33 213.8721 

GPS Coordinates of land Corridor: C18 (Gir -Girnar) 

Sr. Corridor Id Latitude Longitude 

1 C18E1 21˚ 25'23.24"N 70˚ 27'25.02"E 

2 C18E2 21˚ 23'58.58"N 70˚ 30'46.58"E 

3 C18E3 21˚ 22'23.25"N 70˚ 29'45.41"E 

4 C18E4 21˚ 19'39.62"N 70˚ 29'40.32"E 

5 C18E5 21˚ 19'53.71"N 70˚ 27'44.26"E 

6 C18E6 21˚ 22'51.40"N 70˚ 25'43.33"E 

GPS Coordinates of Corridor: C19 (Gir -Girnar) 

Sr. Corridor Id Latitude Longitude 

1 C19E1 21˚ 24'34.66"N 70˚ 31'16.04"E 

2 C19E2 21˚ 25'51.92"N 70˚ 33'15.84"E 

3 C19E3 21˚ 26'33.46"N 70˚ 35'46.49"E 

4 C19E4 21˚ 24'5.20"N 70˚ 35'7.79"E 

5 C19E5 21˚ 23'46.23"N 70˚ 38'0.32"E 

6 C19E6 21˚ 23'38.52"N 70˚ 33'59.58"E 

GPS Coordinates of Corridor: C20 (Gir -Girnar) 

Sr. Corridor Id Latitude Longitude 
1 C20E1 21° 30'1.38"N 70° 39'21.82"E 
2 C20E2 21˚ 29'35.68"N 70˚ 44'20.27"E 
3 C20E3 21˚ 26'11.91"N 70˚ 47'45.59"E 
4 C20E4 21˚ 22'34.61"N 70˚ 48'51.13"E 
5 C20E5 21˚ 22'22.35"N 70˚ 47'17.49"E 
6 C20E6 21˚ 22'39.31"N 70˚ 45'46.89"E 
7 C20E7 21˚ 24'36.35"N 70˚ 43'52.19"E 
8 C20E8 21˚ 26'21.19"N 70˚ 40'19.80"E 
9 C20E9 21˚ 27'1.41"N 70˚ 36'2.75"E 
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Annexure VIII 

Proforma of Action Taken Report: - Eco-sensitive Zone Monitoring Committee.- 

1. Number and date of Meetings.  

2. Minutes of the meetings: Mention main noteworthy points. Attached Minutes of the meeting 
on separate Annexure. 

3. Status of preparation of Zonal master Plan including Tourism master Plan.  

4. Summary of cases dealt for rectification of error apparent on face of land record. Details may 
be attached as Annexure. 

5. Summary of cases scrutinized for activities covered under Environment Impact Assessment 
Notification, 2006 Details may be attached as separate Annexure. 

6. Summary of case scrutinized for activities not covered under Environment Impact 
Assessment Notification, 2006. Details may be attached as separate Annexure. 

7. Summary of complaints ledged under Section 19 of Environment (Protection) Act, 1986.  

8. Any other matter of importance. 
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** Status of your Inward Applications for CTE & CCA / Status of the Online Application,
NOT yet
ACCEPTED ** Back

Sr. Inw
ID Inw Dt Inw

Type
Inw

Status
Insp
ID Fees Consent

No
Valid
UpTo

Out
No Out Dt Print F.L DCO Grt_by Noting

1 109284 17/06/2016 CCA-
Renewal

Due for
Extension 397973 15000 AW-

81101 16/06/2021 368631 06/09/2016 A,W, F.L UNH Noting

2 23150 09/06/2011 CCA-Re
Apply Grant 171913 2000 A-42625 08/06/2016 86662 21/07/2011 A, F.L UNH Noting

3 13262 25/01/2010 CCA-
Fresh Rejected 128812 15000 AW-

Rejected   62333   F.L UNH Noting
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ID Emp At Inw
Dt. QUE Type Click on A,W,H for Query- UNupdated

A,W,H SIDC Rep
Dt.

Qry
Dt. TAL Days

190941 388 QUE 10/02/21 A,W 5-COW 26045-Saibaba Stone Crusher(S) ---   18/02/21 KOD 95

 
1

ID Insp Dt. Industry Name HO File No Leg Dt For Insp Id IR-Leg Type Out Type-Date Out No R.O
26045 02/02/21 Saibaba Stone Crusher   1 20/05/2021 31A,OTH, 594628 DIR OTH DIR-20/05/2021 590572 JUN
26045 02/02/21 Saibaba Stone Crusher   1 20/05/2021 31A,OTH, 594628 DIR OTH DIR-07/05/2021 589574 JUN
26045 04/03/16 Saibaba Stone Crusher   22257 14/03/2016 , 378551 SCN ROU SCN-15/03/2016 348494 JUN
26045 04/10/12 Saibaba Stone Crusher   4550 19/10/2012 , 220733 SCN COM SCN-22/10/2012 128465 JUN

 
1

ID Insp Dt. Industry Name Inw ID Type Grant Dt Inw Dt By Insp Id Type @ Out Type-Date Out No R.O
26045 15/01/10 Saibaba Stone Crusher 13262 COF AW-Rejected [27/04/2010] 25/01/10 UNH 128812 APP REJ REJ-01/11/2010 62333 JUN
26045 04/06/11 Saibaba Stone Crusher 23150 COR A-42625 [08/07/2011] 09/06/11 UNH 171913 APP GRT GRT-21/07/2011 86662 JUN
26045 15/07/16 Saibaba Stone Crusher 109284 COW AW-81101 [31/08/2016] 17/06/16 UNH 397973 APP DEX GRT-06/09/2016 368631 JUN

 
1

ID R.O Industry Name Subject HO File Out Type-Date Out No
26045 JUN Saibaba Stone Crusher Reply to DOEF regarding action taken   PCB-22/11/2012 130663
26045 JUN Saibaba Stone Crusher Reply to complainer regarding action taken.   PCB-29/10/2012 128893
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GUJARAT POLLUTION CONTROL BOARD
, PARYAVARAN BHAVAN

Sector-! O-A, Gandhinagar-382 010
Phone : (079) 23226295
Fax . (079) 23232156
Website: wWW.9pcb.govin

RPAD
In exercise of the power conferred under section-25 of the Water (Prevention and

Control of Pollution) Act-1974, under section-21 of the Air (Prevention and Control of
Pollution)-1981 and Authorization under rule 6(2) of the Hazardous and other Wastes
(Management and Trans boundary movement) Rules, 2016 framed under the
Environmental (Protection) Act-1986.

And whereas Board has received consolidated consent application No.1 09284
dated 17/06/2016 for the Renewal of Consolidated Consent and Authorization (CC & A) of
his Board under the provisions/rules of the aforesaid Acts. Consents & Authorization are
hereby granted as under:

CONSENTS AND AUTHORISATION:
(Under the provisions Irules of the aforesaid environmental acts)
To,

MIS. Sal Baba Stone Crusher (10 -26045)
Survey No: 9/P,
Arithiya -362720
Tal- Kodinar,
Dist: Gir somnath.

1. Consent Order No. : AW- 81101 date of Issue: 31/08/2016

1.1 The consents shall be valid up to 16/06/2021 for use of outlet for the discharge of
trade effluent & emission due to operation of industrial plant for manufacture of the
fo\\owiQg items/~oducts:

:_~~~~E~~~~~-=--=-~-_~~~~~~~-=--=--=--_~
U --L~~~§!Q!]~Q:~~~J'~~~I~l5Sl MI{~!:!1h I

SPECIFIC CONDITIONS: -
1) Unit shall not carry out any mining activity within premises.
2) Unit shall procure raw material for stone crushing unit from the mine, which is

having valid CCA of Board and EC

2 CONDITIONS UNDER WATER ACT 1974
2.1 The water consu~tion and waste water -.aenerationshall be as underI~-=--=--=---~--r~~~~~~£tf?~-=-_IY!~~~~~~~~~~-=-j

LJI1d-"~ia.Lj..5.OQ.'='t/[)"Y ~J1 ~ I
1~~~e~t~~~h!1~~ ~Q9--.hi®~ ~

2.2 There shall be no generation of industrial effluent from the manufacturing Process
and other ancillary industrial operations

2.3 Domestic effluent shall be disposed off through septic tank/soak pit system
~_.,C .

Clean Gqjarat Green Gujarat
ISO - 9001 - 2008 & ISO - 1400' 0 ..'

, ~ ~004 Certified Organisation
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3. CONDITIONS UNDER THE AIR ACT:

3.1 There shall be no used of fuel hence there shall be no flue gas emission.
3.2 There shall be no process gas emission from the manufacturing process as well as

any other ancillary process.
3.3 The concentration of the following parameters in the ambient air within the premises

of the industry shall not exceed the limits specified hereunder.

Annual
60 Micro ram/M
40 Micro ram/M
50 Micro ram/M
40Micro ram/M

PARAMETERS

Particulate MaUer-1 0 PM 10

Particulate Matter- 2.5 PM 2.5

S02
NO,

PERMISSIBLE LIMIT
24 Hrs Average
100 Micro ram/M
60 Micro ram/M3

80 Micro ram/M
80 Micro ram/M

3.4 The concentration of Suspended Particulate Matter in ambient air at a distance of 3
to 10 meters from crusher/quarry shall not exceed 600 microgramfM3.

3.5 The applicant shall install & operate following measures so that the emission of
particulate matter shall not exceed the concentration mentioned at 3.3 & 3.4 above.

a) Water Spraying System at every source
b) Hood for screening classifier & crusher, cover to conveyor belts
c} Construction of wind breaking walls.
d) Construction of Metalled Road within premises.
e) Regular Cleaning & Wetting at Ground within Premises
f) Dust Suppression System
g) Green Belt of 1O-meter width all along the periphery

3,6 The consent to operate the industrial plant shall lapse at any time If the concentration
in the ambient air is not within the tolerance limits specified in the condition no. 3,3
&34

3,7 The consent granted shall lapse at any time if any parameters or any condition of
this Consent orders are not complied with

3.8 The Industry shall take adequate measures for control of noise levels from its own
Sources within the premises so as to maintain ambient air quality standards in
respect of Noise to less than 75dB (a) during day time and70 dB (A) during night
time. Daytime is reckoned in between 6 a.m. and 10 p.m. and nighttime is
reckoned between 10 p.m. and 6 a,m

HAZARDOUS AND OTHER WASTES (MANAGEMENT AND TRANS BOUNDARY
MOVEMENT) RULES, 2016.

4.1 There shall be no generation of industrial waste water & Hazardous waste from
manufacturing process and other ancillary operations as per your undert~king.

@~ I~PA.l~-J
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~,.•,.,
GPes

GUJARAT POLLUTION CONTROL BOARD
PARYAVARA,N BHAVAN

Sectol-10-A, Gandhinagar-382 010
Phone (079) 23226295
Fax (079) 23232156
Website: www.gpcb.gov.in

5,
a)

b)

c)

d)

e)

f)

g)

6.

6.1

6.2

6.3

6.4

6.5

6.6

TERMS AND CONDITIONS OF AUTHORISATION
The applicant shall comply with the provisions of the Environment (Protection) Act -
1986 and the rules made there under.
The authorization shall be produced for inspection at the request of an officer
authorized by the Gujarat Pollution Control Board. The persons authorized shall not
rent, lend, sell, and transfer of otherwise transport the hazardous wastes without
obtaining prior permission of the Gujarat Pollution Control Board.
Any unauthorized change in personnel, equipment or working conditions as
mentioned in the authorization order by the persons authorized shall constitute a
breach of this authorization.
It is the duty of the authorized person to take prior permission of the Gujarat
Pollution Control Board to close down the facility.
An application for the renewal of an authorization shall be made as laid down in rule
5 (6) (ii).
Industry shall have to manage waste oil, discarded containers etc as per Amended
Rules-2003 and shall apply Authorization/submit details for all applicable waste as
per Amended Rules-2003 with 15 days
Industry shall submit annual report within 15 days and sub squinty by 30th June
every year

General Conditions:

The waste generator shall be totally responsible for i.e collection. storage,
encapsulation, incineration treatment, transportation and ultimate disposal) of the
wastes generated
Records of waste generation, its management and annual return shall be submitted to
Gujarat Pollution Control Board in Form - 4 by 31st January of every year.
In case of any accident, details of the same shall be submitted in Form - 5 to Gujarat
Pollution Control Board
As per apublic Liability Insurance Act - 91 "company shall get Insurance Policy.
applicable.
Empty drums and containers of toxic and hazards material shall be treated as per
guideline published for "Management & Handling of discarded containers" Records
of the same shall be maintained and forwarded to Gujarat Pollution Control Board
regularly.
In no case any kind of hazardous waste shall be imported without prior approval of
appropriate authority.

Clean Gujaral Green Gujaral
ISO - 9001 - 2008 & ISO - 14001 - 2004 Cerilfied Organisation

Ou
tw
ar
d 
No
:3
68
63
1,
06
/0
9/
20
16

430



6.? In case of transport of hazardous wastes to a facility for (i.e. treatment, storage and
disposal) existing in a State other than the State where hazardous wastes are
generated, the occupier shall obtain 'No Objection Certificate' from the State
Pollution Control Board or Committee of the concerned State or Union territory
Administration where the facility exists.

6.8 Unit shall take all concrete measures to show tangible results in waste generation,
reduction, avoidance, reuse and recycle. Action taken in this regards shall be
submitted within three months and also along with Form-4.

6.9 Industry shall have to display the relevant information with regard to hazardous waste
as indicated in the Courts Order in W.P. NO.65? of 1995-dated 14th October-2003.

6.10 Industry shall have to display on-line data outside the main factory gate with regard to
quantity and nature of hazardous chemicals being handled in the plant, including
waste water and air emissions and solid hazardous wastes generated within factory
premise.

For and on behalf of
GUJARAT POLLUTION CONTROL BOARD, ,ir C ~: i~t{tYLo._JI t

(CHIRAG BHIMANI)
UNIT HEAD

NO: GPCB/ID- 26045/CCA/JNG- 272/

ISSUED TO:
MIS. Sal Baba Slone Crusher (ID -26045)
Survey No: 9/P,
Arllhlya -362720
Tal- Kodinar,
Dist: Gir somnath.

Copy to: The Regional Officer, G.P.C.Board, Junagadh For information & Sampling
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Sample ID:298293 - Analysis Completion:16/02/2021

ANALYSIS  REPORT FOR

WATER / WASTE WATER SAMPLE

Mining and ore beneficiation / LAB Inward : 24308

Gujarat Pollution Control Board, Rajkot

Race Course, Ring Road,

Near Race Course,

Rajkot - 360 001

Tele:(0281) 2474524 , 2459831

TEST REPORT

Test Report No. : 24308 Date:  16/02/2021       

3. Nature of Sample

4. Sample Collected By 

5. Quantity of Sample Received

6. Code No. of the Sample

7. Date & Time of Collection & Inwarding

8. Date of Start & Completion of Analysis

9. Sampling Point

10. Flow Details (Remarks)

11. Mode of Disposal

12. Ultimate Receiving Body

13. Temperature on Collection

14. Carboys Nos for

15. Water Consumption & W.W.G (KLPD)

1. Name of the Customer

2. Address

Range of TestingTest MethodSr ResultUnitParameter

Ambient oC  -  60 oCIS: 3025 (Part – 9) – 1984(Reaffirmed 2006)CentigradeTemperature 1 24

1 – 14   pH value As on digital pH meter.4500 H+ B APHA Standard Methods 23rd  edi.2012pH UnitspH 2 8.54

2 - to 99 Hazen & 1-500 hazen2120 B APHA Standard Methods 22nd  edi. 2012Pt.Co.Sc.Colour 3 5

10 – 200000 mg/LGravimetric method. (2540 C APHA Standard Methods 22nd edi.)2012mg/lTotal Dissolved Solids 4 354

2 – 10000 mg/LGravimetric method. (2540 D APHA Standard Methods 22nd edi.)2012mg/lSuspended Solids 5 6

1 - 2000 mg/l.1).Titrimetric method (4500 NH3 B & C APHA Standard Methods 22nd edi.)-2012mg/lAmmonical Nitrogen 6 0.28

1 – 5000 mg/lTitration method. (2320 B APHA Standard Methods 22nd edi.)-2012mg/lAlkalinity as Caco3 7 206

1-5000 mg/lEthylene Diamine Tetra Acetic Acid (EDTA) Titrimetric method. (2340 C APHA Standard Methods 22nd edi.)-2012mg/lTotal Hardness as CaCo3 8 224

1-10000                mg/l.Flame Photometry method. (3500 – Na B APHA Standard Methods 22nd edi.)mg/lSodium 9 38.89

1-1000              mg/l.Flame Photometry method. (& 3500-K B APHA Standard Methods 22nd edi.)mg/lPotassium 10 3.02

1-5000 mg/lEthylene Diamine Tetra Acetic Acid (EDTA) Titrimetric method. (3500 – Ca B APHA Standard Methods 22nd edi.)-2012mg/lCalcium 11 44.89

1-5000 mg/lEthylene Diamine Tetra Acetic Acid (EDTA) Titrimetric method. ( 3500 – Mg B APHA Standard Methods 22nd  edi.)-2012mg/lMagnesium 12 27.24

0.01 – 100%.IS11624-1986(Reaffirmed 2009)%NaPercent Sodium 13 27.24

1 - 50000 mg/lArgentometric method. (4500 Cl? B APHA Standard Methods 22nd edi.)-2012mg/lChloride 14 60

2-40mg/lAPHA(23rd edi) 4500 SO4 Emg/lSulphate 15 61

0-50mg/l(4500-P D APHA Standard method 22nd edi)mg/lPhosphate 16 0.014

5.0- 50000 mg/lAPHA (23rd  Edition)- 5220 B Open Reflux Method-2012mg/lChemical Oxygen Demand 17 12

01 – 1000 mg/lLiquid – Liquid Partition Gravimetric method. (5520 B APHA Standard Methods 22nd edi.)-2012mg/lOil & Grease 18 BDL

05–50000 mg/l3 – Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmed 1999)-2009mg/lB.O.D (3 Days 27oC) 19 2.4

0.1µS-100 mS/m2510 B APHA Standard Methods 21st edi.micromho/cmConductivity 20 563

1 – 50  v Meq/LIS11624-1986(Reaffirmed 2009)SARSodium Absorption Ratio(SAR) 21 1.13

:  REP-Representative/Grab, (Insp Type : OTH-Others/Higher Authority)

:  M. R. Macwana, ROH 

:  5 lit

:  298293

:  02/02/2021 , (1120 to 1125) & 04/02/2021

:  05/02/2021 & 16/02/2021

:   Water Sample Collected from mine pit Hajabhai Hamirbhai Mori BT Mine ~

:  No

:  -----

:  No generation of industrial wastewater

:  24 &  pH Range on pH Strip :7-8

:  Barcode &  Color & Appearance :Colorless

:  Ind :0.500 , Dom :0.500 & Ind :0.000 , Dom :0.500 

:  Saibaba Stone Crusher - 26045

:  S. NO. 9/P,--,--

   ARITHIYA-362720, Taluka : Kodinar, District : Gir Somnath, GIDC : Not In Gidc
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Laboratory Remarks : Approved By:247-lab_247 Dt.: 16/02/2021

B.M.Makwana, SSO

Note : 

1. *  - These parameters are NOT covered under the scope of NABL.

2. The results refer only to the tested samples and applicable parameters.  Endorsement of products is neither inferred nor implied.    

3. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

4. This report  is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.

5. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials. 

6. Total liability of our laboratory is limited to the invoiced amount.  Any dispute arising out of this report is subject to 

    Gujarat Jurisdiction only.

7. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents 

8. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23rd Edition by APHA. 

9. Bioassay test (for toxicity) -IS:6582:Part-2:2001; Reaffirmed 2007.

sample collected w.r.t. hon'ble ngt oa - 37/2020, order dt.-15.12.2020Field Observation :

11/10/2021 19:09:55
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SHOW CAUSE NOTICE Gujarat Pollution Control Board
Paryavaran Bhavan, Sector-10/A,

Gandhinagar - 382010
23222756

22257Legal ID :

PCB ID : 26045

WHEREAS, the Officials of the Gujarat Pollution Control Board (hereinafter referred to as the Board, in short), 
conducted inspection on 04/03/2016 in order to verify the statements made by you in your application for Consent to 
Operate under the Air   Act / to ascertain the Compliances of Conditions specified in Consent Order.

With a request to carryout monitoring and send the detailed I.R. & A.R. for the sample collected to this office 
immediately.

The RO Head(P.C.B.), Gir Somnath

NOW THEREFORE, in exercise of the powers vested with this Board 
Under section 31(A) read with section 21 of the Air (Prevention and Control of Pollution) Act, 1981 
 notice is hereby served on you, to show cause within 15 days from the date of receipt of this show cause notice in 
view of the non compliance observed above and why legal action should not be initiated as per the provision of the 
Acts which may include rejection of your application and suspension/ closure of your unit. 

For and on behalf of 

Chirag Bhimani, Unit Head

Saibaba Stone Crusher,
S. NO. 9/P, ARITHIYA,
Dist : Gir Somnath, Tal : Kodinar, SIDC : Not In Gidc
Phone : 9824233390

COPY TO :-

Show Cause Notice DATE : 14/03/2016ACT : Air  

1. You have not covered all conveyor belts by GI sheet.                                                                                  
2.  Unit is having Black Trap mine on the name of Hajabhai Hamirbhai Mori. You must obtain necessary permission 
for Black Trap mine before starting any mining activity.

Reason : 

Gujarat Pollution Control Board

NO : SCN-348494 , 14/03/2016

WHEREAS during the inspection it was observed that:-

1 - Through XGN N CIPrinted On : 14/03/2016
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SHOW CAUSE NOTICE Gujarat Pollution Control Board
Paryavaran Bhavan, Sector-10/A,

Gandhinagar - 382010
23222756

4550Legal ID :

PCB ID : 26045

The Board has monitored your industry on  _________  it was observed that

With a request to carryout monitoring and send the detailed I.R. & A.R. for the sample collected to this office 
immediately.

The RO Head(P.C.B.), Junagadh

In view of the above, you are called upon to show cause within 15 days why legal action should not be initiated 
against your industrial unit.

R. V. Patel,Unit Head

Saibaba Stone Crusher,
S. NO. 9/P, ARITHIYA,
Dist : Junagadh, Tal : Kodinar, SIDC : Not In Gidc
Phone : 9824233390

COPY TO :-

04/10/2012

1 You have not provided any Air polution control measures.

2 Fugitive emission is observed.

Show Cause Notice DATE : 19/10/2012ACT : Air  

Board has received complaints from the people of surrounding area about damage to the health and agricultural crops 
due to the serious environmental pollution resulting from your industrial plant.

Reason : 

Gujarat Pollution Control Board

NO : SCN-128465 , 19/10/2012

1 - Through XGN N CIPrinted On : 19/10/2012
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For and on behalf of 

2 - Through XGN N CIPrinted On : 19/10/2012
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** Status of your Inward Applications for CTE & CCA / Status of the Online Application,
NOT yet
ACCEPTED ** Back

Sr. Inw
ID Inw Dt Inw Type Inw

Status
Insp
ID Fees Consent

No
Valid
UpTo

Out
No

Out
Dt Print F.L DCO Grt_by Noting

1 127654 14/09/2017 CTE-
Ammendment Grant 451824 1875 CTE-

90696 23/01/2023 -444876   NOC F.L MSC Noting

2 117380 15/02/2017 CCA-Re
Apply Rejected 430350 3000 AW-

Rejected   410211   A,W, F.L UNH Noting

3 105285 14/03/2016 CCA-
Renewal Rejected 380039 15000 AW-

Rejected   355427   A,W, F.L UNH Noting

4 21685 06/04/2011 CCA-Re
Apply Grant 168610 2000 A-42135 05/04/2016 82874   A, F.L UNH Noting

5 17228 10/08/2010 CCA-Re
Apply Rejected 147182 2000 A-

Rejected   63779   A, F.L UNH Noting

6 14187 10/03/2010 CCA-Fresh Rejected 133787 15000 A-
Rejected   55223   F.L UNH Noting

7 14010 02/03/2010 CTE-Fresh Scrutiny-
HO Staff 133429 1500 CTE-

40944 01/03/2015 63782   F.L UNH Noting
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ID Emp At Inw
Dt. QUE Type Click on A,W,H for Query- UNupdated

A,W,H SIDC Rep
Dt.

Qry
Dt. TAL Days

190631 388 QUE 05/02/21 A,W,H 10-COR 27834-Maruti Stone Crusher (Unit-1)(S) --- 27/02/21 04/03/21 KOD 81

 
1

ID Insp Dt. Industry Name HO File No Leg Dt For Insp Id IR-Leg Type Out Type-Date Out No R.O
27834 02/02/21 Maruti Stone Crusher (Unit-1)   1 10/05/2021 31A,OTH, 594631 DIR OTH DIR-12/05/2021 589808 JUN
27834 09/01/20 Maruti Stone Crusher (Unit-1)   39935 24/01/2020   554011 SCN HOR SCN-24/01/2020 552129 JUN
27834 16/02/10 Maruti Stone Crusher (Unit-1)   1114 26/02/2010   131334 SCN HOR SCN-06/03/2010 45572 JUN

 
1 2

ID Insp Dt. Industry Name Inw ID Type Grant Dt Inw Dt By Insp Id Type @ Out Type-Date Out No R.O
27834 12/03/10 Maruti Stone Crusher (Unit-1) 14187 COF A-Rejected [07/05/2010] 10/03/10 UNH 133787 APP REJ REJ-19/07/2010 55223 JUN
27834 12/03/10 Maruti Stone Crusher (Unit-1) 14187 COF A-Rejected [07/05/2010] 10/03/10 UNH 133787 APP REJ REJ-19/07/2010 55224 JUN
27834 28/08/10 Maruti Stone Crusher (Unit-1) 17228 COR A-Rejected [10/11/2010] 10/08/10 UNH 147182 APP REJ REJ-24/11/2010 63779 JUN
27834 12/03/10 Maruti Stone Crusher (Unit-1) 14010 CEF CTE-40944 [05/03/2011] 02/03/10 UNH 133429 APP SHO REJ-24/11/2010 63782 JUN
27834 12/03/10 Maruti Stone Crusher (Unit-1) 14010 CEF CTE-40944 [05/03/2011] 02/03/10 UNH 133429 APP SHO GRT-22/03/2011 75640 JUN
27834 02/05/11 Maruti Stone Crusher (Unit-1) 21685 COR A-42135 [02/06/2011] 06/04/11 UNH 168610 APP GRT GRT-04/06/2011 82874 JUN
27834 02/05/11 Maruti Stone Crusher (Unit-1) 21685 COR A-42135 [02/06/2011] 06/04/11 UNH 168610 APP GRT GRT-10/06/2011 83521 JUN
27834 15/03/16 Maruti Stone Crusher (Unit-1) 105285 COW AW-Rejected [10/05/2016] 14/03/16 UNH 380039 APP REJ REJ-10/05/2016 355427 JUN
27834 08/03/17 Maruti Stone Crusher (Unit-1) 117380 COR AW-Rejected [24/04/2017] 15/02/17 UNH 430350 APP REJ REJ-24/04/2017 410211 JUN
27834 16/09/17 Maruti Stone Crusher (Unit-1) 127654 CEE CTE-90696 [24/01/2018] 14/09/17 MSC 451824 APP GRT REJ-30/11/2017 429082 JUN

 
1

ID R.O Industry Name Subject HO File Out Type-Date Out No
27834 JUN Maruti Stone Crusher (Unit-1) to submit information....   CLR-01/03/2021 584772
27834 JUN Maruti Stone Crusher (Unit-1) Regarding your CTE Amendment Application   CLR-09/11/2017 427123
27834 JUN Maruti Stone Crusher (Unit-1) Regarding Complaint Answer of Shree Bhikhubhai Batawala   PCB-09/11/2017 427129
27834 JUN Maruti Stone Crusher (Unit-1) Regarding Your CCA Reapply Application No. 117380   CLR-22/03/2017 407890
27834 JUN Maruti Stone Crusher (Unit-1) Regarding CCA Renewal Application Query   CLR-16/04/2016 352417
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Maruti Stone Crusher  (Unit-1),
45/p, -Kodinar road, 
City : Arithiya,, Tal : Kodinar, SIDC : Not In Gidc
Dist : Gir Somnath , Phone : 9227175555

NO. PCB / JUN / CCA / 410211 - 24/04/2017  ( Chirag Bhimani, Unit Head - Junagadh)

For and on behalf of
Gujarat Pollution Control Board

In excercise of the power conferred by clause (b) of sub-section (1) of section 27 of the Water (Prevention and 
control of Pollution ) Act,1974 and sub-section (4) of section 21 of the Air(Prevention and control of  Pollution) 
Act , 1981 and Rule 6 of Hazardous Waste Management Handling & Trans-boundary Movement) Rules 2008, 
framed under Environment (Protection) Act -1986.This Board is empowered to reject the CCA 

The CCA applied for vide Inward application No : 117380, Dated 15/02/17 by M/s. Maruti Stone Crusher  (Unit-
1) for the industrial plant located at 45/p,-Kodinar road,City : Arithiya,Dist : Gir Somnath for the manufacture of 
products mentioned in the application is herby refused by the Board by the following reasons : 

BY. R.P.A.D.  

Copy to : 

1)The Regional Office, PCB Board , Junagadh
2) NOC rejection file.

ISSUED TO : -

REJECTION ORDER

 Please note that to operate an industrial plant without prior consent under the Water Act-1974 and Air Act-1981 
and Authorization under the Hazardous Waste Rules are an Offence punishable under the Water , Air & EPA 
1986 

1. You are carrying out mining activity along with stone crushing & have not obtained EC, CTE & CCA for 
mining activity.

27834

Specific Reason : 

 Hence you are directed to comply above reasons and re apply for obtaining  valid CCA. 

N CIPrinted On : 24/04/2017 Computer generated Order thru XGN, does NOT require Physical Signature

Paryavaran Bhavan, Sector-10/A,
Gandhinagar - 382010

Ph: 23222756

Gujarat Pollution Control Board475
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Maruti Stone Crusher  (Unit-1),
45/p, -Kodinar road, 
City : Arithiya,, Tal : Kodinar, SIDC : Not In Gidc
Dist : Gir Somnath , Phone : 9227175555

NO. PCB / JUN / CCA / 355427 - 10/05/2016  ( Chirag Bhimani, Unit Head - Junagadh)

For and on behalf of
Gujarat Pollution Control Board

In excercise of the power conferred by clause (b) of sub-section (1) of section 27 of the Water (Prevention and 
control of Pollution ) Act,1974 and sub-section (4) of section 21 of the Air(Prevention and control of  Pollution) 
Act , 1981 and Rule 6 of Hazardous Waste Management Handling & Trans-boundary Movement) Rules 2008, 
framed under Environment (Protection) Act -1986.This Board is empowered to reject the CCA 

The CCA applied for vide Inward application No : 105285, Dated 14/03/16 by M/s. Maruti Stone Crusher  (Unit-
1) for the industrial plant located at 45/p,-Kodinar road,City : Arithiya,Dist : Gir Somnath for the manufacture of 
products mentioned in the application is herby refused by the Board by the following reasons : 

BY. R.P.A.D.  

Copy to : 

1)The Regional Office, PCB Board , Junagadh
2) NOC rejection file.

ISSUED TO : -

REJECTION ORDER

 Please note that to operate an industrial plant without prior consent under the Water Act-1974 and Air Act-1981 
and Authorization under the Hazardous Waste Rules are an Offence punishable under the Water , Air & EPA 
1986 

1. You are carrying out doing mining activity along with stone crushing & have not not obtained EC, CTE and 
CCA for mining activity.

27834

Specific Reason : 

 Hence you are directed to comply above reasons and re apply for obtaining  valid CCA. 

N CIPrinted On : 10/05/2016 Computer generated Order thru XGN, does NOT require Physical Signature

Paryavaran Bhavan, Sector-10/A,
Gandhinagar - 382010

Ph: 23222756

Gujarat Pollution Control Board479
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Sample ID:298298 - Analysis Completion:18/02/2021

ANALYSIS  REPORT FOR

WATER / WASTE WATER SAMPLE

Mining and ore beneficiation / LAB Inward : 24313

Gujarat Pollution Control Board, Rajkot

Race Course, Ring Road,

Near Race Course,

Rajkot - 360 001

Tele:(0281) 2474524 , 2459831

TEST REPORT

Test Report No. : 24313 Date:  18/02/2021       

3. Nature of Sample

4. Sample Collected By 

5. Quantity of Sample Received

6. Code No. of the Sample

7. Date & Time of Collection & Inwarding

8. Date of Start & Completion of Analysis

9. Sampling Point

10. Flow Details (Remarks)

11. Mode of Disposal

12. Ultimate Receiving Body

13. Temperature on Collection

14. Carboys Nos for

15. Water Consumption & W.W.G (KLPD)

1. Name of the Customer

2. Address

Range of TestingTest MethodSr ResultUnitParameter

Ambient oC  -  60 oCIS: 3025 (Part – 9) – 1984(Reaffirmed 2006)CentigradeTemperature 1 25

1 – 14   pH value As on digital pH meter.4500 H+ B APHA Standard Methods 23rd  edi.2012pH UnitspH 2 7.15

2 - to 99 Hazen & 1-500 hazen2120 B APHA Standard Methods 22nd  edi. 2012Pt.Co.Sc.Colour 3 5

10 – 200000 mg/LGravimetric method. (2540 C APHA Standard Methods 22nd edi.)2012mg/lTotal Dissolved Solids 4 434

2 – 10000 mg/LGravimetric method. (2540 D APHA Standard Methods 22nd edi.)2012mg/lSuspended Solids 5 4

1 - 2000 mg/l.1).Titrimetric method (4500 NH3 B & C APHA Standard Methods 22nd edi.)-2012mg/lAmmonical Nitrogen 6 0.28

1 – 5000 mg/lTitration method. (2320 B APHA Standard Methods 22nd edi.)-2012mg/lAlkalinity as Caco3 7 273

1-5000 mg/lEthylene Diamine Tetra Acetic Acid (EDTA) Titrimetric method. (2340 C APHA Standard Methods 22nd edi.)-2012mg/lTotal Hardness as CaCo3 8 224

1-10000                mg/l.Flame Photometry method. (3500 – Na B APHA Standard Methods 22nd edi.)mg/lSodium 9 35.29

1-1000              mg/l.Flame Photometry method. (& 3500-K B APHA Standard Methods 22nd edi.)mg/lPotassium 10 2.91

1-5000 mg/lEthylene Diamine Tetra Acetic Acid (EDTA) Titrimetric method. (3500 – Ca B APHA Standard Methods 22nd edi.)-2012mg/lCalcium 11 64.13

1-5000 mg/lEthylene Diamine Tetra Acetic Acid (EDTA) Titrimetric method. ( 3500 – Mg B APHA Standard Methods 22nd  edi.)-2012mg/lMagnesium 12 15.57

0.01 – 100%.IS11624-1986(Reaffirmed 2009)%NaPercent Sodium 13 25.44

1 - 50000 mg/lArgentometric method. (4500 Cl? B APHA Standard Methods 22nd edi.)-2012mg/lChloride 14 35

2-40mg/lAPHA(23rd edi) 4500 SO4 Emg/lSulphate 15 8

0-50mg/l(4500-P D APHA Standard method 22nd edi)mg/lPhosphate 16 0.022

5.0- 50000 mg/lAPHA (23rd  Edition)- 5220 B Open Reflux Method-2012mg/lChemical Oxygen Demand 17 8

01 – 1000 mg/lLiquid – Liquid Partition Gravimetric method. (5520 B APHA Standard Methods 22nd edi.)-2012mg/lOil & Grease 18 BDL

05–50000 mg/l3 – Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmed 1999)-2009mg/lB.O.D (3 Days 27oC) 19 2.5

0.1µS-100 mS/m2510 B APHA Standard Methods 21st edi.micromho/cmConductivity 20 639

1 – 50  v Meq/LIS11624-1986(Reaffirmed 2009)SARSodium Absorption Ratio(SAR) 21 1.03

:  REP-Representative/Grab, (Insp Type : OTH-Others/Higher Authority)

:  M. R. Macwana, ROH 

:  5 lit

:  298298

:  02/02/2021 , (1325 to 1330) & 04/02/2021

:  05/02/2021 & 18/02/2021

:   Borewell Water Sample collected from the Premises of Maruti Stone Crusher (Unit - 1) ~

:  No

:  -----

:  No generation of industrial wastewater

:  25 &  pH Range on pH Strip :7-8

:  Barcode &  Color & Appearance :Colorless

:  Ind :0.500 , Dom :0.500 & Ind :0.000 , Dom :0.500 

:  Maruti Stone Crusher  (Unit-1) - 27834

:  45/p,-Kodinar road,

   Arithiya-362720, Taluka : Kodinar, District : Gir Somnath, GIDC : Not In Gidc

486



Laboratory Remarks : Approved By:247-lab_247 Dt.: 18/02/2021

B.M.Makwana, SSO

Note : 

1. *  - These parameters are NOT covered under the scope of NABL.

2. The results refer only to the tested samples and applicable parameters.  Endorsement of products is neither inferred nor implied.    

3. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

4. This report  is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.

5. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials. 

6. Total liability of our laboratory is limited to the invoiced amount.  Any dispute arising out of this report is subject to 

    Gujarat Jurisdiction only.

7. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents 

8. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23rd Edition by APHA. 

9. Bioassay test (for toxicity) -IS:6582:Part-2:2001; Reaffirmed 2007.

sample collected w.r.t. hon'ble ngt oa - 37/2020, order dt.-15.12.2020Field Observation :

11/10/2021 19:42:55
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Sample ID:298296 - Analysis Completion:16/02/2021

ANALYSIS  REPORT FOR

WATER / WASTE WATER SAMPLE

Mining and ore beneficiation / LAB Inward : 24306

Gujarat Pollution Control Board, Rajkot

Race Course, Ring Road,

Near Race Course,

Rajkot - 360 001

Tele:(0281) 2474524 , 2459831

TEST REPORT

Test Report No. : 24306 Date:  16/02/2021       

3. Nature of Sample

4. Sample Collected By 

5. Quantity of Sample Received

6. Code No. of the Sample

7. Date & Time of Collection & Inwarding

8. Date of Start & Completion of Analysis

9. Sampling Point

10. Flow Details (Remarks)

11. Mode of Disposal

12. Ultimate Receiving Body

13. Temperature on Collection

14. Carboys Nos for

15. Water Consumption & W.W.G (KLPD)

1. Name of the Customer

2. Address

Range of TestingTest MethodSr ResultUnitParameter

Ambient oC  -  60 oCIS: 3025 (Part – 9) – 1984(Reaffirmed 2006)CentigradeTemperature 1 23

1 – 14   pH value As on digital pH meter.4500 H+ B APHA Standard Methods 23rd  edi.2012pH UnitspH 2 8.77

2 - to 99 Hazen & 1-500 hazen2120 B APHA Standard Methods 22nd  edi. 2012Pt.Co.Sc.Colour 3 5

10 – 200000 mg/LGravimetric method. (2540 C APHA Standard Methods 22nd edi.)2012mg/lTotal Dissolved Solids 4 352

2 – 10000 mg/LGravimetric method. (2540 D APHA Standard Methods 22nd edi.)2012mg/lSuspended Solids 5 6

1 - 2000 mg/l.1).Titrimetric method (4500 NH3 B & C APHA Standard Methods 22nd edi.)-2012mg/lAmmonical Nitrogen 6 0.28

1 – 5000 mg/lTitration method. (2320 B APHA Standard Methods 22nd edi.)-2012mg/lAlkalinity as Caco3 7 186

1-5000 mg/lEthylene Diamine Tetra Acetic Acid (EDTA) Titrimetric method. (2340 C APHA Standard Methods 22nd edi.)-2012mg/lTotal Hardness as CaCo3 8 132

1-10000                mg/l.Flame Photometry method. (3500 – Na B APHA Standard Methods 22nd edi.)mg/lSodium 9 47.06

1-1000              mg/l.Flame Photometry method. (& 3500-K B APHA Standard Methods 22nd edi.)mg/lPotassium 10 2.85

1-5000 mg/lEthylene Diamine Tetra Acetic Acid (EDTA) Titrimetric method. (3500 – Ca B APHA Standard Methods 22nd edi.)-2012mg/lCalcium 11 27.25

1-5000 mg/lEthylene Diamine Tetra Acetic Acid (EDTA) Titrimetric method. ( 3500 – Mg B APHA Standard Methods 22nd  edi.)-2012mg/lMagnesium 12 15.57

0.01 – 100%.IS11624-1986(Reaffirmed 2009)%NaPercent Sodium 13 43.22

1 - 50000 mg/lArgentometric method. (4500 Cl? B APHA Standard Methods 22nd edi.)-2012mg/lChloride 14 40

2-40mg/lAPHA(23rd edi) 4500 SO4 Emg/lSulphate 15 21

0-50mg/l(4500-P D APHA Standard method 22nd edi)mg/lPhosphate 16 0.014

5.0- 50000 mg/lAPHA (23rd  Edition)- 5220 B Open Reflux Method-2012mg/lChemical Oxygen Demand 17 15.2

01 – 1000 mg/lLiquid – Liquid Partition Gravimetric method. (5520 B APHA Standard Methods 22nd edi.)-2012mg/lOil & Grease 18 BDL

05–50000 mg/l3 – Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmed 1999)-2009mg/lB.O.D (3 Days 27oC) 19 2.5

0.1µS-100 mS/m2510 B APHA Standard Methods 21st edi.micromho/cmConductivity 20 574

1 – 50  v Meq/LIS11624-1986(Reaffirmed 2009)SARSodium Absorption Ratio(SAR) 21 1.79

:  REP-Representative/Grab, (Insp Type : OTH-Others/Higher Authority)

:  M. R. Macwana, ROH 

:  5 lit

:  298296

:  02/02/2021 , (1315 to 1320) & 04/02/2021

:  05/02/2021 & 16/02/2021

:   Water Sample Collected from mine pit BT Mine in Maruti Stone Crusher (Unit-1) ~

:  No

:  -----

:  No generation of industrial wastewater

:  23 &  pH Range on pH Strip :7-8

:  Barcode &  Color & Appearance :Colorless

:  Ind :0.500 , Dom :0.500 & Ind :0.000 , Dom :0.500 

:  Maruti Stone Crusher  (Unit-1) - 27834

:  45/p,-Kodinar road,

   Arithiya-362720, Taluka : Kodinar, District : Gir Somnath, GIDC : Not In Gidc
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Laboratory Remarks : Approved By:247-lab_247 Dt.: 16/02/2021

B.M.Makwana, SSO

Note : 

1. *  - These parameters are NOT covered under the scope of NABL.

2. The results refer only to the tested samples and applicable parameters.  Endorsement of products is neither inferred nor implied.    

3. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

4. This report  is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.

5. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials. 

6. Total liability of our laboratory is limited to the invoiced amount.  Any dispute arising out of this report is subject to 

    Gujarat Jurisdiction only.

7. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents 

8. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23rd Edition by APHA. 

9. Bioassay test (for toxicity) -IS:6582:Part-2:2001; Reaffirmed 2007.

sample collected w.r.t. hon'ble ngt oa - 37/2020, order dt.-15.12.2020Field Observation :

11/10/2021 19:47:15
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SHOW CAUSE NOTICE Gujarat Pollution Control Board
Paryavaran Bhavan, Sector-10/A,

Gandhinagar - 382010
23222756

39935Legal ID :

PCB ID : 27834

WHEREAS, the Officials of the Gujarat Pollution Control Board (hereinafter referred to as the Board, in short), 
conducted inspection on 09/01/2020 in order to verify the statements made by you in your application for Consent to 
Operate under the Air   Act / to ascertain the Compliances of Conditions specified in Consent Order.

With a request to carryout monitoring and send the detailed I.R. & A.R. for the sample collected to this office 
immediately.

The RO Head(P.C.B.), Gir Somnath

NOW THEREFORE, in exercise of the powers vested with this Board 
Under section 31(A) read with section 21 of the Air (Prevention and Control of Pollution) Act, 1981 
 notice is hereby served on you, to show cause within 15 days from the date of receipt of this show cause notice in 
view of the non compliance observed above and why legal action should not be initiated as per the provision of the 
Acts which may include rejection of your application and suspension/ closure of your unit. 

For and on behalf of 

M.V. PATEL,V.O

Maruti Stone Crusher  (Unit-1),
45/p, -Kodinar road,
Arithiya,
Dist : Gir Somnath, Tal : Kodinar, SIDC : Not In Gidc
Phone : 9227175555

COPY TO :-

1 You are Operating the Industrial Plant without a Valid Consent of the GPCB Board , which is a punishable Offence. 
Therefore You are directed to apply fresh for consolidated Consent of the Board under various provisions of the ENV Act 
& Rules.

Show Cause Notice DATE : 24/01/2020ACT : Air  

1. Stone crushing plant and black trap mine are observed in operational condition,  2. You have not obtained CCA-
Amendment  for Black trap mining, 3. Your CCA for stone crusher was expired on 05/04/2016.

Reason : 

Gujarat Pollution Control Board

NO : SCN-552129 , 24/01/2020

WHEREAS during the inspection it was observed that:-

1 - Through XGN N CIPrinted On : 24/01/2020
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1 - Through XGN N CIPrinted On : 05/07/2011

The Board has monitored your industry on  _________  it was observed that

With a request to carryout monitoring and send the detailed I.R. & A.R. for the sample collected to this office 
immediately.

The RO Head(P.C.B.), Junagadh

In view of the above, you are called upon to show cause within 15 days why legal action should not be initiated 
against your industrial unit.

For and on behalf of

R. V. Patel,Unit Head

Maruti Stone Crusher  (Unit-1),
45/p, -Kodinar road,
Arithiya,
Dist : Junagadh, Tal : Kodinar, SIDC : Not In Gidc
Phone : 9227175555

COPY TO :-

16/02/2010

1 You are Operating the Industrial Plant without a Valid Consent of the GPCB Board , which is a punishable 
Offence. Therefore You are directed to apply fresh for aconsolidated Consent of the Board under various 
provisions of the ENV Act & Rules.

Show Cause Notice DATE : 26/02/2010ACT : Air , Water

You  have refused to sign the notice of entry & inspection.
Reason :

Gujarat Pollution Control Board

NO : SCN-45572 , 06/03/2010

SHOW CAUSE NOTICE
Gujarat Pollution Control Board

Paryavaran Bhavan, Sector-10/A,
Gandhinagar - 382010

23222756

1114Legal ID :

PCB ID : 27834
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** Status of your Inward Applications for CTE & CCA / Status of the Online Application,
NOT yet
ACCEPTED ** Back

Sr. Inw
ID Inw Dt Inw

Type
Inw

Status
Insp
ID Fees Consent

No
Valid
UpTo

Out
No Out Dt Print F.L DCO Grt_by Noting

1 109284 17/06/2016 CCA-
Renewal

Due for
Extension 397973 15000 AW-

81101 16/06/2021 368631 06/09/2016 A,W, F.L UNH Noting

2 23150 09/06/2011 CCA-Re
Apply Grant 171913 2000 A-42625 08/06/2016 86662 21/07/2011 A, F.L UNH Noting

3 13262 25/01/2010 CCA-
Fresh Rejected 128812 15000 AW-

Rejected   62333   F.L UNH Noting
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ID Emp At Inw
Dt. QUE Type Click on A,W,H for Query- UNupdated

A,W,H SIDC Rep
Dt.

Qry
Dt. TAL Days

190941 388 QUE 10/02/21 A,W 5-COW 26045-Saibaba Stone Crusher(S) ---   18/02/21 KOD 95

 
1

ID Insp Dt. Industry Name HO File No Leg Dt For Insp Id IR-Leg Type Out Type-Date Out No R.O
26045 02/02/21 Saibaba Stone Crusher   1 20/05/2021 31A,OTH, 594628 DIR OTH DIR-20/05/2021 590572 JUN
26045 02/02/21 Saibaba Stone Crusher   1 20/05/2021 31A,OTH, 594628 DIR OTH DIR-07/05/2021 589574 JUN
26045 04/03/16 Saibaba Stone Crusher   22257 14/03/2016 , 378551 SCN ROU SCN-15/03/2016 348494 JUN
26045 04/10/12 Saibaba Stone Crusher   4550 19/10/2012 , 220733 SCN COM SCN-22/10/2012 128465 JUN

 
1

ID Insp Dt. Industry Name Inw ID Type Grant Dt Inw Dt By Insp Id Type @ Out Type-Date Out No R.O
26045 15/01/10 Saibaba Stone Crusher 13262 COF AW-Rejected [27/04/2010] 25/01/10 UNH 128812 APP REJ REJ-01/11/2010 62333 JUN
26045 04/06/11 Saibaba Stone Crusher 23150 COR A-42625 [08/07/2011] 09/06/11 UNH 171913 APP GRT GRT-21/07/2011 86662 JUN
26045 15/07/16 Saibaba Stone Crusher 109284 COW AW-81101 [31/08/2016] 17/06/16 UNH 397973 APP DEX GRT-06/09/2016 368631 JUN

 
1

ID R.O Industry Name Subject HO File Out Type-Date Out No
26045 JUN Saibaba Stone Crusher Reply to DOEF regarding action taken   PCB-22/11/2012 130663
26045 JUN Saibaba Stone Crusher Reply to complainer regarding action taken.   PCB-29/10/2012 128893
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GUJARAT POLLUTION CONTROL BOARD
, PARYAVARAN BHAVAN

Sector-! O-A, Gandhinagar-382 010
Phone : (079) 23226295
Fax . (079) 23232156
Website: wWW.9pcb.govin

RPAD
In exercise of the power conferred under section-25 of the Water (Prevention and

Control of Pollution) Act-1974, under section-21 of the Air (Prevention and Control of
Pollution)-1981 and Authorization under rule 6(2) of the Hazardous and other Wastes
(Management and Trans boundary movement) Rules, 2016 framed under the
Environmental (Protection) Act-1986.

And whereas Board has received consolidated consent application No.1 09284
dated 17/06/2016 for the Renewal of Consolidated Consent and Authorization (CC & A) of
his Board under the provisions/rules of the aforesaid Acts. Consents & Authorization are
hereby granted as under:

CONSENTS AND AUTHORISATION:
(Under the provisions Irules of the aforesaid environmental acts)
To,

MIS. Sal Baba Stone Crusher (10 -26045)
Survey No: 9/P,
Arithiya -362720
Tal- Kodinar,
Dist: Gir somnath.

1. Consent Order No. : AW- 81101 date of Issue: 31/08/2016

1.1 The consents shall be valid up to 16/06/2021 for use of outlet for the discharge of
trade effluent & emission due to operation of industrial plant for manufacture of the
fo\\owiQg items/~oducts:

:_~~~~E~~~~~-=--=-~-_~~~~~~~-=--=--=--_~
U --L~~~§!Q!]~Q:~~~J'~~~I~l5Sl MI{~!:!1h I

SPECIFIC CONDITIONS: -
1) Unit shall not carry out any mining activity within premises.
2) Unit shall procure raw material for stone crushing unit from the mine, which is

having valid CCA of Board and EC

2 CONDITIONS UNDER WATER ACT 1974
2.1 The water consu~tion and waste water -.aenerationshall be as underI~-=--=--=---~--r~~~~~~£tf?~-=-_IY!~~~~~~~~~~-=-j

LJI1d-"~ia.Lj..5.OQ.'='t/[)"Y ~J1 ~ I
1~~~e~t~~~h!1~~ ~Q9--.hi®~ ~

2.2 There shall be no generation of industrial effluent from the manufacturing Process
and other ancillary industrial operations

2.3 Domestic effluent shall be disposed off through septic tank/soak pit system
~_.,C .

Clean Gqjarat Green Gujarat
ISO - 9001 - 2008 & ISO - 1400' 0 ..'

, ~ ~004 Certified Organisation
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3. CONDITIONS UNDER THE AIR ACT:

3.1 There shall be no used of fuel hence there shall be no flue gas emission.
3.2 There shall be no process gas emission from the manufacturing process as well as

any other ancillary process.
3.3 The concentration of the following parameters in the ambient air within the premises

of the industry shall not exceed the limits specified hereunder.

Annual
60 Micro ram/M
40 Micro ram/M
50 Micro ram/M
40Micro ram/M

PARAMETERS

Particulate MaUer-1 0 PM 10

Particulate Matter- 2.5 PM 2.5

S02
NO,

PERMISSIBLE LIMIT
24 Hrs Average
100 Micro ram/M
60 Micro ram/M3

80 Micro ram/M
80 Micro ram/M

3.4 The concentration of Suspended Particulate Matter in ambient air at a distance of 3
to 10 meters from crusher/quarry shall not exceed 600 microgramfM3.

3.5 The applicant shall install & operate following measures so that the emission of
particulate matter shall not exceed the concentration mentioned at 3.3 & 3.4 above.

a) Water Spraying System at every source
b) Hood for screening classifier & crusher, cover to conveyor belts
c} Construction of wind breaking walls.
d) Construction of Metalled Road within premises.
e) Regular Cleaning & Wetting at Ground within Premises
f) Dust Suppression System
g) Green Belt of 1O-meter width all along the periphery

3,6 The consent to operate the industrial plant shall lapse at any time If the concentration
in the ambient air is not within the tolerance limits specified in the condition no. 3,3
&34

3,7 The consent granted shall lapse at any time if any parameters or any condition of
this Consent orders are not complied with

3.8 The Industry shall take adequate measures for control of noise levels from its own
Sources within the premises so as to maintain ambient air quality standards in
respect of Noise to less than 75dB (a) during day time and70 dB (A) during night
time. Daytime is reckoned in between 6 a.m. and 10 p.m. and nighttime is
reckoned between 10 p.m. and 6 a,m

HAZARDOUS AND OTHER WASTES (MANAGEMENT AND TRANS BOUNDARY
MOVEMENT) RULES, 2016.

4.1 There shall be no generation of industrial waste water & Hazardous waste from
manufacturing process and other ancillary operations as per your undert~king.

@~ I~PA.l~-J
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~,.•,.,
GPes

GUJARAT POLLUTION CONTROL BOARD
PARYAVARA,N BHAVAN

Sectol-10-A, Gandhinagar-382 010
Phone (079) 23226295
Fax (079) 23232156
Website: www.gpcb.gov.in

5,
a)

b)

c)

d)

e)

f)

g)

6.

6.1

6.2

6.3

6.4

6.5

6.6

TERMS AND CONDITIONS OF AUTHORISATION
The applicant shall comply with the provisions of the Environment (Protection) Act -
1986 and the rules made there under.
The authorization shall be produced for inspection at the request of an officer
authorized by the Gujarat Pollution Control Board. The persons authorized shall not
rent, lend, sell, and transfer of otherwise transport the hazardous wastes without
obtaining prior permission of the Gujarat Pollution Control Board.
Any unauthorized change in personnel, equipment or working conditions as
mentioned in the authorization order by the persons authorized shall constitute a
breach of this authorization.
It is the duty of the authorized person to take prior permission of the Gujarat
Pollution Control Board to close down the facility.
An application for the renewal of an authorization shall be made as laid down in rule
5 (6) (ii).
Industry shall have to manage waste oil, discarded containers etc as per Amended
Rules-2003 and shall apply Authorization/submit details for all applicable waste as
per Amended Rules-2003 with 15 days
Industry shall submit annual report within 15 days and sub squinty by 30th June
every year

General Conditions:

The waste generator shall be totally responsible for i.e collection. storage,
encapsulation, incineration treatment, transportation and ultimate disposal) of the
wastes generated
Records of waste generation, its management and annual return shall be submitted to
Gujarat Pollution Control Board in Form - 4 by 31st January of every year.
In case of any accident, details of the same shall be submitted in Form - 5 to Gujarat
Pollution Control Board
As per apublic Liability Insurance Act - 91 "company shall get Insurance Policy.
applicable.
Empty drums and containers of toxic and hazards material shall be treated as per
guideline published for "Management & Handling of discarded containers" Records
of the same shall be maintained and forwarded to Gujarat Pollution Control Board
regularly.
In no case any kind of hazardous waste shall be imported without prior approval of
appropriate authority.

Clean Gujaral Green Gujaral
ISO - 9001 - 2008 & ISO - 14001 - 2004 Cerilfied Organisation
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6.? In case of transport of hazardous wastes to a facility for (i.e. treatment, storage and
disposal) existing in a State other than the State where hazardous wastes are
generated, the occupier shall obtain 'No Objection Certificate' from the State
Pollution Control Board or Committee of the concerned State or Union territory
Administration where the facility exists.

6.8 Unit shall take all concrete measures to show tangible results in waste generation,
reduction, avoidance, reuse and recycle. Action taken in this regards shall be
submitted within three months and also along with Form-4.

6.9 Industry shall have to display the relevant information with regard to hazardous waste
as indicated in the Courts Order in W.P. NO.65? of 1995-dated 14th October-2003.

6.10 Industry shall have to display on-line data outside the main factory gate with regard to
quantity and nature of hazardous chemicals being handled in the plant, including
waste water and air emissions and solid hazardous wastes generated within factory
premise.

For and on behalf of
GUJARAT POLLUTION CONTROL BOARD, ,ir C ~: i~t{tYLo._JI t

(CHIRAG BHIMANI)
UNIT HEAD

NO: GPCB/ID- 26045/CCA/JNG- 272/

ISSUED TO:
MIS. Sal Baba Slone Crusher (ID -26045)
Survey No: 9/P,
Arllhlya -362720
Tal- Kodinar,
Dist: Gir somnath.

Copy to: The Regional Officer, G.P.C.Board, Junagadh For information & Sampling
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SHOW CAUSE NOTICE Gujarat Pollution Control Board
Paryavaran Bhavan, Sector-10/A,

Gandhinagar - 382010
23222756

22257Legal ID :

PCB ID : 26045

WHEREAS, the Officials of the Gujarat Pollution Control Board (hereinafter referred to as the Board, in short), 
conducted inspection on 04/03/2016 in order to verify the statements made by you in your application for Consent to 
Operate under the Air   Act / to ascertain the Compliances of Conditions specified in Consent Order.

With a request to carryout monitoring and send the detailed I.R. & A.R. for the sample collected to this office 
immediately.

The RO Head(P.C.B.), Gir Somnath

NOW THEREFORE, in exercise of the powers vested with this Board 
Under section 31(A) read with section 21 of the Air (Prevention and Control of Pollution) Act, 1981 
 notice is hereby served on you, to show cause within 15 days from the date of receipt of this show cause notice in 
view of the non compliance observed above and why legal action should not be initiated as per the provision of the 
Acts which may include rejection of your application and suspension/ closure of your unit. 

For and on behalf of 

Chirag Bhimani, Unit Head

Saibaba Stone Crusher,
S. NO. 9/P, ARITHIYA,
Dist : Gir Somnath, Tal : Kodinar, SIDC : Not In Gidc
Phone : 9824233390

COPY TO :-

Show Cause Notice DATE : 14/03/2016ACT : Air  

1. You have not covered all conveyor belts by GI sheet.                                                                                  
2.  Unit is having Black Trap mine on the name of Hajabhai Hamirbhai Mori. You must obtain necessary permission 
for Black Trap mine before starting any mining activity.

Reason : 

Gujarat Pollution Control Board

NO : SCN-348494 , 14/03/2016

WHEREAS during the inspection it was observed that:-

1 - Through XGN N CIPrinted On : 14/03/2016
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SHOW CAUSE NOTICE Gujarat Pollution Control Board
Paryavaran Bhavan, Sector-10/A,

Gandhinagar - 382010
23222756

4550Legal ID :

PCB ID : 26045

The Board has monitored your industry on  _________  it was observed that

With a request to carryout monitoring and send the detailed I.R. & A.R. for the sample collected to this office 
immediately.

The RO Head(P.C.B.), Junagadh

In view of the above, you are called upon to show cause within 15 days why legal action should not be initiated 
against your industrial unit.

R. V. Patel,Unit Head

Saibaba Stone Crusher,
S. NO. 9/P, ARITHIYA,
Dist : Junagadh, Tal : Kodinar, SIDC : Not In Gidc
Phone : 9824233390

COPY TO :-

04/10/2012

1 You have not provided any Air polution control measures.

2 Fugitive emission is observed.

Show Cause Notice DATE : 19/10/2012ACT : Air  

Board has received complaints from the people of surrounding area about damage to the health and agricultural crops 
due to the serious environmental pollution resulting from your industrial plant.

Reason : 

Gujarat Pollution Control Board

NO : SCN-128465 , 19/10/2012

1 - Through XGN N CIPrinted On : 19/10/2012
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For and on behalf of 

2 - Through XGN N CIPrinted On : 19/10/2012
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By R.P.A.D. 

In exercise of the power conferred under section-25of the Water (Prevention and Control of 

Pollution) Act-1974, under section-21 of the Air (Prevention and Control of Pollution) Act-1981 and 

Authorization under rule 6(2) of the Hazardous and Other Wastes (Management and Transboundary 

Movement) Rules, 2016 framed under the E (P) Act-1986. 

 

            And whereas Board has received consolidated consent renewal application ID: 127549, dated: 

10/01/2018 for the consolidated consent and authorization (CC & A) of this Board under the provisions 

/ rules of the aforesaid Acts Consent & Authorization is hereby granted as under.  

 

CONSENT AND AUTHORISATION: 

(Under the provisions / rules of the aforesaid environmental acts) 

To, 

Maruti Stone Crusher (Unit-2),  

Survey no. 35/P2/P1,  

On Kodinar – Alidra Road, Village: Arithiya, Tal: Kodinar, 

Dist: Gir Somnath.  

 

1. Consent Order No.: AW-27312, date of Issue: 31/01/2018. 

2. The consent shall be valid up to 31/03/2021 for use of outlet for the discharge of trade effluent 

& emission due to operation of industrial plant for manufacture of the following 

items/products. 

Sr. No. Product Max. Quantity 

1      Kapachi, Grit & Metal 15000 MT/Month 

 

SPECIFIC CONDITIONS:  

1. Unit shall strictly comply undertaking submitted with application regarding raw 

material (Black Stone) purchase from which mines is having valid Consolidated Consent 

and Authorization (CCA) of the board.  

2. Industry shall obtain the raw material “Black Trap” from the mining lease holders, who 

have obtained Environment Clearance as per E.I.A. notification 2006, lease from 

concerned authority and Consolidated Consent and Authorization of the Board.    

 

3.0  CONDITIONS UNDER THE WATER ACT: - 

3.1      There shall be no generation of industrial wastewater from manufacturing activity and other 

ancillary industrial operations.    

3.2 Quantity of the sewage effluent from the factory shall not exceed 0.5 kL/Day & shall be 

disposed off through septic tank/ soak pit system. 

4.0      CONDITIONS UNDER THE AIR ACT: -  

4.1 There shall be no use of fuel hence there shall be no flue gas emission 
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4.2.    The concentration of Suspended Particulate Matter in ambient air at a distance of 3 to 10 

meters from crusher shall not exceed 600 mg/NM3.  

4.3.    The applicant shall install & operate following Air pollution control measures so that the 

emission of   particulate matter shall not exceed the concentration mentioned at (4.2) above. 

a) Covered dust doom shall be provided in the unit. 

b) Crusher shall be covered and water sprinkling system shall be provided on crusher to 

suppress the dust generated due to material handling/loading/unloading activity. 

c) Screen classifier shall be adequately covered by G.I. Sheets to prevent the emission into 

the atmosphere due to screening/ grading activity. 

d) All conveyor belts shall be adequately covered by G.I. Sheet/ M.S. sheet only. 

e) Regular  wetting of roads and ground shall be carried out to suppress the ground level dust 

within the premises and also to control the air borne dust emission  due to wind velocity. 

f) All approach roads and ramps shall be  metlled. 

g) Construction of wind breaking wall shall be provided surrounding the stone crusher unit. 

h) Green belt shall be developed along the periphery. 

 

4.4      The concentration of the following parameters in the ambient air within the premises of the  

          industry shall not exceed the limits specified hereunder.  

 

PARAMETERS PERMISSIBLE LIMIT 

Annual, µg/ m3 24 Hrs Average, µg/ m3 

Particulate Matter-10  (PM 10) 60 100 

Particulate Matter- 2.5  (PM 2.5 ) 40 60 

SO2 50 80 

NOx 40 80 

 

4.5       The applicant shall operate industrial plant / air pollution control equipment very efficiently and 

continuously so that the gaseous emission always conforms to the standards specified in 

condition no. 4.2 and 4.4 above. 

 

4.6      The consent to operate the industrial plant shall lapse if at any time the parameters of the 

gaseous emission are not within the tolerance limits specified in the condition no.4.2 and 4.4 

above. 

 

4.7  The Industry shall take adequate measures for control of noise levels from its own sources           

 within the premises so as to maintain ambient air quality standards in respect of noise to less   

 than 75 dB(a) during day time and 70 dB (A) during night time. Daytime is reckoned in   

 between 6a.m. and10 p.m. and nighttime is reckoned between 10 p.m. and 6 a.m.  

 

5. 0     GENERAL CONDITIONS: - 

 

5.1      Any change in personnel, equipment or working condition/location as mentioned in the consents  

           form/order should immediately be intimated to this Board. 

 

5.2     Applicant shall also comply with the general conditions as given in Annexure-1 (whichever is      

    applicable). 
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5.3     The board reserves the right to review and / or revoke the consent and / or make variations in the        

    conditions which the board deems fit in accordance with section 27 of the ‘Act’. 

 

5.4     In case of change of ownership/ management the name and address of the new owners/ partners/       

    directors/ proprietor should immediately be intimated to the board.  

 

5.5     The consent granted shall lapse at any time of any parameters or any conditions of this Consent     

    Order are not complied with. 

 

5.6     Applicant shall strictly adhere to undertaking given by them that they are not covered under  

           the Hazardous and other wastes (Management and Transboundary Movement) Rules, 2016.  

 

5.7     Rules & Regulations shall be bound & applicable as framed from time to time by the State/     

    Central Govt. Automatically with the applicability of the conditions as mentioned in it. 

 

5.8      Industry shall manage Solid Wastes generated from industrial activities as per Solid Waste  

            Management Rules-2016 (solid waste as defined in Rule-3(46)). 

 

5.9     Industry shall obtain NOC from CGWA as per order of Hon. National Green Tribunal for the  

    withdrawal of ground water. 

  

 

This Document is digitally signed by 

 

 

(M. R. Macwana) 

                REGIONAL OFFICER 

NO. GPCB/RO/CCA-JNG-1114/ID: 29876/  

Issued to: 

Maruti Stone Crusher (Unit-2),  

Survey no. 35/P2/P1,  

On Kodinar – Alidra Road, Village: Arithiya, Tal: Kodinar, 

Dist: Gir Somnath.  
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Maruti Stone Crusher (Unit-2),
survey no. 35/P2/P1, On  Kodiar -Alidra Road, 
City : Arithiya,, Tal : Kodinar, SIDC : Not In Gidc
Dist : Gir Somnath , Phone : 9824852521

NO. PCB / JUN / CCA / 410212 - 24/04/2017  ( Chirag Bhimani, Unit Head - Junagadh)

For and on behalf of
Gujarat Pollution Control Board

In excercise of the power conferred by clause (b) of sub-section (1) of section 27 of the Water (Prevention and 
control of Pollution ) Act,1974 and sub-section (4) of section 21 of the Air(Prevention and control of  Pollution) 
Act , 1981 and Rule 6 of Hazardous Waste Management Handling & Trans-boundary Movement) Rules 2008, 
framed under Environment (Protection) Act -1986.This Board is empowered to reject the CCA 

The CCA applied for vide Inward application No : 117379, Dated 15/02/17 by M/s. Maruti Stone Crusher (Unit-
2) for the industrial plant located at survey no. 35/P2/P1,On  Kodiar -Alidra Road,City : Arithiya,Dist : Gir 
Somnath for the manufacture of products mentioned in the application is herby refused by the Board by the 
following reasons : 

BY. R.P.A.D.  

Copy to : 

1)The Regional Office, PCB Board , Junagadh
2) NOC rejection file.

ISSUED TO : -

REJECTION ORDER

 Please note that to operate an industrial plant without prior consent under the Water Act-1974 and Air Act-1981 
and Authorization under the Hazardous Waste Rules are an Offence punishable under the Water , Air & EPA 
1986 

1. You are carrying out mining activity along with stone crushing & have not obtained EC, CTE & CCA for 
mining activity.

29876

Specific Reason : 

 Hence you are directed to comply above reasons and re apply for obtaining  valid CCA. 

N CIPrinted On : 24/04/2017 Computer generated Order thru XGN, does NOT require Physical Signature

Paryavaran Bhavan, Sector-10/A,
Gandhinagar - 382010

Ph: 23222756

Gujarat Pollution Control Board545
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Maruti Stone Crusher (Unit-2),
survey no. 35/P2/P1, On  Kodiar -Alidra Road, 
City : Arithiya,, Tal : Kodinar, SIDC : Not In Gidc
Dist : Gir Somnath , Phone : 9824852521

NO. PCB / JUN / CCA / 355428 - 10/05/2016  ( Chirag Bhimani, Unit Head - Junagadh)

For and on behalf of
Gujarat Pollution Control Board

In excercise of the power conferred by clause (b) of sub-section (1) of section 27 of the Water (Prevention and 
control of Pollution ) Act,1974 and sub-section (4) of section 21 of the Air(Prevention and control of  Pollution) 
Act , 1981 and Rule 6 of Hazardous Waste Management Handling & Trans-boundary Movement) Rules 2008, 
framed under Environment (Protection) Act -1986.This Board is empowered to reject the CCA 

The CCA applied for vide Inward application No : 105286, Dated 14/03/16 by M/s. Maruti Stone Crusher (Unit-
2) for the industrial plant located at survey no. 35/P2/P1,On  Kodiar -Alidra Road,City : Arithiya,Dist : Gir 
Somnath for the manufacture of products mentioned in the application is herby refused by the Board by the 
following reasons : 

BY. R.P.A.D.  

Copy to : 

1)The Regional Office, PCB Board , Junagadh
2) NOC rejection file.

ISSUED TO : -

REJECTION ORDER

 Please note that to operate an industrial plant without prior consent under the Water Act-1974 and Air Act-1981 
and Authorization under the Hazardous Waste Rules are an Offence punishable under the Water , Air & EPA 
1986 

1. You are carrying out doing mining activity along with stone crushing & have not not obtained EC, CTE and 
CCA for mining activity.

29876

Specific Reason : 

 Hence you are directed to comply above reasons and re apply for obtaining  valid CCA. 

N CIPrinted On : 10/05/2016 Computer generated Order thru XGN, does NOT require Physical Signature

Paryavaran Bhavan, Sector-10/A,
Gandhinagar - 382010

Ph: 23222756

Gujarat Pollution Control Board550
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** Status of your Inward Applications for CTE & CCA / Status of the Online Application,
NOT yet
ACCEPTED ** Back

Sr. Inw
ID Inw Dt Inw

Type
Inw

Status
Insp
ID Fees Consent

No
Valid
UpTo

Out
No Out Dt Print F.L DCO Grt_by Noting

1 127549 10/01/2018 CCA-Re
Apply Grant 464931 3000 AW-

27312 31/03/2021 15234 21/03/2018 A,W, F.L ROH Noting

2 117379 15/02/2017 CCA-Re
Apply Rejected 430347 3000 AW-

Rejected   410212   A,W, F.L UNH Noting

3 105286 14/03/2016 CCA-
Renewal Rejected 380041 15000 AW-

Rejected   355428   A,W, F.L UNH Noting

4 21686 06/04/2011 CCA-Re
Apply Grant 168611 2000 A-42136 05/04/2016 82875   A, F.L UNH Noting

5 17227 10/08/2010 CCA-
Fresh Rejected 147297 15000 AW-

Rejected   63577   A,W, F.L UNH Noting

6 17137 05/08/2010 CTE-
Fresh Grant 147183 1500 CTE-

41235 04/08/2015 63576   NOC F.L UNH Noting
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ID Emp At Inw
Dt. QUE Type Click on A,W,H for Query- UNupdated

A,W,H SIDC Rep
Dt.

Qry
Dt. TAL Days

190869 388 QUE 08/02/21 A,W 10-
COW 29876-Maruti Stone Crusher (Unit-2)(S) ---   15/02/21 KOD 98

 
1

ID Insp Dt. Industry Name HO File No Leg Dt For Insp Id IR-Leg Type Out Type-Date Out No R.O
29876 02/02/21 Maruti Stone Crusher (Unit-2)   1 06/05/2021 31A,, 594629 NOT OTH NOT-06/05/2021 589543 JUN

 
1

ID Insp Dt. Industry Name Inw ID Type Grant Dt Inw Dt By Insp Id Type @ Out Type-Date Out No R.O
29876 28/08/10 Maruti Stone Crusher (Unit-2) 17137 CEF CTE-41235 [22/03/2011] 05/08/10 UNH 147183 APP GRT REJ-23/11/2010 63576 JUN
29876 28/08/10 Maruti Stone Crusher (Unit-2) 17227 COF AW-Rejected [10/11/2010] 10/08/10 UNH 147297 APP REJ REJ-23/11/2010 63577 JUN
29876 28/08/10 Maruti Stone Crusher (Unit-2) 17137 CEF CTE-41235 [22/03/2011] 05/08/10 UNH 147183 APP GRT GRT-06/04/2011 76841 JUN
29876 02/05/11 Maruti Stone Crusher (Unit-2) 21686 COR A-42136 [02/06/2011] 06/04/11 UNH 168611 APP GRT GRT-04/06/2011 82875 JUN
29876 15/03/16 Maruti Stone Crusher (Unit-2) 105286 COW AW-Rejected [10/05/2016] 14/03/16 UNH 380041 APP REJ REJ-10/05/2016 355428 JUN
29876 08/03/17 Maruti Stone Crusher (Unit-2) 117379 COR AW-Rejected [24/04/2017] 15/02/17 UNH 430347 APP REJ REJ-24/04/2017 410212 JUN

 
1

ID R.O Industry Name Subject HO File Out Type-Date Out No
29876 JUN Maruti Stone Crusher (Unit-2) to submit information....   CLR-01/03/2021 584775
29876 JUN Maruti Stone Crusher (Unit-2) Regarding Inspection dated 08/08/2017   PCB-09/11/2017 427133
29876 JUN Maruti Stone Crusher (Unit-2) Regarding Your CCA Reapply Application No. 117379   CLR-22/03/2017 407892
29876 JUN Maruti Stone Crusher (Unit-2) Regarding Your CCA Renewal Application   CLR-16/04/2016 352340
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GPCB

GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN

Sector 10-A, Gandhinagar 382010
Phone : (079) 23226295
Fax: (079) 23232156
website: www.gpcb.gov.in

"Consent to Establish"(NOC) :
CTE NO. 48100

NO: GPCB/ID·37877/CCA/JNG-512/11 ~ i,o
m+;- 2\\0"7-1'2(').\'1.....

TO,

MIS. Parth Stone Crusher,
Plot No. 14/Paiki-3,
Nagdala-362010,
Ta : Kodinar,
Dist : Junagadh

SUB: Consent to Establish (NOC) under Section 25 of Water Act 1974 and Section 21
of Air Act 1981

REF: Your application No 54818, dated. 13/02/2012.

Sir,

Ca acit
Total
5000 MT/Month

1. Unit shall not carry out any industrial activity within the 5 KM radius from the
border of the notified sanctuary/National park as per the DoEF Notification
dated 18/02/2011 as amended from time to time.

2. You are directed to modify/upgrade your air pollution control system as per
the Guidelines prepared by the National Productivity Council for the Stone
Crushing Units within one month time period. You are also required to submit
an action plan for implementation of this guideline.

Without prejudice to the powers of this Board under the Water (Prevention and
Control of Pollution) Act-1974, the Air Act-1981 and the Environment (Protection) Act-
1986 and without reducing your responsibilities under the said Acts In any way, this is to
inform you that this Board grants Consent to Establish (NOC) for setting up of an
industriai planVaclivities at Plot No. 14/Paiki-3,Nagdala-362010,Ta : Kodinar, Dist:
Junagadh for the manufacturing of the following items. The Validity period of the
order will be Five ears i.e up to: 12/02/2017.

Sr. No. Product
1 Crushed Metal (Grit & Metal)

CONDITIONS UNDER WATER ACT 1974:
1. There shall be no generation of the industrial effluent from the manufacturing

process and other ancillary industrial operations.
2. The quantity of the domestic waste water (sewage) shall not exceed 300 liUday.
3. Sewage shaH be disposed of through septic tank/soak pit system.

CONDITIONS UNDER AIR ACT 1981:
4. There shall be no use of fuel hence there shall be no flue gas emiSSi%

Clean Gujarat Green Gujarat ~
ISO _9001 - 2008 & ISO - 14001 - 2004 Certified Organisation
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GPCS

5.

6.

7.

8.

9.

10.

11

GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN

Sector 10-A, Gandhinagar 382010

Phone . (079) 23226295
Fax: (079) 23232156
website: www.gpcb.gov.in

There shall be no process emission from the manufacturing process as well as
any other ancillary process.
The concentration of Suspended Particulate Matter in ambient air measured
between 3 meters and 10 meters distance from any equipment of stone crushing
unit shall not exceed 600 microgram/M3

•

The applicant shall install & operate following measures to control emission of
particulate matter shall not exceed the permissible limits.

a) Closed Grinding & Screening System.
b) Water Spraying System.
c) Hood for screening Classifier & Crusher & Conveyer belt should

be closed one.
d) Construction of wind breaking walls.
e) Construction of Metalled Road within premises.
f) Regular Cleaning & Wetting at Ground within Premises.
g) Dust Suppression System.
h) Green Belt of 10-meterwidth all along the periphery.

The applicant shall operate air pollution control equipment very efficiently and
continuously so that the concentration particulate matter always conforms to the
standards Specified in condition nO.6 above.
The consent to operate the industrial plant shall lapse if at any time the
concentration in the ambient air is not within the tolerance limits specified in the
condition nO.6'-
The consent granted shall lapse at any time if any parameters or any condition of
this consent order are not complied with.
All measures for the control of environmental pollution shall be provided before
commencing production.

CONDITIONS UNDER HAZARDOUS WASTE: (if applicable)

12. Applicant shall have to comply with provisions of Hazardous Waste
(Management & Handling) Rule-1989 as amended from time to time.

12.1 The applicant shall obtain membership of common TSDF site for disposal of Haz.
Waste as categorized in Hazardous Waste (Management & Handling) Rule-1989
as amended from time to time.

12.2 The applicant shall obtain membership of common Haz. Waste incinerator for
disposal of incinerable waste.

12.3 The applicant shall provide temporary storage facilities for each type of Haz.
Waste as per Hazardous Waste (Management & Handling) Rule-1989 as
amended from time to time.

GENERAL CONDITION:
13 Adequate plantation shall be carried out all along the periphery of the industrial

premises in such a way that the density of plantation is atleast 1000 trees per
acre of land and a green belt of 10 meters width is develoP~

Clean Gujarat Green Gujarat
ISO - 9001 - 2008 & ISO - 14001 - 2004 Certified Organisation
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GPCB

14.

15.

16.

17.

18

19.

20.

21.

GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN

Sector 10-A, Gandhinagar 382010

Phone : (079) 23226295
Fax: (079) 23232156
website: www.gpcb.gov.in

The applicant shall have to submit the returns in prescribed form regarding water
consumption and shall have to make payment of water cess to the Board under
the Water Cess Act- 1977.
In case of change of ownership/management the name and address of the new
owners/partners/directors/proprietor should immediately be intimated to the
Board.
The applicant shall however, not without the prior consent of the Board bring into
use any new or altered outlet for the discharge of effluent or gaseous emission or
sewage waste" from the proposed industrial plant. The applicant is required to
make applications to this Board for this purpose in the prescribed forms under the
provisions of the Water Act-1974, the Air Act-1981 and the Environment
(Protection) Act-1986
The applicant also comply with the General conditions as per Annexure
attached herewith (No.1 to 38) (whichever applicable).
The concentration of Noise in ambient air within the premises of industrial unit
shall not exceed following levels:
Between 6 A.M. and 10 P.M .. 75 dB(A)
Between 10 P.M. and 6 A.M .. 70 dB(A)
Applicant is required to comply with the manufacturing, Storage and Import of
Hazardous Chemicals Rules-1989 framed under the Environment (Protection)
Act-1986.
If it is established by any competent authority that the damage is caused due to
their industrial activities to any person or his property in that case they are
obliged to pay the compensation as determined by the competent authority.
The applicant shall not carried out any activities or projects listed in schedule of
the new EIA Notification dated 14/09/06 requiring prior Environment Clearance.

For and on behalf of
GUJARAT POLLUTION CONTROL BOARD,

(R.~
ENVIRONMENTAL ENGINEER

Clean Gujarat Green Gujarat
ISO - 9001 - 2008 & ISO - 14001 - 2004 Certified Organisation
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Paryavaran Bhavan, Sector-10/A,
Gandhinagar - 382010

Ph: 23222756

Gujarat Pollution Control Board

N CIPrinted On : 12/04/2012 Computer generated Order thru XGN, does NOT require Physical Signature

M/s. Parth Stone Crusher,
14/paiki -3,
City : Nagdala,, Tal : Kodinar, SIDC : Not In Gidc
Dist : Junagadh , Phone : 9228289401

To,

NO. PCB / JUN / CCA / 109597 - 12/04/2012

( R. V. Patel,Unit Head - Junagadh)

For and on behalf of
Gujarat Pollution Control Board

SUB : NOC of the Board for your proposed unit at Plot No 14/paiki -3,City : Nagdala,Dist : Junagadh

REF : Your NOC application No : 54818, dated 13/02/12 along with NOC application.

Sir,
With reference to your above referred letter, we have to inform you that your application for obtaining  NO
OBJECTION CERTIFICATE  is rejected by this Board for the following reasons :

BY. R.P.A.D.

Copy to :
1)The Regional Office, PCB Board , Junagadh
2) NOC rejection file.

You are not submitted details as per query dated 28-03-2012, 1) List of Propritor/partners, 2) Distance certificate 
from village Talati showing actual distance of village and other places, 3) Photograph of APCM, 4) Area map of 
5-KM radius covering  High way, railway, River, Canal, Lake, Pond, Hospital, School, Sanctuary, National park, 
Historical monuments .etc. 5) distance certificate from forest dept as nagdala is within 5 KM radius of GIR 
SANCTUARY.

37877 REJECTION ORDER

Specific Reason :
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** Status of your Inward Applications for CTE & CCA / Status of the Online Application,
NOT yet
ACCEPTED ** Back

Sr. Inw
ID Inw Dt Inw

Type
Inw

Status
Insp
ID Fees Consent

No
Valid
UpTo

Out
No Out Dt Print F.L DCO Grt_by Noting

1 54818 13/02/2012 CTE-
Fresh Grant 197494 1500 CTE-

48100 12/02/2017 118840 23/07/2012 NOC F.L UNH Noting
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ID Emp At Inw
Dt. QUE Type Click on A,W,H for Query- UNupdated

A,W,H SIDC Rep
Dt.

Qry
Dt. TAL Days

 
1

ID Insp Dt. Industry Name HO File No Leg Dt For Insp Id IR-Leg Type Out Type-Date Out No R.O
37877 02/02/21 Parth Stone Crusher   1 10/05/2021 31A,, 594625 NOT OTH NOT-12/05/2021 589804 JUN
37877 04/07/19 Parth Stone Crusher   1 07/08/2019 31A,, 531615 NOT HOR NOT-08/08/2019 516356 JUN
37877 09/07/13 Parth Stone Crusher   9335 18/09/2013 , 254558 SCN ROU SCN-19/09/2013 159987 JUN

 
1

ID Insp Dt. Industry Name Inw ID Type Grant Dt Inw Dt By Insp Id Type @ Out Type-Date Out No R.O
37877 29/02/12 Parth Stone Crusher 54818 CEF CTE-48100 [20/07/2012] 13/02/12 UNH 197494 APP GRT REJ-13/04/2012 109597 JUN
37877 29/02/12 Parth Stone Crusher 54818 CEF CTE-48100 [20/07/2012] 13/02/12 UNH 197494 APP GRT CER-23/07/2012 118840 JUN

 
1

ID R.O Industry Name Subject HO File Out Type-Date Out No
37877 JUN Parth Stone Crusher to submit information....   CLR-01/03/2021 584773
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SHOW CAUSE NOTICE Gujarat Pollution Control Board
Paryavaran Bhavan, Sector-10/A,

Gandhinagar - 382010
23222756

9335Legal ID :

PCB ID : 37877

WHEREAS, the Officials of the Gujarat Pollution Control Board (hereinafter referred to as the Board, in short), 
conducted inspection on 09/07/2013 in order to verify the statements made by you in your application for Consent to 
Operate under the Air   Act.

With a request to carryout monitoring and send the detailed I.R. & A.R. for the sample collected to this office 
immediately.

The RO Head(P.C.B.), Junagadh

NOW THEREFORE, in exercise of the powers vested with this Board 
Under section 31(A) read with section 21 of the Air (Prevention and Control of Pollution) Act, 1981 
 notice is hereby served on you, to show cause within 15 days from the date of receipt of this show cause notice in 
view of the non compliance observed above.

Chirag Bhimani, Unit Head

Parth Stone Crusher,
14/paiki -3, Nagdala,
Dist : Junagadh, Tal : Kodinar, SIDC : Not In Gidc
Phone : -

COPY TO :-

1 You are Operating the Industrial Plant without a Valid Consent of the GPCB Board , which is a punishable 
Offence. Therefore You are directed to apply fresh for consolidated Consent of the Board under various 
provisions of the ENV Act & Rules.

2 You have not obtained CTE of the Board.

Show Cause Notice DATE : 18/09/2013ACT : Air  

Gujarat Pollution Control Board

NO : SCN-159987 , 18/09/2013

WHEREAS during the inspection it was observed that:-

1 - Through XGN N CIPrinted On : 18/09/2013
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For and on behalf of 

2 - Through XGN N CIPrinted On : 18/09/2013
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Abstract 

Environmental compensation is a policy instrument for the protection of the environment 

which works on the Polluter Pay Principal. Environmental compensation has already been 

implemented in various countries, although limited in scope. Experiences from these 

implementations are mixed and tend to stress the importance of certain principles in order 

to achieve the overall objective of protection of the environment.  

The Hon’ble National Green Tribunal through its various judgments has empowered the 

Central Pollution Control Board to lay down the methodology to assess and recover 

compensation for damage to the environment and utilize such amount in terms of an action 

plan for protection of the environment. 

An attempt has been made by the CPCB in-house Committee to develop a methodology for 

assessing environmental compensation to be levied on concerned industry, authority, 

individual etc. for the protection of environment. Expert institutions/ NGOs like The Energy 

and Resources Institute, Centre for Science and Environment-India, Institute of Economic 

Growth etc. were also consulted to finalize the report. Overall objective is to develop self-

sense of responsibility towards the environment and to make defaulters realize their mistake 

by imposing compensation, which will be utilized for the protection/restoration of the 

environment.   

Although, this is the first attempt in India towards development of methodology for assessing 

environmental compensation, however, efforts have been made to simplifying the process so 

that regulatory institutions can easily adopt the methodology for implementation.  
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Chapter-I: Environment Compensation to be levied on Industrial 

Units  

 

1.1 Background 

The Hon’ble National Green Tribunal (NGT), Principal Bench in the matter of OA No. 593/2017 

(WP (CIVIL) No. 375/2012, Paryavaran Suraksha Samiti & Anr. Vs. Union of India & Ors. 

directed Central Pollution Control Board (CPCB) that: 

“The CPCB may take penal action for failure, if any, against those accountable for 

setting up and maintaining STPs, CETPs and ETPs. CPCB may also assess and recover 

compensation for damage to the environment and said fund may be kept in a separate 

account and utilized in terms of an action plan for protection of the environment. Such 

action plan may be prepared by the CPCB within three months” (Annexure-I). 

1.2 Constitution of the Committee 

In this context, Chairman, CPCB constituted a Committee under the Chairmanship of Shri A. 

Sudhakar, I/c WQM-I with Shri A. K. Vidyarthi, I/c WQM-II, Shri P. K. Gupta, I/c IPC-VI, Shri 

Nazimuddin I/c IPC-II and Dr. S. K. Paliwal, Scientist ‘D’ as members. The Committee was asked 

to deliberate on this issue and come up with a draft formulation before 15.9.2018. 

1.3 Methodology for Assessing Environmental Compensation  

The Committee discussed the issue on 4.9.2018, 13.9.2018,17.9.2018 and 09.10.2018. A 

meeting was also held with Senior Officers of CPCB Head Office and Regional Directorates 

through video conferencing on 28.09.2018 to discuss the draft report and to seek 

comments/feedbacks. The comments/feedbacks received and deliberations of the 

Committee on the same are given in Annexure-II.  

As per the Hon’ble NGT suggestion, CPCB has invited comments of 3 expert institution, 

namely, Centre for Science and Environment (CSE), Institute of Economic Growth (IEG) and 

The Energy Research Institute (TERI). A meeting to incorporate the comments of the expert 

institutions and to finalize the report, was held on 27/03/2019. The CPCB in-house committee 

on Environmental Compensation has deliberated on the comments and finalized the report 

accordingly. The Committee’s deliberations are attached as Annexure-III. 

It was deliberated for developing a formula for imposing environmental compensation on 

industrial units for violation of directions issued by regulatory bodies and this is the first 

attempt made. The committee discussed that environmental compensation should be based 

on “Polluter Pay Principle”. The Committee decided to list the instances for taking cognizance 

of cases fit for violation and levy environmental compensation. 

 

595



 

4 
 

Cases considered for levying Environmental Compensation (EC): 

a) Discharges in violation of consent conditions, mainly prescribed standards / consent 

limits. 

b) Not complying with the directions issued, such as direction for closure due to non-

installation of OCEMS, non-adherence to the action plans submitted etc. 

c) Intentional avoidance of data submission or data manipulation by tampering the 

Online Continuous Emission / Effluent Monitoring systems. 

d) Accidental discharges lasting for short durations resulting into damage to the 

environment. 

e) Intentional discharges to the environment -- land, water and air resulting into acute 

injury or damage to the environment. 

f) Injection of treated/partially treated/ untreated effluents to ground water. 

 

1.3.1 In the instances as mentioned at a, b and c above, Pollution Index may be used as a basis 

to levy the Environmental Compensation. CPCB has published guidelines for categorization of 

industries into Red, Orange, Green and White based on concept of Pollution Index (PI). The 

Pollution Index is arrived after considering quantity & quality of emissions/ effluents 

generated, types of hazardous wastes generated and consumption of resources. Pollution 

Index of an industrial sector is a numerical number in the range of 0 to 100 and can be 

represented as follows: 

PI = f (Water Pollution Score, Air Pollution Score & HW Generation Score) 

Pollution Index is a number from 0 to 100 and increasing value of PI denotes the increasing 

degree of pollution hazard from the industrial sector.  

CPCB has issued directions to all SPCBs/PCCs on 07.03.2016 to adopt the methodology and 

follow guidelines prepared by CPCB for categorization of industrial sectors into Red, Orange, 

Green and White.  

The concept of Pollution Index, which was deliberated widely with all stakeholders and 

agreed, shall be used for calculating Environmental Compensation. This may help in 

implementation of such provision throughout the country, a successful initiative in vital field 

of industrial pollution control. 

After considering various factors including the policy implementation issues, Committee has 

come up with following formula for levying the Environmental Compensation in instances as 

mentioned at a, b and c including non-compliance of the environmental standards / violation 

of directions. 

 

 

596



 

5 
 

The Environmental Compensation shall be based on the following formula: 

EC = PI x N x R x S x LF 

Where,  

EC is Environmental Compensation in ₹ 
PI = Pollution Index of industrial sector 
N = Number of days of violation took place 
R = A factor in Rupees (₹) for EC 
S = Factor for scale of operation 
LF = Location factor 
 

The formula incorporates the anticipated severity of environmental pollution in terms of 

Pollution Index, duration of violation in terms of number of days, scale of operation in terms 

of micro & small/medium/large industry and location in terms of proximity to the large 

habitations.  
 

Note: 

a. The industrial sectors have been categorized into Red, Orange and Green, based 

on their Pollution Index in the range of 60 to 100, 41 to 59 and 21 to 40, 

respectively. It was suggested that the average pollution index of 80, 50 and 30 

may be taken for calculating the Environmental Compensation for Red, Orange 

and Green categories of industries, respectively.  

b. N, number of days for which violation took place is the period between the day of 

violation observed/due date of direction’s compliance and the day of compliance 

verified by CPCB/SPCB/PCC. 

c. R is a factor in Rupees, which may be a minimum of 100 and maximum of 500. It 

is suggested to consider R as 250, as the Environmental Compensation in cases of 

violation. 

d. S could be based on small/medium/large industry categorization, which may be 

0.5 for micro or small, 1.0 for medium and 1.5 for large units. 

e. LF, could be based on population of the city/town and location of the industrial 

unit. For the industrial unit located within municipal boundary or up to 10 km 

distance from the municipal boundary of the city/town, following factors (LF) may 

be used: 

Table No. 1.1: Location Factor Values 

S. No. Population* 
(million) 

Location Factor# 
(LF) 

1 1 to <5 1.25 

2 5 to <10 1.5 

3 10 and above 2.0 
   *Population of the city/town as per the latest Census of India 

   #LF will be 1.0 in case unit is located >10km from municipal boundary 

   LF is presumed as 1 for city/town having population less than one million. 
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For notified Ecologically Sensitive areas, for beginning, LF may be assumed as 2.0. 

However, for critically Polluted Areas, LF may be explored in future. 

f. In any case, minimum Environmental Compensation shall be ₹ 5000/day. 

g. In order to include deterrent effect for repeated violations, EC may be 

increased on exponential basis, i.e. by 2 times on 1st repetition, 4 times on 2nd 

repetition and 8 times on further repetitions.  

h. If the operations of the industry are inevitable and violator continues its 

operations beyond 3 months then for deterrent compensation, EC may be 

increased by 2, 4 and 8 times for 2nd, 3rd and 4th quarter, respectively. Even if 

the operations are inevitable beyond 12 months, violator will not be allowed 

to operate. 

i. Besides EC, industry may be prosecuted or closure directions may be issued, 

whenever required. 

A sample calculation for Environmental Compensation (without deterrent factor) is given at 

Table No. 1.2. It can be noticed that for all instances, EC for Red, Orange and Green category 

of industries varies from 3,750 to 60,000 ₹/day. 
 

Table No. 1.2: A sample calculation for Environmental Compensation 

Industrial Category Red Orange Green 

Pollution Index (PI) 60-100 41-59 21-40 

Average PI 80 50 30 

R-Factor 250 

S-Factor 0.5-1.5 

L-Factor 1.00-2.00 

Environmental 
Compensation (₹/day) 

10,000-60,000 6,250-37,500 5,000-22,500 

 

1.3.2 In other instances i.e.  d, e and f, the environmental compensation may contain two 

parts – one requires providing immediate relief and other long-term measures such as 

remediation. In all these cases, detailed investigations are required from expert 

institutions/organizations based on which environmental compensation will be decided.  

CPCB shall list the expert institutions for this purpose. 

In such cases, comprehensive plan for remediation of environmental pollution may be 

prepared and executed under the supervision of a committee with representatives of SPCB, 

CPCB and expert institutions/organizations. 

1.4 Action Plan for Utilization of Environmental Compensation Fund 

The Committee discussed about the utilization of funds, which will be received by imposing 

Environmental Compensation. The following Action Plan is proposed to utilize the fund for 

protection of the environment. 
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1.4.1. When Environmental Compensation is calculated through the Pollution Index:  

 

The amount received by imposing the Environmental Compensation to the industries 

/ organization non-complying with the environmental standards / violating any CPCB’s 

directions shall be deposited in a separate bank account. The amount accumulated 

will be utilized for Protection of Environment. The following schemes were identified, 

which may be considered for utilization of Environmental Compensation Fund:  

 

a. Industrial Inspections for compliance verification  

b. Installation of Continuous water quality monitoring stations / Continuous ambient 

air quality monitoring stations for strengthening of existing monitoring network  

c. Preparation of Comprehensive Industry Documents on Industrial Sectors / clean 

technology 

d. Investigations of environmental damages, preparation of DPRs 

e. Remediation of contaminated sites 

f. Infrastructure augmentation of Urban Local Bodies (ULBs) /capacity building of 

SPCBs/PCCs 

 

The above proposed list may include other schemes also, depending upon the 

requirement.  

Considering the availability of accumulated funds, CPCB will finalize the scheme, 

keeping in mind the priority, to utilize the funds of Environmental Compensation.  

 

1.4.2. When Environmental Compensation is assessed based on actual damage to the 

environment by Expert Organization/ Agency: 

 

The amount of Environmental Compensation under this case will be remediation 

costs, measures requiring immediate and short-term actions, compensation towards 

loss of ecology, etc., and will be utilized exclusively for the purpose at specific site, 

based on the detailed investigations by the Expert Organizations/ agencies.  

 

1.5 Recommendations 
  

The Committee made following recommendations:  
  

1.5.1  To begin with, Environmental Compensation may be levied by CPCB only when 

CPCB has issued the directions under the Environment (Protection) Act, 1986.  

In case of a, b and c, Environmental Compensation may be calculated based on 

the formula “EC = PI x N x R x S x LF”, wherein, PI may be taken as 80, 50 and 

30 for red, orange and green category of industries, respectively, and R may be 

taken as 250. S and LF may be taken as prescribed in the preceding paragraphs. 
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1.5.2  In case of d, e and f, the Environmental Compensation may be levied based on 

the detailed investigations by Expert Institutions/Organizations.  

1.5.3 The Hon’ble Supreme Court in its order dated 22.02.2017 in the matter of 

Paryavaran Suraksha Samiti and another v/s Union of India and others (Writ 

Petition (Civil) No. 375 of 2012), directed that all running industrial units which 

require “consent to operate” from concerned State Pollution Control Board, 

have a primary effluent treatment plant in place. Therefore, no industry 

requiring ETP, shall be allowed to operate without ETP. 

1.5.4 EC is not a substitute for taking actions under EP Act, Water Act or Air Act. In 

fact, units found polluting should be closed/prosecuted as per the Acts and 

Rules. 

 

*****  
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Chapter-II: Environmental Compensation to be levied on all violations of 

Graded Response Action Plan (GRAP) in NCR. 

 

2.1 Background 

The CPCB In-house Committee also discussed that the EC shall also be levied on all violations 

of Graded Response Action Plan (GRAP) in NCR. The implementing agencies for each activity 

have been identified and the EC will be levied on these agencies. These violations attract 

graded amounts of EC depending on the state of ambient air quality, which is given in table 

below:  

Table No. 2.1: Environmental Compensation to be levied on all violations of Graded Response 

Action Plan (GRAP) in Delhi-NCR. 

 

  

 

 

 

 

 

 

 

 

 

2.2 Action Plan for Utilization of Environmental Compensation Fund 

EC levied on all violations of Graded Response Action Plan (GRAP) in Delhi NCR will be 

deposited in the same fund and will be utilized in the same manner as mentioned in para 1.4.1 

of Chapter-I of this report. 

****** 

Activity State Of Air Quality Environmental 
Compensation () 

Industrial Emissions Severe +/Emergency Rs 1.0 Crore 

Severe Rs 50 Lakh 

Very Poor Rs 25 Lakh 

Moderate to Poor Rs 10 Lakh 

Vapour Recovery System (VRS) at Outlets of Oil Companies 

i. Not installed Target Date Rs 1.0 Crore 

ii. Non-functional Very poor to Severe + Rs 50.0 Lakh 

Moderate to Poor Rs 25.0 Lakh 

Construction sites 

(Offending plot more than 20,000 

Sq.m.) 

Severe +/Emergency Rs 1.0 Crore 

Severe Rs 50 Lakh 

Very Poor Rs 25 Lakh 

Moderate to Poor Rs 10 Lakh 

Solid waste/ garbage dumping in 

Industrial Estates 

Very poor to Severe + Rs 25.0 Lakh 

Moderate to Poor Rs 10.0 Lakh 

Failure to water sprinkling on unpaved roads 

a) Hot-spots Very poor to Severe + Rs 25.0 Lakh 

b) Other than Hot-spots Very poor to Severe + Rs 10.0 Lakh 
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Chapter-III: Environmental Compensation to be levied in case of failure of 

preventing the pollutants being discharged in water bodies and failure to 

implement waste management rules 

3.1 Background 

The Hon’ble Supreme Court in its order dated 22.02.2017 in the matter of Paryavaran Suraksha Samiti 

and another v/s Union of India and others (Writ Petition (Civil) No. 375 of 2012), directed State 

Governments (including the concerned Union Territories) to set-up Sewage Treatment Plants (STPs), 

which are already under implementation, within the time lines already postulated. Further, the STPs, 

which are yet to set-up, to be completed within a period of three years, from today, i.e. by 22.02.2020.  

The Hon’ble NGT in its order dated 06.12.2018 (Annexure-III) in the matter of Court of its own motion 

v/s State of Karnataka (Original Application No. 125/2017 and M.A. No. 1337/2018) has given 

following directions: 

“Since failure of preventing the pollutants being discharged in water bodies (including lakes) 

and failure to implement solid and other waste management rules are too frequent and 

widespread, the CPCB must lay down specific guidelines to deal with the same, throughout 

India, including the scale of compensation to be recovered from different 

individuals/authorities, in addition to or as alternative to prosecution. The scale may have 

slabs, depending on extent of pollution caused, economic viability, etc. Deterrent effect for 

repeated wrongs may also be provided.” 

3.2 Ideology of Environmental Compensation Formula 

In compliance of the directions of the Hon’ble Tribunal, the Committee deliberated on the issue of 

environmental compensation to be recovered from individuals/authorities in case of failure of 

preventing the pollutants being discharged in water bodies and failure to implement solid and other 

waste management rules. The Committee has suggested that environmental compensation in these 

cases should be comprised of two components i.e. 

1. Cost saved/benefits achieved by the concerned individual/authority by not having proper 

waste/sewage management system; and 

2. Cost to the environment (environmental externality) due to untreated/partially treated 

waste/sewage because of insufficient capacity of waste/sewage management/treatment 

facility.  

Cost saved/benefits achieved by not having proper waste/sewage management system includes the 

interest on capital cost of the waste/sewage management facility and daily operation and 

maintenance (O&M) cost associated with the facility.  

The Committee suggested that annual interest rate as 10% on loan amount, borrowed by concerned 

individual/authority for setting-up waste/sewage management facility, may be assumed as Capital 

Cost Factor for calculation of environment compensation. Further, as whole O&M cost is saved by 

concerned individual/authority for not managing required waste/sewage management system, 100% 

of the O&M cost saved may be considered as O&M cost factor. 
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Therefore, generalized formula for Environmental Compensation may be described as: 

EC= Capital Cost Factor x Marginal Average Capital Cost for Establishment of Waste or Sewage 

Management or Treatment Facility x (Waste or Sewage Management or Treatment Capacity Gap) 

+ O&M Cost Factor x Marginal Average O&M Cost x (Waste or Sewage Management or Treatment 

Capacity Gap) x No. of Days for which facility was not available + Environmental Externality 

Cost to the environment due to untreated/partially treated waste/sewage discharge by concerned 

individual/authority may be assumed as recommended by the committee, which is mentioned below: 

Table No. 3.1: Environmental externality for untreated/partially treated sewage discharge 

Sewage 
Treatment 

Capacity Gap 
(MLD) 

Marginal Cost of 
Environmental Externality 

(Rs. per MLD/day) 

Minimum and Maximum value of 
Environmental Externality recommended 

by the Committee (Lacs Rs. Per Day) 

Up to 200 75 Min. 0.05, Max. 0.10  

201-500 85 Min. 0.25, Max. 0.35 

501 and above 90 Min. 0.60, Max. 0.80 
 

Table No. 3.2: Environmental externality for improper municipal solid waste management 

Municipal Solid Waste 
Management Capacity 

Gap (TPD) 

Marginal Cost of 
Environmental 
Externality (Rs. 
per ton per day) 

Minimum and Maximum value of 
Environmental Externality recommended 

by the Committee (Lacs Rs. Per Day) 

Up to 200 15 Min. 0.01, Max. 0.05  

201-500 30 Min. 0.10, Max. 0.15 

501-1000 35 Min. 0.25, Max. 0.35 

1001-2000 40 Min. 0.50, Max. 0.60 

Above 2000 Max. 0.80 

 

The Committee further decided to fix a cap for minimum and maximum cost for capital and O&M 

component for Environmental Compensation, which are given in below tables: 

Table No. 3.3: Minimum and Maximum EC to be levied for untreated/partially treated sewage 

discharge 

Class of the City/Town Mega-City Million-plus 
City 

Class-I City/Town 
and others 

Minimum and Maximum values of EC (Total 
Capital Cost Component) recommended by 

the Committee (Lacs Rs.) 

Min. 2000 
Max. 20000  

Min. 1000 
Max. 10000 

Min. 100 
Max. 1000 

Minimum and Maximum values of EC (O&M 
Cost Component) recommended by the 

Committee (Lacs Rs./day) 

Min. 2  
Max. 20 

Min. 1  
Max. 10 

Min. 0.5 
Max. 5 
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Table No. 3.4: Minimum and Maximum EC to be levied for improper municipal solid waste 

management 

Class of the City/Town Mega-City Million-plus 
City 

Class-I City/Town 
and others 

Minimum and Maximum values of EC (Capital 
Cost Component) recommended by the 

Committee (Lacs Rs.) 

Min. 1000  
Max. 10000  

Min. 500 
Max. 5000 

Min. 100 
Max. 1000 

Minimum and Maximum values of EC (O&M 
Cost Component) recommended by the 

Committee (Lacs Rs./day) 

Min. 1.0  
Max. 10.0 

Min. 0.5  
Max. 5.0 

Min. 0.1  
Max. 1.0 

 

The application of formula for calculation of EC may be further understood with the example of two 

typical cases.  

3.3 Environment Compensation for Discharge of Untreated/Partially Treated Sewage 

by Concerned Individual/Authority: 

 

BIS IS-1172:1993 suggests that for communities with population above 100,000, minimum of 

150 to 200 lpcd of water demand is to be supplied. Further, 85% of return rate (CPHEEO 

Manual on Sewerage and Sewage Treatment Systems, 2013), may be considered for 

calculation of total sewage generation in a city. CPCB Report on “Performance evaluation of 

sewage treatment plants under NRCD, 2013”, describes that the capital cost for 1 MLD STP 

ranges from 0.63 Cr. to 3 Cr. and O&M cost is around Rs. 30,000 per month. After detail 

deliberations, the Committee suggested to assume capital cost for STPs as Rs. 1.75 Cr/MLD 

(marginal average cost). Further, expected cost for conveyance system is assumed as Rs. 5.55 

Cr./MLD (marginal average cost) and annual O&M cost as 10% of the combined capital cost. 

Population of the city may be taken as per the latest Census of India. Based on these 

assumptions, Environmental Compensation to be levied on concerned ULB may be calculated 

with the following formula: 

EC= Capital Cost Factor x [Marginal Average Capital Cost for Treatment Facility x (Total 

Generation-Installed Capacity) + Marginal Average Capital Cost for Conveyance Facility x 

(Total Generation -Operational Capacity)] + O&M Cost Factor x Marginal Average O&M Cost 

x (Total Generation- Operational Capacity) x No. of Days for which facility was not available 

+ Environmental Externality x No. of Days for which facility was not available 

Alternatively; 

EC (Lacs Rs.) = [17.5(Total Sewage Generation – Installed Treatment Capacity) + 55.5(Total 

Sewage Generation-Operational Capacity)] + 0.2(Sewage Generation-Operational Capacity) 

x N + Marginal Cost of Environmental Externality x (Total Sewage Generation-Operational 

Capacity) x N 

Where;  N= Number of days from the date of direction of CPCB/SPCB/PCC till the required 

capacity systems are provided by the concerned authority 

Quantity of Sewage is in MLD 
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Table No. 3.5: Sample calculation for EC to be levied for discharge of untreated/partial treated 

Sewage 

City Delhi Agra Gurugram Ambala 

Population (2011) 1,63,49,831 17,60,285 8,76,969 5,00,774 

Class Mega-City Million-plus City Class-I Town Class-I 
Town 

Sewage Generation (MLD) (as per 
the latest data available with CPCB) 

4195 381 486 37 

Installed Treatment Capacity (MLD) 
(as per the latest data available 

with CPCB) 

2500 220 404 45.5 

Operational Capacity (MLD) (as per 
the latest data available with CPCB) 

1900 140 300 24.5 

Treatment Capacity Gap (MLD) 2295 241 186 12.5 

Calculated EC (capital cost 
component for STPs) in Lacs Rs. 

29662.50 2817.50 1435.00 0.00 

Calculated EC (capital cost 
component for Conveyance 

System) in Lacs. Rs. 

127372.50 13375.50 10323.00 693.75 

Calculated EC (Total capital cost 
component) in Lacs Rs. 

157035.00 16193.00 11758.00 693.75 

Minimum and Maximum values of 
EC (Total Capital Cost Component) 
recommended by the Committee 

(Lacs Rs.) 

Min. 2000 
Max. 20000  

Min. 1000 
Max. 10000 

Min. 100 
Max. 1000 

Min. 100 
Max. 1000 

Final EC (Total Capital Cost 
Component) in Lacs Rs. 

20000.00 10000.00 1000.00 693.75 

Calculated EC (O&M Component in 
Lacs Rs./day 

459.00 48.20 37.20 2.50 

Minimum and Maximum values of 
EC (O&M Cost Component) 

recommended by the Committee 
(Lacs Rs./day) 

Min. 2  
Max. 20 

Min. 1  
Max. 10 

Min. 0.5 
Max. 5 

Min. 0.5 
Max. 5 

Final EC (O&M Component) in Lacs. 
Rs./Day 

20.00 10.00 5.00 2.50 

Calculated Environmental 
Externality (Lacs Rs .Per Day)  

2.0655 0.2049 0.1395 0.0094 

Minimum and Maximum value of 
Environmental Externality 

recommended by the Committee 
(Lacs Rs. Per Day) 

Min. 0.60 
Max. 0.80 

Min. 0.25 

Max. 0.35 

Min. 0.05 

Max. 0.10  

Min. 0.05 

Max. 0.10  

Final Environmental Externality 
(Lacs Rs. Per day) 

0.80 0.25 0.10 0.05 
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3.4 Environment Compensation to be Levied on Concerned Individual/Authority for 

Improper Solid Waste Management: 

It is known that estimated MSW generation is approximately 1.5 lakh MT/Day in India (MoHUA Report-

2016). As per the principles of SWM Rules, 2016 and PWM Rules 2016, as amended in 2018, the total 

cost of Municipal Solid Waste management in a city/town includes cost for door to door collection, 

cost of segregation at source, cost for transportation in segregated manner, cost for processing of 

MSW and disposal through facility like composting, biomethanation, recycling, co-processing in 

cement kilns etc.   

In view of above, it is estimated that the total cost of processing and treatment of MSW for a city 

having population size of 1 lakh and generating approximately 50 tons/day of MSW is Rs.15.5 Crores, 

including capital cost (one time) and O & M cost for one year. The expenditure for subsequent years 

would be only Rs. 3.5 crores/annum.    

CPCB sponsored a survey to ascertain the status of municipal solid waste disposal in 59 cities/towns 

of India. The survey was conducted by the Environment Protection Training Research Institute (EPTRI), 

Hyderabad. As per the survey, it is estimated that solid waste generated in small, medium and large 

cities and towns is about 0.1 kg (Class-III), 0.3-0.4 kg (Class-II) and 0.5 kg (Class-I) per capita per day 

respectively. The committee opined that 0.6 kg/day, 0.5 kg/day and 0.4 kg/day per capita waste 

generation may be assumed for mega-cities, million-plus UAs/towns and Class-I UA/Towns 

respectively for calculation of environmental compensation purposes. Based on these assumptions, 

Environmental Compensation to be levied on concerned ULB may be calculated with the following 

formula: 

EC = Capital Cost Factor x Marginal Average Cost for Waste Management x (Per day waste 

generation-Per day waste disposed as per the Rules) + O&M Cost Factor x Marginal Average O&M 

Cost x (Per day waste generation-Per day waste disposed as per the Rules) x Number of days 

violation took place + Environmental Externality x N 

Where; 

 Waste Quantity in tons per day (TPD) 

N= Number of days from the date of direction of CPCB/SPCB/PCC till the required 

capacity systems are provided by the concerned authority 

Simplifying; 

EC (Lacs Rs.) = 2.4(Waste Generation - Waste Disposed as per the Rules) +0.02 (Waste Generation - 

Waste Disposed as per the Rules) x N + Marginal Cost of Environmental Externality x (Waste 

Generation - Waste Disposed as per the Rules) x N 
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Table No. 3.6: Sample calculation for EC to be levied for improper management of Municipal Solid 

Waste 

City Delhi Agra Gurugram Ambala 

Population (2011) 1,63,49,831 17,60,285 8,76,969 5,00,774 

Class Mega-City Million-plus City Class-I Town Class-I 
Town 

Waste Generation (kg. per person per day) 0.6 0.5 0.4 0.4 

Waste Generation (TPD) 9809.90 880.14 350.79 200.31 

Waste Disposal as per Rules (TPD) (assumed 
as 25% of waste generation for sample 

calculation) 

2452.47 220.04 87.70 50.08 

Waste Management Capacity Gap (TPD) 7357.42 660.11 263.09 150.23 

Calculated EC (capital cost component) in 
Lacs. Rs. 

17657.82 1584.26 631.42 360.56 

Minimum and Maximum values of EC 
(Capital Cost Component) recommended by 

the Committee (Lacs Rs.) 

Min. 1000  
Max. 10000  

Min. 500 
Max. 5000 

Min. 100 
Max. 1000 

Min. 100 
Max. 1000 

Final EC (capital cost component) in Lacs. Rs. 10000.00 1584.26 631.42 360.56 

Calculated EC (O&M Component) in Lacs. 
Rs./Day 

147.15 13.20 5.26 3.00 

Minimum and Maximum values of EC (O&M 
Cost Component) recommended by the 

Committee (Lacs Rs./Day) 

Min. 1.0  
Max. 10.0 

Min. 0.5  
Max. 5.0 

Min. 0.1  
Max. 1.0 

Min. 0.1  
Max. 1.0 

Final EC (O&M Component) in Lacs. Rs./Day 10.00 5.00 1.00 1.00 

Calculated Environmental Externality (Lacs 
Rs. Per Day)  

2.58 0.18 0.03 0.02 

Minimum and Maximum value of 
Environmental Externality recommended by 

the Committee (Lacs Rs. per day) 

Max. 0.80 Min. 0.25 

Max. 0.35 

Min. 0.01 

Max. 0.05  

Min. 0.01 

Max. 0.05  

Final Environmental Externality (Lacs Rs. per 
day) 

0.80 0.25 0.03 0.02 

 

3.3 Action Plan for Utilization of Environmental Compensation Fund 

EC levied in case of failure of preventing the pollutants being discharged in water bodies and failure 

to implement waste management rules will be deposited in the same fund and will be utilized in the 

same manner as mentioned in para 1.4.1 of Chapter-I of this report. 

3.4 Recommendations 

1. The Committee recommended that to begin with, Environmental Compensation to be 

recovered from individuals/authorities in case of failure of preventing the pollutants being 

discharged in water bodies and failure to implement solid waste management rules may be 

calculated with the methodology described in the report. 

2. If mixing of Bio-medical Waste or Hazardous Waste is found in Municipal Solid Waste than 

capital cost component of EC may be increased by a multiplication factor of 1.5. 
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3. In order to include deterrent effect for continuous violations, component of O&M and 

Environmental Externality in EC formula may be increased on exponential basis by 2, 4, and 8 

times after every six-months, beyond the time prescribed by authority for ensuring complete 

treatment of sewage/waste of the city/town. 

******  
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Chapter-IV: Environmental Compensation in Case of Illegal Extraction of 

Ground Water 

4.1 Background 

The Hon’ble National Green Tribunal (NGT), Principal Bench in the matter of Shailesh Singh v/s Central 

Ground Water Board & Ors. (Original Application No. 327/2018) vide order dated 03/01/2019 

(Annexure-V) directed Central Pollution Control Board (CPCB) that: 

“CPCB may constitute a mechanism to deal with individual cases of violation of norms, 

as existed prior to Notification of 12/12/2018, to determine the environment 

compensation to be recovered or other coercive measures to be taken, including 

prosecution, for past illegal extraction of ground water, as per law.” 

4.2 Constitution of the Committee 

In compliance to Hon’ble NGT dated 03/01/2019, CPCB constituted a committee under the 

Chairmanship of Shri A. Sudhakar, DH, WQM-I Division with Shri P. K. Gupta, DH, IPC-VI, Shri Vishal 

Gandhi, Sc. D, UPC-I Division and Smt. Suniti Parashar, Scientist B, WQM-I Division as members. The 

committee was asked to deliberate on this issue and come up with draft formulation of mechanism to 

determine the Environmental Compensation for illegal extraction of ground water. 

4.3 Methodology for Assessing Environmental Compensation 

The committee discussed the issue on 07/02/2019, 07/03/2019 and 20/3/2019. The committee 

deliberated on the issue of Environmental Compensation to be recovered from individuals/industries 

such as domestic, packaging drinking water units, mining & infrastructure projects and industrial units 

in case of illegal extraction of ground water. The Guidelines/Criteria for evaluation of 

proposals/requests for Ground Water Abstraction, 2015 were also discussed and based on this further 

formulation to levy Environmental Compensation has been evolved.  

4.4 Ideology of Environmental Compensation w.r.to illegal extraction of ground 

water 

Ground water is becoming an increasingly scarce resource because of its unabated and indiscriminate 

over-exploitation. Growth in ground water exploitation, however, has led to a steep fall in water table 

in several parts of the country. Use of ground water is becoming unsustainable day by day. The falling 

water table is a matter of special concern since it tends to reduce the accessibility of the resource to 

small and marginal farmers due to increase in costs of extractions. 

Specific conditions applicable in Notified/Non-Notified areas for various users, as mentioned in 

Guidelines/Criteria for evaluation of proposals/requests for Ground Water Abstraction, 2015 are given 

below: 

For Notified Areas: 

1. Permission to abstract ground water through any energized means will not be accorded for 

any purpose other than drinking water. 
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2. Central Ground Water Authority (CGWA) so far has notified 162 areas, in the country for the 

purpose of regulation of ground water development. 

3. Regulation of Ground Water development in Notified areas is through District Administrative 

Heads assisted by Advisory Committees under the provisions of Section 4 of the Environment 

(Protection) Act, 1986. 

4. In Notified areas, ground water use in individual houses, infrastructure complexes like group 

housing societies, hospitals, schools etc. and drinking water requirements of workers in 

industries can be allowed.  

5. NOC for ground water withdrawal will be considered only if Water Supplying Department is 

not providing adequate water in the area/premises. Proof for this is to be produced from the 

concerned authority by the applicant.  

6. For individual houses, the maximum diameter of the tube-well should be restricted to 4 inch 

only and the capacity of the pump should not exceed 1HP. For infrastructure projects, 

maximum diameter of the ground water abstraction structures should be restricted to 150 

mm (6 inches) only and capacity of the pump should not exceed 5 HP. 

7. Any violation of the above conditions will attract legal action under Section 15 of the 

Environment (Protection) Act, 1986.  

For Non-Notified Areas: 

NOC for ground water withdrawal will be considered for industries/infrastructure/packaging as per 

safe, semi critical, critical and over-exploited criteria.  

4.5 Formula for Environmental Compensation for illegal extraction of ground water 

The committee decided that the formula should be based on water consumption (Pump Yield & Time 

duration) and rates for imposing Environmental Compensation for violation of illegal abstraction of 

ground water. The committee has proposed following formula for calculation of Environmental 

Compensation (ECGW): 

ECGW     =  Water Consumption per Day x No. of Days x Environmental Compensation 
  Rate for  illegal extraction of ground water (ECRGW) 

 

Where water Consumption is in m3/day and ECRGW in Rs./m3 

Yield of the pump varies based on the capacity/power of pump, water head etc. For reference 

purpose, yield of the pump may be assumed as given in Annexure-VI. 

Time duration will be the period from which pump is operated illegally.  

In case of illegal extraction of ground water, quantity of discharge as per the meter reading or as 

calculated with assumptions of yield and time may be used for calculation of ECGW. 

4.6 Environmental Compensation Rate (ECRGW) for illegal use of Ground Water  

The committee decided that the Environmental Compensation Rate (ECRGW) for illegal extraction of 

ground water should increase with increase in water consumption as well as water scarcity in the area. 

Further, ECRGW are kept relaxed for drinking and domestic use as compared to other uses, considering 

the basic need of human being.  
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As per CGWB, safe, semi-critical, critical and over-exploited areas are categorized from the ground 

water resources point of view (CGWB, 2017). List of safe, semi-critical, critical and over-exploited areas 

are available on the website of CGWB and can be accessed from- http://cgwa-

noc.gov.in/LandingPage/NotifiedAreas/CategorizationOfAssessmentUnits.pdf#ZOOM=150.  

Environmental Compensation Rates (ECRGW) for illegal use of ground water (ECRGW) for various 

purposes such as drinking/domestic use, packaging units, mining and industrial sectors as finalized by 

the committee are given in tables below: 

4.6.1 ECRGW for Drinking and Domestic use: 

Drinking and Domestic use means uses of ground water in households, institutional activity, hospitals, 

commercial complexes, townships etc. 

Sl. No. Area Category 

Water Consumption (m3/day) 

<2 2 to <5 5 to <25  25 & above 

Environmental Compensation Rate (ECRGW) in Rs./m3 

1 Safe 4 6 8 10 

2 Semi Critical 12 14 16 20 

3 Critical 22 24 26 30 

4 Over-Exploited 32 34 36 40 

Minimum ECGW=Rs 10,000/- (for households) and Rs. 50,000 (for institutional activity, 
commercial complexes, townships etc.) 

 

4.6.2 ECRGW for Packaged drinking water units: 

Sl. No. Area Category 

Water Consumption (m3/day) 

˂200 200 to ˂1000 1000 to ˂5000  5000 & above 

Environmental Compensation Rate (ECRGW) in Rs./m3 

1 Safe 12 18 24 30 

2 Semi critical 24 36 48 60 

3 Critical 36 48 66 90 

4 Over-exploited 48 72 96 120 

Minimum ECGW=Rs 1,00,000/- 
 

4.6.3 ECRGW for Mining, Infrastructure and Dewatering Projects 

Sl. No. Area Category   

Water Consumption (m3/day) 

˂200 200 to ˂1000 1000 to ˂5000  5000 & above 

Environmental Compensation Rate (ECRGW) in Rs./m3 

1 Safe 15 21 30 40 

2 Semi critical 30 45 60 75 

3 Critical 45 60 85 115 

4 Over-exploited 60 90 120 150 

Minimum ECGW=Rs 1,00,000/- 
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4.6.4 ECRGW for Industrial Units: 

Sl. No. 
  

Area Category  
  

Water Consumption (m3/day) 

˂200  200 to ˂1000  1000 to ˂5000  5000  & above 

Environmental Compensation Rate (ECRGW) in Rs./m3 

1 Safe 20 30 40 50 

2 Semi critical 40 60 80 100 

3 Critical 60 80 110 150 

4 Over-exploited 80 120 160 200 

Minimum ECGW=Rs 1,00,000/- 
 

For better understanding of implementation of ECGW policy, some example calculations are given 

below: 

Example No. 1 (For drinking and domestic Use):     

It is observed that a household in safe zone is extracting ground water illegally from past 2 year and 

3 months with the help of 1 HP pump, dia 4 inches and head as 25 meter. It is assumed that the 

house-owner runs the pump for 0.5 hr/day. What Environmental Compensation (ECGW) will be 

charged to the owner? 

Solution:   Pump Yield (Please refer Annexure-VI) = 3 m3/hr 

Daily Consumption = 3 x 0.5 =1.5 m3 

ECRGW = 4 Rs./m3 (Please refer para 4.6.1) 

EC to be levied = 4 x 1.5 = 6 Rs./day 

Total time period = 820 days 

Then,  ECGW=  6 x 820 

Calculated ECGW= 4,920 Rs. 

 ECGW to be levied = 10,000 Rs. (minimum prescribed ECGW, please refer para 4.6.1) 

Example 2 (For Industrial Units):  

It is observed that an industry in critical zone is extracting ground water illegally from past 1 year 

with the help of 5 HP pump, dia 6 inches and head as 50 meter. It is assumed that the industry runs 

the pump for 3 hrs/day. What Environmental Compensation (ECGW) will be charged to the owner? 

Solution:   Pump Yield (Please refer Annexure-VI) = 12 m3/hr 

Daily Consumption = 12 x 3 =36 m3/day 

ECRGW = 60 Rs./m3 (Please refer para 4.6.4) 

EC to be levied = 60 x 36 = 2,160 Rs./day 

Total time period = 365 days 

Then,  ECGW= 2,160 x 365 

ECGW= 7,88,400 Rs.                                                                
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4.7 Relaxation 

Central Ground Water Authority (CGWA) reserves to right to relax or interpret these mechanisms in 

case of any exigency or situation of National strategic importance, as per Guidelines/Criteria for 

evaluation of proposals/requests for Ground Water Abstraction, 2015. 

4.8 Recommendations 

The committee has given following recommendations: 

 The minimum Environmental Compensation for illegal extraction of ground water for 

domestic purpose will be Rs. 10,000, for institutional/commercial use will be 50,000 and for 

other uses will be 1,00,000.   

 In case of fixation of liability, it always lies with current owner of the premises where illegal 

extraction is taking place. 

 Time duration may be assumed to be one year in case where no evidence for period of 

installation of bore well could be established. 

 For Drinking and Domestic use, where metering is not present but storage tank facility is 

available, minimum water consumption per day may be assumed as similar to the storage 

capacity of the tank.  

 For industrial ground water use, where metering is not available, water consumption may be 

assumed as per the consent conditions. Further, where in case industry is operating without 

consent, water consumption may be calculated based on the plant capacity (on the 

recommendation of SPCB/PCC, if required). SPCB/PCC may bring the issue of illegal extraction 

of ground water in industries in to the notice of CGWA for appropriate action by CGWA.   

 Authorities assigned for levy EC and taking penal action are listed below: 

S. No. Actions Authority 

1.  To seal the illegal bore-well/tube-well to stop 
extraction of water and further closure of 
project 

District Collector 

2.  To levy ECGW as per prescribed method District Collector, CGWA 

3.  To levy EC on water pollution, as per the 
method prescribed in report of CPCB- “EC on 
industrial pollution” 

CPCB/SPCB/PCC 

4.  Prosecution of violator  CGWA under EP Act 

SPCB/PCC under Air and 
Water Act 

 

 CGWA may maintain a separate account for collection and utilization of fund, collected 

through the prescribed methodology in this report.  

******** 
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Annexure-VI 

CRITERIA TO CALCULATE WATER CONSUMPTION 

Table 1: Discharge of 4'' Dia and 1 HP Pump 
 

Sl. No. Depth (Meter) 
Discharge 

LPM m3/hr  

1 25 50 3 

2 43 40 2.4 

3 59 30 1.8 

4 69 20 1.2 

5 77 10 0.6 

 

Table 2: Discharge of 4'' Dia and 2 HP Pump 
 

Sl. No. Depth (Meter) 
Discharge 

LPM m3/hr  

1 60 50 3 

2 98 40 2.4 

3 124 30 1.8 

4 141 20 1.2 

5 165 10 0.6 
 

Table 3: Discharge of 6'' Dia and 3 HP Pump 
 

Sl. No. Depth (Meter) 
Discharge 

LPM m3/hr  

1 17 200 12 

2 29 175 10.5 

3 41 150 9 

4 50 130 7.8 

5 62 100 6 
 

Table 4: Discharge of 6'' Dia and 5 HP Pump 
 

Sl. No. Depth (Meter) 
Discharge 

LPM m3/hr  

1 26 225 13.5 

2 50 200 12 

3 70 175 10.5 

4 86 150 9 

5 92 140 8.4 

 

632



 

41 
 

References 

1. Bureau of Indian Standards. 1993. IS1172:1993 (Reaffirmed 2002). Code of Basic 

Requirements for Water Supply, Drainage and Sanitation (Fourth Revision). New Delhi: 

BIS. 

2. Census of India. 2011. Census of India’s website. [Online]. [Accessed 15 February 

2019]. Available from: http://censusindia.gov.in/2011-prov-

results/paper2/data_files/India2/1.%20Data%20Highlight.pdf. 

3. Central Pollution Control Board. 2013. Performance Evaluation of Sewage Treatment 

Plants under NRCD. Delhi: CPCB. 

4. Central Pollution Control Board. 2016. Graded Response Action Plan for Delhi & NCR. 

Delhi: CPCB. 

5. Central Pollution Control Board. 2016. Final Document on Revised Classification of 

Industrial Sectors Under Red, Orange, Green and White Categories. Delhi: CPCB. 

6. CGWA. 2015. Guidelines/Criteria for evaluation of proposals/requests for ground 

water abstraction. New Delhi-Central Ground Water Authority, Ministry of Water 

Resources, River Development & Ganga Rejuvenation, Government of India. 

7. CGWB. 2017. Categorisation of Assessment Units [Online]. [Accessed 20 February 

2019]. Available from: http://cgwa-noc.gov.in/LandingPage/NotifiedAreas/ 

CategorizationOfAssessmentUnits.pdf#ZOOM=150.  

8. CGWB. 2017. Dynamic Ground Water Resources of India. Faridabad-Central Ground 

Water Board, Ministry of Water Resources, River Development & Ganga Rejuvenation, 

Government of India. 

9. CPHEEO. 2013. Manual on Sewerage and Sewage Treatment Systems – 2013, New 

Delhi: Ministry of Urban Development, Government of India. 

10. CPHEEO. 2016. Manual on Municipal Solid Waste Management – 2016. New Delhi: 

Ministry of Urban Development, Government of India. 

11. Ministry of Micro, Small and Medium Enterprises. 2006. The Micro, Small and Medium 

Enterprises Development Act, 2006. 2nd October, 2006, vide notification No. S.O. 

1154(E) dated 18th July, 2006, see Gazette of India, Extraordinary Part II sec.3(ii), 

Government of India. 

12. Plastic Waste Management Rules, 2016. (G.S.R. 320 (E) [18-03-2016]). New Delhi: 

Ministry of Environment Forest and Climate Change, Government of India. 

13. Solid Waste Management Rules, 2016. (S.O. 1357(E) [08-04-2016]). New Delhi: 

Ministry of Environment Forest and Climate Change, Government of India. 

14.  WILO. 2017. Building Service Residential Selection Booklet. Pune- WILO Mather and 

Platt Pumps Pvt. Ltd. 

 

 

633

http://cgwa-noc.gov.in/LandingPage/NotifiedAreas/

